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ORAL ANSWERS TO QUESTIONS 

HON. SPEAKER: Q. No. 101, Shri Prataprao Jadhav. 

 

 (Q. 101) 

�ी �तापराव जाधव : अ�य� महोदया, महारा�� म� बलुढाणा िजला सबसे िपछड़ा िजला है। बलुढाणा 

िजले म� दो रलेवे �टेशन ह�, एक शेगावं और दूसरा मलकापरु। इन दोन� �टेशन� को आदश� ‘ए’ �ेड 

मॉडल �टेशन का दजा� 2012-13 म� िदया गया। म� मं�ी जी से पूछना चाह�गंा िक मॉडल �टेशन के 

तहत �टेशन पर कौन सी सिुवधा देना वहा ंपर अपेि�त था, अभी तक िकतनी सिुवधाए ंवहा ंपर दी 

गई?ं  

अ�य� महोदया, वहा ं�टेशन पर कोई सिुवधा  नह� है। �ती�ालय के बार ेम� उ�र म� बताया 

िक हमने यह सिुवधा दी। उ�र म� भी बह�त सारी गलितया ंह�। वहा ं�ती�ालय ऐसा है िक वहा ंपर हम 

लोग बैठ भी नह� सकते ह�। �टेशन पर न तो �व�छता क� कोई सिुवधा है, वहा ंजनसिुवधाए ंभी बह�त 

कम ह�। बलुढाणा िडि���ट के िपछड़ा िजला होने के नाते मं�ी जी से म� यह भी पूछना चाह�गंा िक 

2014-15 के बजट म� पूजंी िनवेश काय��म के तहत खमगावं और जालना रलेवे के िलए 3000 करोड़ 

�पये क� �शासक�य मा�यता दी गई थी, लेिकन अभी तक वहा ंकुछ भी काम नह� ह�आ। वह काम कब 

होने वाला है? पूजंी िनवेश काय��म के तहत रा�य सरकार क� �या िज�मेदारी है? 

माननीय अ�य� : िकतने �� पूछ�गे? बैिठए। 

�ी �तापराव जाधव: अ�य� महोदया, रा�य सरकार क� �या िज�मेदारी है और के�� सरकार उसम� 

कौन सी भूिमका िनभाने वाली है? रा�ते के िलए वहा ंसौ साल से लोग� का आंदोलन चल रहा है, अभी 

भी वहा ंआंदोलन चल रहा है। ये मॉडल �टेशसं कब अप�ेड िकए जाएगें? खमगावं और जालना रलेवे 

माग� का काम कब श�ु होगा? म� आपके मा�यम से मं�ी जी से यह पूछना चाह�ंगा। …( �यवधान) 
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�ी पीयूष गोयल: इंिडयन रलेवेज ने देश भर के सभी रलेवे �टेशसं को वहा ंके याि�य� क� स�ंया, 

अिन��स को देखते ह�ए कैटेगराइज िकया है और उसम� �या-�या सिुवधाए ंबढ़ाई जा सकती है, यह सब 

देखकर अलग-अलग मॉड�स पर रलेवे �टेशसं को अप�ेड िकया है। मलकापरु एक बह�त मह�वपूण� 

�टेशन है। यहा ंलगभग 74 मेल ए�स�ेस ��स और पैस�जर ��स �कती ह�। लगभग 4,967 पैस�जस� रोज 

वहा ं�ेन� पर चढ़ते ह� और लगभग 3 लाख 35 हजार �पये रोज क� वहा ंपैस�जस� अिन�ग है। उस िहसाब 

से देख� तो यह पहले ‘बी’ कैटेगरी �टेशन होता था। अिन��स कम होने के कारण अब वह एनएसजी-4, 

नॉन सबअब�न �पु म� चौथे दज� का �टेशन बना है। इसके बावजूद इसको आदश� �टेशन के �प म� चनुा 

गया, िच�ित िकया गया। िजसम� फसाड , सकु� लेिटंग ए�रया को सधुारा जाएगा िजससे आने-जाने म� 

सिुवधा  हो, इसके अलावा लाइन ए�यिुमनेशन के िलए । टावर वाटर बूथ, पे एडं यूज टॉयलेट बनाया 

गया। �रटाय�रगं �म के बार ेम� आपने मझेु अभी बताया। अगर उसम� कुछ कमी है, तो म� िडिवजनल 

मैनेजर, जोनल मैनेजर से �रपोट�  लेकर उस पर कार�वाई क�ंगा। �लेटफाम�  सरफेस को ठीक िकया 

गया। बिुकंग आिफस को सधुारा गया। …( �यवधान) ये सब काम वहा ंिकए गए।  

अभी मेर ेपास दूसर े�टेशन क� जानकारी नह� है, यह उस �� म� नह� था। म� उनको जानकारी 

पह�चंा दूगंा। जहां तक जालना क� लाइन का सवाल है, दभुा� �य से पहले रलेवे का राजनीितकरण �यादा 

होता था। देश म� इतनी सारी योजनाओ ंक� घोषणा कर देते थे पर उनके िलए सिफिशएटं बजट नह� 

होता था िक उन सभी प�रयोजनाओ ंपर एक साथ काम चल सके। हमने यह कोिशश क� िक जहां-जहा ं

जमीन अिध�हण हो चकुा है, जमीन एवेलबल है और �यादा एसेि�शयल लाइन है िजससे ओवरऑल 

�ैिफक अन�लॉग हो और �यादा अिधक मा�ा म� रलेवे जनता को सिुवधा द ेपाये, उसको �ाथिमकता 

देते ह�ए अलग-अलग �ोजे�ट पर काम चल रहा है। इस �पेिसिफक �ोजे�ट क� जानकारी माननीय 

सद�य को मेरा द�तर भेज देगा।  
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�ी �तापराव जाधव: अ�य� महोदया, माननीय मं�ी जी ने बताया िक वहा ंक� अिन�ग कम है। म� मं�ी 

जी से कह�गंा िक वहा ंपर बह�त िदन� से लंबे �ट क� �ेन� को रोकने के िलए मागं क� जा रही है, वहा ं

रलेवे का �टॉपेज नह� है। जब वहा ं�यादा �ेन� नह� �क� गी तो अिन�ग कैसे बढ़ेगी। सेगावँ �टेशन पर सतं 

गजानन महाराज जी का बह�त बड़ा मंिदर है। वहा ंहर रोज रलेवे से प�चीस से तीस हजार लोग आते ह� 

लेिकन वहा ं�टॉपेज नह� होने क� वजह से लोग अकोला �टेशन से बैठते ह� नह� तो भसुावल �टेशन से 

बैठते ह�। इसिलए अिन�ग जो िदखनी चािहए वह नह� िदखती है। �या �टॉपेज क� मागं को बढ़ाया 

जाएगा?  

�ी पीयूष गोयल : अ�य� महोदया, म�ने अभी बताया, 74 �ेन� मलकापरु म� �कती है। उसम� 68 मेल 

ए�स�ेस �ेन ह�, 6 पैसेजस� �ेन ह�, उसके बावजूद अगर पाचं हजार से कम पैसेजस� ह� तो और �ेन 

रोकने का सवाल ही नह� उठता।  

दूसरी बात, म� सदन के सभी माननीय सद�य� को अवगत कराना चाहता ह�।ं सभी माननीय 

सद�य� क� मागं रहती है िक हमार े�टेशन� पर अिधक गािड़या �क� , गाड़ी रोकने का मतलब यह नह� 

है िक केवल एक-दो िमनट का �टॉप है, गाड़ी आिह�ता होती है, �कती है िफर आिह�ता-आिह�ता 

चल कर �पीड पकड़ती है। जब तक गाड़ी �टेशन से नह� िनकलती, अगले �टेशन से गाड़ी से�टी क� 

�ि� से श�ु नह� हो सकती। ऐसी प�रि�थित म� िजतना �यादा �टॉप एड करते जाएगें, उतना �यादा 

रलेवे क� कैिपिसटी क�स��ट बढ़ेगी । प�ंचअुिलटी एक बह�त सी�रयस इ�यू है। जब हम इसको इ��ूव 

करने क� कोिशश करते ह�, उसम� एक बह�त बड़ी सम�या  कैिपिसटी यूिटलाइजेशन क� आती है 

िजससे आज िकसी-िकसी �ट पर सौ परस�ट, कह� एक सौ तीस, कह� एक सौ पचास और कुछ जगह� 

पर एक सौ अ�सी परस�ट लाइन कैिपिसटी यूिटलाइजेशन ह�। ऐसी प�रि�थित म� िजतने �यादा �टॉप 

एड ह�गे, उतना �यादा रलेवे का िस�टम �लॉग होगा, �ेन� िवलंब ह�गी, आगे चलकर उसका प�रणाम 

�ेट �ैिफक, रलेवे क� अिन��स और सिुवधाओ ंपर भी आएगा।  
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 म� सभी माननीय सासंद� से आपके मा�यम से दर�वा�त क�ंगा, जहां-जहा ंसभंव है, हम पूरी 

कोिशश करते ह� िक �टॉपेज िदए जाए।ं सभी क� इ�छा होती है िक हमार े�े� म� हर गाड़ी हर �टेशन पर 

�के लेिकन हमारी कुछ टे�नीकल और ऑपरशेनल चनुौितया ंह�।  

�ी िदलीपकुमार मनसुखलाल गांधी: अ�य� महोदया, म� मं�ी जी को ध�यवाद देता ह� ं िक उ�ह�ने 

आदश� �टेशन� का चयन िकया, उसम� अहमदनगर को तीन नबंर का पा�रतोिषक िमला है, इसके िलए 

उनको बधाई देता ह�।ं इस �टेशन के बनने के साथ-साथ उधर सिुवधा बढ़ाने क� भी आव�यकता है, 

जैसे लेिडज और जे�टस के िलए अलग टॉयलेट चािहए, िव�ाम गहृ चािहए, उसके मा�यम से बढ़ेगा। 

आदश� �टेशन बनने के साथ बाहर क�पाउंड वाल से िकतना टपरी वाले को रोक� , छोटे-छोटे िबजनेस 

करने वाले लोग ह�। म� मं�ी जी को आपके मा�यम से कहना चाहता ह� ंिक बह�त सारी ल�ड उपल�ध है, 

रलेवे क� इनकम के �ि�कोण से �या आप वहा ंकॉमिश�यल क�पले�स बनाए ंिजससे छोटे-छोटे लोग 

भी �यवसाय कर सक� । उनको खदु एक जगह िमल जाएगी, म�ुा के मा�यम से उनको लोन िमलने पर 

अ�छा �यवसाय कर सकते ह�, �या इस �ि�कोण से कुछ कर�गे?   

�ी पीयूष गोयल: माननीय सद�य का सझुाव बह�त अ�छा है। देश भर म� सभी �टेशन� पर जहा ं

डैवलपम�ट क� कैपेिबिलटी है, उसक� जाचं चल रही है। हम अहमद नगर को इसम� जोड़कर देख�गे और 

वहा ंजो सभंव होगा हम कर�गे । 

�ीमती सुि�या सदानदं सुले : माननीय अ�य� जी, मेर ेिनवा�चन �े� म� मीरा नाम का आदश� �टेशन 

है। माननीय सरुशे जी जब रले मं�ी थे, तब उ�ह�ने इसे आदश� �टेशन बनाया था। इस बात को तीन 

साल हो गए ह�। आदश� �टेशन का ए�जै�ट �लान �या है? आदश� �टेशन कब पूरा होगा? वहा ंशौचालय 

नह� बना है और नए �लेटफाम� क� मागं है। मीरा �टेशन परुदंर पणेु िडि���ट म� है, यह कब पूरा होगा? 

आदश� �टेशन क� ए�जै�टली �या �क�म है �य�िक हमार ेयहा ंइसके िलए �यादा िनिध नह� आई है। 
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�ी पीयूष गोयल: माननीय अ�य� महोदया जी, भारत म� कई �टेश�स 100 साल और कई 70-80 

साल परुाने ह�, वो काफ� बरुी हालत म� थे। म� अभी �टेश�स को सधुारने के िलए पहले िकतना पैसा 

खच� होता था वह आंकड़े देख रहा था वष� 2009-10 म� 1000-1100 करोड़ �पये, वष� 2008-09 म� 

700-800 करोड़ �पये लगते थे। इस तरह �टेश�स क� डैवलपम�ट के िलए छोटे एमाउंट्स एलोकेट 

होते थे।  

 सभी माननीय सद�य� को जानकर खशुी होगी िक हमने िकस �कार �टेशन� को डैवलप करने 

के िलए बल िदया है, और अब लगभग साधारणत: 1500-1700 करोड़ �पये हर वष� अलग-अलग 

�े�� म� इ�तेमाल िकए जाते ह�। हम चाहते ह� िक इसम� पैस�जस� एमेिनटीज़ जो एस�िशयल है, उसे 

�ोवाइड करा सक� । इस िफगर के अलावा फुट ओवर ि�िजस, अंडर ि�िजस ह�, वे अलग ह�, ये से�टी 

के अंडर आते ह�। ऐसी प�रि�थित म� आदश� �टेशन क� क�पना है िजसम� जो बह�त ही एस�िशयल 

प�सेजस� एमेिनटीज़ ह� उ�ह� �ोवाइड िकया जाये । �वाभािवक है िक अ�छा टाएलेट होना ही चािहए। 

माननीय सासंद ने पहले कहा था िक लेडीज़ और जै�ट्स टाएलेट अलग होना चािहए। इसके िलए हमने 

देश भर म� एक मिुहम चलाई है िजसके तहत अगले तीन-चार महीने म�  हर �टेशन, जो एि�टव है, वहा ं

टॉयलेट उपल�ध कराने क� कोिशश होगी, हॉ�ट �टेशन पर तो लोग नह� रहते ह�, म�ने वहा ंभी कहा िक 

टॉयलेट उपल�ध कराने क� कोिशश क� जानी चािहये, लेिकन वहा ंमै�टेन�स क� �ा�लम आएगी। हमारी 

कोिशश है िक पूर े देश म� हर �टेशन पर मिहलाओ ं और प�ुष� के िलए अ�छा टाएलेट हो, अ�छी 

फैिसिलटीज़ ह�।  

माननीय अ�य� जी, हर �टेशन पर वेिटंग �म नह� है, लेिकन देखना है िक जहा ंहै उसे कैसे 

अपडेट कैसे िकया जाए। मेर ेमन म� �लेटफाम� के सरफेस के िलए नई क�पना है िक कुछ रफ �टोन 

लगाकर �लेटफा�स� बनाया जाए तािक िफसलने क� सम�या से �� हो सक� । इसी �कार से एस�िशय�स 
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हर �टेशन पर हो, जैसे िक लाइिटंग, हमने देश के हर �टेशन पर �ाइट एलईडी लाइिटंग लगाकर 

�ाइटली िलट �टेश�स क� क�पना क� है।  

 इसी �कार से ए�ंी और एि�जट पर दकुान� आिद के कारण बह�त तकलीफ होती है, इसिलए 

अिधका�रय� को कहा गया है िक ए�ंी और एि�जट को �� िकया जाए तािक ए��ेस और एि�जट म� 

आसानी हो। शायद कोई भी सरकार पूण� �प से आदश� �टेशन बनाने क� �मता और बजट नह� द े

पाएगी। देश म� 8600 �टेश�स ह�, लेिकन अपनी पॉकेट के िहसाब से यानी अपनी जेब म� जो कमाई 

आती है, उसम� कर�। आप सब जानते ह� िक भारत म� 43 परस�ट सि�सडाइ�ड प�सेजस� �ैवल है यानी 

अगर 100 �पये खच� होते ह� तो पैस�जर से िटकट के मा�यम से िसफ�  57 �पये िलए जाते ह�। एक 

�कार से 43 परस�ट डायर�ेट और इनडायर�ेट बजट सपोट�  से रलेवे चलती है। मझेु लगता है िक ऐसी 

प�रि�थित म� भारत सरकार अपने अवेलेबल फंड्स के िहसाब से िजतनी अ�छी सिुवधा द ेसकती है, 

उसका पूरा �य�न कर रही है। 

 

माननीय अ�य�: �� 102, �ी हेमंत गोडसे। 

…. (�यवधान) 

�ी पीयूष गोयल: कुछ माननीय सद�य रलेवे जोन के बार ेम� पूछ रहे ह�। अगर ये लोग बैठ जाएगें, तो म� 

उ�ह� भी उ�र देने के िलए तैयार ह�।ं…. (�यवधान) 

माननीय अ�य�:  उनक� अलग िडमाडं है, आप �या जवाब द�गे? 

…. (�यवधान) 

माननीय अ�य�:  वे बैठने वाले नह� ह�, वे ऐसे ही कर�गे। 

…. (�यवधान) 

 



 25.07.2018  20 
 

(Q.102) 

SHRI HEMANT TUKARAM GODSE: Madam Speaker, as on date, internet 

penetration in urban India is about 65 per cent and it is just 20 per cent in rural 

India. Thus there is a wide gap in internet usage in urban and rural areas.  

 In urban areas, along with BSNL and MTNL, private ISPs also provide 

services because there is a volume business. But private ISPs do not provide 

much service in rural areas. In some sectors, for example in banking, the 

Government has made presence mandatory in rural areas before it gives permit in 

urban areas. So, I want to ask the hon. Minister whether the Government has any 

plan to introduce regulation and incentives for promoting private sector along with 

BSNL’s participation in providing broadband connectivity in rural areas so as to 

drive rapid penetration of internet services in rural areas to fulfil the gap.  

�ी मनोज िस�हा: अ�य� महोदया, माननीय सद�य ने जो �� पूछा है, म� उनके �यान म� लाना 

चाहता ह�ं िक िपछले चार वष� मे देश म� टेलीकॉम इं�ा���चर मोटे तौर पर डबल हो गया है। वष� 

2014 म� जहा ं 7.9 लाख बीटीएस ह�आ करते थे, आज देश म� उनक� स�ंया 18 लाख हो गई है, 

िजनम� से लगभग 9 लाख बीटीएस 4जी के ह�। इंटरनेट पेने�ेशन काफ� तेज गित से इस देश म� बढ़ा है। 

यह सच है िक अभी देश के बह�त सार ेिह�से ऐसे ह�, जहा ंहम नह� पह�चं सके ह�। �ॉडब�ड कनेि�टिवटी 

के िलए हम जो भारत नेट �ोजे�ट इ��लीम�ट कर रहे ह�, िजसका फ�ट� फेज हमने िदस�बर, 2017 म� 

पूरा िकया है। एक लाख �ाम पचंायत� तक हमने यह सिुवधा पह�चंाई है और शेष डेढ़ लाख �ाम 

पचंायत� म� माच�, 2019 तक यह काम पूरा करना है। इसके अलावा 25,000 वाई-फाई हॉट�पॉट 

बीएसएनएल अपने �ामीण टेलीफोन ए�सच�जेज म� लगा रहा है। माननीय रिवशकंर जी का जो मं�ालय 
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है, इनके कॉमन सिव�स स�टस� म� 7,000 वाई-फाई हॉट�पॉट लगाए गए ह�। इनके मं�ालय को हमने कहा 

है िक 34,000 वाई-फाई हॉट�पॉट और लगाइए। म� कह सकता ह� ं िक आने वाले िदन� म� ढाई लाख 

वाई-फाई हॉट�पॉट पूर ेदेश म� लग�गे। एक बार यह प�रयोजना पूरी हो जाएगी तो देश के 60 करोड़ 

लोग� को यह �ॉडब�ड सिुवधा पह�चंाने म� हमारी सरकार सफल होगी। …(�यवधान) म� मानता ह� ं िक 

दिुनया के अ�य िकसी देश म� इतने बड़े �केल पर �ॉडब�ड �ॉिवजन के िलए कोई प�रयोजना नह� ली 

होगी। 

SHRI HEMANT TUKARAM GODSE: The Government has targeted to connect 

remaining 1.5 lakhs Gram Panchayats till March 2019. I want to know the status 

of BharatNet project phase-II in Maharashtra. By connecting Gram Panchayats, e-

governance facility will be provided. In addition to e-governance, I feel the quality 

of education and healthcare service in rural areas should also be targeted. By 

connecting schools in rural areas by high speed broadband, teaching standards 

can be improved through the remote teaching over interactive video conferencing. 

Similarly, by connecting public health sector through broadband, advantages of 

telemedicine can be harnessed for increasing quality of healthcare. So, I want to 

ask the hon. Minister whether the Union Government has any plans to connect 

schools and public health centres for increasing quality of education and 

healthcare service in rural areas.  

�ी मनोज िस�हा: अ�य� महोदया, महारा�� म� भारत नेट का फेज-2 चल रहा है।  हमने सेक�ड फेज 

म� ��ेटेजी बदली थी और देश के आठ रा�य खदु इस प�रयोजना को लागू कर रहे ह� और महारा�� 

उनम� से एक रा�य है। ‘महानेट’ नाम क� प�रयोजना महारा�� सरकार चला रही है। सार ेएजकेुशनल 
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इं�टीट्यूश�स एवं सभी सरकारी स�ंथाओ ंको �ॉडब�ड सिुवधा देने के िलए महारा�� सरकार ने एक 

बड़ी योजना बनाई है। भारत सरकार ने भी तय िकया है िक देश भर म� िजतने हाई�कूल एडं एबव 

एजकेुशनल इं�टीट्यूश�स ह�, िजतने पिुलस �टेश�स ह�, िजतने पो�ट ऑिफसेज ह� और िजतने 

पि�लक हे�थ स�टस� ह�, उनको हम भारत सरकार के खच� पर इससे जोड़ने जा रहे ह�।  

म� माननीय सद�य को बताना चाहता ह� ं िक जो उनका जनपद है, जहां से वह आते ह� – 

नािसक, वहा ं611 �ाम पचंायत� ह�, िजनम� 1204 िकलोमीटर ऑि�टकल फाइबर हमने डाल िदया है 

और 607 �ाम पचंायत� तक हमने यह सिुवधा पह�चंा दी है। महारा�� का काफ� िह�सा फ�ट�  फेज म� 

ही कवर ह�आ है। म� माननीय सद�य को अवगत कराना चाहता ह� ं िक महारा�� सरकार ने ‘महानेट’ 

नाम क� जो प�रयोजना बनाई है, वह िनि�त �प से अ�यंत आधिुनक प�रयोजना है और उससे सार े

एजकेुशनल इं�टीट्यूश�स जड़ु�गे। महारा�� के म�ुयमं�ी जी आए थे, उ�ह�ने कहा िक हम पूर े�देश म� 

ई-एजकेुशन, टेलीमेिडिसन आिद सारी सिुवधाए ं दनेा चाहते ह�। म� मानता ह� ं िक �धानमं�ी जी का 

िडिजटल इंिडया का जो �व�न है, महारा�� के म�ुयमं�ी जी उसे पूरा कर रहे ह�।  

�ी िब�णु पद राय : अ�य� महोदया, म� सबसे पहले रिवशकंर �साद जी एव ंमनोज िस�हा जी को 

बह�त-बह�त ध�यवाद दूगंा िक 70 साल म� जो काम नह� ह�आ था, उसे आपने कर िदया है। 

100 जीबीपीएस का ओएफसी अवाड� हो चकुा है। 1213 करोड़ अंडमान िनकोबार �ीपसमूह 

के िजस गावं म� दस आबादी है, एक-एक टॉवर म� 1.6 करोड़ लगता है। उनके सपने म� भी नह� आया, 

िचतंन म� भी नह� आया। इस तरह से अंडमान म� 214 िवलेजेज म� 2जी, 4 जी टॉवर लग रहा है। मेरा 

अनरुोध है िक भारतनेट म� सरकार जो काम कर रही है, …(�यवधान) अर ेब�ध,ु आ रहा है। हमार ेयहा ं

भी काम चल रहा है। म� आ�ह क�ंगा िक अंडमान िनकोबार  म�  70 पचंायत ह�। वष� 2019 म� जो टाग�ट 

िदया गया है, माच� तक यह काम पूरा हो जाएगा तो �या उसम� अंडमान और िनकोबार का भी काम हो 

जाएगा? 
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�ी मनोज िस�हा : माननीय अ�य� महोदया, माननीय सद�य क� जानकारी म� भी है िक वह जब 

�यि�गत �प से िमले थे तो म�ने उ�ह� बताया है, लेिकन म� उनके �यान म� यह बात लाना चाहता ह� ंिक 

चे�नई मेनल�ड से अंडमान िनकोबार के 5 आईल�ड्स ह�- चाहे वो कार िनकोबार हो, िलिटल अंडमान 

हो, हैवलॉक हो या �ेट िनकोबार हो, इन सबको ऑि�टकल फाइबर यानी सबमेरीन ऑि�टकल फाइबर 

से जोड़ने का काम हमारी सरकार कर रही है। ट�डर अवाड� कर िदया गया है, बाक� सारे ि�िलिमनरी 

काम श�ु हो गये ह� और िनि�त �प से अंडमान के हर नाग�रक के िलए �धान मं�ी जी जो िडिजटल 

इंिडया क� बात कहते ह� तो उसका लाभ अंडमान ही नह� बि�क देश के हर कोने के लोग� को िमले, 

इसके िलए हमारी सरकार पूरी तरह से �ितब� है। 

SHRI K.C. VENUGOPAL: Thank you very much, Madam Speaker. 

 The hon. Minister is speaking about active involvement in connections. First 

of all, I have to say that he should at least stop the call drops. We are not in a 

position to speak for 30 seconds. Whenever a BSNL call is started, every minute 

or even every second, there is a call drop. The then hon. Minister Shri Ravi 

Shankar Prasad had assured this House that this would be rectified within six 

months but nothing has happened. We are not in a position to speak. 

 As far as mobile expansion is concerned, the hon. Minister has informed 

the House that 4G facility would be provided all over India. Even in the TAC 

meeting that I had convened in my constituency of Alappuzha, they were saying 

that there was no clarity from the side of the Government about 4G installation. I 

would like to know from the Minister whether the Government has any plan to 

stop the call drops and for 4G expansion. 
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�ी मनोज िस�हा : माननीय अ�य� महोदया, माननीय सद�य को बताना चाहता ह� ं िक सरकार के 

पास बह�त अ�छा �लान है। वह जो कह रह ेह� िक कोई �लान नह� है, ऐसा नह� है। 4 जी पूर ेदेश म� 

रोल-आउट हो रहा है। �रलाय�स िजयो का जहा ंनेटवक�  है, वहा ं4जी का है। िजस लाइस�स ए�रया म� 

एयरटेल है, …(�यवधान) आप जरा शातं रिहए। वहा ं4 जी का नेटवक�  भी पूरा रोल-आउट कर िदया 

है।  

SHRI K.C. VENUGOPAL: What about BSNL? … (Interruptions) 

�ी मनोज िस�हा : माननीय अ�य� महोदया, 4 जी का नेटवक�  एयरटेल ने पूरा रोल-आउट कर 

िदया। तीसरा सिव�स �ोवाइडर और वोडाफोन भी आने वाले िदन� म� रोल-आउट कर रहे ह�। जहां तक 

भारत सचंार िनगम िलिमटेड का सवाल है तो भारत सचंार िनगम िलिमटेड के पास �पै��म था, 4जी 

का �पै��म उनके पास नह� था। केरल और कना�टक के कुछ िह�स� म� 4जी क� सिुवधा वे द ेरहे ह� 

लेिकन हमारी सरकार �ितब� है और हम कोिशश कर रहे ह� िक ज�दी से ज�दी भारत सचंार िनगम 

िलिमटेड को 4जी का �प�ै�म हम उपल�ध कराए ंतािक देश भर म� 4जी क� सिुवधा भी भारत सचंार 

िनगम िलिमटेड उपल�ध करा सके।  

जहा ंतक कॉल �ॉप का सवाल है, म� माननीय सद�य को बताना चाहता ह� ंिक कॉल �ॉप के 

मीज़रम�ट के जो तरीके इस देश म� ह�, वे �ाई तय करता है। �ाई क� �रपोट�  वे देख ल�। लगातार तीन 

�वाट�र क� जो �रपोट�  है, उसम� हर �रपोट�  म� कहा गया है िक िनर�तर सधुार हो रहा है। यह सच है िक 

इसम� लगातार मॉनीट�रगं क� ज�रत है। दूसर ेमं�ालय म� भी हमने आईवीआरएस का िस�टम लगाया 

ह�आ है। इसे 2016 म� �थािपत िकया था और �ितिदन लगभग 25 लाख टेलीफोन उपभो�ाओ ंसे 

बात क� जाती है। उनसे हम जानना चाहते ह� िक आपके घर म� कॉल �ॉप है या  िकसी िनि�त �थान 

पर है और टेलीकॉम सिव�स �ोवाइडर को िनद�श दकेर उसको ज�दी से ज�दी ख�म करने का �यास 

कर�। लेिकन एक मौिलक बात उनको म� बताना चाहता ह� िक वॉयरलाइन नेटवक�  �रलायबल नेटवक�   
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होता है और वॉयरलैस नेटवक�  �रलायबल नह� होता। हमार ेदेश म� वॉयरलाइन नेटवक�  नह� बना और 

मोबाइल आया और देश वॉयरलैस क� ओर चला गया। इसके कारण यह किठनाई रही है। उसको भी 

मोदी जी के नेत�ृव म� हमारी सरकार  दूर कर रही है। 7 लाख िक.मी. ऑि�टकल फाइबर 2014 तक 

थी और हमने 14 लाख िक.मी. ऑि�टकल फाइबर देश म� िबछा ली है। आने वाले िदन� म� हम इसे और 

बढ़ाएगें तािक इसक� �रलायिब�टी पूरी तरह बनी रहे। 

�ीमती अिप�ता घोष :  माननीय अ�य� महोदया, आपने मझेु बोलने का अवसर िदया है, इसके िलए 

म� आपको ध�यवाद देती ह�।ं ये आंकड़े देखने से मन बह�त खशु हो जाता है परतं ुजब हम अपने ससंदीय 

�े� बालूरघाट म� िजला साउथ िदनाजपरु म� जाते ह� तो कोई भी ‘जी’ िदखाई नह� देता है। 4जी छोिड़ए, 

2जी तक नह� है। हमार ेवहा ंपर �ाइवेट पाट�ज का 4जी चलता है। बह�त बिढ़या चलता है। यहा ंपर 

मं�ी जी ह�, हम उनको बताते ह� िक बीएसएनएल क� कोई भी लाइन नह� चलती है और एक भी 

ऑिफस नह� है। रायगंज म� है, साउथ िदनाजपरु म� नह� है। एक कोई अिधकारी ह�, उनको कभी िदखाई 

नह� देता है। ‘जी’ क� तो छोिड़ए। आपके आंकड़े बह�त अ�छे ह�, अगर ये आंकड़े हमार े साउथ 

िदनाजपरु तक आ जाए ं तो हम आपके बह�त आभारी रह�गे। सर, कृपया इसका जवाब दीिजएगा। 

ध�यवाद। 

माननीय अ�य� : अ�छा जवाब दीिजए। 

�ी मनोज िस�हा : माननीय अ�य� महोदया, म� माननीय सासंद महोदया का आभारी ह� ंिक उ�ह�ने 

मेरा �यान इस ओर आकृ� िकया है। केवल आपके ससंदीय �े� तक ही नह� बि�क पूर े भारत म� 

अ�छा नेटवक�  पह�चें, यह हमारी सरकार क� वचनब�ता है। आप जो िवषय मेर े�यान म� लेकर आई ह�, 

एक-एक ए�सच�ज और एक-एक �लॉक क� जानकारी मेर ेपास नह� है। कौन ऑिफसर नह� जाता, म� 

िनि�त �प से इसक� भी जानकारी लेकर और आपके लोक सभा �े� के िजस �थान का आपने िज� 

िकया है, वहा ंका िव�ततृ िववरण आपको उपल�ध करा दूगंा। 
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�ीमती र�ाताई खाडसे:  माननीय अ�य� महोदया, म� आपके मा�यम से माननीय मं�ी जी से पूछना 

चाहती ह� ंिक िजतने भी �ाइवेट बीटीएस ह�, उनक� कई बार कॉल �ॉ�स क� सम�या आती है। इंटरनेट 

सिव�स डाउन रहती है। लेिकन उनक� िशकायत करने के िलए िजला �तर पर कह� भी �यव�था नह� 

है। �या हम वैसी �यव�था कर सकते ह�, िजसके कारण लोग� को सिुवधा हो सके?  

�ी मनोज िस�हा : माननीय अ�य� महोदया, माननीय सद�य महोदया के �� का उ�र म�ने पहले ही 

िदया है। हमार ेयहा ऑलरडेी वह िस�टम है। आप चाहे तो हमार ेयहा ंसीधे खबर करा सकती ह�। हम 

इसक� िच�ता कर�गे िक आपक� जो किठनाई है, वह समा� हो जाए। 

माननीय अ�य� : डॉ. उिदत राज -  अनपुि�थत। 
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(Q. 103) 

�ी गोपाल शे�ी :  माननीय अ�य� महोदया, मं�ी जी ने बह�त ही िव�तार से जानकारी दी है, लेिकन 

अभी भी इसम� और सिुवधाए ंिदए जाने क� आव�यकता है। यह जो सरकार क� बीपीओ योजना है;  

“A healthy trend relating to employment of women and persons from 

marginalised section of society indicating digital empowerment in smaller 

towns and cities” 

यह बह�त ही अ�छी �क�म है। इसम� वूमैन एमपॉवरम�ट भी होगा लेिकन इसका दायरा बह�त ही ज�दी 

बढ़ाकर इसक� एक �रपोट�  सदन को देनी आव�यक है िजससे हम� पता चलेगा िक िकतनी मिहलाओ ं

को इसम� नौकरी िमली है और एमपॉवरम�ट म� िकतनी विृ� ह�ई है। जो सिव�स है, वह सिव�स िकतने 

लोग� तक हम पह�चंा पाए ह�, यिद इसक� जानकारी मं�ी महोदय देते ह� तो दशे के लोग� को इसक� 

जानकारी उपल�ध होगी।  

�ी रिव शंकर �साद : माननीय अ�य� महोदया, जो �� माननीय शे�ी जी ने पूछा है, अभी पूव� के 

�� म� आदरणीय मनोज जी ने िडिजटल इंिडया क� बात कही। िडिजटल इंिडया का काय��म �धान 

मं�ी जी के िनद�श म� समावेशी िडिजटल भारत बनाने का है । म� बह�त ही िवन�ता से सदन को सूिचत 

करना चाह�गंा िक वष� 2014 म� आई.टी. का मं�ी बनने के बाद म� ब�गल�ु म� गया था। वहा ंनैसकॉम क� 

मीिटंग बड़ी आई.टी. कंपनी से थी। बाहर िबहार, एम.पी., यू.पी, के ब�चे खड़े थे। उनका कहना था िक 

ऐसा क�िजए िक हम अपने शहर� क� तरफ लौट सक� । इसिलए छोटे शहर� म� बीपीओ योजना बनाई 

गई। पहले हमने 48000 सीट्स देश के िलए द� और नॉथ�-ई�ट के िलए अलग से 5000 सीट्स द�। 

माननीय अ�य� महोदया, मझेु सदन को बताते ह�ए खशुी हो रही है िक वष� 2015 म� हमने 

�क�म बनाई। अभी तक दशे म� हमने 205 यूिनट्स ए�ूव कर दी ह� जो देश के 101 छोटे शहर� म� ह�। 

113 यूिनट्स श�ु हो गयी ह� िजसम� 21858 लोग� को नौकरी िमली है। बड़ी स�ंया म� छोटे गावं� क� 
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बि�चया ंह� जो काम कर रही ह�। लेिकन म� एक बात सदन को बताना चाह�गंा िक जहा-ंजहा ंश�ु ह�आ है, 

िवशाखाप�नम भी है, भीमावरम भी है, ित�पित आ�� �देश म�, �ीनगर ज�मू-सोपोर ज�मू-क�मीर म� 

है। जो आतंकवाद क� बात हम लोग करते ह�, उस ज�मू-क�मीर म� बीपीओ श�ु हो गया है। पटना, 

मजु�फरपरु, कोय�बटूर, मदरुई म� भी यह श�ु है और उ�र �देश म� देव�रया, बरलेी, लखनऊ और 

कानपरु इ�यािद जगह� पर बीपीओ श�ु हो गया है। झारखंड म� भी राचंी म� श�ु हो गया है और आपके 

�े� म� भी ज�दी आने वाला है। कहने का मतलब यह है िक छोटे शहर� म� जो समावेशी भारत है, आज 

बड़ी स�ंया म� काम हो रहा है। 

 अ�य� महोदया, नॉथ�-ई�ट म� कोिहमा, इ�फाल और गवुाहाटी जैसे �थान� पर बीपीओ श�ु 

हो गया है। इसम� बह�त सारी कंपिनय� को िवदेश से भी काम िमल रहा है, िजनम� अमे�रका, इंगल�ड और 

आ��ेिलया जैसे देश ह�। हम ए�पावरम�ट करने क� बात करते ह�। शे�ी जी क� एक बात सही है। अभी 

हमारा फ�ट� फेज म�  48 हजार सीट्स का टारगेट है। जब वह पूरा हो जाएगा तो इसका और वि◌�तार 

होगा, इसके बार ेम� हमारा �ि�कोण बह�त खलुा ह�आ है। 

 अ�य� महोदया, म� एक बात बह�त िवन�ता के साथ कहना चाह�गंा िक म� स�टर म� पाचं-छ: 

सीट्स पर गया था। म�ने बि�चय� के चेहर ेपर नई आशा देखी है, िजनम� दिलत प�रवार क� बेिटया ंह�, 

मािज�नलाइ�ड प�रवार क� बेिटयां ह�। अभी �धान मं�ी जी ने िद�ली से ऐसे लाभािथ�य� के िलए बात 

क� थी तो बह�त सारी ऐसी बेिटय� से भी उनको बात करने का अवसर िमला। यह अ�छा �ो�ाम है। म� 

उ�मीद क�ंगा िक सदन इसका अिभनदंन करगेा। 

SHRI V. ELUMALAI: Thank you, Hon. Speaker Madam. 

 Today, the BPO is on metro-centric basis. The majority of the population in 

India resides in metro cities like Mumbai, Delhi, Chennai and Bengaluru, etc. 

There is a growing trend of people migrating from rural areas to metro cities.  
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 Therefore, I would like to know from the hon. Minister whether the 

Government has any plan to create more BPOs or ITeS seats in rural areas. 

SHRI RAVI SHANKAR PRASAD:  Madam, I wish to inform the hon. Member who 

I believe comes from Tamil Nadu. … (Interruptions) 

HON. SPEAKER: Yes, he is from Tamil Nadu.  

SHRI RAVI SHANKAR PRASAD: I only wish to inform him that in his State, BPOs 

have started operating in Madurai, Mayiladuthurai, Namakkal, Tiruchirappalli, 

Tiruppattur, Vellore and all these places. … (Interruptions) Metro cities are well-

known in the country. But, what is important is that one new city is having 400 

BPOs operational constituting mostly women.  

 Therefore, I take your point that we need to go further below. This is a 

movement which has started, becoming a kind of a digital inclusion giving job 

opportunity. We will take note of your concern. We will surely follow it up.  

KUMARI SUSHMITA DEV (SILCHAR): Thank you Madam Speaker. 

 The BPOs actually form an opportunity for employment in many areas, 

especially in smaller cities which have been mentioned here. The hon. Minister of 

IT had been to my constituency on one or two occasions. I remember seeing in 

newspapers a news item regarding opening of BPOs in Silchar, Cachar and 

Districts of Barak Valley.  

Madam, the hon. Minister has mentioned that he has opened one BPO in 

Guwahati. I thank him for that. The only heavy industry in my constituency namely 
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the Hindustan Paper Corporation is in trouble. Employment is a big challenge. I 

would request the hon. Minister to tell me that under the North-East BPO 

Promotion Scheme whether there is any development or any plan of starting a 

BPO in any of the districts of Barak Valley in Assam.  

SHRI RAVI SHANKAR PRASAD: Madam, we are very earnestly and sincerely 

following the concerns of the young people of the North-East. Therefore, when I 

was finalising the scheme, one scheme came for the creation of 48,000 BPO 

seats for the rest of the country and one scheme for the North-East for creation of 

5000 BPO seats.  

 I am very happy to announce in this House that two BPOs have started 

operating in Guwahati; two BPOs in Imphal; and there is also a BPO in Kohima. 

Yes, I went to the hon. Member’s constituency. Young people met me there. I 

have taken on-board their concerns. The fresh bid is going on. It is very important 

that people file the bid. The requisite and eligible companies must also file the bid. 

My officers go on a roadshow. They talk to the people. The hon. Member is the 

local representative. If a BPO comes in Silchar, beyond the political divide and 

whosoever is in power, the young people of your constituency are the ones who 

will win. If we go with that mode and commitment in mind, I am sure, Silchar 

would have a good opening. I have personally pushed this issue. I had been to 

her constituency a number of times. I know that there is a case for opening a BPO 
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in Barak Valley. I will surely look into this. But, I would also urge her to ensure that 

in the bidding process, the IT companies also apply.  

SHRI ARJUN CHARAN SETHI : Madam, I hail from the State of Odisha.  

Fortunately, with the blessings of my electorate, I have been here since 1971.  

The way things are moving in the State of Odisha, it is horrible.  I should say that.  

No officers are posted in different strategic positions.  Recently, I had to go to my 

constituency.  My constituency people gheraoed me.  They pressed me to visit 

the places where these things are almost in a mess.   

 So, I would request the hon. Minister, who is a friend of mine, to visit the 

State of Odisha at least once.  As far as I know, during the last four years, no 

officer has visited the State of Odisha.  Therefore, I would request you to take a 

review meeting in the capital city of Bhubaneswar, Odisha.   You will be able to 

find out how they have made a mess of things.  You please visit our State to have 

a first-hand study of the things.  It is because in my constituency, including in my 

own house, these things are not working.  Therefore, I would once again request 

you to have a first-hand knowledge of the situation. 

SHRI RAVI SHANKAR PRASAD:  Madam before I reply to him, I would like to 

reply to the hon. lady Member from Silchar.  I want to inform her that a  fifty-seat 

BPO has been allotted to Silchar.  It is a good news. 

 As far as hon. Member, Shri Sethi, is concerned, he is a very senior 

Member.  He is entitled to my respect.  I have visited his State a minimum of three 
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times.  Recently, I went to inaugurate a Data Centre.  Before that I went as a 

Minister of Communications to Puri.  Again, I am going to his State on the 4th to 

inaugurate an STPI.   

 The Prime Minister’s vision is that without the development of Eastern India 

including his State, India cannot progress.  Therefore, we are working beyond 

political divide.  But I want to inform him that in the BPO scheme, six BPOs have 

come up in Bhubaneswar; one in Cuttack and one in Jalesar.  They all have 

started working under the Government of India scheme.  I wish him good luck.  

However, every problem of the State Government should not be passed on to the 

Central Government.  We are doing our best and will continue to do our best. 

           

HON. SPEAKER: We will take up Q. 104 and Q. 111 together. 

 Q. 104 – Shrimati M. Vasanthi – Not present. 

 Q. 111 – Shri K. Ashok Kumar –  

    … (Interruptions) 
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 (Q. 104 and 111) 

डॉ.  िकरीट सोमैया : अ�य� महोदया,  भिव�य के 20-30 साल� का अभूतपूव� िवचार करते ह�ए 

माननीय �धान मं�ी जी ने जो म�ुबई-अहमदाबाद-पूने बलेुट �ेन का �क�प श�ु िकया है, म� सबसे 

पहले उसके िलए �धान मं�ी नर�े� मोदी जी को ध�यवाद देता ह�।ं िपछले दो साल म� म�ुबई क� �ि� से 

बह�त मह�वपूण� इं�ा���चर चाहे मे�ो रले हो, बलेुट �ेन हो, सैक� ड एयरपोट�  हो, डी िलंक रोड हो, 

को�टल रोड हो आिद �ोजे�ट्स को बह�त गित िमली है। 

 महोदया, जब म�ुबई-पूने ए�स�ेस हाईवे गडकरी जी ने श�ु िकया था, तब टीका-िट�पणी हो 

रही थी। म� जानना चाहता ह� ंिक बलेुट �ेन के �या एडवाटेंजेज ह�, उसका �ोजे�ट िकतने करोड़ �पय� 

का है, उससे �या बेिनिफट िमलेगा और इंड��ीयलाइजेशन िकस �कार से होगा? ल�ड एि�विजशन म� 

भी सरकार ए��ेि�टव �ाइस देने जा रही है, इस सबंधं म� माननीय मं�ी जी हम� जानकारी द�। 

�ी पीयूष गोयल: माननीय अ�य� महोदया, वा�तव म� माननीय �धान मं�ी जी का िवज़न है िक 

भारत एक आधिुनक शि� बने। भारत क� जनता तथा सभी याि�य� को िव��तरीय सिुवधाए ँ �ा� ह�, 

वे तेज़ गित से एक जगह से दूसरी जगह� पर जा सक� , भारत म� नयी टे�नोलॉजी के आने से हमार े

इंजीिनयस� क� �मताए ँबढ़�, हमारी टेि�नकल एिबिलटीज़ बढ़� और भारत म� बनने वाली व�तएु ँपूर ेिव� 

म� ए�सपोट�  ह�। जब उनके सम� बलेुट �ेन क� क�पना आयी, तो िसफ�  म�ुबई-अहमदाबाद बलेुट �ेन 

चलाने का ही सवाल नह� था, सवाल यह भी था िक इसके िलए पैसे कहा ँ से आएगें, कौन-सी 

टे�नोलॉजी लेनी है, इसके अ�य लाभ �या ह�गे। जब इन सब बात� पर पूरी तरह से समी�ा क� गयी, 

तो �यान आया िक जापान क� ‘िशकंनसेन’ टे�नोलॉजी अ�याधिुनक है। लेिकन, यह भी भारत म� 50 

वष� के िवल�ब से आ रही है। जापान म� ‘िशकंनसेन’ टे�नोलॉजी लगभग मेर े पैदा होने के वष� के 

आसपास श�ु ह�ई। भारत म� इसे आने म� 50 वष� लग गये �य�िक मोदी जी अभी आये, तो उ�ह�ने 
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सोचा िक देश म� सिुवधाए ँ लायी जाए।ँ इसके िलए जापान से मा� 0.1 परस�ट पर हम� 50 वष� क� 

समयाविध का लोन िमला है। उस पर भी 15 वष� तक का मोराटो�रयम है। इतने समय तक रीपेम�ट 

नह� करना पड़ेगा। इसके म�ेनज़र यह �ोजे�ट बह�त ही स�ते खच� पर हम लगा पाएगें। पूरी तरह से 

एिलवेटेड या ‘अंडर सी’ होने के कारण जमीन पर से�टी सिुनि�त हो जाएगी, िकसी को कोई �ित या 

हािन नह� पह�चेँगी। इसके साथ ही, हमने टे�नोलॉजी �ासंफर भी सिुनि�त िकया है। जो टे�नोलॉजी 

भारत म� आकर ‘मेक इन इंिडया’ के तहत भारत क� अथ��यव�था को बढ़ाएगी और इस टे�नोलॉजी 

को स�ती लागत म� बनाने के कारण हम आगे िव� क� सभी हाई �पीड रले �ोजे�ट्स को ए�सपोट�  

कर पाएगें। सबसे मह�वपूण� बात यह है िक म�ुबई-अहमदाबाद कॉ�रडोर एक इकोनॉिमक कॉ�रडोर के 

�प म� डेवलप होगा। इसी �कार से हम चाहते ह� िक देश म� हाई �पीड रले का एक जाल िबछे। अलग-

अलग �े�� म� ऐसी हाई �पीड �े�स अवेलेबल ह�। इससे िकसान� को भी सिुवधा िमलेगी। उनके 

पे�रशेबल �ोड�ट्स तेज गित से दूसर े �थान� पर पह�चँ सक� गे। याि�य� को िब�कुल अ�याधिुनक 

िव��तरीय सिुवधाए ँिमल�गी।  

 जहा ँतक जमीन का सवाल है, हमने सिुनि�त िकया है िक चार गनुा के �थान पर पाचँ गनुा पैसे 

देकर, यिद कंस�ट िमल जाए, तो जमीन के एवज़ म� पाचँ गनुा पैसे द�गे।  

माननीय अ�य� : �ी खड़गे जी, आप हाई �पीड रले पर �काश डािलएगा। 

�ी मि�लकाजु�न खड़ग:े माननीय अ�य� महोदया, यह �� �ी िकरीट सोमैया जी �ारा पूर ेसदन को 

बलेुट �ेन के बार े म� िव�तार से समझाने के िलए पूछा गया है। लेिकन, म� कहना चाहता ह� ँ िक यह 

आइिडया आपका नह� है। यह पहले से चलते ह�ए आया है। आप इससे सबंिंधत पहले क� फाइ�स 

देख�। एक लाख दस हजार करोड़ �पये खच� करके अगर आप 500 िकलोमीटर तक का हाई �पीड रले 

कॉ�रडोर बना रहे ह�, इसक� कॉ�ट एक तरफ है। दूसरी बात, कोई साधारण उपभो�ा या या�ी उसम� 

नह� जाएगा। उसे इसके िलए हवाई जहाज से भी �यादा िकराया देना पड़ेगा।  
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 आप िकसान� क� बात कह रह ेह�, जब िकसान इसे �ासंपोट�  के �प म� इ�तेमाल करगेा, तो 

�या उसके �ोड�ट्स क� लागत उसे िमल पाएगी? इस �कार से, िकसान अपने सामान को बलेुट �ेन 

म� नह� ले जा पाएगा।  

 म� कहना चाहता ह� ँिक इसके िलए आज तक जो ल�ड िमलनी चािहए थी, वह नह� िमली है और 

इसम� िजतने भी �ै�स ह�, अब तक उसके िलए कोई मेनटेन�स क� �यव�था नह� क� गयी है। 

इलैि��िफकेशन का जो काम पूर ेदेश म� होना था, वह थोड़ा-बह�त हो रहा है। …(�यवधान) 

माननीय अ�य� : आप अपना �� तो पूछो। 

…(�यवधान) 

�ी मि�लकाजु�न खड़ग:े मैडम, म� यह इसिलए पूछ रहा ह�,ं �य�िक इसी पैसे से हम हजार� िकलोमीटर 

के अ�छे रलेवे �ै�स बनाने का काम कर सकते ह�। …(�यवधान) मेरा एक ला�ट �� है। …(�यवधान) 

चाहे पहले क� कोई भी सरकार हो, तीन िडवीजन करने का वादा पहले यहा ंह�आ था। …(�यवधान) 

एक िडवीजन ज�मू और क�मीर, एक असम और एक गलुबगा�  म� होना था। …(�यवधान)  इसके िलए 

लै�ड भी िदया गया था, लेिकन अब तक ये तीन िडवीजसं ओपन नह� ह�ए ह�। मेरा चौथा ��, िजसके 

बार ेम� टी.डी.पी. और का�ेंस वाले भी पूछ रहे ह�, यह है िक जो िवशाखापट्नम म� ज़ोनल िडवीज़न 

…(�यवधान) ये सार ेवाद ेह�। …(�यवधान) 

माननीय अ�य� : खड़गे जी, आप तो समझदार ह�। िफर म� आपको टोकती ह�,ं तो आप ग�ुसा होते ह�। 

अगर आपको बलेुट �ेन के बार ेम� कुछ पूछना है, तो पूिछए।  

…(�यवधान) 

�ी मि�लकाजु�न खड़ग े : मैडम, ये सब वादे ह�। ये कब पूर ेिकए जाएगें?  …(�यवधान) 

माननीय अ�य� : यस िमिन�टर?  

…(�यवधान) 
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माननीय अ�य� : आप सब बैिठए। 

…(�यवधान) 

�ी पीयूष गोयल : अ�य� महोदया, माननीय लीडर ऑफ िद कां�ेस पाट� ने 11 �� पूछे ह�। 

…(�यवधान) मझेु उ�मीद है िक आप मझेु इन 11 ��� का जवाब देने का मौका द�गी। …(�यवधान) 

�य�िक माननीय खड़गे इतने सीिनयर लीडर ह�, इसिलए म� चाहता ह� ंिक उनको यह बात �यान म� आए 

क� सदन क� काय�वाही कैसे चलती है और सरकार कैसे चलती है । …(�यवधान) शायद वे भी रले 

मं�ी रह चकेु ह�।  …(�यवधान) इसिलए ज़�री है िक इन 11 ��� के मा�यम से परुानी सरकार और 

हमार े बीच का पदा�फाश हो और बदलाव िदखे।…(�यवधान) उ�ह�ने 11 �� पूछे ह�। …(�यवधान) 

मैडम, पहले तो उ�ह�ने एक माननीय सद�य - माननीय िकरीट सोमैया जी के �� के ऊपर �� िच�ह 

उठाए। …(�यवधान) म� समझता ह� ंिक यह आपि�जनक है। …(�यवधान) िकसी भी सद�य के मन म� 

अगर कोई �� है, तो वह उसे उठा सकता है। …(�यवधान) जब का�ेंस के सद�य कोई �� उठाते ह�, 

तब हमने कभी ऑ�जे�ट नह� िकया। …(�यवधान) खड़गे जी का यह कहना िक िकरीट जी ने अपना 

�� इसिलए उठाया, िक म� उसका �या�यान कर सकंू, यह एकदम आपि�जनक िवषय है। 

…(�यवधान) 

माननीय अ�य� : यह �� िकरीट जी का है ही नह�। 

…(�यवधान) 

�ी पीयूष गोयल : इसी का अब म� इनको �या�यान करता ह�।ं …(�यवधान) इनका पहला �� था िक 

यह बलेुट �ेन पहले से आई है। …(�यवधान) यह बह�त अ�छी बात है। …(�यवधान) म� �वागत करता 

ह� ं िक का�ेंस के समय यह �ोजे�ट आया।   …(�यवधान) आज �य� ये इसके बार े म� रो रहे ह�? 

…(�यवधान) आज �य� ये इसक� आलोचना कर रहे ह�? …(�यवधान) आपको तो खशु होना चािहए 

िक जो काम आप रले मं�ी के नाते नह� कर पाए, वह काम इस सरकार ने कर के िदखाया। 
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…(�यवधान) िजस काम के िलए आप पैसा नह� ला पाए, हम स�ते म� �ोजे�ट लगा रहे ह�। 

…(�यवधान) तो आप रो �य� रहे ह�? …(�यवधान) आप तो खशु होइए िक आपका अधूरा काम हमने 

पूरा िकया।…(�यवधान) आप एक लाख दस हजार करोड़ �पये के खच� क� िचतंा कर रहे 

ह�।…(�यवधान) मैडम, एक लाख दस हजार करोड़ �पये से देश को जो फायदा होने जा रहा है, जो 

टै�नोलॉजी आएगी, और पूरा कॉ�रडोर डेवलप होगा, जैसा िक म�ने अभी बताया है, ये सब होलेि�टक 

िथिंकंग इनक� समझ म� तो आ ही नह� सकती है, �य�िक इनके मन म� तो गलुबगा� का िडवीज़न 

है।…(�यवधान) गलुबगा� उनक� कॉि�सिटटुएसंी है। …(�यवधान) आिखर कब तक रलेवे का 

राजनीितकरण होगा? …(�यवधान) कब तक रले मं�ी अपने ही िवषय के बार े म� सोच�गे िक मेरा 

िडवीज़न बने, बाक� जाए ंभाड़ म�।…(�यवधान) चाहे उसके िलए 250 करोड़ �पये लग जाए,ं पर मेरी 

कॉि�सिटटुएसंी म� मेरा िडवीज़न बन जाए।…(�यवधान) यह कोई सोच है? …(�यवधान) इस तरीके से 

सरकार चलती है? …(�यवधान) आप कहते ह� िक ऑिड�नेरी कं�यूमर कैसे बढ़ेगा? …(�यवधान) 

इसीिलए तो मा� �वाइंट वन परस�ट लोन पर हम पैसा लाए…(�यवधान) तािक ऑिड�नेरी कं�यूमर पर 

बोझ कम हो।…(�यवधान) ये �यूचर म� �ेन का �ाइस आज के हवाई जहाज के �ाइस से कंपेयर कर 

रह े ह�।…(�यवधान) यह कैसा कंपै�रज़न है? …(�यवधान) �यूचर म� �ेन का �ाइस और �लेन का 

�ाइस अपने आप एडज�ट होगा। …(�यवधान) इसके बाद ये पूछते ह� िक िकसान अपना सामान कैसे 

लेकर जाएगा? …(�यवधान) यही तो इस सरकार क� खािसयत है।…(�यवधान) हम िकसान के िलए 

िवशेष सिुवधाए ंबनाते ह�।…(�यवधान) िकसान को अलग रटे िदया जाएगा।…(�यवधान) उनके िलए 

अलग �ेन चलाई जाएगी।…(�यवधान) िफर ये कहते ह� िक लै�ड नह� िमला।…(�यवधान) इनके ज़माने 

के 40 साल परुाने �ोजे�ट को आज तक लै�ड नह� िमला है।…(�यवधान) हमारा �ोजे�ट तो एक 

साल परुाना है।…(�यवधान) लगभग सभी जगह यह तय हो गया है िक लै�ड िमल जाएगी।…(�यवधान) 

इस पर अ�छी बातचीत चल रही है।…(�यवधान) महारा�� और गजुरात सरकार पूर ेतरीके से हमारे 
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साथ कोऑपरटे कर रह ेह�।…(�यवधान) लै�ड िमलने के बार ेम� मझेु कोई तकलीफ नह� लग रही है, 

�य�िक हम एक ईमानदार �यव�था को लेकर वहा ंजा रहे ह�।…(�यवधान) हम इनक� तरह नह� ह�, जो 

40 साल� म� ल�ड नह� ले पाते ह�, िजससे �ोजे�ट्स िडले होते ह� और उनक� कॉ�ट्स ओवर रन होती 

है।…(�यवधान) इ�ह�ने कहा िक �ैक म�िटन�स नह� हो रहा है।…(�यवधान) माननीय खड़गे जी शायद 

नह� जानते ह� िक िजतना �ैक म�िटन�स आज एक साल म� हो रहा है, उतना उनके समय म� तीन साल� 

म� नह� ह�आ ।…(�यवधान)  िसफ�  हमने िपछले वष� म� लगभग 4500 िकलोमीटर रले �ै�स का 

�र�यअुल िकया है। …(�यवधान)  

यह बताय�, अगर इ�ह�ने इतने वष� म� उतना काम िकया।…(�यवधान) इलैि��िफकेशन उ�ह�ने 

एकनॉिलज िकया, उनक� जानकारी के िलए म� बता दू ं िक वष� 2013-14 म� कुल 800 िकलोमीटर 

इलैि��िफकेशन होता था।  िपछले वष� म� 4100 िकलोमीटर इलैि��िफकेशन ह�आ। यह होता है काम 

करने का ढंग। जैसा माननीय �धान मं�ी कहते ह�, हम लटकाते, भटकाते नह� ह�, हम काम करने वाल� 

म� से ह�।  

 यह डबिलंग क� बात कर रह ेह�। …(�यवधान) 

माननीय अ�य� : वह आपके �� का जवाब द ेरह ेह�, म� इसम� �या कर सकती ह�?ं 

�ी पीयूष गोयल: इस देश क� आजादी को 65 वष� हो गए, िजसम� पचास वष� कां�ेस ने शासन िकया। 

आपने 11 �� पूछे ह�, म� उन 11 ��� का जवाब दे रहा ह�।ं आपने डबिलंग क� बात पूछी, म� आपको 

डबिलंग का एक िक�सा सनुाता ह�।ं आजादी के 65 वष�, िजसम� एक पाट� ने पचास वष� और एक 

प�रवार के सद�य या उनके बैठाए ह�ए सद�य ने 48 वष� राज िकया।  

11 52  hrs 
 At this stage, Shri Naramalli Sivaprasad came 

and stood on the floor  near the Table. 
… (Interruptions) 
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1152½ hrs  

At this stage, Shri Naramalli Sivaprasad went back to his seat. 

… (Interruptions) 

�ी पीयूष गोयल : म�ुबई से बगंलू�, म�ुबई से चे�नई, म�ुबई से हैदराबाद ये लोग डबल �ैक 65 वष� 

के समय म� भी नह� बना पाए। हमने उस काम को िलया और इसी वष� के आिखर तक या माच� तक पूर े

�ैक का डबिलंग हो जाएगा।  

 आिखर म� म� बताना चाहता ह� ंिक यह जो पैसा है, यह इस �ोजै�ट के िलए िमला है, ऐसा नह� 

है िक इस पैसे से आप और कुछ कर सकते ह�। It is a project-specific international loan. 

�ोजै�ट �पेिसिफक लोन उसी के िलए यूज हो सकता है, िकसी और काम म� यह यूज नह� हो सकता। 

लेिकन हमने कभी पैसे क� कमी को ए�स�यूज नह� बनाया। रलेवे को भारत सरकार से पया�� पैसा 

िमला है। मोदी जी ने पैसे क� कमी के कारण रलेवे का कोई काम �कने नह� िदया।  

SHRI K. ASHOK KUMAR : Madam, it has been reported that 80 per cent of the 

land acquisition for the bullet train shall be completed by December, 2018.  

However, it has also been reported that so far even an acre of land has not been 

acquired.  Therefore, I would like to know as to how the Railways are planning to 

acquire such a huge area of land during such a short period of time. … 

(Interruptions) 

SHRI MALLIKARJUN KHARGE :  Madam, this is not fair.  This is not the way to 

reply.… (Interruptions) 

SHRI PIYUSH GOYAL:  Well, you ask such questions and I answer you in the 

same voice. … (Interruptions) 
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 Madam, as regards the hon. Member’s supplementary, land acquisition 

does not happen in piece-meal.  We have taken up the issue of entire land 

acquisition of 1485 hectares.  Land acquisition has been done in 12 districts and 

work is in progress.  In regard to some small patches, there are some people who 

are objecting to it.  We will have a healthy dialogue with them.  We will have a 

social impact study done and the entire land will be acquired well in time.  

            

माननीय अ�य� : �� स�ंया 105 - �ी रावसाहेब दानवे पाटील -- उपि�थत नह�। 

 �ी वीर�े� क�यप जी, आप बोिलये । 
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(Q. 105) 

�ी वीर�े� क�यप: अ�य� महोदया, मोदी सरकार के मा�यम से िडिजटल इंिडया, मेक इन इंिडया 

और ि�कल इंिडया ये तीन चीज� बह�त ही �भावी ढंग से काम कर रही ह�। लेिकन आज यह �� 

िडिजटल इंिडया के साथ जड़ुा ह�आ है और हम� खशुी है िक भारतनेट के मा�यम से आज ढाई लाख 

पचंायत� को जोड़ने का जो काय� चला ह�आ है, वह भी सतंोषजनक है। परतं ुम� माननीय मं�ी जी से एक 

बात पूछना चाहता ह�,ं आपने कहा िक जो 25 हजार वाई-फाई हॉट �पॉट्स ह�, उ�ह� आप ज�दी 

भारतनेट के मा�यम से जोड़ना चाहते ह�। जैसा आपको मालूम है िक सांसद आदश� �ाम योजना के 

अंतग�त सभी सासंद� ने एक-एक गावं गोद िलया था और अभी तक तीन-तीन गावं सभी सासंद गोद ले 

चकेु ह�।  

 म� जानना चाहता ह� ं िक �या मं�ी जी इन हॉट �पॉट्स को सासंद आदश� �ाम योजना के 

अंतग�त जो गावं गोद िलए गए ह�, उन सभी गावं� म� �� वाई-फाई क� सिुवधा �दान कर�गे?  

इसके साथ ही कहना चाहता ह� ंिक म� िहमाचल �देश क� िशमला पािल�यामे��ी का�ंटीटुएसंी से 

आता ह�।ं म� मं�ी जी से पूछना चाहता ह� ंिक  पावर ि�ड के मा�यम से आप जो कनेि�टिवटी दे रहे ह�, 

वह बह�त �लो जा रही है। इसिलए मं�ी जी �या आप उसे एनहासं करने के िलए कोई कार�वाई कर�गे? 

�ी मनोज िस�हा: अ�य� महोदया, माननीय सद�य ने कई सवाल एक साथ पूछे ह�। 25 हजार वाई-

फाई हॉट �पॉट केवल भारत सचंार िनगम िलिमटेड अपने �ामीण ए�सच�िजज म� लगा रहा है। कुल 

ढाई लाख वाई-फाई हॉट �पॉट हम पूर ेदेश म� लगाएगें। 

देश क� कोई �ाम पचंायत इस योजना म� नह� छूटेगी। िजतने भी आपके सासंद आदश� �ाम ह�, 

सभी उसम� आ जाएगें, इसिलए उसम� िचतंा करने क� कोई ज�रत नह� है। …(�यवधान) दूसरी बात 

माननीय सद�य ने िहमाचल �देश क� भारत नेट प�रयोजना के बार ेम� कही है। इस प�रयोजना को तीन 

सीपीएसयूज़ कर रहे ह�। एक भारत सचंार िनगम िलिमिटड है। दूसरा पॉवर ि�ड कॉप�रशेन ऑफ इंिडया 
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िलिमिटड है और तीसरा रले-टेल है। जो िहली ए�रयाज़ ह�, वहा ंपॉवर ि�ड को लगाया गया है, �य�िक 

ओवर हैड वायस� के मा�यम से हम ऑि�टकल फाइबर ले जा सकते ह�। िहमाचल �देश के कुछ गावं 

ऐसे ह�, जहा ंहम ऑि�टकल फाइबर नह� पह�चंा पा रहे ह�, जैसे हम उ�र-पूव� म� सैटेलाइट के मा�यम से 

सिुवधा द ेरह ेह�, वैसे ही वहा ंभी हम िवचार कर�गे। इस प�रयोजना के िलए जो समय-सीमा िनधा� �रत है, 

उसी के अंदर ही इसको पूरा िकया जाएगा।  

DR. BOORA NARSAIAH GOUD : Madam Speaker, Digital India is a very 

important programme, not because it is technologically innovative, but it is 

important because it is aimed at improving the life of poor people. Our State 

Telangana is very actively involved in this programme. Even the Prime Minister’s 

DISHA programme is also running effectively and every district has got a 

Coordinator. Now, under the Prime Minister’s DISHA programme, in each village 

300 people are being educated. They are made digitally literate and each person 

is paid Rs. 500. I have got six districts under my parliamentary constituency. I 

have been personally interacting with all the Coordinators. The biggest problem in 

villages is lack of proper net connectivity. Now, Broadband is given to villages. But 

unless and until net connectivity really happens, it will not be helpful. Today, 

under Swacch Bharat programme, if you want to know who has got a toilet in his 

house, we can check it through the App. But without net connectivity in villages, 

this programme cannot progress further. 

 So, I would like to know as to whether the hon. Minister will take it on a 

Mission mode. In the case of Swacch Bharat programme, the Government has 
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declared that entire country will be made Open Defecation Free by 2nd October, 

2019. Similarly, we can take up this programme also on a Mission mode and set a 

deadline. Unless and until we do it on a Mission mode by involving all State 

Governments and allocate adequate funds, we will not be able to really achieve 

the target of Digital India programme and also, we will not be able to fulfil the 

dream of every citizen of our country, including our Prime Minister. Therefore, I 

would like to know what the Minister is going to do in this direction. 

�ी मनोज िस�हा : अ�य� महोदया, माननीय सद�य ने सही कहा है िक िडिजटल इि�डया के िलए 

जो आधारभूत सरंचना है, वह हम बनाते ह�। म� माननीय सद�य के �यान म� लाना चाहता हूॅ ं िक 

तेलंगाना रा�य के जो �ोजै�ट्स ह�, उनको तेलंगाना सरकार खदु ही कर रही है। हमने उनको पूरा पैसा 

दे िदया है। अब तेलंगाना सरकार पर िनभ�र करता है िक िकतनी ज�दी वे इस प�रयोजना को पूरा 

कर�गे। यिद उनको कोई टैि�नकल अिस�ट�स चािहए, वह हम पूरी तरह से देने के िलए तैयार ह�। देश के 

आठ रा�य जो �वय ं इस प�रयोजना को कर रह े ह�, उनम� तेलंगाना भी एक रा�य है। तेलंगाना के 

आईटी मं�ी मझु से िमले थे, उसके साथ कुछ और भी उ�ह�ने जोड़ा ह�आ है, तो म� चाहता हूॅ ंऔर म� 

उ�मीद करता हूॅ ं िक तेलंगाना क� रा�य सरकार ज�दी से उस प�रयोजना को पूरा करगेी। हमने जो 

ल�य रखा है, वह माच�, 2019 तक का रखा है। हम सदन म� िव�ासपूव�क कहना चाहते ह� िक हम� 

उ�मीद है िक माच�, 2019 तक हम इसे पूरा कर ल�गे। 
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(Q. 106) 

SHRI PINAKI MISRA: Madam Speaker, it is very disappointing that the hon. 

Minister of Defence is not present now. I mean no disrespect to the hon. Minister 

of State for Defence. 

HON. SPEAKER: You should not say this. He is dealing with it and that is why he 

is present here. 

… (Interruptions) 

माननीय अ�य�: आप इस तरह से रा�य मं�ी का अपमान मत क�िजए।  

…(�यवधान) 

SHRI PINAKI MISRA : It is very unfortunate that when such a vital question is 

being taken up, the hon. Minister of Defence is not here. 

HON. SPEAKER: The Minister of State is also capable. 

SHRI PINAKI MISRA: I mean no disrespect to him. But the Minister of Defence 

should have been here. 

माननीय अ�य�: वे भी उ�र देने म� स�म ह�।  

…(�यवधान) 

SHRI PINAKI MISRA : I meant no disrespect to him. I have already said that. 

 Anyway, these figures are alarming. These figures show that there is five 

times disparity in the military expenditure between India and China. We know 

what China’s intentions in the Northeast are. They are encircling us on all sides 

and in the Northeast, they refuse to acknowledge Arunachal Pradesh till today 
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and we have seen what happened in Doklam. What do we do when there is five 

times disparity in military expenditure between our two countries? Last year, our 

military expenditure was 56 billion US dollars and their figure was 216 billion US 

dollars. This year, our figure is 64 billion US dollars as compared to their 

expenditure of 228 billion US dollars. So, how long will our soldiers be martyred 

because of lack of military expenditure? What is the Government’s thinking on 

this? 

DR. SUBHASH RAMRAO BHAMRE: Madam Speaker, through you, I would like 

to inform the hon. Member as well as the House that with regard to the 

comparison he is trying to make and the figures that he has given, it is not exactly 

five times, but then I will come to his point. 

12 00 hrs 

 Please listen to me.  The total defence budgetary estimate for 2018-19 is 

Rs. 4,04,000 crore, which is Rs. 44,000 crore more than the budgetary estimate 

of 2017-18. The percentage increase in budgetary estimate for 2018-19 over 

budgetary estimate of 2017-18 is 12.37. The capital budget of Ministry of Defence 

for 2018-19 is Rs. 99,563 crore, which is an increase of almost Rs. 8,000 crore. 

The capital budget of 2017-18 is Rs. 91,000 crore.  I would like to bring one issue 

to the hon. Member’s notice that the capital budget of Ministry of Defence for 

2018-19 is approximately 33 per cent of the total capital expenditure of the 

Central Government.  
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I will give you the comparative figures relating to China and India.  There is 

no official data relating to China’s annual defence budget available in this Ministry. 

However, as per Stockholm International Peace Research Institute database on 

military expenditure,  comparative data of India and China for 2016-17 is as 

follows: India’s military expenditure for 2016-17 in  terms of percentage to GDP is 

2.5 while China’s military expenditure in terms of percentage of GDP is 1.9. … 

(Interruptions). Then,  the percentage of government expenditure on military … 

(Interruptions) 

HON. SPEAKER: You complete the issue. 

… (Interruptions) 

DR. SUBHASH RAMRAO BHAMRE:  Please listen. As regards percentage share 

of Government’s spending on defence, India is at 9 per cent, while China is at 6 

per cent. … (Interruptions).  

HON. SPEAKER:  Thank you.  
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माननीय अ�य� : माननीय सद�यगण, मझेु िविभ�न िवषय� पर कुछ सद�य� से �थगन ��ताव क� 

सूचनाए ं�ा� ह�ई ह�। य�िप ये मामले मह�वपूण� ह� तथािप इनके िलए आज क� काय�वाही म� �यवधान 

डालना आव�यक नह� है। इ�ह� अ�य अवसर� पर उठाया जा सकता है, इसिलए म�ने �थगन ��ताव क� 

िकसी भी सूचना के िलए अनमुित �दान नह� क� है।  

…(�यवधान) 
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HON. SPEAKER: Yes Kharge ji… (Interruptions) 

SHRI MALLIKARJUN KHARGE (GULBARGA): Under Rule 220 of the Rules of 

Procedure and Conduct of Business in Lok Sabha, I hereby give notice to move 

Privilege Motion against Prime Minister Shri Narendra Modi … (Interruptions) for 

making misleading statement in his speech on the debate of No-Confidence 

Motion in Lok Sabha on 20th July, 2018. … (Interruptions) 

HON. SPEAKER: It is under my consideration. I will see to it.  

… (Interruptions) 

�ी िनिशका�त दुबे (गोड्डा) : महोदया, ये गलत कर रहे ह�।…(�यवधान) 

�ी अनुराग िसहं ठाकुर (हमीरपुर) : महोदया, हमने भी नोिटस िदया ह�आ है।…(�यवधान) 

�ी �योितरािद�य माधवराव िसिंधया (गनुा) : महोदया, �ल 222 के तथागत हम लोग एक ि�िवलेज 

मोशन र�ा मं�ी के िव�� मूव कर रह ेह�। उ�ह�ने िजस तरीके से पूर ेसदन और पूर ेदेश को भटकाने 

क� कोिशश क� है, वे अस�य वा�य� के आधार पर राफेल डील के नाम को छुपाने क� कोिशश कर रही 

ह�।…( �यवधान) �या सरकार ने ��ाचार िकया है?…(�यवधान) 

माननीय अ�य� : मझेु सभी ि�िवलेज मोशसं िमले ह�। It is under my consideration. That’s 

all.  

… (Interruptions) 

HON. SPEAKER: Now, papers to be laid on the Table.  

… (Interruptions) 
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रसायन और उव�रक म�ंी तथा ससंदीय काय� म�ंी (�ी अन�तकुमार) : महोदया, आपने खड़गे जी, 

�योितरािद�य जी और के.सी.वेणगुोपाल जी को ि�िवलेज मोशन पर म�शन करने का मौका िदया है। 

माननीय अ�य� : दोन� के ि�िवलेज मोशन अलग-अलग ह�। दो अलग-अलग नोिटसेज ह�। कुछ लोग� 

ने �धान मं�ी के िखलाफ िदया है, कुछ लोग� ने र�ा मं�ी के िखलाफ िदया है।  

�ी अन�तकुमार : महोदया, इन चार लोग� के भी अलग-अलग नोिटसेज ह�। उनको भी एक-एक वा�य 

म�शन करने का मौका दीिजए।…(�यवधान) 

माननीय अ�य� : अलग-अलग से मेरा मतलब है िक इनका ि�िवलेज मोशन अलग-अलग �यि�य� 

के िखलाफ है। आप सभी का ि�िवलेज मोशन एक ही �यि� के िखलाफ है। इसिलए म�ने दो लोग� को 

बोलने क� अनमुित दी है। 

…(�यवधान) 

माननीय अ�य� : एक िमनट, आप बैिठए।  

�ी िनिशका�त दुबे : महोदया, हम सबका अलग-अलग नोिटस है।…(�यवधान) 

माननीय अ�य� : �योितरािद�य जी, आप बैिठए। म� आपक� बात कर रही ह�।ँ आप बैिठए। म� देख रही 

ह�।ँ म� बोल रही ह�।ँ आप बैिठए।   

�ी अन�तकुमार: मैडम, िवषय अलग है।…(�यवधान) 

माननीय अ�य�: अन�तकुमार जी, एक बात समझ लीिजए। म� भी जो कर रही ह�,ं वह समझकर कर 

रही ह�।ं िवप� के पाचँ लोग� ने अलग-अलग नोिटसेज िदए ह�। पाचँ लोग� ने अलग-अलग ि�िवलेज 

नोिटसेज, against the Prime Minister िदए ह�। पाचँ लोग� ने अलग-अलग ि�िवलेज नोिटसेज, 

against the Raksha Mantri िदए ह�। पाचँ क� तरफ से म�ने केवल एक-एक को बोलने क� अनमुित 

दी है। म�ने एक माननीय सद�य को �धान मं�ी के बार ेम� बोलने क� अनमुित दी और दूसर ेमाननीय 

सद�य को र�ा मं�ी के बार ेम� बोलने क� अनमुित दी।  
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 आपक� तरफ से चार नोिटसेज ह�, but that was against one person only.  

… (Interruptions) 

माननीय अ�य�: अगर म� आप सबको बोलने क� अनमुित दूगंी तो िफर इधर से भी पाचँ लोग� को 

बोलने क� अनमुित देनी पड़ेगी। 

…(�यवधान) 

�ी अन�तकुमार: मैडम, अनरुाग ठाकुर जी का िवषय अलग है।…(�यवधान) 

माननीय अ�य�: अनरुाग ठाकुर जी को म�ने कल बोलने िदया था। 

…(�यवधान) 

�ी अनुराग िसहं ठाकुर: अ�य�ा जी, कल म� िवषय को कहां रख पाया था? कल मझेु मौका नह� 

िमला।…(�यवधान) 

�ी �योितरािद�य माधवराव िसिंधया : मैडम।…(�यवधान) 

माननीय अ�य�: आप बैिठए। जब म� बात कर रही ह� ंतो ऐसा नह� चलेगा। आई-एम-सॉरी। 

…(�यवधान) 

SHRI JYOTIRADITYA M. SCINDIA : It cannot be changed, now … (Interruptions) 

माननीय अ�य�: आप मझेु डायर�ेट नह� कर�गे। पहली बात तो यह है िक आप बैिठए। 

…(�यवधान) 

�ी �योितरािद�य माधवराव िसिंधया : मैडम।…(�यवधान) 

माननीय अ�य�: नह�, म� नह� सनूुगंी। 

…(�यवधान) 
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HON. SPEAKER: Nothing will go on record. 

…(Interruptions)…  

माननीय अ�य�: म�ने दखेा है और म�ने आपक� बात बोली है। 

…(�यवधान) 

माननीय अ�य�: अनरुाग ठाकुर जी, म� केवल आपको बोलने क� अनमुित दे रही ह�।ं आप भी उनके 

जैसा केवल एक वा�य म� बोल सकते ह�।  

…(�यवधान) 

�ी �योितरािद�य माधवराव िसिंधया: मैडम, उ�ह�ने कल बोल िदया है।…(�यवधान) 

माननीय अ�य�: म�ने कल उ�ह� उनका पूरा वा�य बोलने नह� िदया था।  

…(�यवधान) 

                                                           
 Not recorded. 
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�ी अनुराग िसहं ठाकुर : अ�य� जी, मझेु आपके �यान म� केवल इतना लाना है िक िजस िदन 

अिव�ास ��ताव पर चचा�  हो रही थी, उस िदन माननीय राह�ल गाधंी जी ने सदन को गमुराह करने का 

�यास िकया, त�यहीन आरोप लगाए।…(�यवधान) उसके बदले जब र�ा मं�ी जी ने जवाब िदया और 

�ासं के रा��पित जी ने भी वहा ं से उ�र देकर कहा है िक इन दोन� देश� के बीच म� सिंध 

है।…(�यवधान) इसिलए इनके िखलाफ कार�वाई होनी चािहए।…(�यवधान) 
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12 07 hrs 

PAPERS LAID ON THE TABLE 

HON. SPEAKER: Now, Papers to be laid. 

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH 

RAMRAO BHAMRE): On behalf of Shrimati Nirmala Sitharaman, I beg to lay on 

the Table: 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

Aeronautical Development Agency, Bangalore, for the year 2016-

2017, alongwith Audited Accounts.  

 (ii) Statement regarding Review (Hindi and English versions) by the 

Government of the working of the Aeronautical Development 

Agency, Bangalore, for the year 2016-2017.  

(2)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 9347/16/18] 
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उ�र पूव� �े� िवकास म�ंालय के रा�य म�ंी, �धान म�ंी काया�लय म� रा�य म�ंी, कािम�क, लोक 

िशकायत और प�शन म�ंालय म� रा�य म�ंी, परमाणु ऊजा� िवभाग म� रा�य म�ंी तथा अतं�र� 

िवभाग म� रा�य म�ंी (डॉ. िजते�� िसहं): अ�य� महोदया, म� िन�निलिखत प�� क� एक-एक �ित 

(िह�दी तथा अं�ेजी स�ंकरण) सभा पटल पर रखता ह�:ं - 

(1) यूरिेनयम काप�रशेन ऑफ इंिडया िलिमटेड तथा परमाण ुऊजा� िवभाग के बीच वष� 2018-

19 के िलए ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9348/16/18] 

(2) इले��ािन�स काप�रशेन ऑफ इंिडया िलिमटेड तथा परमाण ु ऊजा� िवभाग के बीच वष� 

2018-19 के िलए ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9349/16/18] 

(3) इंिडयन रयेर अ�स� िलिमटेड तथा परमाण ुऊजा� िवभाग के बीच वष� 2018-19 के िलए 

ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9350/16/18] 

(4) �यूि�लयर पावर काप�रशेन ऑफ इंिडया िलिमटेड तथा परमाण ुऊजा� िवभाग के बीच वष� 

2018-19 के िलए ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9351/16/18] 

(5) भारतीय नािभक�य िव�तु िनगम िलिमटेड तथा परमाण ुऊजा� िवभाग के बीच वष� 2018-

19 के िलए ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9352/16/18] 
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सचंार म�ंालय के रा�य म�ंी तथा रले म�ंालय म� रा�य म�ंी (�ी मनोज िस�हा): अ�य� 

महोदया, म� िन�निलिखत प� सभा पटल पर रखता ह�:ं - 

(1) कंपनी अिधिनयम, 2013 क� धारा 394 क� उप-धारा (1) के अंतग�त िन�निलिखत 

प�� क� एक-एक �ित (िह�दी तथा अं�ेजी स�ंकरण): - 

(एक) भारत �ाडब�ड नेटवक�  िलिमटेड, नई िद�ली के वष� 2016-2017 के 

काय�करण क� सरकार �ारा समी�ा।  

(दो) भारत �ाडब�ड नेटवक�  िलिमटेड, नई िद�ली का वष� 2016-2017 का 

वािष�क �ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-

महालेखापरी�क क� िट�पिणया ं। 

(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण)। 

[Placed in Library, See No. LT 9353/16/18] 

(3) िन�निलिखत प�� क� एक-एक �ित (िह�दी तथा अं�ेजी स�ंकरण): - 

(एक)  भारत �ाडब�ड नेटवक�  िलिमटेड तथा दूरसचंार िवभाग, सचंार और सूचना 

�ौ�ोिगक� मं�ालय के बीच वष� 2018-2019 के िलए ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9354/16/18] 

(दो)  महानगर टेलीफोन िनगम िलिमटेड तथा दूरसचंार िवभाग, सचंार और सूचना 

�ौ�ोिगक� मं�ालय के बीच वष� 2018-2019 के िलए ह�आ समझौता �ापन।  

[Placed in Library, See No. LT 9355/16/18] 
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ससंदीय काय� म�ंालय म� रा�य म�ंी तथा जल ससंाधन, नदी िवकास और गगंा सरं�ण म�ंालय 

म� रा�य म�ंी (�ी अजु�न राम मेघवाल): म� �ी एस. एस. अहलवुािलया क� ओर से िन�निलिखत प� 

सभा पटल पर रखता ह�:ं - 

(1)  (एक)  सॉ�टवेयर टे�नोलॉजी पा�स� ऑफ इंिडया, नई िद�ली के वष� 2016-2017 

के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा लेखापरीि�त 

लेखे।।  

(दो)  सॉ�टवेयर टे�नोलॉजी पा�स� ऑफ इंिडया, नई िद�ली के वष� 2016-2017 

के काय�करण क� सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अं�ेजी 

स�ंकरण) ।  

(2)  उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण)।  

[Placed in Library, See No. LT 9356/16/18] 

(3) (एक)  सोसाइटी फॉर ए�लाइड माइ�ोवेव इले��ॉिन�स इंजीिनय�रगं एडं �रसच�, 

मुंबई के वष� 2016-2017 के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) 

तथा लेखापरीि�त लेखे।  

(दो)  सोसाइटी फॉर ए�लाइड माइ�ोवेव इले��ॉिन�स इंजीिनय�रगं एडं �रसच�, 

मुंबई के वष� 2016-2017 के काय�करण क� सरकार �ारा समी�ा क� एक �ित 

(िह�दी तथा अं�ेजी स�ंकरण) । 
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(4)  उपयु�� (3) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण)।  

[Placed in Library, See No. LT 9357/16/18] 

खान म�ंालय म� रा�य म�ंी तथा कोयला म�ंालय म� रा�य म�ंी (�ी ह�रभाई चौधरी): अ�य� 

महोदया, म� खान और खिनज (िवकास और िविनयमन) अिधिनयम, 1957 क� धारा 28 क� उप-धारा 

(1) के अंतग�त अिधसूचना स०ं का॰आ० 2268(अ), जो 4 जून, 2018 के भारत के राजप� म� 

�कािशत ह�ई थी और जो �थायी सिमित के उप-सभापित के �प म� �ी के.के. िसहं के काय�काल को 

तीन वष� के िलए बढ़ाते ह�ए कोयला मं�ालय म� पनुग�िठत कोयला, िल�नाइट और बालू क� धराई से 

सबंिंधत खनन योजना के अनमुोदन के बार ेम� है, क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) सभा 

पटल पर रखता ह�।ं 

[Placed in Library, See No. LT 9358/16/18] 

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN 

GOHAIN):  I beg to lay on the Table a copy each of the following papers (Hindi 

and English versions): - 

1. Memorandum of Understanding between the IRCON International 

Limited and the Ministry of Railways for the year 2018-2019. 

[Placed in Library, See No. LT 9359/16/18] 

2. Memorandum of Understanding between the Konkan Railway 

Corporation Limited and the Ministry of Railways for the year 2018-

2019. 

[Placed in Library, See No. LT 9360/16/18] 
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3. Memorandum of Understanding between the Mumbai Railway Vikas 

Corporation Limited and the Ministry of Railways for the year 2018-

2019. 

[Placed in Library, See No. LT 9361/16/18] 

4. Memorandum of Understanding between the Braithwaite and 

Company Limited and the Ministry of Railways for the year 2018-

2019. 

[Placed in Library, See No. LT 9362/16/18] 

5. Memorandum of Understanding between the Rail Vikas Nigam 

Limited and the Ministry of Railways for the year 2018-2019. 

[Placed in Library, See No. LT 9363/16/18] 

6. Memorandum of Understanding between the Railtel Corporation of 

India Limited and the Ministry of Railways for the year 2018-2019. 

[Placed in Library, See No. LT 9364/16/18] 

7. Memorandum of Understanding between the Indian Railway Catering 

and Tourism Corporation Limited and the Ministry of Railways for the 

year 2018-2019. 

[Placed in Library, See No. LT 9365/16/18] 
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8. Memorandum of Understanding between the RITES Limited and the 

Ministry of Railways for the year 2018-2019. 

[Placed in Library, See No. LT 9366/16/18] 

9. Memorandum of Understanding between the Container Corporation 

of India Limited and the Ministry of Railways for the year 2018-2019. 

[Placed in Library, See No. LT 9367/16/18] 

10. Memorandum of Understanding between the Dedicated Freight 

Corridor Corporation of India Limited and the Ministry of Railways for 

the year 2018-2019. 

[Placed in Library, See No. LT 9368/16/18] 

11. Memorandum of Understanding between the Indian Railway Finance 

Corporation Limited and the Ministry of Railways for the year 2018-

2019. 

[Placed in Library, See No. LT 9369/16/18] 

12. Memorandum of Understanding between the Kolkata Metro Rail 

Corporation Limited and the Ministry of Railways for the year 2018-

2019. 

[Placed in Library, See No. LT 9370/16/18] 
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मिहला और बाल िवकास म�ंालय म� रा�य म�ंी तथा अ�पस�ंयक काय� म�ंालय म� रा�य म�ंी 

(डॉ. वीर�े� कुमार): माननीय अ�य� महोदया, म� नेशनल माइन�रटीज डेवलपम�ट एडं फाइन�स 

काप�रशेन तथा अ�पस�ंयक काय�  मं�ालय के बीच वष� 2018-19 के िलए ह�ए समझौता �ापन क� 

एक �ित (िह�दी तथा अं�ेजी स�ंकरण) सभा पटल पर रखता ह�।ं  

[Placed in Library, See No. LT 9371/16/18] 

 

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND 

MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI 

P.P. CHAUDHARY): I beg to lay on the Table a copy each of the following 

Notifications (Hindi and English versions) under sub-section (3) of Section 21A of 

the Commercial Courts Act, 2015 inserted by the Commercial Court, Commercial 

Division and Commercial Appellate Division of High Courts (Amendment) 

Ordinance, 2018:-  

1. The Commercial Courts (Pre-Institution Mediation and Settlement) 

Rules, 2018 published in Notification No. G.S.R.606(E) in Gazette of 

India dated 3rd July, 2018. 

2. The Commercial Courts (Statistical Data) Rules, 2018 published in 

Notification No. G.S.R.607(E) in Gazette of India dated 3rd July, 2018. 

[Placed in Library, See No. LT 9372/16/18] 
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH 

RAMRAO BHAMRE): I beg to lay on the Table a copy each of the following 

papers (Hindi and English versions):- 

1. Memorandum of Understanding between the Goa Shipyard Limited 

and the Department of Defence Production, Ministry of Defence, for 

the year 2018-2019. 

[Placed in Library, See No. LT 9373/16/18] 

2. Memorandum of Understanding between the Mazagon Dock 

Shipbuilders Limited and the Department of Defence Production, 

Ministry of Defence for the year 2018-2019. 

[Placed in Library, See No. LT 9374/16/18] 

3. Memorandum of Understanding between the Hindustan Shipyard 

Limited and the Department of Defence Production, Ministry of 

Defence for the year 2018-2019. 

[Placed in Library, See No. LT 9375/16/18] 

4. Memorandum of Understanding between the Mishra Dhatu Nigam 

Limited and the Department of Defence Production, Ministry of 

Defence for the year 2018-2019. 

[Placed in Library, See No. LT 9376/16/18] 
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5. Memorandum of Understanding between the Bharat Electronics 

Limited and the Department of Defence Production, Ministry of 

Defence, for the year 2018-2019. 

[Placed in Library, See No. LT 9377/16/18]\ 

6. Memorandum of Understanding between the Bharat Electronics 

Limited and the BEL Optronic Devices Limited for the year 2018-

2019. 

[Placed in Library, See No. LT 9378/16/18] 

7. Memorandum of Understanding between the Garden Reach 

Shipbuilders and Engineers Limited and the Department of Defence 

Production, Ministry of Defence for the year 2018-2019. 

[Placed in Library, See No. LT 9379/16/18] 

8. Memorandum of Understanding between the Bharat Dynamics 

Limited and the Department of Defence Production, Ministry of 

Defence, for the year 2018-2019. 

[Placed in Library, See No. LT 9380/16/18] 

9. Memorandum of Understanding between the BEML Limited and the 

Department of Defence Production, Ministry of Defence, for the year 

2018-2019. 

[Placed in Library, See No. LT 9381/16/18] 
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12 08 hrs 

MESSAGE FROM RAJYA SABHA 

 

SECRETARY-GENERAL:  Madam Speaker, I have to report the following 

message received from the Secretary-general of Rajya Sabha:- 

“In accordance with the provisions of rule 127 of the Rules of 

Procedure and Conduct of Business in the Rajya Sabha, I am 

directed to inform the Lok Sabha that the Rajya Sabha at its sitting 

held on the 23rd July, 2018 agreed without any amendment to the 

Specific Relief (Amendment) Bill, 2018 which was passed by the Lok 

Sabha at its sitting held on the 15th March, 2018.” 
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12 09 hrs 
 

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS 
42nd Report 

 

SHRI THANGSO BAITE (OUTER MANIPUR):  I beg to present the Forty-second 

Report (Hindi and English versions) of the Committee on Private Members’ Bills 

and Resolutions. 

 

 
 
 
12 09 ½ hrs 

COMMITTEE ON ESTIMATES 

29th Report 

 

डॉ. मरुली मनोहर जोशी (कानपुर): महोदया, म� र�ा मं�ालय से सबंिंधत ‘सश� बल� क� तैयारी–

र�ा उ�पादन और खरीद' िवषय पर �ा�कलन सिमित (2018-19) का 29वा ं�ितवेदन (िह�दी तथा 

अं�ेजी स�ंकरण) ��ततु करता ह�।ं 
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12 10 hrs 

COMMITTEE ON SUBORDINATE LEGISLATION 
29th Action Report 

 
�ी िदलीपकुमार मनसखुलाल गांधी (अहमदनगर): अ�य� महोदया, म� अधीन�थ िवधान सबंधंी 

सिमित (16व� लोक सभा) के 21व� �ितवेदन म� अंतिव�� िट�पिणय�/िसफा�रश� पर सिमित का क�-गई-

कार�वाई सबंधंी 29वा ं�ितवेदन (िह�दी तथा अं�ेजी स�ंकरण) ��ततु करता ह�।ँ 

 

 

12 10 ¼ hrs 
COMMITTEE ON WELFARE OF SCHEDULED CASTES  

AND SCHEDULED TRIBES 
22nd and 23rd Reports 

 
डॉ. िक�रट पी. सोलकं� (अहमदाबाद): अ�य� महोदया, म� अनसूुिचत जाितय� तथा अनसूुिचत 

जनजाितय� के क�याण सबंधंी सिमित (2018-19) के िन�निलिखत �ितवेदन (िह�दी तथा अं�ेजी 

स�ंकरण) ��ततु करता ह�:ँ- 

(1) मानव ससंाधन िवकास मं�ालय (उ�चतर िश�ा िवभाग) से सबंिंधत “अनसूुिचत जाितय� 

तथा अनसूुिचत जनजाितय� के सामािजक-आिथ�क िवकास म� िव�िव�ालय�, तकनीक�, 

िचिक�सा और अिभयािं�क� स�ंथाओ ं सिहत शै�िणक स�ंथाओ ं क� भूिमका-िद�ली 

िव�िव�ालय म� आर�ण नीित का काया��वयन” िवषय पर अनसूुिचत जाितय� तथा 

अनसूुिचत जनजाितय� के क�याण सबंधंी सिमित के पाचंव� �ितवेदन (16व� लोक सभा) 

म� अंतिव�� िसफा�रश� के बार ेम� सरकार �ारा क�-गई-कार�वाई सबंधंी 22वा ं�ितवेदन। 
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(2) र�ा मं�ालय (र�ा उ�पादन िवभाग) से सबंिंधत “आयधु िनमा�णी बोड�  (ओएफबी) म� 

अनसूुिचत जाितय� तथा अनसूुिचत जनजाितय� के िलए आर�ण और िनयोजन” िवषय पर 

अनसूुिचत जाितय� तथा अनसूुिचत जनजाितय� के क�याण सबंधंी सिमित के 31व� 

�ितवेदन (15व� लोक सभा) म� अंतिव�� िसफा�रश� के बार े म� सरकार �ारा क�-गई-

कार�वाई सबंधंी 23वा ं�ितवेदन। 

 

 
12 10 ½  hrs 

 
STANDING COMMITTEE ON AGRICULTURE 

52nd and 53rd Reports 
 

�ी ह��मदेव नारायण यादव (मधुबनी): अ�य� महोदया, म� कृिष सबंधंी �थायी सिमित (सोलहव� 

लोक सभा) के िन�निलिखत �ितवेदन (िह�दी तथा अं�ेजी स�ंकरण) ��ततु करता ह�:ँ- 

(1) खा� �स�ंकरण उ�ोग मं�ालय से सबंिंधत “एक�कृत शीत �ृखंला और मू�यवध�न 

अवसरंचना के िलए �क�म का ि�या�वयन” िवषय पर 45व� �ितवेदन (सोलहव� लोक 

सभा) म� अंतिव�� िट�पिणय�/िसफा�रश� पर सरकार �ारा क�-गई-काय�वाही सबंधंी 52वा ं

�ितवेदन। 

(2) कृिष और िकसान क�याण मं�ालय (पशपुालन, डेरी और म��य पालन िवभाग) से 

सबंिंधत “अंतद�शीय म��य पालन और जलकृिष िवकास �क�म-एक िव�ेषण” िवषय पर 

53वा ं�ितवेदन। 
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12 11 hrs 
 

STANDING COMMITTEE ON PETROLEUM AND NATURAL GAS 
24th Report 

 
�ी ��ाद जोशी (धारवाड़): अ�य� महोदया, म� पे�ोिलयम और �ाकृितक गैस सबंधंी �थायी सिमित 

के “पे�ोिलयम �े� म� सरु�ा, सरं�ा और पया�वरण सबंधंी पहलू” िवषय पर 24वा ं�ितवेदन (िह�दी 

तथा अं�ेजी स�ंकरण) ��ततु करता ह�।ँ 

 
 
 

12 11 ½ hrs 
 

STANDING COMMITTEE ON COAL AND STEEL 
Action Taken Statements 

 

�ी राकेश िसहं (जबलपुर): अ�य� महोदया, म� कोयला और इ�पात सबंधंी �थायी सिमित के 

िन�निलिखत क�-गई-कार�वाई सबंधंी िववरण (िह�दी तथा अं�ेजी स�ंकरण) सभा पटल पर रखता ह� ँ: 

(1)  खान मं�ालय से सबंिंधत “खनन �े� म� िव�ान एवं �ौ�ोिगक�/अनसुधंान और 

िवकास” सबंधंी 22व� �ितवेदन (16व� लोक सभा) म� अंतिव�� सिमित क� िसफा�रश� 

सबंधंी 31व� �ितवेदन (16व� लोक सभा) के अ�याय-1 म� अंतिव�� िसफा�रश� पर 

सरकार �ारा क�- गई-कार�वाई दशा�ने वाला िववरण।  

(2)  इ�पात मं�ालय क� 'अनदुान� क� मागं� (2017-18)' के बार ेम� 29व� �ितवेदन (16व� 

लोक सभा) म� अंतिव�� सिमित क� िसफा�रश� सबंधंी 33व� �ितवेदन (16व� लोक 
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सभा) के अ�याय-1 म� अतंिव�� िसफा�रश� पर सरकार �ारा क�-गई-कार�वाई दशा�ने 

वाला िववरण।  

(3)   खान मं�ालय क� ‘अनदुान� क� मागं� (2017-18), 28व� �ितवेदन (16व� लोकसभा) म� 

अंतिव�� सिमित क� िसफा�रश� सबंधंी 34व� �ितवेदन (16व� लोक सभा) के अ�याय-

1 म� अंतिव�� िसफा�रश� पर सरकार �ारा क�-गई-कार�वाई दशा�ने वाला िववरण।  

(4)  कोयला मं�ालय क� 'अनदुान� क� मागं� (2017-18)' के बार ेम� 27व�  �ितवेदन (16व� 

लोक सभा) म� अंतिव�� सिमित क� िसफा�रश� सबंधंी 35व� �ितवेदन (16व� लोक 

सभा) के अ�याय-I और 5 म� अंतिव�� िसफा�रश� पर सरकार �ारा क�-गई-कार�वाई 

दशा�ने वाला िववरण। 

 (5)  खान मं�ालय से सबंिंधत ‘खनन �े� म� कौशल िवकास' के बारे म� 32व� �ितवेदन 

(16व� लोक सभा) म� अंतिव�� सिमित क� िसफा�रश� सबंधंी 41व� �ितवेदन (16व� 

लोक सभा) के अ�याय-I म� अंतिव�� िसफा�रश� पर सरकार �ारा क�-गई-कार�वाई 

दशा�ने वाला िववरण। 
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12 12 hrs 
STATEMENTS  BY MINISTERS 

(i)(a) Status  of implementation of the recommendations contained in the 302nd 
Report of the Standing Committee on Science and Technology, Environment 
and Forests on action taken by the Government on 
recommendations/observations contained in the 294th Report of the Committee 

on Demands for Grants (2017-18) pertaining to the Ministry of Earth Sciences 
 
THE MINISTER OF SCIENCE AND TECHNOLOGY, MINISTER OF EARTH 

SCIENCES AND MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

(DR. HARSH VARDHAN):  I beg to lay a statement regarding  the status of 

implementation of the recommendations contained in the 302nd Report of the 

Standing Committee on Science and Technology, Environment and Forests on action 

taken by the Government on recommendations/observations contained in the 294th 

Report of the Committee on Demands for Grants (2017-18) pertaining to the Ministry 

of Earth Sciences. 

  

                                                           
Laid on the Table and also placed in Library, See No. LT 9382/16/18 
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(b) Status  of implementation of the recommendations contained in the 310th 
Report of the Standing Committee on Science and Technology, Environment 
and Forests on Demands for Grants (2018-19) pertaining to the Department of 

Science and Technology, Ministry of Science and Technology 
 
THE MINISTER OF SCIENCE AND TECHNOLOGY, MINISTER OF EARTH 

SCIENCES AND MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

(DR. HARSH VARDHAN):  I beg to lay a statement regarding  the status of 

implementation of the recommendations contained in the 310th Report of the Standing 

Committee on Science and Technology, Environment and Forests on Demands for 

Grants (2018-19) pertaining to the Department of Science and Technology, Ministry of 

Science and Technology. 

(c) Status  of implementation of the recommendations contained in the 315th 
Report of the Standing Committee on Science and Technology, Environment 
and Forests on Demands for Grants (2018-19) pertaining to the Ministry of Earth 
Sciences* 
 
THE MINISTER OF SCIENCE AND TECHNOLOGY, MINISTER OF EARTH 

SCIENCES AND MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

(DR. HARSH VARDHAN):  I beg to lay a statement regarding  the status of 

implementation of the recommendations contained in the 315th Report of the Standing 

Committee on Science and Technology, Environment and Forests on Demands for 

Grants (2018-19) pertaining to the Ministry of Earth Sciences. 

 
 

                                                           
Laid on the Table and also placed in Library, See Nos. LT 9383/16/18 and 9384/16/18 respectively 
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12 12 ¼  hrs 
(ii) Status  of implementation of the recommendations contained in the 60th 
Report of the Standing Committee on Finance on Demands for Grants (2018-19), 

pertaining to the Ministry of Planning 
 
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH 

RAMRAO BHAMRE): Hon. Speaker Madam, on behalf of Shri Rao Indrajit Singh, I beg 

to lay a statement regarding the status of implementation of the recommendations 

contained in the 60th Report of the Standing Committee on Finance on Demands for 

Grants (2018-19), pertaining to the Ministry of Planning. 

 

 
 

 
 

 

 

 

 

 

 

 

 

                                                           
Laid on the Table and also placed in Library, See No. LT 9385/16/18 
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12 12 ½ hrs 

(iii) Status  of implementation of the recommendations contained in the 18th 
Report of the Standing Committee on Railways on 'Tourism Promotion and 

Pilgrimage Circuit' pertaining to the Ministry of Railways 
 
 
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN 

GOHAIN): I beg to lay a statement regarding the status of implementation of the 

recommendations contained in the 18th Report of the Parliamentary Standing 

Committee on Railways, Sixteenth Lok Sabha.   

The 18th Report of the Committee on Tourism on 'Tourism Promotion and 

Pilgrimage Circuit' presented to the Lok Sabha on 4th January, 2018, contains 12 

recommendations and action taken notes thereon were furnished to the Committee on 

19th June, 2018 in English and Hindi.   

A statement showing details of all the recommendations contained in the Report 

and implementation status thereon is enclosed.  Since the statement is voluminous, I 

request that the same may be taken as read.  

 

 
 
 
  

                                                           
Laid on the Table and also placed in Library, See No. LT 9386/16/18 
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12 13 hrs 
 
(iv) Status  of implementation of the recommendations contained in the 21st 

Report of the Standing Committee on Defence on Demands for Grants (2016-17) 

(Miscellaneous, Demand No. 20), pertaining to the Ministry of Defence 
 
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH 

RAMRAO BHAMRE): I beg to lay a statement regarding the status of implementation 

of the recommendations contained in the 21st Report of the Standing Committee on 

Defence on Demands for Grants (2016-17) (Miscellaneous, Demand No. 20), 

pertaining to the Ministry of Defence.  

 

 

 

  

                                                           
Laid on the Table and also placed in Library, See No. LT 9387/16/18 
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 12 15 hrs 

ELECTION TO COMMITTEE 
Tea Board  

THE MINISTER OF COMMERCE AND INDUSTRY AND MINISTER OF CIVIL 

AVIATION (SHRI SURESH PRABHU): I beg to move the following:- 

“That in pursuance of clause (f) of sub-section (3) of the section (4) of 
the Tea Act, 1953 read with rules 4(1)(b) and 5(1) of the Tea Rules 
1954, the members of this House do proceed to elect, in such 
manner, as the Speaker may direct, two members from amongst 
themselves to serve as members of the Tea Board, subject to the 
other provisions of the said Act and Rules made thereunder.” 

HON. SPEAKER: The question is: 

“That in pursuance of clause (f) of sub-section (3) of the section (4) of 
the Tea Act, 1953 read with rules 4(1)(b) and 5(1) of the Tea Rules 
1954, the members of this House do proceed to elect, in such 
manner, as the Speaker may direct, two members from amongst 
themselves to serve as members of the Tea Board, subject to the 
other provisions of the said Act and Rules made thereunder.” 

The motion was adopted. 
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12 16 hrs 

MOTION RE: 55TH REPORT OF BUSINESS ADVISORY COMMITTEE 
 

 
रसायन और उव�रक म�ंी तथा ससंदीय काय� म�ंी (�ी अन�तकुमार): महोदया, म� ��ताव करता ह� ं

: 

“ िक यह सभा 24 जलुाई, 2018 को सभा म� ��ततु काय�  मं�णा सिमित के 55व� 
�ितवेदन से सहमत है।” 

 

HON. SPEAKER: The question is: 

“That this House do agree with the Fifty-fifth Report of the Business 
Advisory Committee presented to the House on the 24th July, 2018.” 

 
The motion was adopted. 

 
 
 
 

… (Interruptions) 
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HON. SPEAKER: Now, ‘Zero Hour’. 

… (Interruptions) 

डॉ.  िकरीट सोमैया (म�ुबई उ�र पूव�): माननीय �पीकर महोदया, पि�म बगंाल म� …(�यवधान) 

माननीय अ�य� : म� मौका दूगंी। जरा शािंत रिखए। 

…(�यवधान) 

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, I would like to invite the 

attention of the Government to the massive breach of candidate data who 

appeared for the NEET examination this year.  As per the reports, the data is 

available in certain websites for a price.  It has been pointed out that the data of 

around two lakh students have been leaked.  This is a serious issue of theft of 

personal data that has compromised the privacy of candidates across the country. 

 This also highlights the serious lack of safeguard to prevent data breach.  

This also questions the ability of the CBSE to ensure the sanctity of the 

examination process.  The PTI reported that the names, phone numbers, and 

email addresses, besides NEET scores and rankings, of over two lakh candidates 

were available online for a price.  The buyers were willing to pay up to Rs. 2 lakh 

for this personal data of students.  More than 1.3 million candidates appeared for 

the exam this year out of which data for 2,50,000 students is available for anyone 

willing to pay lakhs of rupees for access to this data.  This is a serious issue of 

theft of privacy. 
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 At a time when the debate on privacy and data protection is on full stream 

in the country with a panel headed by Justice Srikrishna set to draft a privacy Bill, 

the website’s use of people’s private information comes as a major threat to 

privacy. 

 Last year also, CBSE examination paper leaked.  With this type of leaking, 

people are losing credibility of the examinations.  Therefore, this is one of the 

serious issues.  The Government should come forward and put up an enquiry on 

that.  These types of things should not be repeated.    

HON. SPEAKER: Dr. P.K. Biju, Shri M. B. Rajesh and Adv. Joice George are 

permitted to associate with the issue raised by Shri K.C. Venugopal. 

डॉ.  िकरीट सोमैया : �पीकर महोदया, पि�म बगंाल म� मिहलाओ ंके साथ म� अवमान िकया जाता है। 

जलपाईगड़ुी िजले म� चार मिहलाओ ंके साथ मॉब िलंिचगं ह�ई। उसम� दो मिहलाओ ंका व�हरण िकया 

गया। बात िसफ�  यह� पर नह� �क�। उन मिहलाओ ंके ऊपर पिुलस ने आरोप लगाया। …(�यवधान) 

उन चार मिहलाओ ंको िगर�तार िकया गया, िजनम� से दो का व�हरण िकया गया। …(�यवधान) यह 

पि�म बगंाल सरकार, िजसक� माननीय म�ुयमं�ी मिहला ह�, उनके रा�य म� इस �कार क� घटना हो 

रही है। …(�यवधान) 

इसी �कार से केरल म� एक 32 वष� का नौजवान, िजसका नाम है मािनक रॉय, उसको मगु� 

चोर कहकर उसक� ह�या कर दी गई। …(�यवधान) 27 साल का आिसफ और 62 साल के शिशधरा 

कु�प …(�यवधान) केरल म� म� आपको और बताना चाह�गंा। 28 जनवरी को एक �ेगन�ट वूमेन, यानी 

जो मिहला गभ�वती थी, उस गभ�वती मिहला का िलंिचगं िकया गया। …(�यवधान)  
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इसी �कार से 30 जनवरी को एक इ�टेलै�चअुल िडसेबल मिहला थी, उस मिहला को कहा 

गया िक �यूस�स ि�एट कर रही है, …( �यवधान) वह पागल है, उसके साथ छेड़छाड़ क� गई, उसके 

इ�जत के साथ खेला गया। …( �यवधान) यह आप लोग� ने �या लगाया है? …( �यवधान) पि�म 

बगंाल म� चार मिहलाओ ं म� दो मिहलाओ ं का व�हरण िकया गया, आपको शम� आनी चािहए, 

मिहलाओ ंके साथ इस �कार का �यवहार हो रहा है। केरल म� दिलत� के साथ …( �यवधान)।  

HON. SPEAKER: Now, Shrimati P.K. Shreemathi Teacher.  

… (Interruptions) 

माननीय  अ�य� : िकरीट सोमैया जी हो गया,  अब आप बैठ जाइए।  

 

माननीय अ�य� : �ी  भैर� �साद िम�,  �ी शरद ि�पाठी,  �ी िनिशका�त दबेु, �ी उदय �ताप 

िसहं, कँुवर प�ुपे�� िसहं च�देल, �ी नारणभाई  काछिड़या, डॉ िक�रट पी सोलंक� और कुमारी शोभा 

कारा�दलाजे  को डॉ िकरीट �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती 

है। 

SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Madam Speaker, the 

House is not in order. … (Interruptions) It is a very important subject. How can I 

speak? … (Interruptions)  

12 21 hrs  

(At this stage, Shri Idris Ali and some other hon. Members came 
and stood on the floor near the Table.) 

 
SHRIMATI P.K. SHREEMATHI TEACHER: This is a very important subject. 
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माननीय  अ�य� : बैठ जाइए, िकरीट सोमैया जी �या हो रहा है?  

…( �यवधान) 

SHRIMATI P.K. SHREEMATHI TEACHER : What is he doing? … (Interruptions) 

He is a Member from Ruling Party. He is creating … (Interruptions) 

माननीय  अ�य� : कोई अपनी सीट से नह� जाएगा। यह �या हो रहा है?  

…( �यवधान) 

HON. SPEAKER: The House stands adjourned to meet again at 12.30 p.m.  

12 22 hrs  

The Lok Sabha then adjourned till Thirty Minutes past Twelve of the Clock. 
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12 30 hrs 

The Lok Sabha re-assembled at Thirty Minutes past Twelve of the Clock. 
(Hon. Speaker in the Chair) 

…(�यवधान) 

माननीय अ�य�: आप बैिठए।  

…(�यवधान) 

HON. SPEAKER: Now this is very bad. I am sorry. 

… (Interruptions) 
माननीय अ�य�: आप सब बैठ जाइए। 

…(�यवधान) 

डॉ. िकरीट सोमैया (म�ुबई उ�र पूव�): गहृ मं�ी जी को जवाब देना चािहए। …(�यवधान) 

माननीय अ�य�: यहा ंकोई नह� है, देना चाह� तो द ेसकते ह�। I cannot say anything. 

…(�यवधान) 

डॉ. िकरीट सोमैया :  माननीय अ�य� जी, गहृ मं�ी जी को इस िवषय पर जवाब देना 

चािहए।…(�यवधान) 

HON. SPEAKER: No, I cannot say. Please sit down. 

 Now, Shreemathi Teacher. 

… (Interruptions) 

माननीय अ�य�:  मेरा सबसे िनवेदन है, आप ऐसे आकर करना श�ु कर�गे तो मेर े िलए वा�तव म� 

किठन हो जाएगा। आप सबको ग�ुसा आना �वाभािवक है। एक-दूसर ेके िखलाफ आरोप होते ह�। That 

is what I am saying. Yes, I am not saying anything but please do not cross the 
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limit. That is my only request, please. That is the thing. Otherwise, I am not saying 

anything.  

… (Interruptions) 

SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Madam, Speaker, it is a 

very important subject.… (Interruptions) 

HON. SPEAKER: He also should not do that. It is not you alone but I mean both 

of you. म� िकसी एक को नह� बोल रही ह�।ं इधर भी बोल रही ह�,ं उधर भी बोल रही ह�।ं आप सब कुछ 

तो �यान रख�। 

�ीमती पी.के. �ीमिथ टीचर। 

…(�यवधान) 

SHRIMATI P.K. SHREEMATHI TEACHER : Hon. Madam Speaker, thank you so 

much for giving me an opportunity to speak about an important subject, that is, on 

the Women’s Reservation Bill. 

 Madam Speaker, it is with a sense of deep disappointment and sorrow that 

I bring to your attention yet again the easy-going attitude of the Government 

towards bringing the Women’s Reservation Bill which provides 33.3 per cent 

reservation for women, in the agenda of our Lok Sabha. I would like to point out 

that the present Government had made promise to the women of our country in 

their election manifesto, expressing their commitment to the passage of this Bill. 

 Madam, promise is a promise. Promise should be fulfilled. It is not to be 

broken. It is now four years since it came to power with  two-thirds majority. 
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Though public statements of noble intentions for empowerment of women and 

girls have been made by the Ministers and the Party leadership quite frequently 

over the years, this has not reflected into action with regard to the Women’s 

Reservation Bill, as a result, presence of women in the Lok Sabha, Parliament, 

remains at 11.7 per cent, and at the State Legislative Assemblies also, it shows a 

similar gender imbalance. 

 Women’s rights, as per our Constitution, mainly include dignity and freedom 

from discrimination. Article 4 of the Constitution guarantees to all the Indian 

women equality. Article assures no discrimination. Article assures equality for 

opportunity. Where do we, the Indian women, get equal opportunities? Nowhere. 

Why? The Government has the responsibility to assure equal opportunities to the 

women. Do not deny the minimum rights of Indian women.  

 Madam, as the Speaker of the Sixteenth Lok Sabha, you have often 

spoken out in defence of women’s rights, including their right to minimum 

representation in the highest decision-making bodies. Hence, I make an appeal 

for your intervention on this issue that has been pending, as you know, for over 20 

years. I request you, hon. Madam, to interfere with the ruling Government and 

ensure that 33 per cent reservation giving Women’s Reservation Bill, which has 

already gone through a long process of consultation at all levels, is brought to this 

Parliament and passed without any further delay before 8th March, 2019. Thank 

you.… (Interruptions) 
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HON. SPEAKER: Yes, you all will support it.  

Shrimati Arpita Ghosh, Shri Bhairon Prasad Mishra, Shri Mullappally 

Ramachandran, Shri Rajeev Satav, Shrimati Supriya Sule, Shri Dhananjay 

Mahadik, Dr. P.K. Biju, Shri M.B. Rajesh, Adv. Joice George, Dr. A. Sampath, 

Shri Md. Badaruddoza Khan, Shri Sankar Prasad Datta, Shri Rabindra Kumar 

Jena, Shri N.K. Premachandran, Shrimati V. Sathyabama, Dr. J. Jayavardhan,   

Shri P. Karunakaran and Dr. Kulamani Samal are permitted to associate with the 

issue raised by Shrimati P.K. Shreemathi Teacher. 

�ी रमेश िबधूड़ी (दि�ण िद�ली): मैडम,  म� आपके मा�यम से कहना चाहता ह� ं िक  िद�ली म� 

लगभग एक लाख लोग, जो अनसूुिचत जाित वग� से सबंिंधत ह� और िपछले 50-60 वष� से िद�ली म� 

रह रह ेह�। उ�ह�ने लेबर �लास के �प म� काम करना श�ु िकया था। जब उ�ह�ने वहां पर रहना श�ु 

िकया था, वहा ंउनके प�के मकान ह�, सब कुछ है, लेिकन भाटी माइ�स के अंदर एक कॉलोनी है – 

सजंय कॉलोनी, इसी �कार से लालकुआ,ं भीम ब�ती, श�भू ब�ती और नेब सराय ह�। इन सभी जगह� 

पर अनसूुिचत जाित वग� के लोग रहते ह� और िपछले चार दशक� मे अनसूुिचत जाित वग� क� दहुाई देने 

वाली और उनक� ठेकेदार बनने वाली सरकार� और म�ुयमं�ी रह ेह�। वहा ंवष� 1998 म� एनजीटी आने 

के बाद, उस लै�ड को, जहा ं वे एक लाख अनसूुिचत जाित वग� के लोग रह रह े ह�, एनजीटी और 

सरकार� के मा�यम से, तीन बार का�ेंस क� म�ुयमं�ी रह�, �रज और फॉर�ेट ए�रया म� डाल िदया 

गया। �रज ए�रया म� डालने क� वजह से उनक� बेिसक अमेिनटीज जैसे पानी स�लाई, सीवर लाइन, 

सड़क क� मर�मत आिद कोई काम सरकार� �रज ए�रया के नाम पर नह� करती ह�। वहा ंवे लोग नारक�य 

जीवन जी रह ेह�। ये सरकार�, जो बार-बार अनसूुिचत जाित वग� क� ठेकेदार बनती थ�, िपछले 50 साल 

म� उनके िलए कुछ नह� िकया। आज भी िद�ली म� जो म�ुयमं�ी ह�, वे आरएमबी के चेयरपस�न ह�।  
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 मैडम, यह एक लाख लोग� का सवाल है, उनको रोज वहा ंसे उठाने क� बात होती है और कोई 

फेिसिलटीज उनको नह� िमलती ह�। वे बेचारे अपने घर म� ईटं नह� लगा सकते ह�। 50 साल से रह रहे 

ह�, अगर बेटे क� शादी हो गई, अब एक नया कमरा बनाने क� सोच� तो वे अपने ही ि�माइसेस म� उसे 

नह� बना सकते ह�। यह मेरा आपसे िनवेदन है और यह बात आपके मा�यम से शहरी िवकास मं�ी और 

िद�ली के म�ुयमं�ी तक जानी चािहए िक आरएमबी के अंदर जो चेयरमैन ह�, जो रा�य सरकार म� 

इंचाज� ह�, वे उन घर� का सव� कराकर, उनको �रज ए�रया से बाहर िनकाला जाए और उसके बदले �ाम 

सभा क� दूसरी जमीन को �रज िड�लेयर िकया जाए। अनसूुिचत जाित वग� के उन एक लाख लोग� के 

साथ �याय िकया जाना चािहए। यह सरकार ‘सबका साथ सबका िवकास’ करने वाली है, यह इनक� 

तरह तिु�करण क� राजनीित करने वाली सरकार नह� है। ध�यवाद। 

माननीय अ�य� : �ी भैर� �साद िम�, डॉ. कुलमिण सामल और कँुवर पु�पे�� िसहं च�देल  को �ी 

रमेश िबधूड़ी �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 

�ी मधुकरराव यशवतंराव कुकडे (भडंारा-ग�िदया): अ�य� महोदया, आपने मझेु जीरो आवर म� 

बोलने क� अनमुित दी, इसके िलए म� आपको ध�यवाद देता ह�।ं  

 म� भडंारा िजले से आता ह�,ं हमार ेयहा ंि�वडी से लेकर कटंगी प�रयोजना वष� 1998 म� मंजूर 

क� गई थी। आज बीस साल हो गए ह�, लेिकन वह प�रयोजना अभी तक पूरी नह� ह�ई है। यिद यह 

प�रयोजना पूरी हो जाएगी तो िवदभ� को �याय िमलेगा। भारतीय जनता पाट� क� के�� एवं �टेट क� 

सरकार� अलग िवदभ� रा�य नह� द ेरही ह�। इससे बालाघाट और मंडला िजले जड़ु जाएगें और हमार े

साम�रक िवषय� को िनपटाएगंी। िसफ�  12 िकलोमीटर ल�बी इस प�रयोजना को बनने म� 20 साल लग 

गए। वष� 1998 म� आदरणीय ममता बनज� जी जब रलेवे मं�ी थ�, उ�ह�ने इसे मंजूर िकया था। इसके 

साथ ही, ग�िदया से लेकर जबलपरु नैरोगेज और �ॉडगेज लाइन प�रयोजना अभी तक पूरी नह� ह�ई है। 

अगर ये दोन� प�रयोजनाए ं पूरी जाए ंतो िवदभ� क� जनता के साथ �याय होगा और उनका िवकास 
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होगा। भडंारा के अंदर िजला म�ुयालय है, वहा ं पहले एक गड्ुस शेड था, उसे सरकार ने ब�द कर 

िदया। अगर वह गड्ुस शडु श�ु हो जाएगा तो धान के आवागमन के िलए काम आएगा। अगर आप ये 

काम कर�गे तो िवदभ� क� जनता को �याय िमलेगा। ध�यवाद।  

माननीय अ�य� : �ीमती सिु�या सलेु और �ी धनजंय महाडीक को �ी मधुकरराव यशवतंराव 

कुकडे �ारा उठाए गए िवषय के साथ सबं� करन ेक� अनुमित �दान क� जाती है। 

�ी िवजय कुमार हासंदाक (राजमहल): मैडम, म� एक िवशेष म�ेु पर बोलने के िलए खड़ा ह�आ ह�।ं 

आिदवासी काफ� समय से अलग धम� कोड क� मागं कर रहे ह� – सरना धम� कोड। धम� कोड नह� होने 

क� वजह से कई रा�य� म� आिदवािसय� को िह�दू धम� म� िलखा जाता है, जो िक वे ह� नह�। सरना धम� 

और सनातन धम�, दोन� अलग ह�। हम लोग अपनी जाित के �प म� आिदवासी िलखते ह�। कई जगह पर 

जाित और धम� के नाम पर क��यूजन ि�एट कर जनगणना को �भािवत करने का �यास िकया जा 

रहा है। म� चाहता ह� ं िक जाित के आधार पर आिदवािसय� क� गणना हो। म� सदन के सम� यह बात 

बोलना चाहता ह� ं कोट�  भी इस बात को ए�से�ट कर चकु� है िक आिदवासी इस देश के फ�ट�  

इंिडिवजअु�स ह�। कई कानून, जो आिदवािसय� को बचाने के िलए कई रा�य� म� बने ह�ए ह� जैसे िफ�थ 

िशड्यूल, िस��थ िशड्यूल, पीईएसए, सीएनटी एडं एसपीटी ए�ट आिद सभी के साथ लगातार 

छेड़छाड़ हो रही है, इ�ह� कमजोर करने के �यास िकए जा रहे ह�। इ�ह� बचाने क� ज�रत है। 

 आिदवासी, िजनका इितहास बह�त �रच है। आजादी क� पहली लड़ाई, अगर हम अपने देश म� 

ही इसे ए�से�ट नह� कर�गे तो बाहर के लोग इसे कैसे जान�गे, 1857 क� लड़ाई को देश क� आज़ादी क� 

पहली लड़ाई मानी जाती है, लेिकन 1855 क� िस�ू-का�ह� जी क� ‘ह�ल �ाि�त’ अं�ेजी के िखलाफ 

आज़ादी क� पहली लड़ाई है। म� सदन के मा�यम से कहना चाहता ह� ंिक आज इसे पूर ेदेश क� िह��ी 

क� िकताब� म� पढ़ाया जाना चािहए। यही मागं रखकर म� अपनी बात समा� करता ह�।ं ध�यवाद। 
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माननीय अ�य� : �ी िजते�� चौधरी, कंुवर प�ुपे�� िसहं च�देल, शकंर �साद द�ा, �ी मोह�मद 

बद��ोज़ा खान, डॉ. कुलमिण सामल, �ी िनिशका�त दबेु और �ी पी.आर.स�ुदरम को �ी िवजय 

कुमार हासंदाक �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 

�ीमती रजंीत रजंन (सुपौल) : माननीय अ�य� महोदया, वैसे तो पूर ेदेश म� तकरीबन 156 िजले 

सूखे क� चपेट म� ह�। िबहार म� भयंकर सूखा इस बार पड़ा है। लगभग 36 िजले सूखे क� चपेट म� ह� 

िजनम� से 13 िजल� म� 60 से 86 �ितशत तक बा�रश नह� ह�ई है। धान क� रोप नह� ह�ई लेिकन िबचड़े 

भी सूख रह ेह� और डीजल क� क�मत� एक तो आसमान छू रही ह� और दूसर ेसि�सडी लेने म� भी उनको 

पसीने छूट रहे ह�। इनम� तमाम िजले- सपुौल से लेकर मधेपरुा, पूिण�या, गोपालगंज, िशवहर, दरभगंा, 

सम�तीपरु, बेगूसराय, अर�रया, किटहार, ब�सर, भभआु, रोहतास, नवादा, नालंदा, जमईु, 

लखीसराय, दरभगंा इ�यािद तमाम िजले भीषण सूखे क� चपेट म� ह�। म� सरकार से िसफ�  यह आ�ह 

करना चाहती ह� ं िक ये पूर ेिजले पूरी तरह से सूखे क� चपेट म� ह�,  इसिलए पूर ेिबहार को सूखा �े� 

घोिषत िकया जाए और जो �पेशल मआुवजा िकसान� के िलए है, उसका एक िवशेष पैकेज िबहार के 

िलए घोिषत िकया जाए। ध�यवाद। 

माननीय अ�य� : डॉ. सजय जायसवाल, डॉ. कुलमिण सामल  और कंुवर प�ुपे�� िसहं च�देल को 

�ीमती रजंीत रजंन �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 
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12 41 hrs 

SUBMISSION BY MEMBERS 

(i) Re: Special Category Status to Andhra Pradesh 

 

SHRI THOTA NARASIMHAM (KAKINADA): Madam, I thank you for giving me 

this opportunity to speak. I will speak in my mother tongue, Telugu. 

Madam Speaker, the issue of special category status and other provisions 

of Andhra Pradesh Re-organization Act, pertaining to Andhra Pradesh, were 

discussed in a day long debate of Motion of No Confidence and also in short 

duration discussion on this subject in Rajya Sabha. 

 Our MPs from Andhra Pradesh are questioning Central Government over 

injustice meted out to our state, but we are not getting proper reply from the 

Government.  People of Andhra Pradesh are raising their voice against injustice 

meted out by Central Government to our state.  There are protests and agitations 

throughout the state.  We passed Andhra Pradesh Re-organisation Bill in 2014.   

It is the responsibility of the present Government to implement provisions of 

the Act.  At the time of passage of that bill, present Government was sitting in 

opposition.  Yesterday Dr. Manmohan Singh stated that Special Category Status 

to Andhra Pradesh was discussed with opposition parties before giving 

assurance.  But till date, there is no reference to that assurance by the present 

                                                           
 English translation of the speech originally delivered in Telugu. 



 25.07.2018  88 
 

Government.  We pass bills in the Parliament with the spirit of our constitution 

framed by Dr. BR Ambedkar.  It is the responsibility of all members to implement 

laws passed by the Parliament. 

 But the Central Government is insensitive to Andhra Pradesh and it is not 

referring to problems due to bifurcation, faced by people of Andhra Pradesh.  Shri 

Narendra Modi, while replying to Motion of No Confidence spoke for one & half 

hour and made a political speech, but not mentioned about the assistance that the 

Government would offer to AP. 

 Yesterday also while replying to debate in Rajya Sabha, there was similar 

approach. As Mr. Modi represent Varanasi which is also known as Kasi,  we have 

a tradition of give up our favourite thing in holy river Ganga.  It seems Shri 

Narendra Modi sacrificed assurances & promises given to Andhra Pradesh in 

river Ganga.  They are referring to 14th Finance Commission and citing other 

reasons.    I demand this Government to show, where it is mentioned by 14th 

Finance Commission that Andhra Pradesh should not be accorded with special 

category status.  We don’t get any answers.  They come out with new argument 

every day.  They referred to 14th Finance Commission, they promised special 

package.  Now they are talking about SPV (Special Purpose Vehicle).  For that 

also there is no action. 

 Central Government is cheating people of Andhra Pradesh by spreading 

lies; we on behalf of TDP highlight this attitude of the Government through Motion 
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of No Confidence and Short duration discussion.  The demands of people of 

Andhra Pradesh should be met in all circumstances.  We are reflecting the 

sentiments and emotions of Andhra Pradesh but Central Government is ignoring 

concerns of Andhra Pradesh.  There are many issues throughout the country that 

are being discussed here, and I demand reply for issues pertaining to Andhra 

Pradesh. 

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF 

PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Shri Thota Narasimham 

has expressed his anguish and pain over the division of Andhra Pradesh. At the 

same time, the hon. Prime Minister, while replying to No Confidence Motion often 

said what we have done for Andhra Pradesh and refuted the politically motivated 

allegations. Not only that, he also said that the Government of India is for the 

welfare of Andhra Pradesh.  

HON. SPEAKER: Thank you. 
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SHRI SANKAR PRASAD DATTA (TRIPURA WEST): Madam Speaker, thank you 

for giving me this opportunity to speak.  

The people of Tripura are passing through hard days in the last four months 

of BJP-IPFT alliance Government. Most of the workers do not have any work to 

do. Agricultural workers have nothing to do in the agricultural field. The petty 

shopkeepers have to wait the whole day to sell a little portion of their stock. Even 

the chaiwala is selling only a few cups of tea. Earlier, workers used to have work 

and were earning minimum of Rs. 600 to Rs. 800 per day. As there were plenty of 

job opportunities in the State, workers from other States were interested to come 

and engage themselves in Tripura to earn their proper livelihood. Now-a-days 

they are leaving Tripura and the workers of Tripura are getting only Rs. 300 to Rs. 

400 only.  

Why, in these four months, are people not in a position either to do work or 

to sell their commodities for their daily earning? Earlier, at the time of the Left 

Front Government in the State of Tripura, people used to get 80 to 90 days of 

MGNREGA work. Not only that, Forest, Agriculture and Horticulture Departments 

used to engage people to do development work. Maximum number of tribal, dalit, 

OBC and poor people of other sections used to earn plenty of money to maintain 

their daily food and lodging requirements. Enough money was in circulation 

throughout the State which made their lives proper. 
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As there is no money in the hands of hilly and village people, today in the 

Fair Price Shops also dealers are waiting for selling rice and flour for so many 

days. Rotten food is being distributed in the Fair Price Shops of the State. I am 

having some sample of rotten flour collected from a hilly Fair Price Shop of 

Khamting ADC village of Sinaicamipara. Now, I am having this sample with me. 

This is rotten flour. Insects are loitering hither and thither. If you want I can give 

you the sample.  

HON. SPEAKER: This is not proper. 

SHRI SANKAR PRASAD DATTA : Please see whether this can be eaten by 

people or not. Even animals are not eating this type of rotten flour and rice. 

 I strongly urge upon the Central Government that the Centre should 

allocate adequate money to the State of Tripura for MGNREGA and other 

Department works and supply good quality food to the State of Tripura. 

Otherwise, starvation will ruin the people and the State of Tripura. Thank you. 

HON. SPEAKER: Dr. Kulmani Samal, Shri Jitendra Chaudhury, and Shri Md. 

Badaruddoza Khan are allowed to associate with the matter raised by Shri Sankar 

Prasad Datta.  

SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Hon. Speaker Madam, I 

would like to raise an important issue regarding the construction of border road 

along with barbed wire fencing in Madhugari Gram Panchayat area under 
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Karimpur – I Development Block in the district of Nadia, West Bengal which 

comes under my parliamentary constituency. 

Madam, the River Padma was flowing inside the Indian territory before 

1996, but suddenly, it has changed its course between the years 1996 and 2003 

and started flowing through Bangladesh territory engulfing the river Mathabhanga. 

As a result, there was erosion and re-alignment of Indo-Bangladesh demarcation 

line.  

Nearly, 3,500 acres of Indian cultivable land -- falling within the limits of 

Madhugari Gram Panchayat -- have been found to have emerged as the ‘Fertile 

Charland’ to the north of River Padma within India. The Indian cultivators, 

belonging to this sector, had so far been earning their livelihood by cultivating this 

huge area. But now, through reliable sources, I have come to know that the 

Government is going to undertake re-construction work of the Border Road along 

the southern side of the present course of the River Padma far from the Indo-

Bangladesh demarcation line. 

I would like to request the hon. Minister, through you, Madam that the 

construction work should take place at a distance of 150 metres from the lndo-

Bangladesh Radcliffe Line of demarcation. I am saying this because if the Border 

Road and barbed wire fencing are constructed far from the demarcation line, then 

3,500 acres of the Indian cultivable land will go to the Bangladesh goons and the 

Indian cultivators will face huge difficulty in accessing their land for cultivation. 
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So, I would request the Government to look into the matter on humanitarian 

grounds, and construct the Border Road and barbed wire fencing within 150 

metres from the lndo-Bangladesh Radcliffe Line.  

माननीय अ�य� : �ी शंकर �साद द�ा और �ी िजते�� चौधरी को �ी मोह�मद बद��ोज़ा खान 

�ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 

…(�यवधान) 

HON. SPEAKER: Yes, but the ‘Zero Hour’ submissions should always be short.  

�ी भैर� �साद िम� (बादंा): माननीय अ�य� जी, मेर े ससंदीय �े� म� बह�त मह�वपूण� मािनकपरु 

ज�ंशन �टेशन है। यहा ंसे सैकड़� गाव� के लोग रोज आते-जाते ह�। यहा ंसे जबलपरु से लखनऊ तक 

िच�कूट ए�स�ेस के नाम से �ेन चलती है। 25 तारीख से इस �ेन का �ट बदला जा रहा है और उसे 

बायपास से िनकाला जा रहा है। इसके पहले भी जबलपरु से िद�ली के िलए महाकौशल ए�स�ेस 

चलती थी, उसका भी �ट बदल िदया गया। इस वजह से लोग� को बह�त असिुवधा हो रही है। ऐसे ही 

दगु� से लखनऊ तक गरीब रथ �ेन चलती थी, उसका भी �ट मािनकपरु से बदल िदया गया। ऐसे ही 

दगु�-कानपरु �ेन का �ट बदला गया। इस वजह से लोग� म� बह�त आ�ोश है। िच�कूट �ेन का �ट 

बदलने से लोग� को बह�त परशेानी हो रही है। म�ने इसके अ�थायी समाधान के िलए रले मं�ालय म� 

अनरुोध िकया था िक यिद बायपास से �ेन� मािनकपरु जाने म� लेट होती ह�, तो जहा ंसे बायपास �ेन का 

�ट कर रहे ह�, वहा ंएक हॉ�ट �टेशन बना िदया जाए। इसका सव� भी हो चकुा है, लेिकन काम श�ु 

नह� ह�आ है।  

महोदया, मेरा आपके मा�यम से माननीय मं�ी जी से और सरकार से अनरुोध है िक जब तक 

हॉ�ट �टेशन नह� बन जाता है, तब तक िच�कूट �ेन का �ट न बदला जाए। जो �ेन� पहले से बायपास 
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से जा रही ह�, उ�ह� भी मािनकपरु से ही भेजा जाए। जब हॉ�ट �टेशन बन जाए, तभी इन �ेन� का �ट 

बदला जाए। 

माननीय अ�य� : �ी शरद ि�पाठी और कंुवर प�ुपे�� िसहं चदंेल को �ी भैर� �साद िम� �ारा उठाए 

गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 

�ी नव कुमार सरनीया (कोकराझार) : महोदया, आपने मझेु मह�वपूण� िवषय पर बोलने का मौका 

िदया, इसके िलए म� आपको ध�यवाद देता ह�।ं असम के आिदवासी िवशेषकर मुंडा, गौरा, सथंाल, 

औराव, ख�रया, िकसान बह�त पहले से जनजाित म� शािमल िकए जाने क� मागं कर रह ेह�। चनुाव के 

दौरान भी माननीय �धान मं�ी जी हमार े �े� म� आये थे और उ�ह�ने कहा था िक ‘राजबगंशी’ को 

जनजाित का दजा� िदया जाएगा। असम के चनुाव म� यह एक बड़ा म�ुा था, जो अभी तक पूरा नह� ह�आ 

है। 

 वष� 1996 म� एक अ�यादशे के ज�रए ‘राजबगंशी’ जाित को जनजाित का दजा� �ा� करने का 

एक मौका िमला था, लेिकन वह सिंवधान म� जोड़ी नह� गई। मौरान, मोटक, सिुतया, अहम भी  

जनजाित के तहत आने के िलए मागं कर रह ेह� और हमार ेससंदीय �े� म� तीन िडि���ट  ब�सा, 

सीरान, कोकराझाड़ िस��थ शेड्यूल म� आते ह�। यिद वे जनजाित म� शािमल नह� िकए जाते ह� तो उ�ह� 

जमीन का अिधकार नह� िमलता है, उ�ह� राजनीितक अिधकार नह� िमलता है और न कोई आिथ�क 

सहायता िमलती है। �धान मं�ी आवास योजना के तहत उ�ह� जो घर भी िमले ह�, उसका फायदा भी 

उ�ह� नह� िमल रहा है। किलता और नाजकु� भी मागं कर रहे ह�। यिद इ�ह� जनजाित म� शािमल नह� 

िकया जाता है, तो इ�ह� कोई अिधकार नह� िमलता है। �धान मं�ी और असम सरकार ने जो वायदा 

िकया था, वह वायदा पूरा होना चािहए। म� मागं करता ह� ंिक यह ज�दी ही इस म�ेु का समाधान िकया 

जाए। 
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माननीय अ�य� : �ी िजते�� चौधरी, �ी मोह�मद बद��ोज़ा खान और �ी शकंर �साद द�ा �ी 

नव कुमार सरनीया �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 

�ी हरीश मीना (दौसा): माननीय अ�य� महोदया, आपने मझेु एक मह�वपूण� म�ेु, िजससे देश के 

यवुाओ ंके भिव�य का सवाल जड़ुा ह�आ है, पर बोलने का अवसर िदया, इसके िलए आपका बह�त-

बह�त आभार। 

 सरकार क� जो नीित है, उसके तहत सरकारी सेवाओ ंका िनजीकरण हो रहा है और इसके 

कारण यवुाओ ंका बह�त नकुसान हो रहा है। िनजीकरण के कारण ठेकेदार काम करने वाले यवुाओ ंको 

कम तन�वाह देते ह� और उनसे �यादा काम लेते ह�। इस �कार से ठेकेदार यवुाओ ंका शोषण करते ह�।  

 गरीब� और दिलत� के िलए सरकारी सेवाओ ंम� जो आर�ण क� �यव�था ह�ई थी, वह िब�कुल 

समा� हो गयी है। इ�ह� नीितय� के कारण, महारा�� म� मराठाओ ंके आंदोलन, गजुरात म� पाटीदार� के 

आंदोलन और ह�रयाणा म� जाट� के आंदोलन हो रह ेह�।  

 मेर ेससंदीय �े� दौसा म� न कृिष यो�य जमीन है, न कोई उ�ोग है, वहा ँके यवुा नौकरी के िलए 

कहा ँजाएगें? इसिलए आपके मा�यम से म� भारत सरकार से आ�ह करता ह� ँ िक सरकारी सेवाओ ंम� 

कमी न क� जाए और िनजीकरण को बदं िकया जाए तािक हमार ेयवुाओ ंको सरकारी नौक�रया ँिमल 

सक� ।  

माननीय अ�य� : सव��ी भ�रो �साद िम�, राह�ल शेवाले, �ी �ीरगं आ�पा बारणे, अरिवंद सावंत, 

िवनायक भाऊराव राऊत, डॉ. िहना िवजयकुमार और गावीत कँुवर प�ुपे�� िसहं च�देल को �ी हरीश 

मीना �ारा उठाये गये िवषय से सबं� करने क� अनमुित �दान क� जाती है। 

SHRI P. KARUNAKARAN (KASARGOD): Madam, I would like to urge upon the 

Government to sanction financial assistance to Endosulfan victims of the 

Kasargod district of Kerala, and also to the victims in some places of Karnataka.  
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 Endosulfan is a highly toxic pesticide. It has been used for a long time in 

the cashew plantations by companies. As a result about 600 people have lost 

their lives. Madam, 10,000 people are taking treatment. I have been raising this 

issue in the House many times in the past. The Government of Kerala has taken a 

number of measures. Pension scheme is implemented; free ration is given; 

medical facilities are given.  

 In the recent times, the Supreme Court has given a verdict to the effect that 

compensation should be paid to these victims. It is also stated that the Central 

Government also has to give its share. The State Government has requested for 

Rs.483 crore to meet the expenses in this regard. But the Central Government 

has not yet extended any assistance. This issue should be taken as a 

humanitarian grounds as it is considered as a very big issue affecting women, 

children and others. Hence, I would request the Government to sanction financial 

assistance of Rs.483 crore to Kerala.  

माननीय अ�य� : सव��ी पी.के. िबजू, �ी एम.बी. राजेश, एडवोकेट जोएस जॉज�, डॉ. ए. स�पत, 

�ीमती पी.के. �ीमिथ टीचर को �ी पी. क�णाकरन �ारा उठाये गये िवषय से सबं� करने क� अनमुित 

�दान क� जाती है। 

�ी िवनायक भाऊराव राऊत (र�नािगरी-िसधुंदुग�): माननीय अ�य� महोदया, महारा�� के नािसक 

िजले के �यंबके�र नगर के सपु�ु �वग�य दादा साहेब फा�के जी, िज�ह� भारतीय िफ�म इंड��ी का 

िपतामह कहा जाता है, को ‘भारत र�न’ देकर स�मािनत करने क� मागँ म� आपके मा�यम से भारत 

सरकार से करता ह�।ँ  
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 आप जानते ह� िक उ�ह�ने भारतीय िफ�म इंड��ी को देश और िव� म� एक अ�छे �थान पर 

पह�चँाया है। आज भारतीय िफ�म इंड��ी करोड़� �पये का �यापार कर रही है। लाख� लोग उससे 

अपना गजुारा कर रहे ह�। �ी अिमताभ ब�चन जी जैसा महान् अिभनेता भारतीय िफ�म इंड��ी ने 

िदया। लेिकन, इसक� श�ुआत आज से 105 वष� पहले �वग�य दादा साहेब फा�के ने वष� 1913 म� 

श�ु क�। किठन प�रि�थितय� के बावजूद सम�याओ ं का सामना करते ह�ए उ�ह�ने भारतीय िफ�म 

इंड��ी म� ‘राजा ह�र���’ नामक िफ�म का िनमा�ण िकया था। उसके बाद ‘भ�मासरु मोिहनी’ जैसी 

125 िफ�म� उ�ह�ने बनाय� और िफ�म जगत् म� कला के �े� म� भिव�य-िनमा�ण के िलए  एक नया 

दरवाज़ा खोला।  

 74 वष� क� आय ुम� 125 िफ�म� का िनमा�ण करने के बाद वे गजुर गये। उ�ह�ने जो काय� िकये, 

यिद उनक� तरफ देख�, तो उनका उिचत स�मान के�� सरकार क� ओर से करने क� ज�रत है।  

 इसिलए म� आपके मा�यम से मागँ करता ह� ँिक �वग�य दादा साहेब फा�के जी को ‘भारत र�न’ 

देकर उनका स�मान िकया जाए तािक पूर ेिफ�म इंड��ी का स�मान हो सके। 

माननीय अ�य� : सव��ी भ�रो �साद िम�, अरिवंद सावंत, राह�ल शेवाले, �ीरगं आ�पा बारणे और 

िहना िवजयकुमार गावीत को �ी िवनायक भाऊराव राऊत �ारा उठाये गये िवषय से सबं� करने क� 

अनमुित �दान क� जाती है। 

13 00 hrs 

SHRI RAHUL SHEWALE (MUMBAI SOUTH CENTRAL):  Thank you Madam 

Speaker for allowing me to raise an important issue on fee hike for non-DAE 

students at BARC schools of my parliamentary constituency of South Central 

Mumbai. I have received several representations from many non-DAE parents 

whose children are studying in AEES school in BARC, Mumbai. Previously, the 
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fee for boys was Rs.20,000 and Rs.2000 for girl students. Now the fee is instantly 

increased to Rs.40,000 for boys as well as for girl students.  

It is learnt that recently the Union Minister of Finance had told the 

Department of Atomic Energy that the fees charged in AEES school were very 

low. So, the fees were hiked just double to the previous fee structure.  

The Union Government is promoting education to all under the Right to 

Education Scheme.  But, due to instant fee hike, how is it possible for poor 

students to afford the present fee structures at AEES schools? I would like to 

highlight some of the points raised by the parents of such students. The parents 

were not given any prior information about the fee hike. There is a Central 

Government scheme for girls’ education which was operational till last year. Now, 

they have been charged the same fees as is being charged for boys from this 

year. Those parents who have two children will have to pay twice or thrice the 

fees. The management is putting pressure on the students to pay their fees in the 

class room itself. Due to this, it is affecting the students mentally. Like the DAE 

staff, non-DAE people do not get any special grants for the education of their 

children. It is the responsibility of the BARC to provide education to the people 

staying in the nearby areas also.  

I would request, through you, the hon. Minister of Atomic Energy to stop 

this fee hike immediately.  
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माननीय अ�य� : �ी भैर� �साद िम� को �ी राह�ल शेवाले �ारा उठाए गए िवषय के साथ सबं� 

करने क� अनमुित �दान क� जाती है। 

�ी शैलेश कुमार (भागलपुर) : अ�य� महोदया, मेर ेससंदीय �े� भागलपरु से गज़ुरने वाले मा� दो 

लेन क� एन.एच. 80 क� ि�थित कई वष� से दयनीय बनी ह�ई है। एन.एच. 80 क� ददु�शा पर त�काल 

स�ंान लेने क� आव�यकता है।  

 महोदया, यह भागलपरु क� सब से बड़ी सम�या है। सड़क क� बबा�द ि�थित क� वजह से 

भागलपरु म� जाम क� सम�या नासूर बन गई है। खासकर, शहर से लेकर कहलगावं, पूरी तरह इसक� 

चपेट म� है। सड़क� पर �क� का आतंक मचा ह�आ है। �ितिदन लगातार लगभग पाचं हजार ��स �टोन 

िच�स लेकर जाते ह�, िजसने लोग� को तबाह और बबा�द कर के रखा ह�आ है। इस कारण सड़क पूरी 

तरह जाम रहती है। आज भागलपरु पूरी तरह जाम क� चपेट म� है।  

महोदया, इस मामले को एन.डी.टी.वी. �ाइम टाइम म� िदखाया गया था। िविभ�न सगंठन� के 

�ारा िवरोध �दश�न भी िकए गए। लेिकन इसके बावजूद भी जब सधुार नह� ह�आ, तो म�ने 24 

िकलोमीटर पैदल चलकर इसके बार ेम� शासन और �शासन का �यान आकृ� करने का �यास िकया। 

लेिकन इसके बावूजद भी आज तक पूरा शहर जाम क� ि�थित म� है। वह सड़क लगभग चार-चार िदन� 

तक जाम म� रहती है। िनिशका�त भाई साहब यहा ंपर ह�। इनक� माता जी जब बीमार पड़ गई,ं तो ये 

चार घटें के बाद डॉ�टर के यहा ंभागलपरु पह�चं पाए।  

महोदया, म� आपके मा�यम से एन.एच. 80 क� ददु�शा के बार ेम� पस�नली �र�वे�ट क�ंगा। म� 

चाह�गंा िक सब से पहले दो लेन क� यह जो सड़क है, इसको बिढ़या तरीके से जाम से मिु� िदलाई 

जाए और मुंगेर से लेकर िमज़ा� चौक� तक इसे फोर लेन क� सड़क बनवाने का काम िकया जाए। यह 

सड़क बह�त बरुी ि�थित म� है। यह नासूर बन गई है। 
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महोदया, एन.एच. 106 पर भी 36 िकलोमीटर क� �ॉ�लम फंसी ह�ई है। म� उसक� ओर भी 

आपका �यान आकृ� करना चाह�गंा। ध�यवाद। 

माननीय अ�य� : �ी भैर� �साद िम�, �ी िनिशका�त दबेु, कँुवर प�ुपे�� िसहं च�देल, �ी शरद 

ि�पाठी, एवं डॉ. कुलमिण सामल को �ी शैलेश कुमार �ारा उठाए गए िवषय के साथ सबं� करने क� 

अनमुित �दान क� जाती है। 

SHRI S.R. VIJAYA KUMAR (CHENNAI CENTRAL): Thank you hon. Speaker 

Madam. The proposed draft Dam Safety Bill contains clauses which violate the 

rights of Tamil Nadu especially with respect to the dams constructed and owned 

by the Government of Tamil Nadu in the neighbouring States. It would cause 

various problems in its maintenance and operation.  

Tamil Nadu Assembly adopted a special Resolution demanding that the 

Centre keep the Dam Safety Bill in abeyance. The Resolution mentioned that the 

Bill contains clauses that violate the rights of Tamil Nadu with respect to the dams 

and would cause problems in the operation and maintenance of the dams which 

are owned by Tamil Nadu but built in other States. The Central Government must 

act to resolve the issues before it passes the Bill.  

When the Centre had sought inputs from the States in 2016, our beloved 

Leader, Puratchi Thalaivi, Amma, raised some questions about the clause 

allowing the National Dams Safety Authority to inspect dams situated across intra-

state rivers. The hon. Chief Minister of Tamil Nadu, Shri Edappadi Palaniswami, 
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had written to the hon. Prime Minister on 15th June, 2018 saying that the Bill was 

against the interests of the State.  

Tamil owns dams in Mullaperiyar, Parambikulam, Thunakadavu and 

Peruvaripallam in Kerala. The two States have engaged in dispute over the 

Mullaperiyar Dam. When Tamil Nadu wanted to increase the storage of the Dam, 

Kerala opposed it citing safety threats. Eventually, a Supreme Court team 

inspected the Dam and confirmed in November 2014 that the Dam was safe.  

The latest move by the Centre has made Tamil Nadu cautious about its 

authority and assets. Most dams in India are owned and operated by the State 

Governments. Maintenance is mostly done by the State Public Works 

Departments except in bigger dams that are managed by autonomous bodies. 

The Government of Tamil Nadu has demanded consultation with States before 

finalising the Bill.  

 Therefore, I urge the Central Government to take up the legislation on Dam 

Safety only after consulting the States and after arriving at a consensus and till 

then, keep in abeyance the process of legislation on Dam Safety. 

HON. SPEAKER: Shri K. Ashok Kumar, Shrimati V. Sathyabama and Dr. J. 

Jayavardhan are permitted to associate with the issue raised by Shri S. R. Vijaya 

Kumar. 

�ी कमल भान िसहं मराबी (सरगजुा): माननीय अ�य� महोदया, एक बह�त बड़ी सम�या को लेकर 

म� इस सदन म� आया ह�।ं आपने मझेु सदन म� इस सम�या पर बोलने के िलए जो समय िदया, उसके 
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िलए म� आपको ध�यवाद देता ह�।ं सरगजुा एक अित िपछड़ा एवं आिदवासी बाह��य ससंदीय �े� है, 

जहा ंखिनज स�पदा क� भरमार है। खिनज� के िनकासी हेत ुसरकार के �ारा बह�त से काय� कराए जा 

रह े ह�। यिद केवल कोयले क� मा�ा पर �यान िदया जाए तो भारत म� हमार े रा�य का 18 �ितशत 

कोयले का योगदान है। हमार े �े� म� िनरतंर हर वष� रले याि�य� क� तादाद म� विृ� हो रही है। मेर े

�े�वािसय� के िलए म�ने अि�बकापरु से नई िद�ली के िलए सीधी रले सेवा �ार�भ करने हेत ुकई बार 

आ�ह िकया है। मेर े�ारा िपछले दो वष� से लगातार रले मं�ी जी एवं �धान मं�ी जी को प�� के मा�यम 

से इस बारे म� अवगत भी कराया जा रहा है। रले मं�ी जी मेर ेइस आ�ह के सदंभ� म� अि�बकापरु से नई 

िद�ली तक रले नह� चलाये जाने के कारण से अवगत कराने क� कृपा कर�गे।  

 बजट स� 2015-16 म� िच�रिमरी-बरवाडीह रले लाइन के िलए रािश �वीकृित होने के बाद भी 

रले लाइन का काय� �ार�भ नह� ह�आ है। मेरा आ�ह है िक सरकार �ारा इस लाइन हेत ुकब तक काय� 

�ार�भ करने क� योजना है, म� इससे अवगत होना चाहता ह�।ं 

 मेरा आपसे िवशेष िनवेदन है िक वहा ंसे िद�ली आने के िलए और कोई साधन नह� है। यिद 

यहा ंसे रले चालू होती है तो यू.पी., िबहार और झारखंड तीन� रा�य� को िवशेष �प से फायदा होगा। 

अतः कृपया उपरो� काय� को शी� कराने का क� कर�। ध�यवाद।  

HON. SPEAKER: Shri Sunil Kumar Singh is permitted to associate with the issue 

raised by Shri Kamal Bhan Singh Marabi. 

SHRI BHEEMRAO B. PATIL (ZAHEERABAD): Madam, today, I would like to 

raise an issue regarding Eklavya Model Residential School in my Parliamentary 

Constituency, Zaheerabad in the State of Telangana.  

 The basic criteria, as per the guidelines of Tribal Affairs Ministry, 

Government of India, is: 50 per cent population or minimum 20,000 population in 
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a block. In the States of Telangana and Andhra Pradesh, the blocks in the year 

1982 were divided in two Mandals for administrative convenience. Almost seven 

to eight Mandals both in Telangana and Andhra Pradhesh constitute a block but 

proposals are still being rejected barely on the ground that the tribal population is 

below 20,000 in the Mandals in Telangana State. 

 I would also like to mention here that as per Census 2011, ST population in 

Narayankhed Block is 40,483, in Yellareddy it is 33,863, and in Banswada it is 

27,599. All the above-mentioned blocks have more than 20,000 ST population. I 

request the hon. Minister for Tribal Affairs to change the word Block to Assembly 

segment, especially in the States of Telangana and Andhra Pradesh; and 

consider the proposals regarding opening up of Ekalavya Model Residential 

Schools.  

SHRI DHARAM VIRA GANDHI (PATIALA): Thank you, Hon. Madam Speaker, 

for giving me the opportunity to speak on an important subject pertaining to 

Punjab. 

 I want to draw the attention of the House towards NH64 that passes from 

Amritsar to Bathinda and from Chandigarh to Bathinda.  No uniformity in technical 

parametres has been followed as far as construction of this road in concerned.  

One side of this road has been constructed by using cement, iron and concrete.  

However, the other side of the road has been constructed by using only coaltar.   

                                                           
 English translation of the speech originally delivered in Punjabi.  



 25.07.2018  104 
 

 Why both sides of this road were not constructed using the same materials 

is a million-dollar question.  Whether it was the safety standard or the cost of 

construction that was responsible for it, same parametres should have been 

followed in the construction of the road. 

 Hon. Madam Speaker, this dubious decision has led to a compromise in the 

quality of the road.  It also raises a question-mark as far as safety of travellers on 

this road is concerned.  The people of Punjab have to pay toll-tax for utilizing the 

services of this road.  So, they are entitled to standard and safe roads.  However, 

in this case, safety has become a casualty.  This is sheer injustice that has been 

meted out to the people of Punjab.  When Punjabis are paying taxes to the 

Central Government, they are entitled to the best roads. 

 So, I urge upon the Central Government to rectify the error and do away 

with this anomaly in the road construction of NH 64.  Safety of travellers must be 

kept in mind while constructing roads.  It is the responsibility of the Central 

Government.  The burden of toll-taxes should also be done away with. 

DR. J. JAYAVARDHAN (CHENNAI SOUTH): Madam Speaker, Chennai is 

already recognised as India’s leading audio, video production centre with several 

postproduction processing activities like digital recording, mastering, dubbing and 

animation being undertaken for several films produced in our country. It is 

understood that the Central Government in collaboration with FICCI has sought to 

set up a National Centre for Visual Effects, Animation and Graphics in our 
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country. Madam Speaker, in keeping with the developed countries where they 

have invested so much in regard to visual effects, animation and graphics, it is 

necessary that our country raises capital in this field, creates adequate workforce 

in this field, and also provide job opportunities for youngsters in this field. 

Therefore, I urge upon the Central Government to make sure that a National 

Centre for Visual Effects, Animation and Graphics is established in our great city 

Chennai. Thank you. 

HON. SPEAKER: Shrimati V. Sathyabama, Shri P.R. Sundaram, and Shri Bhairon 

Prasad Mishra are permitted to associate with the issue raised by Dr. J. 

Jayavardhan.  

 Now I will allow a few persons for one minute each.  

Shri K. Suresh, we have a Discussion under 193 and you can speak then.  

SHRI KODIKUNNIL SURESH (MAVELIKKARA): I will be very brief, Madam. 

 Madam Speaker, living conditions of Dalit Christians are very poor in India. 

They live in large numbers in Southern States but they are not getting the benefit 

of reservation in government employment, educational institutions and in other 

government schemes. They are demanding reservation for SCs and STs but 

unfortunately they are not getting it. Therefore, I would like to request the 

Government to create a National Welfare Corporation for Dalit Christians. It is a 

very urgent matter because their living conditions are bad. Hon. Minister is sitting 

here. He may kindly respond because it is a very genuine matter.  
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SHRI K. N. RAMACHANDRAN (SRIPERUMBUDUR): A pathetic railway accident 

happened yesterday in my Constituency at St. Thomas Mount station. The 

accident was caused purely because of the mistake of railway technicians and 

officials. Poor people died in that accident, six people were injured, and two of 

them are in serious condition. The train going towards Tambaram was to come on 

Platform 2 of St. Thomas Mount Station in the normal course. All of a sudden, 

without intimation the train was diverted to Platform 4. If the train had come on to 

Platform 2 as it usually does, this accident would not have happened. 

Human loss cannot be compensated. However, I request you to kindly 

make an inquiry into the matter and give a compensation of Rs. 30 lakh for lost 

lives and Rs. 5 lakh for injured persons. 

�ीमती सुि�या सदान�द सुले (बारामती) : महोदया, िपछले दो िदन से महारा�� म� बह�त अ�य�तता 

हो रही है। दो साल पहले महारा�� म� मराठा आ�दोलन श�ु ह�आ और उ�ह�ने बह�त सार ेआ�दोलन 

िकए, लेिकन वे आ�दोलन बह�त शाि�तपूव�क ह�ए। सरकार से भी बात ह�ई और सरकार ने किमटम�ट भी 

िदया था िक ज�द से ज�द मराठा समाज को हम आर�ण द�गे। अभी दो िदन पहले काका साहब िशदंे 

ने जल समािध ली और उसके बाद आज महारा�� के हर िजले म� अ�य�तता है। पिुलस और ब�च� म� 

बड़ा का���टेशन हो रहा है।  

 महोदया, म� आपके मा�यम से सरकार से िवनती करती ह� ँिक सरकार महारा�� के म�ुय मं�ी 

जी से बात कर।े मराठा आर�ण के दोन� श�द धनगर, मराठा बीजेपी के मेिनफे�टो म� है िक वे इनको 

आर�ण द�गे। बह�त अ�छी तरह से आज तक बातचीत हो रही थी, लेिकन दो-तीन िदन से लॉ एडं 

ऑड�र का बह�त बड़ा इ�यू हो चकुा है। आज महारा�� म� बदं है। नािसक, रायगढ़, ठाणे आिद सभी 



 25.07.2018  107 
 

जगह� पर बदं पकुारा गया है, लेिकन यह बदं शाि�तपूव�क हो रहा है। उ�ह�ने कहा है िक �कूल, 

कॉलेजेज़, ए�बलु�सेज़, अ�पताल अ�छी तरह से रह�। मराठा मोचा� कोिशश कर रहा है िक कुछ बातचीत 

हो। कोई िज�मेदार �यि� इनसे बातचीत कर।े माननीय म�ुय मं�ी जी इनसे बात तो कर� िक इ�यू �या 

है? इ�यू सबको पता है। आज महारा�� के म�ुय मं�ी और अ�य मंि�य� के �ारा गलत बात� मीिडया म� 

आ रही ह� और उससे गलतफहमी बढ़ रही है। आज महारा�� म� लॉ एडं ऑड�र का बह�त �ाइिसस चल 

रहा है। म� आपसे हाथ जोड़कर िवनती करती ह� ँ िक इस मराठा और धनगर समाज को जो �याय 

िमलना चािहए, वह आप इ�ह� दे द�।  
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13 16 hrs 

SUBMISSIONS BY MEMBERS  .... Contd.  

(ii) Re: Mob lynching incident at Barmer, Rajasthan 

 

�ी ओम िबरला (कोटा) : महोदया, बाड़मेर िजले के अंदर जनजाित के एक यवुक खेताराम क� एक 

समदुाय िवशेष के �ारा लािठय� से पीट-पीटकर नशृंस ह�या कर दी गई। सरकार कार�वाई कर रही है। 

अलवर क� घटना क� भी सरकार ने �याियक जाचँ आयोग िबठाकर जाचँ क� है। िजस तरह से का�ेंस 

जाित और धम� के आधार पर देश को बाटँना चाहती है, हमारा आपसे िनवेदन है िक नशृसं ह�या 

बाड़मेर म� भी ह�ई है, ह�या अलवर म� भी ह�ई है, लेिकन का�ेंस िजस तरह से सवेंदनहीन हो चकु� है, 

यह देश के िहत म� नह� है।  

माननीय अ�य� : �ी शरद ि�पाठी, �ी समेुधान�द सर�वती, �ी ह�रओम िसंह राठौड़, कँुवर प�ुपे�� 

िसहं च�देल, डॉ. मनोज रजो�रया और �ी भ�रो �साद िम� को �ी ओम िबरला जी के िवषय के साथ 

समब� करने क� अनमुित �दान क� जाती है।  

रसायन और उव�रक म�ंी तथा ससंदीय काय� म�ंी (�ी अन�तकुमार) : महोदया, जगह-जगह पर 

यानी बगंाल म�, केरल म�, राज�थान म� जो ऐसी िलंिचगं और नरसहंार क� घटनाए ंह�ई ह�, सामूिहक 

ह�या क� घटनाए ंह�ई ह�, जो िवषय िकरीट सोमैया जी और माननीय ओम िबरला जी ने उठाया है, इन 

सार ेइ�यूज को म� माननीय गहृ मं�ी राजनाथ िसहं जी के स�ंान म� लेकर आऊँगा।…(�यवधान) 
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PROF. SAUGATA ROY (DUM DUM): It is absolutely bogus, Mr. Minister.The 

Minister is actually misleading the House. Hon. Speaker Madam, don’t look to 

him; look to our side. ऐसा नह� बोलना चािहए।  … (Interruptions) 

HON. SPEAKER: He has not said anything. He will tell it to the Minister of Home 

Affairs; that is all. 

SHRI BHARTRUHARI MAHTAB (CUTTACK): Hon. Speaker Madam, in June this 

year, the Kerala Government found formaldehyde-contaminated fish being 

transported into the State. Soon after, a study revealed presence of around 5 to 

20 times of the chemical in freshwater and marine fish in two of the cities of 

Chennai. Goa also reported similar findings and presence of around 5 to 20 ppm 

of chemical in freshwater and marine fish. However, Food and Drugs 

Administration of Goa later said that the level in Goan samples were on par with 

naturally occurring formaldehyde in marine fish. This triggered suspicion among 

consumers who accused the Government of playing down the health risk as the 

Food Safety and Standards Authority of India has already banned formaldehyde 

in fresh fish. While the International Agency for Research on Cancer labelled the 

chemical a carcinogen in 2004, in Odisha also adequate steps have been taken 

because most of the coastal States are fish-eating States. But the fish that are 

being imported from Europe and other parts contain this chemical which is 

hazardous for health and leads to cancer.  
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 There is an urgent need to address the concerns of consumers scientifically 

over formaldehyde contamination of fish. Therefore, I urge upon the Government 

to take immediate steps to draw a line between safe and unsafe consumption in a 

transparent manner with the help of experts. 

HON. SPEAKER: Dr. P.K. Biju, Shrimati P.K. Shreemathi Teacher, Shri Shrirang 

Appa Barne, Kunwar Pushpendra Singh Chandel and Shri Sharad Tripathi are 

permitted to associate with the issue raised by Shri Bhartruhari Mahtab. 

डॉ. करण िसहं यादव (अलवर): मैडम, मेर ेलोक सभा �े� अलवर क� तहसील बहरोड़ के लगभग 

तीन दज�न गावं� म� कपास व िभडंी क� फसल पूण� �प से �ित��त हो गयी है। दरअसल, बहरोड़ के 

पास सोतानाला व केशवाना औ�ोिगक �े� म� कुछ फैि��यां खर-पतवार को न� करने वाली 2-4-डी 

नामक केिमकल मै�यूफै�चर करते ह�। 2-4-डी बनाने वाली फैि��य� से ऐसी �दूिषत वाय ुिनकलती है 

िक आस-पास के गावं गंूती, काकँरछाजा, नालोता, शेरपरु, खेड़क�, गोकुलपरु, तलवाड़, मोह�मद, 

जागूवास, बहरोड़ समेत लगभग तीन दज�न गावं� म� कपास व िभडंी क� फसल 100 �ितशत बबा�द हो 

चकु� है। बहरोड़ तहसीलदार ने भी इसम� 70 �ितशत से अिधक क� खराबी बताई है। वहा ंके िकसान� 

ने कपास और िभडंी को उखाड़ कर वहां पर बाजरा बो िदया है। िकसान� को भारी नकुसान ह�आ है। 

 वन एवं पया�वरण मं�ी जी से मेरी �ाथ�ना है िक 24-डी बनाने वाली जय अ�बे व धानकुा 

फैि��य� को बदं कर�। माननीय कृिष मं�ी जी से िनवेदन है िक इसका परी�ण करवाकर िकसान� को 

समिुचत मआुवजा दी जाए। वहा ंके िकसान बबा�द ह�। वे बह�त भारी नकुसान म� ह�। वे बह�त घाटे म� ह�। 

 आपने मझेु समय िदया, इसके िलए बह�त-बह�त ध�यवाद। 

�ी धनजंय महाडीक (को�हापुर): अ�य� महोदया, आपको ध�यवाद िक आपने मझेु बोलने का 

अवसर िदया।  
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 अ�य�ा जी, पूर ेदेश म� ऑल इंिडया �ासंपोट�  का बदं चल रहा है। सभी कॉमिश�यल �ासंपोट�  

क� गािड़या ंबदं ह�। उ�ह�ने बदं का एलान िकया ह�आ है। तकरीबन 90 लाख �ासंपोट�  क� कॉमिश�यल 

गािड़या ंबदं ह�। इससे आवागमन का कोई भी काम नह� हो रहा है। िसफ�  अभी �कूल बस� का काम चल 

रहा है।  

 अ�य�ा जी, �ासंपोट�  के बदं होने क� वजह से जो रोज नकुसान हो रहा है, वह �ासंपोट�  

िबजनेस 4,000 करोड़ �पये का हो रहा है। इंड��ी क� अपे�स बॉडी ने यह घोषणा क� है िक उनका 

33,000 करोड़ �पये का नकुसान रोज हो रहा है। 

 नो-कॉि�फड�स मोशन के दौरान आदरणीय �धान मं�ी जी ने अपने इस �ांसपोट�  लाइन को 

सराहा था। इससे बढ़त हो रही है, उ�ह�ने ऐसी घोषणा क� थी। उनके हड़ताल का आज छठा िदन है। 

उनक� बस दो-तीन मागं� ह�। डीजल और �यूल के जो �ाइसेस बढ़ाए जाते ह�, वे तीन महीने म� एक बार 

बढ़ाए जाए ं�य�िक छ: महीने म� यह 12 बार बढ़ाई गयी है। टोल बै�रयर-�� होना चािहए। वे सब पैसे 

देने के िलए तैयार ह�, लेिकन टोल पर जाम लगा होता है। थड�-पाट� इं�योर�स, िजसे हर साल तीस 

�ितशत बढ़ाया जाता है, उसे र� िकया जाए। इ�कम टै�स सालाना एवरजे िकया जाता है। इसे उनके 

काम के िहसाब से िदया जाए। आरटीओ और पिुलस से जो उ�ह� परशेानी होती है, उससे उ�ह� जो 

नकुसान होता है, उसे बदं िकया जाए। ई-वे िबल का जो �लै�रकल ए�रयर होता है, िजसक� वजह से 

लाख� �पये का दडं िदया जाता है, उसे भी बदं कर िदया जाना चािहए। 

 अ�य� महोदया, यह बह�त ग�भीर मसला है। इसम� सरकार को तरु�त ह�त�ेप करने क� 

ज�रत है। 
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माननीय अ�य�: कँुवर प�ुपे�� िसहं च�देल, �ी �ीरगं आ�पा बारणे एवं �ीमती सिु�या सलेु को �ी 

धनजंय महाडीक �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है। 

The House stands adjourned to meet again at 2.25 p.m. 
 

13 23 hrs 
The Lok Sabha then adjourned till Twenty-Five Minutes 

 past Fourteen of the Clock. 
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14 25 hrs 

The Lok Sabha re-assembled at Twenty-Five Minutes  
past Fourteen of the Clock. 

(Hon. Deputy-Speaker in the Chair)  

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF 

PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): I would request the hon. 

Deputy Speaker, Sir, that instead of taking up the Bills, as agreed to by all Parties 

in the House, the House may take up Discussion under Rule 193 on recent flood 

and drought situation in the country listed at Item No.33. 

HON. DEPUTY SPEAKER: If the House agrees, we can take up Discussion 

under Rule 193. 

SEVERAL HON. MEMBERS: Yes, Sir. 

SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, it was discussed in the Business 

Advisory Committee and actually I moved a notice on this.  My constituency, 

Alappuzha is badly affected.… (Interruptions) 

HON. DEPUTY SPEAKER: We are taking up the discussion.  

SHRI K.C. VENUGOPAL: I would, therefore, say that I should be given a chance 

to initiate the discussion.… (Interruptions) I have requested the hon. Minister, Shri 

Ananthkumar also as my constituency is badly affected. 

HON. DEPUTY SPEAKER: I can understand that.  I will give more time to discuss 

that matter.  Let me go as per the list of the speakers.  In whosoever name the 
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discussion has been admitted may be allowed to initiate the discussion.  I will give 

you sufficient time to speak. 

SHRI K.C. VENUGOPAL : Actually, the whole of the district has been 

devastated.… (Interruptions) 
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14 27 hrs 

MATTERS UNDER RULE 377  

HON. DEPUTY SPEAKER: Hon. Members, the matters under Rule 377 shall be 

laid on the Table of the House.  Members who have been permitted to raise 

matters under Rule 377 today and are desirous of laying them may personally 

hand over the text of the matter at the Table of the House within 20 minutes.  Only 

those matters shall be treated as laid for which the text of the matter has been 

received at the Table within the stipulated time.  The rest will be treated as 

lapsed. 

  

                                                           
 Treated as laid on the Table.  
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(i) Need to start helicopter service from Jabalpur, Madhya Pradesh to 
various tourist places in the State 

 
�ी राकेश िसहं (जबलपुर):  बेहतर कनेि�टिवटी सेवा का होना िकसी शहर के िवकास म� बड़ी 

मह�वपूण� भूिमका िनभाता है । माननीय �धानमं�ी �ी नर�े� मोदी जी के नेत�ृव म� हमारी सरकार �ारा 

देश के मह�वपूण� शहर� को वाय ुसेवा से जोड़ने के िलए उड़ान योजना को लागू िकया गया है िजसके 

मा�यम से मा� 15 महीन� म� अब तक देश के 56 एयरपोट्�स को वाय ुसेवा उपल�ध कराने के साथ ही 

31 हैलीपैड के मा�यम से कनेि�टिवटी सिुवधा उपल�ध करायी गई है । 

 मेर ेससंदीय �े� जबलपरु से मेर ेलगातार �यास एव ंक� � सरकार के सहयोग से आज िद�ली, 

मुंबई, हैदराबाद, ब�गलौर, कोलकाता के िलए िनयिमत हवाई सेवा उपल�ध है । जबलपरु के लगभग 

150 िक.मी. के रिेडयस म� का�हा टाईगर �रजव�, प�च टाईगर �रजव�, बाधंवगढ़ टाईगर �रजव�, 

अमरकंटक, पचंमढ़ी, खजरुाहो आिद �िस� पय�टन �थल ि�थत है । यिद म� इन पय�टन �थल� पर 

पय�टक� क� स�ंया क� बात क�ँ तो वष� 2016 म� म�य�देश रा�य पय�टन िनगम से �ा� आंकड़� के 

िहसाब से देशी पय�टक� क� स�ंया इन �थान� पर 11,80,229  रही है वह� िवदेशी पय�टक� क� स�ंया 

लगभग 1,21,196 रही है । लेिकन समिुचत कनेि�टिवटी जबलपरु से होने के नाते लगभग सभी 

पय�टक जबलपरु आकर िफर वाया रोड उ� �थान� पर जाते ह� । 

 वत�मान प�रि�थितय� म� जबलपरु हवाई अड्डे पर 5 हैलीपैड उपल�ध ह� । म� माननीय िवमानन 

मं�ी जी से आ�ह करता ह� ँिक उ� पय�टन �थल� के िलए जबलपरु से हैलीकॉ�टर सेवा �दान करने 

हेत ुआव�यक काय�वाही करने का क� कर� । 
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(ii) Need to withdraw draft notification declaring Palamu Tiger Reserve in 
Jharkhand as a Eco-Sensitive Zone 

 
�ी सुनील कुमार िसहं (चतरा):  क� � सरकार �ारा झारखंड रा�य म� पलामू बाघ �रजव� िजसम� बेतला 

रा��ीय उ�ान, पलामू व�यजीव अ�यार�य और मह�आडॉर भेिडया अ�यार�य शािमल है, को ईको-

स�सेिटव जोन बनाने का �ा�प अिधसूचना पया�वरण, वन और जलवाय ुप�रवत�न मं�ालय �ारा 21 

फरवरी, 2018 को जारी िकया गया है । इस �ा�प अिधसूचना पर िवभाग �ारा सझुाव/आपि� 

आमंि�त क� गई है । परतं ु यह अिधसूचना अब तक कह� भी साव�जिनक �थान�, सरकारी भवन�, 

पचंायत भवन�, �ख�ड काया�लय� और समाचार-प�� म� भी �कािशत नह� क� गई है । इस ससंदीय 

�े� का �ितिनिध होने के बावजूद मझेु भी आिधका�रक सूचना नह� दी गई । �या इस �ा�प पर 

साव�जिनक �िति�या नह� �ा� क� जानी चािहए? 

 जनिहत म� इस अिधसूचना को लागू ही नह� िकया जाना चािहए । �ा�प अिधसूचना के 

अनसुार ई.एस.जेड. का कुल �े�फल झारखंड रा�य म� 1572.45 वग� िकलोमीटर है। ई.एस.जेड. क� 

सीमा शू�य से 5 िकलोमीटर तक है । ई.एस.जेड. के अंतग�त 398 �ाम आ रहे ह� । ई.एस.जेड. बनाने 

क� सीमा को 5 िकलोमीटर से कम करके 2 िकलोमीटर कर देना चािहए । िजससे �ामीण� को सीधे-

सीधे इससे राहत िमल जायेगी । 

 पलामू बाघ �रजव� आज से 44 वष� पूव� वष� 1974 म� बाघ� के सरं�ण एव ंसरु�ा हेत ुघोिषत 

िकया गया था । वत�मान म� इस �े� को ई.एस.जेड. बनाने क� �या आव�यकता हो रही है? �ा�प 

अिधसूचना म� कहा गया है िक "रा�य सरकार �थानीय �यि�य� से परामश� से और अिधसूचना के 

अनबुधं� का पालन करते ह�ए एक जोनल मा�टर �लान बनायेगी ।" दो साल म� रा�य सरकार कैसे सभी 

प�� से परामश� कर जोनल मा�टर �लान का िनमा�ण करगेी? �ा�प अिधसूचना म� कहा गया है िक जब 

तक इस अिधसूचना म� िविनिद�� न हो, जोनल मा�टर �लान म� वत�मान म� अनमुोिदत भू-उपयोग, 
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अवसरंचना और ि�याकलाप� पर कोई �ितबधं नह� लगाया जाएगा ।" परतं ुसरकारी तं� �ारा इस 

�ा�प अिधसूचना क� आड़ म� अभी से सभी ि�याकलाप� पर कोई �ितबधं लगाना श�ु कर िदया है । 

िदनाकं 22 जून, 2018 को चराई कर रही एक सौ से अिधक बक�रय� व अ�य पशओु ंको वन िवभाग 

ने ज�त कर र�ज काया�लय ले गये और सभी पशपुालक� से िनजी मचुलके िलखवाकर पशओु ंको छोड़ा 

गया । इससे ��ाचार बढ़ेगा । इसका द�ुपयोग होना श�ु हो गया है । 

 अिधसूचना म� रा�य सरकार �ारा िकये जाने वाले उपाय� म� 17 िबदंओु ंका िज� िकया गया 

है। इसम� यह �प� ही है िक रा�य सरकार इनम� से कौन-कौन से उपाय कब करगेी । रा�य सरकार इन 

योजनाओ ंको पहले लागू कर� । इसम� बड़ी ताप एवं जल िव�तु प�रयोजनाओ,ं नई आरा िमल�, का� 

आधा�रत उ�ोग� क� �थापना व ईटं भ�� क� �थापना आिद पर रोक लगाई गई है । यह िब�कुल 

उिचत नह� है । इससे यहा ंके िवकास काय�  अव�� ह�गे और लोग बेरोजगार हो जाय�गे । इसक� आड़ 

म� उ�र कोयल जलाशय योजना म� परशेानी हो सकती है । िविनयिमत ि�याकलाप� म� ई.एस.जेड. के 

एक िकलोमीटर बाहर तक होटल� और �रजॉट� क� वािणि�यक �थापना व सिंनमा�ण ि�याकलाप 

अन�ुा नह� होगी अथा�त् ई.एस.जेड. के अंतग�त आने वाले 398 गावं� म� सिंनमा�ण नह� होगा । होटल 

नह� बन�गे, तो पय�टन कैसे िवकिसत होगा । इन 398 गावं� के लोग� को घर भी नह� बनाने िदया जायेगा 

। इससे �ामीण� को �यादा परशेानी होगी । इन सब िबदंओु ंको �यान देते ह�ए यह ई.एस.जेड. क� सीमा 

को कम िकया जाये तथा िनजी भूिम पर िनमा�ण काय� क� अनमुित दी जाय� । व�ृ� क� कटाई-�ा�प 

अिधसूचना म� कहा गया है िक राज�व व िनजी भूिम पर भी व�ृ� क� कटाई क� अन�ुा नह� होगी । यह 

अ�यंत आपि�जनक उपबधं है । िनजी भूिम पर व�ृ कटाई क� अनमुित लेने के िलए अिधका�रय� के 

च�कर लगाने ह�गे । ��ाचार बढ़ेगा । �ा�प अिधसूचना म� कहा गया है िक कृिष या अ�य उपयोग के 

िलए खलेु कुए/ंबोर कुए ंआिद का िनमा�ण के िलए समिुचत �ािधकारी �ारा िविनयिमत िकया जाएगा । 

इस �कार के िनषेधा�मक उपबधं� से मानव जीवन और जगंली जानवर के बीच सघंष� और कटुता 



 25.07.2018  119 
 

उ�प�न होगी । �या हम मानव जीवन और जगंल व व�यजीवन के सघंष� क� बिुनयाद पर पया�वरण क� 

सरं�ा कर पाएगें। 

 म� जानना चाहता ह� ँ िजम काब�ट, का�हा, बाधंवगढ़, प�ना बा�दीपरु, पे�रयार इ�यािद वन 

अ�यार�य� म� भी इस �कार के �ितबधं लागू ह�? �या िवकिसत देश� के ई.एस.जेड. म� सामािजक 

जीवन के िलए आव�यक आधारभूत सरंचना िनमा�ण पर �ितबधं ह� । व�य �े� के िनवािसय� को 

िबजली, पानी, सड़क, िश�ा, �वा��य, खेती और रोजगार से वंिचत कर हम पया�वरण क� र�ा कैसे 

कर�गे?  �या इस �ा�प अिधसूचना के वत�मान �व�प से वामपथंी उ�वाद को और अिधक पनपने का 

अवसर कैसे �ा� होगा? �या माननीय �धानमं�ी �ारा आका�ंी िजल� के िवकास क� �ि�या बािधत 

नह� होगी? 

 �ा�प अिधसूचना म� िनगरानी सिमित गिठत करने का उ�लेख है िजसम� कुल सात सद�य 

ह�गे। इस सिमित म� पचंायत से लेकर ससंद तक �ितिनिध�व करने वाले िकसी �ितिनिध को शािमल 

नह� िकया गया है । िफर कैसे �थानीय लोग� क� बात सिमित तक पह�चेगी । अतः िनगरानी सिमित क� 

सरंचना म� प�रवरत्न आव�यक है । 

 मेरा भारत सरकार के पया�वरण, वन और जलवाय ु प�रवत�न मं�ालय से आ�ह है िक उ� 

विण�त �ा�प अिधसूचना को वापस िलया जाये तथा अंितम अिधसूचना लागू करने से पूव� जोनल 

मा�टर �लान एवं रा�य सरकार �ारा िकये जाने वाले उपाय� को लागू करवाया जाये । 
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(iii) Need to address water-shortage problem in Bundelkhand region 

 

कँुवर पु�पे�� िसहं च�देल (हमीरपुर):  बुदंेलख�ड म� कई िजल� म� अभी तक अ�छी बा�रश नह� ह�ई 

है । इस वष� भी बुदंेलख�ड म� सूखे के हालात बन सकते ह� । आंकड़� के अनसुार बुदंेलख�ड म� िपछले 

कई दशक� से औसत वषा� 50-60 स�टीमीटर ही रही है, जो िक रा��ीय औसत वषा� 117 स�टीमीटर से 

बह�त कम है । इस वष� भी मेर ेससंदीय �े� अंतग�त महोबा म� 40 फ�सदी कम बा�रश ह�ई । इससे मेर े

ससंदीय �े� हमीरपरु सिहत पूर ेबुदंेलख�ड म� सूखे के कारण कृिष पर बरुा असर पड़ सकता है  और 

यह हालात इस ि�थित म� बन रह ेह� जब िवगत कई दशक� से बुदंेलख�ड म� लगातार सूखा पड़ रहा है । 

महोबा म� जहा ँकोई नदी नह� है, यह इलाका पूरी तरह से वषा� जल और उसके सचंयन पर िनभ�र है । 

 बुदंेलख�ड �े� काफ� श�ुक �े� होने के कारण सरकार क� �ाथिमकता पर है और िकसान� 

को िकसी भी �कार क� सम�या न हो, इसिलए सरकार �ारा न िसफ�  जल �बधंन अिपत ुिकसान� क� 

ऋण माफ� जैसे िव�ीय उपाय सिहत अनेक राहत के उपाय िकए गए ह� । परतं ुपेयजल और िसचंाई 

हेत ुजल सचंयन के साथ-साथ जल क� उपल�धता भी अ�यंत आव�यक है । 

 य�िप बुदंेलख�ड म� लगभग 7000 तालाब, क�रत सागर, मदन सागर जैसे बड़े तालाब एव ं

सलारपरु व मझगवां इ�यािद जैसे बाधं है और केन-बेतवा �रवर िलंिकंग �ोजे�ट भी ��तािवत है । परतं ु

इस िवशाल जल सचंयन सरंचना क� उपि�थित के उपरातं भी पेयजल और िसचंाई जल �बधंन एक 

गंभीर सम�या है । इसका म�ुय कारण इन जल स�ंहण सरंचनाओ ंके उिचत रख-रखाव का अभाव 

और िवगत कुछ दशक� से �लोबल वािम�ग के कारण लगातार कम हो रही वषा� है । 

 इस �म म� देश क� िविभ�न जिटल सामािजक सम�याओ ंका हल िनकालने हेत ुइि�ंट योजना 

मोदी जी के नेत�ृव म� भारत सरकार �ारा �ारभं क� गई, िजसके अंतग�त आई.आई.टी. कानपरु �ारा 
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बुदंेलख�ड म� सूखे क� सम�या से िनजात िदलाने हेत ु�वदेशी और काफ� स�ती कृि�म वषा� तकनीक 

िवकिसत क� गई है, िजसके उपयोग से पूरा बुदंेलख�ड काफ� लाभाि�वत होगा । 

 अतः मेरा सरकार से यह अनरुोध है िक बुदंेलख�ड म� सूखे से िनपटने के िलए कृि�म वषा� 

कराने के साथ-साथ तालाब�, बाधं� से िस�ट िनकालकर उनका उिचत रख-रखाव करके िकसान� को 

राहत �दान क� जाए । 
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(iv) Need to set up a head post office in Sheohar district, Bihar 

 

�ीमती रमा देवी (िशवहर):  मेर ेससंदीय �े� िशवहर िजला अपने �थापना के बाद आज भी काफ� 

मायन� म� िपछड़ा है । जन सिुवधा के नाम पर यहा ं मूलभूत सिुवधाए ंभी ठीक से उपल�ध नह� है । 

िशवहर िजला म� �धान डाकघर क� कमी के कारण आम लाग� एवं सरकारी कम�चा�रय� को काफ� 

िदककत� का सामना करना पड़ रहा है । यहा ं�धान डाकघर नह� होने के कारण लोग� को आज के 

समय म� भी �पीड पो�ट तक क� सिुवधा से वंिचत रहना पड़ता है तथा यहा ंके खाताधारक� के खाते म� 

दूसर े िजले से अपडेट होकर नह� आता है । िजससे आम लोग� को  एक ही काम के िलए बार-बार 

परशेान होना पड़ता है । �ात हो िक भारत सरकार �ारा िशवहर को िडिजटल िजला घोिषत िकया गया 

है तथा सरकार क� योजना है िक देश के ��येक िजले म� एक �धान डाकघर क� �थापना क� जाये । 

यहा ंके लोग� क� मागं है िक यहा ंएक �धान डाकघर क� �थापना क� जाए जो आधिुनक सिुवधाओ ंसे 

प�रपूण� हो । िशवहर िजला के आस-पास का �े� िपछड़ा ह�आ है िजसके कारण यहा ं के लोग� क� 

िनभ�रता डाकघर पर ही �यादातर होती है । 

 अतः सरकार से अनरुोध है िक जनिहत म� िशवहर िजला म� एक �धान डाकघर क� �थापना 

कराने क� कृपा क� जाये िजससे िक यहा ंके लोग� को भारतीय डाक क� सारी आधिुनक सिुवधाओ ंका 

लाभ सलुभ तरीके से िमल सके । 
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(v) Need to open branches of nationalized banks in rural areas 

 

�ी ल�मी नारायण यादव (सागर):  वत�मान सरकार का सघन �यास है िक देश म� आिथ�क लेन-देन 

ब�क� के मा�यम से हो । इसके िलए आव�यकता है िक �ामीण �े�� म� भी रा��ीयकृत ब�क� क� शाखाए ं

खोली जाय�, िजससे �ामीण� को दूर तक न जाना पड़े अ�यथा इ�ह� दूर�थ ब�क� से �यवहार करने म� 

िकराये के �प म� आिथ�क हािन तथा समय क� बबा�दी होती है । इस कारण वे ब�क क� जगह नगद म� 

�यवहार करना आसान समझते ह� । परतं ुदेखने म� आ रहा है िक कई रा��ीयकृत ब�क �ामीण �े�� म� 

अपनी पह�चं बनाने के िलए नई ब�क शाखाए ंखोलने को तैयार ह� लेिकन �रजव� ब�क ऑफ इंिडया क� 

ओर से लाईस�स न िदये जाने से यह �यव�था साथ�क नह� हो रही है । मेरी जानकारी म� कई कृिष मंडी 

सिमितय� म� भी ब�क� क� शाखाए ंनह� ह� । 

 अतः मेरी सरकार से मागं है िक वह �रजव� ब�क से चचा� कर ऐसी �यव�था कर� िक �रजव� ब�क 

ऑफ इंिडया ब�क� �ारा चाही गई नई शाखाओ ंके िलए लाईस�स देने म� उदार �ि�कोण अपनाय� । 
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(vi) Need to provide stoppage of Shakti Punj Express and Triveni Express  
at Meral Railway station, Garhwa district, Jharkhand 

 

�ी िव�णु दयाल राम (पलामू):  मेर ेससंदीय �े� पलामू के गढ़वा िजला�तग�त मेराल पूव� म�य रलेवे 

का �मखु �टेशन है परतं ुदभुा� �यवश वहा ंपर न कोई मेल �ेन �कती है और न ही कोई ए�स�ेस �ेन । 

नतीजा यह है िक मेराल �खंड के सभी गावं� क� जनता को या तो नगर उंटारी जाना पड़ता है या गढ़वा 

रोड �टेशन । उ�लेखनीय है िक नगर उंटारी मेराल �खंड म�ुयालय से 25 िकलोमीटर क� दूरी पर 

अवि�थत है और गढ़वा रोड �टेशन 15 िकलोमीटर क� दूरी पर अवि�थत है । रले याि�य� को इतनी 

बड़ी दूरी तय करने म� खासकर राि� के समय अ�यिधक किठनाइय� का सामना करना पड़ता है । राि� 

म� यातायात के साधन� क� कमी भी �वाभािवक है एवं मेराल �खंड के अंतग�त दूर-दराज के गावं� से 

आने वाले या�ी नगर उंटारी �टेशन एवं गढ़वा रोड �टेशन पर जा नह� पाते ह� और �ेन क� सिुवधा से 

वंिचत रह जाते ह� । 

 अतः माननीय मं�ी जी से उपरो� प�रि�थित म� मागं करता ह� ँिक मेराल �टेशन पर शि�पुजं 

ए�स�ेस एवं ि�वेणी ए�स�ेस के ठहराव क� �यव�था क� जाये तािक मेराल �खंड के िनवािसय� को 

भी जबलपरु इ�यािद जाने के िलए रलेगाड़ी क� सिुवधा हो सके । 
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(vii) Need to establish Agriculture College in Rajgarh district, 
Madhya Pradesh 

 

�ी रोड़मल नागर (राजगढ़):  मेर ेलोक सभा �े� राजगढ़ एवं उसके आस-पास के नजदीक� िजल� 

शाजापरु, आगर, गनुा एवं अशोक नगर आिद िजल� म� लगभग सभी �कार क� फसल� उगाई  जाती ह� । 

इन �े�� क� 80-90 �ितशत जनता का जीवन-िनवा�ह कृिष पर ही िनभ�र है । राजगढ़ िजले म� कई 

म�यम एवं बड़ी िसचंाई प�रयोजना है तथा कई पर काय� चल रहा है, िजनसे �े� क� कृिष सघनता 

बढ़ाने हेत ुकृिष के नये-नये अनसुधंान एवं खेती को लाभ का �यवसाय बनाने हेत ुकृिष के मा�यम से 

यवुा उ�मी कृषक समूह िनमा�ण करने के िलए एक कृिष महािव�ालय खोले जाने क� महती 

आव�यकता है । राजगढ़ ससंदीय �े� औ�ोिगक �ि� से भी अ�यंत िपछड़ा �े� माना जाता है, 

इसिलए इस �े� को कृिष आधा�रत अथ��यव�था को और अिधक रोजगार मूलक बनाने हेत ुऔषधीय 

पौध� क� खेती एवं �स�ंकरण को बढ़ावा िमल सकता है । 

 अतः कृषक िहत म� �े�वािसय� क� आका�ंाओ ंके अन�ुप राजगढ़ िजले म� कृिष महािव�ालय 

खोले जाने क� �वीकृित �दान करने क� कृपा कर� । 
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(viii) Need to roll-back the increase in school fee for students of non-
 employee category in Kendriya Vidyalaya run by Atomic Energy  

Education Society in Jadugoda, Jharkhand 
 

�ी िव�ुत वरण महतो (जमशेदपुर):  हमार े ससंदीय �े� जमशेदपरु के अंतग�त जादूगोड़ा म� 

यू.सी.आई.एल. माइंस कंपनी �ारा एक सोसाइटी एटॉिमक एनज� एजकेुशन के मा�यम से एक क� �ीय 

िव�ालय सचंािलत है । जादूगोड़ा एक आिदवासी बह�ल ए�रया है, जो िश�ा क� �ि� से काफ� िपछड़ा 

ह�आ है । यहा ँ�यादातर गरीब वग� के लोग िनवास करते ह� और यह एक मा� ऐसा िव�ालय है जहां पर 

अ�छी गणुव�ा वाली िश�ा दी जाती है और यहा ंबेहतर िश�ा होने के कारण सदूुर इलाके से आिथ�क 

�प से कमजोर वग� के ब�चे इस के��ीय िव�ालय म� िश�ा �ा� करने आते ह� । 

 बड़े खेद के साथ कहना पड़ रहा है िक जादूगोड़ा म� एटॉिमक एनज� एजकेुशन सोसाइटी �ारा 

सचंािलत क� �ीय िव�ालय म� नॉन-ए��लोयी वग� के िव�ािथ�य� क� फ�स म� कई गनुा बढ़ो�री हो जाने 

के कारण अिभभावक फ�स का भगुतान नह� कर पा रहे ह� । पहले एक छा� क� फ�स 11000 �पये था 

िजसे बढ़ाकर 22000 �पये कर िदया गया और छा�ा फ�स 1800 �पये था िजसे बढ़ाकर 22000 

�पये कर िदया गया है । इस तरह से अ��यािशत विृ� होने के कारण वहा ंअिभभावक काफ� फ�स दनेे 

म� असमथ� ह� और अभी तक तीन माह क� फ�स का भगुतान नह� कर पाए ह� । इस तरह से 'बेटी 

बचाओ-बेटी पढ़ाओ' जैसी �क�म पर भी असर हो रहा है । 

 माननीय �धानमं�ी एवं िश�ा मं�ी जी के नेत�ृव म� देश म� िश�ा के �े� म� �ािंतकारी बदलाव 

हो रह ेह� । आज 'बेटी बचाओ-बेटी पढ़ाओ' जैसी �क�म के मा�यम से देश क� बेिटयां अ�वल �थान 

�ा� कर रही है । 

 म� उपरो� िवषय पर माननीय मं�ी जी से िनवेदन करना चाहता ह� ँ िक हमार ेससंदीय �े� के 

जादूगोड़ा म� एटॉिमक एनज� एजकेुशन सोसाइटी �ारा सचंािलत क� �ीय िव�ालय म� नॉन ए��लोयी वग� 
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के िव�ािथ�य� क� फ�स म� कई गनुा बढ़ो�री क� गई है, उसे वापस िलया जाए तािक एक सदूुर इलाके 

के गरीब अिभभावक अपने ब�चे को एक अ�छी िश�ा दे सक�  । 
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(ix) Need to upgrade the post office in Maharajganj district headquarters, 
 Uttar Pradesh as Head Post Office and also set up a Post Office 

Passport Seva Kendra there 
 

�ी पकंज चौधरी (महाराजगजं):  मेर ेससंदीय िनवा�चन �े� के जनपद महाराजगंज, उ�र �देश म� 

म�ुयालय ि�थत डाकघर को �धान डाकघर के �प म� उ�नयन करने म� पासपोट�  सेवा क� � खोलने का 

अनरुोध �थानीय जनता �ारा काफ� समय से िकया जा रहा है । इस सबंधं म� म�ने भी समय-समय पर 

अनेक� बार क� � सरकार से अनरुोध िकया है । जनपद महाराजगंज म� म�ुयालय ि�थत डाकघर को 

�धान डाकघर के �प म� उ�नयन करने तथा उसी प�रसर म� पो�ट ऑिफस पासपोट�  सेवा क� � खोलने 

का िनण�य क� � सरकार �ारा िलया गया है । �धान डाकघर तथा पासपोट�  सेवा क� � क� �थापना से 

�थानीय जनता को काफ� सह�िलयत िमलेगी । जनिहत म� महाराजगंज, उ�र �देश म� �धान डाकघर 

तथा पासपोट�  सेवा क� � क� �थापना अ�याव�यक है । 

 सरकार जनिहत म� जनपद महाराजगंज, उ�र �देश म� म�ुयालय ि�थत डाकघर को �धान 

डाकघर के �प म� उ�नयन करने तथा पो�ट ऑिफस पासपोट�  सेवा क� � शी� खोलने क� अनमुित देने 

क� कृपा कर� । 
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(x) Need to declare Rohtashgarh Fort in Bihar as a tourist place of 
national importance 

 

�ी छेदी पासवान (सासाराम):  रोहतासगढ़ िकला भारतवष� म� �ाचीन एवं िवशाल पहाड़ी दगु� म� 

मह�वपूण� �थान रखता है । रोहतासगढ़ िकला गया-मगुलसराय रले ख�ड एवं शेरशाह सूरी पथ डेहरी 

ऑन-सोन से 45 िकलोमीटर दि�ण-पि�म म� िवं�य पव�त पर ि�थत है । रोहतास म�ुयालय से 55 

िकलोमीटर इसक� दूरी है । यह सम�ु तल से 1800 फ�ट क� ऊँचाई पर कैमूर पहाड़ी पर ि�थत है । 

लगभग 28 मील क� प�रिध म� फैले इस िकले म� सराय महल, रगं महल, शीश महल, पचं महल, फूल 

महल, आइना महल, रानी का झरोखा, मान िसहं क� कचहरी, िसहंासन क�, हिथया पोल िववाह-

म�डप चौरासन, रोिहता�, गणेश मंिदर, फासंी घर आिद आज भी दश�नाथ� िव�मान है । इसम� लगभग 

नौ सौ पचास बड़े कमर ेतथा नौ हजार छोटे कमर ेह� । इसक� बनावट पूण�तः वै�ािनक ढंग से क� गयी 

है, िजससे सभी कमर� म� सूय� क� िकरण� सहजता से गमन कर सके । स�ंित यह आिदवािसय� का 

तीरथ् �थल भी है जहा ं ��येक वष� देशभर के आिदवासी समाज का वहृत् मेला लगता है । अतः 

रोहतासगढ़ िकले को रा��ीय मह�व का पय�टक �थल घोिषत कर िवकिसत िकया जाए । 
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(xi) Need to set up an agriculture based industry in Bhupalsagar, 
Chittorgarh district in Rajashthan 

 

�ी च�� �काश जोशी (िच�ौड़गढ़):  राज�थान क� शान रही कभी मेवाड़ के कृिष पर आधा�रत 

एकमा� िच�ौड़गढ़ म� भूपालसागर ि�थत मेवाड़ शगुर िमल, जो कभी वहा ंके �े� के हजार� लोग� के 

िलए रोजगार महैुया कराती थी, साथ म� अपनी श�कर क� िमठास के िलए दूर-दूर तक के �े� म� 

िव�यात थी, के बदं हो जाने से यहा ंपर स�नाटा पसर गया है और हजार� लोग� का रोजगार िछन गया 

है । 

 भूपालसागर �े� जो ��य� व अ��य� �प से अपने िवकास के िलए इस िमल पर िनभ�र था । 

उसके िवकास म� अचानक से कमी आ गई है । शगुर िमल तो बदं हो गई लेिकन उस िमल के �थान पर 

या िवक�प के �प म� कोई दूसरा उ�ोग उस �े� म� नह� लग पाया है । पानी से  भरपूर रहने वाले 

भूपालसागर म� 85 वष� पहले सन 1932 म� मेवाड़ शगुर िमल क� �थापना ह�ई थी । लेिकन इस शगुर 

िमल म� ग�ने क� कमी को बताकर वष� 1999-2000 म� इसे बदं कर िदया गया था । आज इस �े� म� 

कृिष आधा�रत कोई बड़ा उ�ोग नह� है, िजस कारण िकसान बाह��य �े� होने के बावजूद यहा ं के 

िकसान� को अ�य िवक�प� क� खोज म� पलायन को मजबूर होना पड़ रहा है । यह �े� न केवल सड़क 

बि�क रले माग� से भी जड़ुा ह�आ है तथा यहा ंपर पानी क� भी �चरुता है । इन सब अनकूुलताओ ंके 

कारण यह �े� िकसी भी उ�ोग क� �थापना के िलए सबसे उपय�ु है । 
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(xii) Need to run a local train from Chhatrapati Shivaji Terminus Railway 
station to Bhiwandi Road Railway Station in Mumbai 

 

�ी किपल मोर�ेर पाटील (िभवडंी):  मेर ेिभवंडी (महारा��) लोक सभा �े� म� िवकास बह�त तेजी से 

हो रहा है । िभवंडी म� टै�सटाईल का सबसे बड़ा �यापार है । िजसके कारण यहा ँभारी मा�ा म� �यवसाय 

हेत ुबड़ी स�ंया म� वाहन� का आवागमन होता है । परतं ुयहा ँलोकल �ेन क� सिुवधा न होने के कारण 

यहा ँरोड �ासंपोट�  ही यातायात का एक मा� साधन है और दूसरी ओर िभवंडी और प�रसम म� भारी 

मा�ा म� देश के सभी छोटी-बड़ी कंपिनय� के गोडाउ�स िनमा�ण ह�ए ह�, िजस कारण यहा ँरोजगार हेत ु

क�याण, ठाणे, नवी मुंबई और मुंबई क� ओर से यातायात िदन-ब-िदन बढ़ रहा है । इन सभी याि�य� 

को िभवंडी तक लोकल �ेन न होने क� वजह से यहा ँसड़क प�रवहन के िसवाय और कोई वैकि�पक 

माग� नह� है जो यहा ंके याि�य� के िलए आिथ�क और �यवहा�रक �प से सम�याजनक है । इस �े� म� 

आयात-िनया�त का एक मा� साधन �ाइवेट सड़क �ासंपोट�  है, इसके अलावा यहा ँके �यापा�रय� को 

अ�य कोई भी सिुवधा �यापार हेत ुउपल�ध नह� है । यातायात के िलए एक ही िवक�प होने क� वजह 

से यहा ंस�ाह के चार िदन यातायात सकुंलन (�ैिफक कंजेशन) रहता है । अगर िभवंडी से लोकल �ेन 

चलाई जाए तो इन सब सम�याओ ंका हल िनकाला जा सकता है । िभवंडी और उपनगर� का तेजी से 

होने वाला िवकास देखकर मुंबई म� रहने वाले लोग अपने छोटे मकान बेचकर इस �े� के उपनगर� म� 

स�ते म� िमलने वाले घर खरीद रह ह� और वहा ँबस रह ेह� । हालािंक वह नौकरी के िलए क�याण, ठाणे, 

मुंबई, नवी मुंबई और पनवेल ि�थत जगह� पर जाते ह� । यह सभी शहर म�य तथा हब�ल रलेवे �ेक पर 

ह� और िभवंडी रोड �थानक से केवल बसई से िदवा तक और िदवा से बसई तक शटल �ेने चलती ह� । 

िभवंडी से या�ा करते व� यहा ँके नाग�रक तथा िव�ाथ�, याि�य� को बह�त ही किठनाईय� का सामना 

करना पड़ रहा है । इसके चलते नगर� से बह�त �यादा मा�ा म� लोग उपनगर� म� �थानातं�रत होने क� 



 25.07.2018  132 
 

वजह से उ�ह� उनक� नौकरी के �थान� पर पह�चंने हेत ुबह�त ही िद�कत होती है । इस वजह से रले 

मं�ालय से अनरुोध है िक छ�पित िशवाजी टिम�नल से िभवंडी रोड �थानक तक लोकल �ेन चलाई 

जाए तािक लोग� को सिुवधा हो । इस िवषय म� म�ने बार-बार रले मं�ालय से प� �यवहार िकया है, परतं ु

आज तक सतंोषजनक जवाब नह� िमल पाया है । 

 अतः न� िनवेदन है िक म�य रले के सी.एस.टी. �थानक मुंबई से िभवंडी रोड �थानक तक 

लोकल �ेन श�ु करने हेत ुमंजूरी द� और यहा ँके नाग�रक, िव�ाथ� और या�ी तथा �यवसाियय� क� 

सम�या को हल करने क� कृपा कर� । 
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(xiii) Regarding including villages under Municipal body to ensure their 
better management 

 

�ी राजीव सातव (िहगंोली):  दमन नगरपािलका �े� के नजदीक के बढ़ी आबादी वाले गावं� का 

समावेश नगर पािलका म� करने हेत ुसरकार �ारा �यान देने क� आव�यकता है । भारत उनतीस रा�य� 

और सात के�� शािसत �देश� का काय��े� है । बढ़ती आबादी एवं शहर� म� शहरीकरण के साथ, 

नगरपािलका क� �थापना आवशय्क है । सामदुाियक सेवाए ं जैसे �वा��य के��, शै�िणक स�ंथान 

और आवास, सपंि� कर जैसे अ�य मामल� म� सहायता �दान करने के िलए क� गई । अिधक आबादी 

वाले गावं� का समायोजन नगरपािलका म� वाड� के �प म� करना िविभ�न योजनाओ ंऔर काय��म�  के 

�भावी िन�पादन और एक बेहतर एवं योजनाब� शहर के िनमा�ण के िलए आव�यक है । 

 मेरा सरकार से यह अनरुोध है िक दमन म� �यादा आबादी वाले गावं ह� िजनका समावेश 

नगरपािलका म� करने क� ज�रत है तािक उन गावं� का योजनाब� िवकास हो सके एवं वहा ं के 

नाग�रक� को वह मूलभूत सिुवधाए ंिमल सक�  िजसके वे अिधकारी ह� । 

  



 25.07.2018  134 
 

(xiv) Regarding Peace talk with NSCN-IM 
 

DR. THOKCHOM MEINYA (INNER MANIPUR): Even after almost three years of 

Government of India and NSCN-IM signing a Framework Agreement nobody 

knows its content. Hon’ble Prime Minister declared in an election meeting at 

Langjing that the territory of Manipur is not at all mentioned in this agreement 

Muivah says that the agreement contains the integration of the Naga inhabited 

areas of Manipur, Assam and Arunachal Pradesh. Now Interlocutor RN Ravi talks 

of Autonomous Naga Territorial Councils in Manipur and Arunachal Pradesh and 

also of a Pan Naga Cultural Body. These are absolutely unacceptable to the 

people of Manipur. Prime Minister’s Version about the Agreement is contradictory 

to those of Muivah and Ravi. People are very anxious about the contents of the 

agreement. I demand and urge upon Hon. Prime Minister to make a statement on 

the status of Government of India and peace  talk in order to clarify the position in 

the ongoing Lok Sabha Monsoon Session. 
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(xv) Regarding crash in Cocoon prices 

 
SHRI D.K. SURESH (BANGALORE RURAL): Sericulture is a main source of 

income for lakhs of farmers in the state of Karnataka. Sericulture farmers have 

been facing problems due to the crash in Cocoon prices triggered by the Centre 

slashing import duty on raw silk. Large number of farmers committed suicide in 

recent months. The Govt had earned sufficient revenue by exporting silk goods 

particularly from Karnataka in recent years. The cross breed (CB) cocoon, which 

was selling at Rs 400 per kg till April, is finding no takers even at Rs 210 per kg. 

The prices of bivoltine cocoon too has dipped from Rs 600 to Rs 320 per kg over 

a couple of months . 

It is the duty of the Government to help farmers in the times of distress. 

Therefore, I urge upon the Government to declare a suitable MSP for Cocoon at 

the earliest to help the farmers. 
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(xvi) Need to resolve problematic provisions in the proposed National Medical 
Commission Bill 

SHRIMATI R. VANAROJA (TIRUVANNAMALAI): Medical education is at the core of 

the access to quality healthcare in any country. The Hon’ble Supreme Court in its 

judgment dated 2nd May, 2016 had directed the Government to consider and take 

appropriate action on the recommendations of the Rai Choudhary Committee. 

Accordingly, it is proposed to introduce the National Medical Commission Bill with 

certain amendments to the draft bill.  

Government doctors in the country, Tamil Nadu in particular are opposing 

certain clauses in the proposed bill and showed their opposition through protest 

against the National Medical Commission Bill.  

The Government has incorporated the spirit of the Standing Committee report 

on Medical Council of India, but there are far too “many problematic” provisions in the 

proposed bill which “go against” the committee report.  

The Indian Medical Association is against the provision that allows alternative 

medicine practitioners take up modern medicine after attending a short course and 

feels that the Bridge course provision in National Medical Commission Bill will 

‘sanction quackery’. This provision is totally unacceptable as it will lead to an army of 

half-baked doctors in the country. Almost 2.7 lakh Indian doctors had protested across 

the country and are against this provision of the proposed bill.  
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Therefore, I urge upon the Union Government to desist from including such 

problematic provisions in the proposed National Medical Commission Bill.  

 

 
 
 
 
 
 
 
 
 
 
 

  



 25.07.2018  138 
 

 
(xvii) Regarding curtailment of frequency of Rajdhani Express from 

Bhubaneswar to Delhi 

SHRI RABINDRA KUMAR JENA (BALASORE): From 10th February 2018, the 

frequency of Rajdhani Express from Bhubaneswar to Delhi via my constituency 

Balasore has been reduced due to introduction of a new service of Rajdhani Express 

via Sambalpur City. The frequency of Rajdhani to Delhi running via Bhadrak and Adra, 

has been brought down to twice in a week, from the earlier 3 times. Although it is 

commendable that the railways is heeding to long standing demands of a Sambalpur 

line, this move has deprived thousands of passengers of my constituency from 

accessing railway services. With 3 days a week service, there was intense scramble 

for tickets, and it was difficult for the common man to get a reserved seat. Now with 

reduced operations, it will further deteriorate the situation. I urge the minister to 

consider genuine demands of Odisha regarding connectivity to main metro cities of 

India. 
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(xviii) Regarding acquisition of land under the Maharashtra Private Forest 
(Acquisition) Act, 1975 

DR. SHRIKANT EKNATH SHINDE (KALYAN): Around 2,58,797 hectares of land has 

been acquired under the ‘The Maharashtra Private Forest (Acquisition) Act, 1975’. As 

per section 22(A) of the Act, the whole or part of the land can be restored to the 

original owner, if due to the acquisition under the Act, his land holding has become 

less than 12 hectares, 87,006.74 ha. land have thus been restored. In the Bombay 

Govt. Notification (29.03.1956), notices under sec 35 (3) and/or notification under sec 

35(1) of Indian Forest Act, 1927 were issued by Maharashtra government almost 60 

years ago but the land was never taken over. Now, these areas have been recorded 

as forest and all activities stopped. Lakhs of residents are living under constant fear. 

Therefore, I request to resolve the matter expeditiously, considering the future of lakhs 

of residents from Mumbai, Thane, Raigad and Pune.  
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(xix) Regarding spreading of fake news/messages on social media 
 

SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Owing to false rumours on 

social media about child-lifters and thieves, persons were lynched by mob in 

Maharashtra in June-July, 2018. In a recent incident in Dhule district of Maharashtra, 

five persons from nomadic community who had gone to ask for food, were beaten to 

death on suspicion of being child-lifters. Such incidents of mob lynching are rampant 

across the country. In such cases of fake news proliferation, I request the Government 

to respond immediately and clarify the truth to its citizens. As a preventive measure, I 

also urge the Government to immediately undertake measures to curb rapid spread of 

fake news/ messages on social media.  
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(xx) Need to include 'Thathera' caste of Bihar in the list of most backward 

Classes 
 

�ी कौशले�� कुमार (नालदंा):  िबहार रा�य म� ठठेरा जाित क� आबादी लगभग 7 लाख है । देश क� 

आजादी के 72 वष� के बाद आज भी ठठेरा समाज सभी समाज से दबे-कुचले ह� । ठठेरा समाज का 

म�ुय �यवसाय घूम-घूमकर बत�न बेचना है, िक�तु �यवसायीकरण के यगु म� इस समाज के िलए बत�न 

का �यवसाय समाि� क� ओर है । िदन�-िदन ठठेरा समाज के लोग अवनित क� ओर जा रहे ह� । इस 

समाज के लोग� क� आिथ�क एवं सामािजक ि�थित दयनीय होती जा रही है । �य�िक ये लोग भूिमहीन 

तो ह� ही अ�पस�ंयक भी ह� । िश�ा क� कमी भी इस समाज को नीचे क� ओर धकेलती जा रही है । 

ठठेरा समाज क� प�रि�थितय� को �यान म� रखते ह�ए िबहार सरकार भी रा�य म� इस समाज के 

उ�थान के िलए कई कदम उठा रही है । िबहार �देश ठठेरा सघं क� मागँ के साथ मेरा भी मानना है िक 

अगर इस समदुाय को आर�ण क� सिुवधा �दान क� जाए तो उसे आगे बढ़ने का मौका िमलेगा और 

यह समदुाय भी समाज के अ�य समदुाय के सम� समाना�तर आिथ�क एवं सामािजक �ि�कोण से 

आगे बढ़ सकता है । 

 अतः क� � सरकार से आ�ह है िक िबहार म� ठठेरा जाित को अित िपछड़ी जाित म� शािमल 

करने के िलए आव�यक कार�वाई क� जाए । 
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(xxi) Need to provide special incentives and package to Punjab 
 

SHRI PREM SINGH CHANDUMAJRA (ANANDPUR SAHIB): Sometime ago, 

Government of India had announced special incentives for investment in Hilly 

States and Backward States. Such a decision badly affected Punjab due to 

neighbouring Hilly State. Punjab faces same problems due to border area and 

many parts of Punjab specially my constituency, a semi-hilly area called Kandi 

area faces same problems as that of hilly area.  

I would urge upon the Government of India to provide same incentives to 

such areas of Punjab State and Punjab being border state special package 

should be announced for it. Plain parts of hilly areas face the menace of 

damaging standing crops. Hence, there should be subsidy for fencing the fields. 

Such subsidy can be shared by the Centre, State and the farmers in a 

proportionate manner.   
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(xxii) Regarding the safety of Mullperiyar Dam in Kerala 
 

ADV. JOICE GEORGE (IDUKKI): The Mullaperiyar dam is situated in a seismic 

prone area as pointed out by various agencies including lIT Roorkee. The 

Government should consider the agonies of the people living downstream of the 

dam due to the socio economic and psychological trauma arising out of unsafe 

the Darn being unsafe due to its age and the century back technology used for 

constructing the same. Now due to heavy rain in the catchmcnt area of the dam, 

the water level is increasing day by day and the people living in the downstream 

of the dam are in trouble, if any disaster happens it will be one of the biggest 

calamities in the world. So I urge for urgent intervention by the Government in this 

regard.  
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(xxiii) Need to provide reservation to Maratha community of Maharashtra 

 

�ी राजू शे�ी (हातकणगंले):  महारा�� म� मराठा, गजुरात म� पाटीदार (पटेली), राज�थान म� गजु�र 

और पि�मी उ�र �देश, ह�रयाणा, राज�थान, पजंाब म� जाट लोग बीते बह�त िदन� से आर�ण क� मागँ 

को लेकर आंदोिलत ह� । इसम� महारा�� को छोड़कर बाक� सब रा�य� म� कभी न कभी आर�ण जैसे 

म�ु� पर िहसंक घटनाए ंघटती रहती ह� और भिव�य म� भी इस तरह क� घटनाओ ंके घिटत होने क� 

सभंावना से इंकार नह� िकया जा सकता । महारा�� म� बीते कई महीन� से मराठा समाज ने आर�ण 

क� म�ुय मागं को लेकर लाख� क� तादाद म� िवशाल रिैलया ंक� ह� तथा िपछले स�ाह बीड, परली म� 

यवुा, यवुती एवं व�ृ सिहत सभी वग� के लोग सड़क पर उतर आये ह� । �देश म� िनकली इन िवशाल 

रिैलय� क� एक खािसयत थी िक ये रिैलया ंसेना क� तरह अनशुािसत एव ंस�य थी । लेिकन इस तरह 

क� घटनाओ ंसे देश बैचेन है । आंदोलनकता�ओ ंक� मागं �यायोिचत है । इनक� मागं क� अगर सरकार 

ने अनदेखी क� तो देश म� कानून और �यव�था क� ि�थित िबगड़ सकती है । इस आर�ण आंदोलन 

क� मह�वपूण� बात यह है िक आर�ण क� मागं करने वाले सभी लोग कृिष �यवसाय से जड़ेु ह� एवं 

िकसान ह� और देश को खड़ा करने म� िकसान� का बह�त बड़ा योगदान रहा है और इनक� स�ंया भी 

अ�यिधक है । आज भारतीय कृिष �े� क� िबगड़ी ह�ई हालत से वष� से िकसान क� खेती घाटे का सौदा 

सािबत ह�ई है । इसके कारण ये सब आिथ�क ि�थित से काफ� कमजोर हो चकेु ह� । इसका प�रणाम 

उनके बाल-ब�च� क� पढ़ाई, उनके प�रवार क� �वा��य सम�याए ंजिटल हो गई ह� । उ�च िश�ा �हण 

करना इनके िलए सपने जैसा है । अतः आिथ�क िपछड़ेपन क� वजह से इन सभी लोग� को इस सम�या 

से बाहर िनकालना अिनवाय� हो गया है । इसके िलए सबसे पहली ज�रत इनके ऊपर जो वष� से कृिष 

ऋण का बोझ है उसको हमेशा के िलए समा� करना होगा और इसके साथ-साथ उनके कृिष उपज को 

�वामीनाथन कमीशन क� िसफा�रश� को �वीकृित देना, आिथ�क �ि� से िपछड़� को िश�ा �हण हेत ु
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फ�स माफ� या अनदुान क� �यव�था, इसके साथ-साथ इनके ब�च� को नौकरी म� आर�ण देना, ये 

सभी चीज� सरकार को अितशी� लागू करने क� आव�यकता है । सातव� वेतन आयोग को सरकार ने 

अपनी �वीकृित द ेदी है उससे कम से कम एक लाख करोड़ �पय� का बोझ सरकारी खजान� पर हमेशा 

के िलए पड़ने वाला है । दशे क� कॉरपोरटे कंपिनय� �ारा करीब 9 लाख करोड़ �पय� के अपने ऋण 

का भगुतान नह� िकया गया है । उस तलुना म� आर�ण और िकसान को पूरी ऋण मिु� के िलए बह�त 

ही कम पैसे का �ावधान सरकार को करना पड़ेगा । लेिकन कुल जनस�ंया के आधे से �यादा इस देश 

के अ�नदाता िकसान को इस िनण�य से बह�त बड़ी राहत िमलेगी । इसिलए सरकार �ारा आर�ण का 

ऐितहािसक िनण�य लेने क� आज िनतातं आव�यकता है । 

 

  



 25.07.2018  146 
 

14 28 hrs 

DISCUSSION  UNDER RULE 193 
Flood and drought situation In various parts of the country 

 
HON. DEPUTY SPEAKER: The House shall now take up Item No.33 

 Hon. Members, discussion on the recent flood and drought situation in 

various parts of the country has been admitted in the names of Shri Jitendra 

Chaudhury and Shri Kalikesh Narayan Singh Deo.  Shri Chaudhury has since 

requested the hon. Speaker to allow Shri P. Karunakaran to raise the discussion 

on his behalf.  Hon. Speaker has acceded to his request. 

 Now, Shri P. Karunakaran. 
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SHRI P. KARUNAKARAN (KASARGOD): Thank you, hon. Deputy Speaker, Sir. 

With deep sorrow and pain, I would like to participate in a discussion under Rule 

193, that is, ‘Flood Situation in Various Parts of the Country’. 

 Sir, at the very outset, I would pay my homage to the innocent people who 

have lost their lives due to flood and heavy rainfall throughout the country. The 

flood has affected mainly Kerala. Other States including Maharashtra, Assam and 

some parts of Tamil Nadu are also affected by flood. But, I would like to confine to 

my State only because other Members may raise issues pertaining to their States. 

I would like to thank our hon. Minister of State in the Ministry of Home Affairs, Shri 

Kiren Rijiju. He has visited the place; has witnessed the issues being faced by the 

State and by the people; and has also taken up the issue. … (Interruptions) 

HON. DEPUTY SPEAKER: No comments please. Please continue. 

SHRI P. KARUNAKARAN : Sir, we have witnessed an immense calamity. Maybe 

this is a rare occasion in Kerala. This time, the monsoon season started off with 

an unimaginable and uncountable loss to the various sections. Though there is a 

widespread effect on the State, we have witnessed severe damage in two districts 

namely, Alleppey and Kottayam. Other districts are also severely affected. I would 

like to thank Shri Venugopal and others who had visited the place. I think that he 

may narrate other issues.  

 Sir, the monsoon forecast stated that the rainfall is likely to be 97 per cent 

for the long period. The forecast also suggests that the maximum probability of 
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the normal monsoon rainfall would be from 96 per cent to 104 per cent, that is, a 

long period average. Sir, since Alleppey and Kottayam have peculiar geographical 

features and are surrounded by sea and rivers, the land level is really below the 

water level in many places. So, any change in the monsoon may adversely affect 

these two districts. It is the peculiarity or the speciality.  

 Sir, the intense rainfall has caused a significant damage to life and 

property. The State Government has given a detailed report with regard to the 

loss caused by flood to various sections.  

 Sir, a large area of the district has been flooded due to heavy rainfall. In 

Alleppey district, around 21,799 acres of the land is under flood; around 12,301 

acres of the land is under flood in Kottayam district; around 13,688 acres of the 

land is under flood in Thrissur; around 2,056 acres of the land is under flood in 

Ernakulam; around 2,322 acres of the land is under flood in Pathanamthitta; 

around 1,338 acres of the land is under flood Malappuram; and around 1,503 

acres of the land is under flood in Vallam. A total of 55,700 acres of the land is 

under flood in the district. Imagine, if such a huge land is under flood and rain, 

what would be the damage that the State has to face?  

Sir, eight districts of the total 37 locations were affected by landslides. 14 

lives were lost in landslides. That has happened especially in the hilly areas of 

Idukki district. Sir, out of 1033 villages, 965 villages have been affected, either by 

flood, landslides, rainfall or by wind. The heavy rains and the floods have been 
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causing a very serious impact from 29.05.2018 to 24.07.2018. The data of 

24.07.2018 shows that about 119 persons have lost their lives.  

 Hon. Deputy Speaker, Sir, the total crop loss is around 21,197.76 (in 

hectares). A large number of houses were damaged. Over 413 houses have been 

fully damaged and around 11,403 houses have been partially damaged. There 

are about 323 relief camps set up by the Government. Sir, in Alappuzha and 

Kuttanad, about 50,000 animals are in various relief camps. The total estimated 

damage caused is about Rs. 1,384 crore. According to the report that we have 

got, though it is stated that 119 people have lost their lives, the number may be 

increased because of the rainfall, which is still continuing.  

 As regards houses, a large number of houses were completely and 

severely damaged.  There are about 389 houses which are fully damaged and 

1040 houses were partially damaged.  The total loss comes to about Rs.5511.771 

lakhs.   

 With regard to fisheries sector, as far as Alappuzha and Kottayam are 

concerned, there are a large number of fish workers who live there.  Due to the 

cyclonic storms,  wind and rainfall have caused huge damage to the fisheries 

sector of the State.  There are about 50 boats which are fully damaged; 47 boats 

partially damaged; 83 nets are fully damaged; and 61 nets are partially damaged.  

The total loss comes to about Rs.14.146 lakh.  About 2600 acres of fish farms 

have been fully lost. 
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 Sir, as you know, agriculture is the main source of income and especially 

the people of Kerala depend on agriculture.  Agriculture is the main source of 

livelihood for the State, in general, and especially for these two districts.   

Heavy rainfall, floods and cyclonic thunderstorms have caused severe 

damage to the crops in the affected areas of the State.  Around 33 per cent crop 

loss is there over an area of 21704.78 hectares.  You can think about the 

magnitude of loss.  The cost of this loss, as per the norms, comes to about 

Rs.22073.67 lakh.  We have to spend a lot of amount for bund and sand 

protection.   

With regard to animal husbandry, intense rainfall and wind have caused 

severe damage to the animal husbandry and dairy development sector of the 

State.  There are 173.3 lakh  animal and poultry casualties.  The total damaged 

cattle sheds are 16.87 lakh.  The cost of  provision for feed and concentrate 

comes to about Rs.30.63 lakh and for water supply, it comes to about Rs.0.022 

lakh.  In this sector alone, the total comes to about  Rs.22.07 lakh. 

As regards infrastructure facilities, they are completely damaged in both the 

districts as also in many other parts of Idukki, Mallapuram, Kozhikode, and 

Thrissur.  Due to heavy rains, the infrastructure facilities like roads, irrigation 

canals, water supply channels, open wells, electrical posts, telephone posts, etc. 

are totally damaged.  There is a big financial burden for repairing and 

reconstruction of these infrastructural facilities in the affected areas of the State.   
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There are about 2000 major irrigation sectors which are in danger and the 

repairing cost would be Rs.2487.30 crore.  Water supply infrastructure has also 

been widely affected.  The repairing and construction cost would be around 

Rs.4834.99 lakhs.  With regard to the power sector, it is widely affected.  The 

repairing and construction cost would be Rs.2573.88 lakhs.   

People are unable to use the roads because they are damaged fully.  It is 

not possible for the people to go from one place to another.  The Minister is well 

aware of that.  He has visited the Kuttanad and Alleppey.  He has seen all these 

things.  So, without our explanation, the hon. Minister can give full details to the 

Government with regard to the damage.  Around 196.689 kilometres of road have 

been lost in PWD section alone.  The loss comes to about Rs.19668.96 lakh for 

the PWD roads which we have lost.  The same is the case in almost all the 

sectors like infrastructure facilities, roads, canals, electrical polls and hospitals.   

I do not want to go into other details.  Fourteen Anganwadi buildings are 

fully damaged; 27 Primary Health Centres – fully damaged; 69 panchayat 

buildings – fully damaged; and about 4017 kilometres of panchayat roads have 

been lost.   It is estimated that Rs.24.10 crore would be total cost on this sector 

alone. 

 Sir, I would now turn to the issues of my State. Our State is facing some of 

the most serious issues. It is true that the State and the Central Government have 

to come together to deal with these issues. The State Government of Kerala has 
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implemented the highest rate of relief assistance in India. But the Government of 

India is not ready to go beyond the laid down norms under the NDRF. So, the 

State is not getting the actual amount of compensation when it is faced with 

natural disasters of such magnitude. The State Government has to bear a huge 

financial burden for providing relief to disaster victims. The Government has to set 

up a National Disaster Mitigation Fund, but I think, the Government of India has 

not taken any initiative in this regard so far. I do not know whether such a Fund at 

the Central level exists or not. But the State Government of Kerala has already 

set up such a Fund and is utilising it effectively. I would like to request the Central 

Government to take the initiative to set up such a Fund.  

The Government of Kerala has requested for a comprehensive special 

package of Rs. 7340. 40 crore for the victims of the Ockhi cyclone. This request 

was made four months ago keeping in view the magnitude of the Ockhi disaster 

but the State got a very meagre amount and the State had to bear the maximum 

financial burden.  

 There was a suggestion from Shri Swaminathan for a special package to 

Kuttanad. This district falls under the Parliamentary constituency of Shri Suresh 

and he will speak about it. We have been talking about the Swaminathan 

Commission since the first session of this Lok Sabha. There was a mention of a 

special package for Alleppy, particularly Kuttanad district in the recommendations 
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of the Swaminathan Commission. That recommendation has only partially been 

implemented.  

 At times of such natural calamities, the Army and the Air Force has a vital 

role to play. But in the State of Kerala the Army unit does not possess sufficient 

number of boats for rescue of the affected persons during flood situation. This is a 

very serious issue. It is not an isolated case of this time alone because monsoon 

in Kerala may come at any time. So, the role of the Army and other agencies are 

very important. Though there is an Army unit, yet they do not have sufficient 

number of boats and no proper mechanism in place to provide effective relief to 

the flood affected people. This has become a major issue. Indian Air Force does 

not have heavy lifting aircrafts. How is it possible then for the Air Force to carry 

out effective relief work if they are not equipped with modern equipment for relief 

operations?  

 The functioning of the Indian Meteorological Department is not at all 

satisfactory. It is this Department which is entrusted with the task of giving 

warning of an impending calamity. But on a closer scrutiny of its functioning it was 

found to be totally unsatisfactory. The Government has to take note of this issue 

also. The Cyclone Warning Dissemination System is not functioning in the State. 

Even at the time of Ockhi it was not functioning properly. This is not the time to 

blame the Central Government or the Opposition, but at the same time we have to 
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take stock of the things and find out as to what are our deficiencies, what more we 

have to do to tackle such a situation when it comes in the future.   

 Sir, the State Government has made some demands from the Central 

Government. It has already given representation to the Centre. An all-Party 

delegation met the hon. Prime Minister to discuss various issues of the State in 

connection with this. Concrete proposals to deal with natural calamities were 

submitted to the hon. Prime Minister for implementation.  

 Sir, when we met the hon. Prime Minister we submitted seven demands. 

Myself, Shri E.T. Mohammad Bashir and Shri N. K. Premachandran were 

members of that delegation. Though we placed our demand before the hon. 

Prime Minister, I am sorry to say that we did not get any positive reply from him. 

Not only that, when the Chief Minister of the State and others had come at a time 

when the State faced another disaster, we reiterated those demands also but hon. 

Prime Minister did not give any response. We told him that a special team has to 

be sent to visit the State.  

But when we went there, we got a reply from the other Minister.  I am glad 

that you have given a reply.  At the same time, the Chief Minister of the State, 

other Ministers, Members from all Parties including Shri Radhakrishnan who is the 

State BJP President came together considering the seriousness of the issue but I 

am sorry to say that the approach of the Prime Minister was not at all satisfactory 

and it was a negative approach. … (Interruptions) 
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THE MINISTER OF LAW AND JUSTICE AND MINISTER OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR PRASAD):  Sir, it is 

not fair to say like this about the hon. Prime Minister.… (Interruptions) 

HON. DEPUTY-SPEAKER:  Shri Karunakaran, you may continue your speech. 

… (Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

KIREN RIJIJU):  Sir, since he has taken the name of hon. Prime Minister, I would 

like to say that after the all-Party delegation met the hon. Prime Minister, he had 

instructed me to visit the affected areas in Kerala.  We, including the PWD 

Minister, the Minister for Agriculture, the Chief Secretary and the Additional Chief 

Secretary of the Government of Kerala and some Members of Parliament, had a 

combined visit.   So, the hon. Prime Minister has taken up the issue so seriously 

and had instructed me clearly to do whatever is possible from the Central 

Government side.  What else do you want?  

 Regarding the rest of your points, I will reply later on… (Interruptions) 

SHRI P. KARUNAKARAN :  Sir, I appreciate your visit there.  What I say is that, 

when the all-Party delegation had come there and when we explained the seven 

points – I do not want to go into those details as a copy is with you – my 

impression and the impression of the BJP leader was that there was no positive 

reply.  That is only what I said.   I appreciate that you have visited the area and 

the initiative which you have taken.   
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

AND MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, 

RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM 

MEGHWAL): We went there only on the instruction of the hon. Prime Minister.  

… (Interruptions) 

SHRI P. KARUNAKARAN: You saw that the Chief Minister and other Ministers 

were there. At the same time, we requested you to please send a team there … 

(Interruptions) 

SHRI N.K. PREMACHANDRAN:  Sir, if he is yielding, we met the hon. Prime 

Minister.… (Interruptions) 

HON. DEPUTY-SPEAKER: You may speak when your turn comes.  Nothing will 

go on record.  

… (Interruptions)…  

SHRI RAVI SHANKAR PRASAD:  Sir, if he may yield for half a minute, I would 

say that here is a Prime Minister who means action.  He sends the team.  Do they 

want action or assurance?  I fail to understand this point.  If the PM takes action, 

they have a problem with it. This is not fair. … (Interruptions) 

HON. DEPUTY-SPEAKER:  You may speak during your turn.  The hon. Minister 

can intervene at any time. Shri Karunakaran, you may continue now. 

… (Interruptions) 

                                                           
 Not recorded.  
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कृिष और िकसान क�याण म�ंी (�ी राधा मोहन िसहं): सर, वे �वय ं�वीकार कर रहे ह�, बधाई द े

रह ेह� िक �धानमं�ी जी के िनद�श के बाद ही गहृ रा�य मं�ी जी वहा ंगए थे। िफर आप गहृ रा�य मं�ी 

जी को बधाई भी द ेरह ेह�, �धानमं�ी जी को बधाई दीिजए िक उनसे आप िमले, उसके बाद ही उ�ह�ने 

मं�ी जी को वहा ंभेजा। �धानमं�ी जी के िनद�श पर ही गहृ रा�य मं�ी जी वहा ंगए थे।…(�यवधान) 

HON. DEPUTY-SPEAKER:  There are many hon. Members who are yet to speak 

on the subject.  So, try to wind up up now, Shri Karunakaran.  

SHRI P. KARUNAKARAN :  I can respond to the points which you have raised but 

I do not want to take the time of the House for this purpose.  

 At present, the State Government has already given a representation to the 

Centre and all-Party delegation has met the Prime Minister.  In connection with 

the natural calamities, we are placing some of the most important demands 

before you.  

 I hope the Government would take it very seriously. First of all, our demand 

is that this situation should be declared as a calamity of severe nature and the 

Government of India should consider the Memorandum submitted by the 

Government of Kerala. If the Government is going to treat it as a routine matter, 

we are not going to get enough fund for relief. So, this has to be declared as a 

natural calamity of severe nature. 

HON. DEPUTY SPEAKER: Please conclude. 
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SHRI P. KARUNAKARAN: Sir, this is a very important matter. Ministers and 

others have taken my time. So, kindly give me some more time. I will conclude 

quickly. 

 Sir, considering the fact that it is the second consecutive disaster in 

continuous seasons - first Ockhi cyclone and now floods during the Monsoon – 

the Government of India should permit Kerala to exercise the provision of second 

consecutive disaster where the relief assistance can be increased. This is 

because within six months, we faced two natural disasters namely, Ockhi cyclone 

and now flood during the Monsoon. There is a provision that the Government can 

increase the amount of compensation. So, that should be done. 

 Thirdly, the Government of India should take immediate action for effective 

use of the National Mitigation Fund. As far as Ockhi cyclone relief is concerned, 

we gave a representation asking for the Central assistance of Rs. 7,340 crore, but 

we got only Rs. 400 crore. So, how is it possible for the State Government to 

meet all the expenditure relating to relief? I am not blaming the Government. But I 

would request that the norms have to be changed. Otherwise, it is not possible to 

meet this expenditure. On the one side, Ockhi cyclone have devastated our State 

and on the other side, floods have occurred during this year’s Monsoon. In the 

morning, I raised the issue regarding Endosulphan. Then, in Kozhikode, we are 

facing the NIPHA virus issue. We are facing all these problems. So, the 

Government of India has to take all these things very seriously. 
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 Fourthly, the Defence Service Corps in Kannur, the Army in 

Thiruvananthapuram and the ITBP in Alappuzha are to be provided with at least 

six Motor Boats each and other equipment, because of lack of enough Motor 

Boats is a major issue that they have to face when they go for rescue operations. 

Then, Indian Air Force may be directed to be stationed permanently at any of the 

districts which I have mentioned earlier. There is no such arrangement now. As a 

result, they have to approach Air Headquarters at Delhi and then only they can 

take up rescue operations. 

 There is no Flood Warning Centre in Kerala now. The Government of India 

should take immediate steps to set up a Flood Warning Centre in Kerala. The 

Government of Kerala has taken a number of steps. When the Government of 

Kerala got the warning, they have immediately alerted all the District Collectors 

and also, all the political representatives were engaged and consultations were 

held with them. I appreciate the Minister for visiting the affected areas. When he 

came, the Agriculture Minister of Kerala and other Ministers were there. Now, one 

of the Cabinet Ministers of Kerala Shri V. Sudhakaran is staying in Kuttanad itself 

and supervising the relief operations. Though the flood situation has improved 

now, the aftermath of the situation is very severe. Even though the flood waters 

have receded, there are a number of issues which we have to face like issues of 

infrastructure, health problems, rehabilitation of houses etc. As I have already 

mentioned, a large number of houses have to be repaired. 
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 Sir, I am not blaming anyone. But as far as Kerala is concerned, this is a 

very big burden that we have to bear. With very limited resources at our disposal, 

we are taking up relief measures on a massive scale. But it is not possible for our 

State to meet all these expenses. So, I request the Minister and also the 

Government of India to take it very seriously. They should not treat it as giving 

some assistance. What we need is, long-term measures especially in Kuttanad, 

Alleppey and Kottayam areas. In Idukki also, people are suffering because of 

landslides. Already 14 persons have lost their lives due to landslide there. 

Considering the geographical features of these places, long-term measures 

should be taken up. In Kuttanad area, the land level is below the water level. So, 

any change that may happen during the Monsoon period, it may affect this area. 

Therefore, I think the Government should send a Special Team and discuss with 

the Government of Kerala. We are fully cooperating with the Government of India. 

This is not a question of politics. This is a question of the saving the life and 

property of the people of Alleppey and Kottayam. This is also a question of giving 

due importance to the State of Kerala. 

 With regard to Centre-State relations, I think the Government of India must 

take up this matter seriously and not mix up with other issues. With these words, I 

conclude. Thank you. 
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डॉ. सजंय जायसवाल (पि�म च�पारण):  उपा�य� महोदय, म� आपको बह�त-बह�त ध�यवाद देता ह� ं

िक आपने मझेु इस मह�वपूण� म�ेु पर चचा� करने का मौका िदया। म� अपने और बीएसी के सभी 

सािथय� का आभारी ह� ं िक उ�ह�ने यह मह�वपूण� म�ुा चचा�  के िलए िलया है। भारत िविवधताओ ंसे 

भरा ह�आ देश है। यह केवल सा�ंकृितक �प से ही नह� झलकता है, बि�क इसक� अपनी भौगोिलक 

ि�थित है। अभी क�णाकरन जी बाढ़ क� िविभिषकाओ ंके बार ेम� बोल रहे थे। म� िबहार से चनु कर 

आया ह�।ं आज मेर ेयहा ंपूरी तरह से सखुाड़ क� ि�थित है। भारत क� भौगोिलक ि�थित ऐसी है िक हम� 

कह� बाढ़ तो कह� सखुाड़ झेलने को िमलता है। आज भी मझेु याद है िक बचपन म� िकसान बोलते थे 

िक अगले ह�ते बा�रश होगी। मझेु यह सनु कर आ�य� होता था िक ये पढ़े-िलखे लोग नह� है, िफर भी 

ये बा�रश के बार ेम� कैसे बता सकते ह�। जब वे बोलते थे िक हिथया न�� म� इतने िदन बा�रश होगी तो 

ठीक उतने िदन तक बा�रश होती थी। पहले िकसान� को िबना िकसी ए�यूवेदर और िबना िकसी 

सेटेलाइट के यह पता होता था िक उ�ह� कब खेत� म� बीज डालना है, कब बीजड़ा होगा और कब 

बीजड़े क� रोपनी कर�गे। आज पूरा समीकरण बदल गया है। इसके िलए कह� न कह� हम सभी दोषी ह� 

और पया�वरण म� जो प�रवत�न हो रहा है, उस पर भी हम� �याल रखने क� ज�रत है। आज जब हम 

भारत म� मानसून क� बात करते ह� तो मानसून सामा�य है, लेिकन इसका िवतरण इतना असामा�य है 

िक राज�थान जैसी जगह पर बाढ़ क� ि�थित हो गई है। िहमालय क� तराई के �े�� म� आज भी दस 

फुट गडढ़ा खोदने पर पानी िमल जाता है, लेिकन उस जगह भी आज हम लोग सखुाड़ क� ि�थित का 

सामना कर रहे ह�।  

 म� िपछले चार वष� से देख रहा ह� ं िक हर बार मानसून सेशन म� ही बाढ़-सखुाड़ पर चचा�  क� 

जाती ह�। यह एक ऐसी ि�थित है िक जब हम� �यास लगी तो हम गडढ़े खोदने जा रह ेह�। बाढ़-सखुाड़ पर 

शीतकालीन स� म� एक सी�रयस चचा� होनी चािहए िक हम अगले वष� बाढ़-सखुाड़ के िलए �या-�या 
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तैयारी कर रहे ह�। हमारा काम कानून बनाना और पॉिलसी बनाना है। अभी बाढ़ और सखुाड़ क� 

ि�थित है तो हम चचा� कर रहे ह�, लेिकन इस समय हम कोई पॉिलसी नह� बना सकते ह�।  

 म� अपने माननीय �धान मं�ी, नर�े� मोदी जी और  सड़क प�रवहन और राजमाग� मं�ी, �ी 

िनितन गडकरी का आभारी ह� ं िक उ�ह�ने नदी के गाद से सड़क बनाने क� एक बह�त ही मह�वपूण� 

योजना बनाई है। यह एक वाटर-शेड �वाइंट हो सकता है। िहमालय क� तराई वाले इलाके जैसे उ�र 

�देश, िबहार और उ�राखंड  ह�, वहा ंनिदय� क� गहराई कम होने के कारण, हम� हर वष� बाढ़ क� बह�त 

�यादा िविभिषका देखने को िमलती है। इसका एक उदाहरण है। महारा�� म� एक नदी मतृ पड़ी थी। 

महारा�� सरकार ने और गडकरी जी के िवभाग ने उस नदी को भी जीिवत कर िदया और म�ुत म� 

सड़क के िलए िम�ी क� भी �यव�था हो गई। हम लोग� को पॉिलसी मेिकंग म� इस तरह का काम करना 

पड़ेगा।  

 इसका एक द:ुखद पहलू भी है – �ीन ि��यूनल और हमार े�यूरो�ेट्स, जो कभी �े� म� नह� गए 

ह�, �े�� के बार ेम� कुछ नह� जानते ह�, लेिकन एनजीटी म� ऐसे-ऐसे फैसले हो जाते ह�, िज�ह� हम लोग 

समझने म� असमथ� हो जाते ह� िक यह फैसला कैसे ह�आ। म� इसके दो उदाहरण दूगंा। म� पि�म चपंारण 

से चनु कर आया ह�।ं हमार ेयहा ंवा�मीिक नगर टाइगर �रजव� �े� है। वह बह�त ही खूबसूरत जगंल है। 

हमार ेयहा ंिहमालय से निदया ंिनकल कर आती थ�। उनके साथ जो प�थर बह कर आते थे, उन सभी 

प�थर� को हाथ� से उठा कर �क� म� लादा जाता था और पूर ेइलाके म� िग�ी स�लाई का काम होता 

था। वहा ंकोई �वैरी नह� होती थी, कभी वहा ंजेसीबी नह� जाती थी। िहमालय से जो प�थर निदय� म� 

बह कर आते थे, था� आिदवासी हाथ� से उठा कर प�थर को गािड़य� म� रखते थे और उनको वे िग�ी 

के �प म� उपयोग करते थे। अचानक वष� 2001 म� एक �ल आ गया िक िकसी टाइगर �रजव� से कोई 

चीज नह� उठाई जाएगी। 
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15 00 hrs 

हर साल लाख�-करोड़� टन प�थर िहमालय से बह कर आता है और एनजीटी �ारा उसे उठाने 

के िलए मना कर िदया गया। उसका नतीजा यह ह�आ िक िजन निदय� म� घटुने भर भी पानी नह� रहता 

था, वहा ंसारा प�थर भर गया और जब बाढ़ आई तो पूरा वा�मीिक नगर टाइगर �रजव� म� िमल गया 

और हजार� एकड़ जगंल ख�म हो गया। जहां-जहा ंकम गहराई थी, वहा ंसारा पानी-पानी हो गया और 

एनजीटी ने उसका कोई स�ंान नह� िलया। 

महोदय, यह सभी जानते ह� िक भारत िविवधताओ ंका देश है। िद�ली से एनजीटी देश के दूसर े

भाग� का फैसला कर देती है िक नागाल�ड म� �या होगा, िहमाचल म� �या होगा, केरल म� �या होगा, 

लेिकन वे जमीनी �तर पर नह� सोचते ह� िक उस इलाके म� �या िकया जाना चािहए। 

15 02 hrs   (Shri Hukmdeo Narayan Yadav in the Chair) 

 महोदय, म� एक मामला िबहार का उठाना चाहता ह�।ं िपछले वष� िबहार म� सबसे खराब बाढ़ 

हमने झेली है। हमार ेयहा ं �वतं�ा सेनानी �ी िशवनाथ ितवारी जी थे, उनका �वग�वास हो गया है। 

उनक� 95 वष� क� आय ुथी। िपछले वष� बाढ़ के समय हम उनके घर पर बैठे थे। वे कह रहे थे िक हम 

लोग� ने जीवन म� कभी इतनी बाढ़ नह� देखी है और इसका एक बह�त बड़ा कारण निदय� म� गाद भरना 

है। िपछली बार नीितश कुमार जी ने िद�ली म� इस म�ेु को �मखु तौर पर उठाया था और �धान मं�ी 

जी से िमले थे िक निदय� म� गाद भरा ह�आ है। फर�का डैम के बार ेम� भी उ�ह�ने कहा था। एनजीटी ने 

कहा है िक 1 जलुाई से 1 अ�ूबर तक आप िम�ी का एक कण भी निदय� से नह� िनकाल सकते ह�। 

यिद वहा ंसे �ितिदन दस हजार �क बालू के िनकलते थे, तो उसका फायदा होता था, वहा ंपानी के 

िलए जगह बन जाती थी। उ�राखंड म� जो बाढ़ आई है, उसका यही कारण है िक वहा ंनिदय� म� बह�त 

�यादा गाद है। हमार ेयहा ंबा�रश �रटिन�ग मानसून म� होती है, इसिलए यहा ंहालत �यादा खराब होगी।  
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 म� क�णाकरण जी से कहना चाहता ह� ं िक हमार े �धान मं�ी नर�े� मोदी जी बह�त-बह�त 

सिंसिटव ह�। म�ने �वय ंइस बात को देखा है। िपछले साल म� लगातार एक महीने तक बाढ़ से �िसत 

इलाके म� था। म� वष� 1993 से बाढ़ को देख रहा ह�।ं म� डा�टर होने के नाते बाढ़ से �भािवत इलाक� म� 

जाता रहता था। म�ने पहली बार देखा िक 24 घटं� के अंदर हर जगह एनडीआरएफ क� टीम पह�चं 

जाती है। कहां-कहां कौन फंसा है, कहां बोट्स ले जानी ह�, खाना कैसे पह�चंाना है, िकतनी ज�दी काम 

हो रहा है, इसे म�ने �वय ंिपछली बार देखा है और इसके िलए म� मोदी जी का आभारी ह�।ं आप फंड्स 

क� बात कह रह ेथे। आप याद रिखए िक यह राजीव गाधंी जी का समय नह� है, जहा ंएक �पये म� से 

केवल 16 पैसे ही लोग� तक पह�चंते थे। यह नर�े� मोदी जी का समय है। हमार ेयहा ंके िलए छह हजार 

�पये िद�ली से भेजे गए और छह हजार �पये ही लगभग सवा लाख लोग� के ब�क एकाउंट म� पह�चें। ये 

नर�े� मोदी जी का समय है। क� � सरकार क� तरफ से बह�त अ�छी तरह मदद क� जाती है। �धान मं�ी 

फसल बीमा योजना क� बात है। मेर ेयहा ं िजन लोग� ने फसल बीमा योजना ली है, उ�ह� बाढ़ म� 48 

हजार �पये �ित है�टेयर िमले। यह इतनी �यादा रकम है िक बाढ़ क� िवभीिषका को िकसान भूल गए। 

िजन िकसान� ने इं�योर�स नह� कराई थी, उ�ह� भी 18000 �पये �धान मं�ी जी �ारा उनके खात� म� 

िदए गए, यह नर�े� मोदी जी क� खािसयत है। म�ने जीवन म� पहली बार देखा िक 24 घटें के भीतर 

�धान मं�ी सड़क योजना क� िजतनी सड़क�  थ�, वे सारी क� सारी मोटरबेल हो गई ं। म� लोक सभा म� 

िज�मेदार सासंद होने के नाते यह बात कह रहा ह� ंऔर मेर े�े� के लोग भी यह सनु रह ेह�गे। यह इस 

बात का सबूत है िक �धान मं�ी नर�े� मोदी जी के काम करने का तरीका िकतना बिढ़या है। पहले छह-

छह महीने सड़क�  टूटी रहती थ�, लेिकन आज 24 घटें म� टूटी सड़क� को मोटरबेल कर िदया है। म� 

आपको आ�ासन देना चाहता ह� ंिक आपके इलाके केरल, ओिडशा आिद रा�य� म� बाढ़ आई है, वहा ं

भी उनक� सम�याओ ंका �व�रत िनदान होगा। 
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अभी हम लोग बाढ़ क� िवभीिषका से जूझ रहे ह�, हमार ेयहा ँजमीन के नीचे 10 फ�ट पर पानी 

है। सखुाड़ का सबसे बड़ा कारण यह है िक हम लोग िह�द�ुतान के िविभ�न �े�� को उनक� �ि� से 

नह� देखते ह�। िबहार सरकार ने बह�त अ�छा काम करते ह�ए डीज़ल पर 50 �पये �ित लीटर अनदुान 

रािश दी है। �ी नीतीश कुमार जी ने िबजली का श�ुक भी 96 पैसे से घटाकर 75 पैसे कर िदया है। 

लेिकन, ये सब ता�कािलक उपाय ह�। 

  जब हम लोग को-ऑपरिेटव फे�िल�म क� बात करते ह�, तो हम� एक देश के �प म� सोचना 

होगा। जैसे सोलर प�प क� बात कर�, तो सभापित जी, आपके इलाके म� या हमार ेइलाके म�, यह लगाया 

जाता है, तो 40 फ�ट पर ही पानी िमल जाता है। हमार ेयहा ँसोलर प�प का उपयोग िजतनी अ�छी 

तरह से हो सकता है, उतनी अ�छी तरह से महारा�� म� नह� हो सकता है, म�य �देश म� नह� हो 

सकता है, जहा ँ दो हजार फ�ट पर पानी है। इसीिलए सरकार को जो पॉिलसी बनानी चािहए, वह 

ए�रयावाइज़ बनानी चािहए।  

 हमार े यहा ँ िजतनी सि�सडी सोलर प�प के िलए दी जाती है, उतनी ही सि�सडी माइ�ो 

इ�रगेशन के िलए भी दी जाती है। हमार ेयहा ँपानी क� कमी नह� है, इसिलए वहा ँमाइ�ो इ�रगेशन क� 

�यादा ज�रत नह� है। माइ�ो इ�रगेशन क� ज�रत म�य �देश, महारा�� आिद रा�य� म� है। लेिकन, 

सि�सडी एलॉटम�ट का ऐसा िनयम है िक ��येक िजले को सि�सडी िमल जाती है। हमार े�े� म� कोई 

�यि� माइ�ो इ�रगेशन �य� करगेा?  

 यहा ँपर कृिष मं�ी जी भी मौजूद ह�। म� सरकार से अनरुोध क�ँगा िक जो पॉिलसी बने, उसम� 

रीजनवाइज़ एलॉटम�ट हो। कहा ँपर सोलर प�प �यादा चािहए, कहा ँपर नहर� का योगदान �यादा होना 

चािहए, कहा ँपर माइ�ो इ�रगेशन और माइनर इ�रगेशन क� ज�रत है, इस पर िवचार करते ह�ए भारत 

के िविभ�न �े�� को उसी िहसाब से िडवाइड करना होगा। मोटे तौर पर, रा�यवार ऊपर से नीचे तक 
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बाटं िदया जाता है िक ��येक रा�य को इतना परस�ट इस चीज के िलए द�गे, मझेु लगता है िक इसके 

िलए को-ऑपरिेटव फे�िल�म पर गंभीरता से िवचार करने क� ज�रत है।  

 म� अपनी बात को स�ेंप करते ह�ए कहना चाह�गँा िक निदय� क� गहराई बढ़ाने के िलए हम लोग� 

ने जो तैया�रया ँक� ह�, उसके िलए म� इस सदन के मा�यम से एनजीटी से अनरुोध क�ँगा िक इन सब 

मामल� म� उसे ह�त�ेप नह� करना चािहए।  

 िबहार क� निदय� को गाद क� सम�या से मिु� िदलाने का एकमा� उपाय है िक उनम� से बालू 

को िनकाला जाए। आज बालू क� क�मत िग�ी से �यादा हो गयी है। दि�ण िबहार से िग�ी लायी जा रही 

है। दि�ण िबहार म� मतृ पहाड़ ह�, िजनके प�थर क� �वािलटी समा� हो रही है। िहमालयी �े�� से लाख� 

टन प�थर देश क� िविभ�न निदय� �ारा बहाकर लाए जा रहे ह�। हम उनका उपयोग नह� कर पा रहे ह� 

�य�िक ऐसा एनजीटी का कानून है। इसीिलए सरकार से म� अनरुोध करता ह� ँिक वह इस सम�या के 

िनदान के िलए एनजीटी से मागँ कर।े  

 निदय� से गाद िनकालने से बह�त फायदा होगा। हमार ेयहा ँउपजाऊ िम�ी को काटकर उसका 

उपयोग िकया जाता है, िजससे िकसान� को तकलीफ होती है। इन सब बात� को �यान म� रखते ह�ए 

नेशनल पॉिलसी बनानी चािहए। एक बार िदस�बर के महीने म� भी हम लोग इस बात पर चचा�  कर� िक 

बाढ़ और सखुाड़ को आने से कैसे रोका जा सकता है। इसक� भी तैयारी होनी चािहए।  

 म� माननीय �धानमं�ी जी, माननीय िकरने �रिजजू जी तथा एनडीआरएफ क� पूरी टीम का 

बह�त ही आभारी ह�।ँ हम लोग� ने लगातार 35 िदन� तक बाढ़ क� िवभीिषका झेली है। िपछले साल सबुह 

नौ बजे से नौ बजे रात तक हम लोग अपने �े� के बाढ़-�भािवत इलाके म� रहते थे। िजतना सहयोग �ी 

िकरने �रिजजू जी और एनडीआरएफ टीम का िमला है, शायद 10 परस�ट मदद भी इससे पहले नह� 

िमली थी। इसिलए �ी क�णाकरन जी, आप आ��त रह�, यह भारतीय जनता पाट� क� सरकार है, 

आपको पूरा �याय िमलेगा।  
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 आप मछली पालन क� बात कर रह ेथे। आज तक कभी भी म��य पालन म� इं�योर�स नह� होता 

था। यह सरकार है, िजसने ब�क� को कहा िक िकसान� के खेत� क� तरह ही म��य पालक� को भी 

इं�योर�स िदया जाए। ऐसा करने का काम िकसी ने िकया है, तो वह �ी नर�े� मोदी जी क� सरकार ने 

आपके इलाके के म��य पालक� के िलए िकया है।  
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SHRI K.C. VENUGOPAL (ALAPPUZHA): Thank you, Chairman Sir, for giving me 

an opportunity to participate in a very important discussion on recent flood and 

drought situation in various parts of the country. 

 Last Thursday and day before yesterday, on both days, I raised the same 

issue before the House.  I would like to sincerely thank the hon. MoS who visited 

Kerala.  He has, I think, first-hand information about the entire calamity.  First of 

all, I would like to pay homage to the 120 people who have lost their lives during 

this calamity. 

 Earlier also, four months back, we lost around 100 people. Some of them 

are still missing.  They are alive or not is still a question.  Within these four 

months, we have lost more than 250 people because of these calamities.   

 Chairman Sir, I would like to tell specifically about two people who are from 

Matrubhoomi news channel.  Their names are Saji and Bipin. Those two people 

went to that area to report the calamity.  Actually, they have gone there for 

adventurous reporting.  While going to that area, they lost their valuable lives. I 

want to place on record about their adventurous journalism. One of them was a 

journalist and the other person was a driver.  The Government should take care of 

these persons’ families also along with others.   

 Chairman Sir, here Karunakaran Ji mentioned about the calamity. It is in my 

constituency – Alappuzha. I am representing the Parliamentary constituency. My 

colleague Shri Kodikunnil Suresh is representing the Kuttanad constituency.  Day 
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before yesterday and yesterday, we visited the maximum number of camps and 

flooded areas. Day before yesterday, I was hospitalized because of food 

poisoning.  But I got voluntarily discharged from the hospital. I came here to 

participate in this discussion.  In my constituency, we cannot imagine their 

sorrows, we cannot imagine their agonies.  When I visited the Kuttanad area, I 

saw many people residing on bund without any protection. How can they live 

there? I cannot describe it. That is the pathetic condition. The entire paddy fields 

have been damaged. There is no livelihood income. Even the fishermen are not in 

a position to go for fishing. They are all in a very difficult position. That is why, we 

are asking for a discussion. Something has to be given to them.  I am not blaming 

any Government. The Government should promise something to them but nothing 

is going to happen. Only a meagre amount is given to them.  

 Shri Karunakaran Ji told about the Ockhi cyclone. In my constituency, four 

people went for fishing. They have lost their boats and everything which are 

needed for fishing.  Finally, they have come back by losing their boats and entire 

machinery meant for fishing.  So far, nothing has been given to them.  So many 

promises were made to Ockhi victims but so far there is no foolproof fulfilment.  

That is why, we are asking this. The Parliament should consider this very 

seriously and the Government should also consider this seriously.  Kuttanad is the 

rice bowl of Kerala.  This is a low level land. Whenever floods come, those people 

will be in the flood only.  This is the unprecedented thing which has happened.  
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 So, I am urging upon the Government to intervene in it in a faster way. Hon. 

MoS has come there. I appreciate him for that. But you have to send an official 

team now.  By the time, the official team visits the flooded region, there will be no 

flood.  They report that nothing has happened. That is why, I am asking the 

Government to constitute an official team immediately and send them to Kerala so 

as to have an estimate.  Hectares of paddy fields and cash crops were damaged 

due to the devastating floods and rains. The economic loss is yet to be estimated.  

There is a serious lack of proper medical facilities.  Temporary arranged camps 

are unable to provide proper care, shelter and drinking water for the suffering 

people. I had visited some of the camps in my constituency and also in Kuttanad. 

The condition of the people is very pathetic. They are living in a temporary 

arranged high mounted places in the flooded area and not in shelters. They do 

not have safe drinking water. The schools are also in water. The students who are 

studying in the school are staying as refugees in the same school. That is what is 

happening there. The living condition of the people is beyond imagination. The 

flood and heavy rains have brought venomous snakes to the camps. That is very 

dangerous. All the dangerous snakes are coming into the camps.  

 The children and the senior citizens are suffering the worst.  The people 

above 70 years of age are in a very, very difficult situation. The houses are under 

water. As you know, after a period of time, the flooded water will create a serious 

safety issue to the houses. All the houses are broken. Their walls are breaking.  
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 The farmers are not only suffering from mental agony but also from 

financial losses. They have lost their crops. They are already suffering with heavy 

burden of debt and crop loss. The Government should consider it. 

 In addition to this, the poor  fishermen are the worst affected. They have 

not recovered from the loss caused by Ockhi cyclone so far. The sea water has 

entered into their inhabitation and their inhabitations were lost. They are the 

people belonging to the socially and economically marginalised section. You know 

about the state of affairs of the fishermen community. Therefore, the fishermen 

also need special care and protection. 

 Then regarding CRZ norms, several times we asked the Government to 

change the CRZ norms. They are not in a position to alter their houses. The hon. 

Minister is there. I know he is taking interest in that. But it has to be decided early.  

 As you know, any kind of natural calamities will have a serious impact on a 

State like Kerala. Kerala is the third most densely populated in the country. It has 

got the third largest population. So, it has a high degree of vulnerability. Sir, 14.5 

per cent of the State is flood-prone; 14.4 per cent of the State is landslide-prone; 

and 55.5 per cent of coastline is prone to coastal hazards. This is the 

geographical condition of our State. 

 This year the monsoon season started off with immense calamities. The 

Indian Meteorological Department declared the start of monsoon over Kerala on 
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29th May, 2018. Quantitatively, the monsoon seasonal rainfall is likely to be 97 per 

cent of the Long Period Average. 

 The National Remote Sensing Centre of ISRO has informed that 50,007 

hectares of land area of Kerala has been affected by flood.  

 There is a district-wise data. In Alappuzha, the flood affected area is 21799 

hectares; Ernakulam--2056 hectares; Kottayam—12301 hectares; 

Pathanamthitta—2322 hectares; Malappuram—1338 hectares; Kollam—1503 

hectares; Thrissur--13688 hectares; and the total area affected badly has been 

55007 hectares.  

 Sir, 14 lives were lost in landslides one month before. Over 965 villages out 

of 1033 villages have been affected by floods, landslides, extremely heavy rainfall 

or strong winds. Thus, Kerala is facing a historic calamity due to monsoon rainfall 

of 2018. 

 As I told you, 21,197 hectares of crop has been lost. Totally, 11,304 houses 

were damaged. Around 88,000 people are in the camps. The statistics are unable 

to express the sufferings and the sad plight of the common people living in the 

camps. I have already told you that along with Kodikunnil Suresh, MP, I had 

visited some flood-affected areas. Both in his constituency and also in my 

constituency, the people are lacking basic amenities in the camps. Due to the 

water logging situation there, they are even facing problems to cremate the dead 

bodies also.  That is also a very important point. 
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 The flooding has raised the groundwater level of the low-lying parts of 

Alappuzha and Kottayam making most of the toilets in the area non-usable. That 

is one dangerous issue. When flood will be over, the epidemic will come fast 

because the situation is like that. 

 Coming to the Central Government’s approach, however, even after this 

very severe flood, and human casualties, the Central Government is unwilling to 

go beyond the laid down NDRF norms. You have given Rs.80 crore. That is under 

NDRF norms. Every State has the right to have funds under the NDRF norms. 

You have given Rs.80 crore. I am not criticizing that. But it should be beyond the 

NDRF norms. Then only, Kerala will be benefitted. Otherwise, it will not benefit 

Kerala. 

 As per Section 47 of the Disaster Management Act, 2005, it is the 

obligation of the Central Government to create a National Disaster Mitigation 

Fund. While Kerala notified the Mitigation Fund and is utilizing it effectively, the 

Central Government is yet to notify the NDMF and provide funds to the 

Government of Kerala for undertaking long-term disaster mitigation works. 

 I would also like to point out that after the Ockhi cyclone happened in 

Kerala, the Government of Kerala requested for a comprehensive package of 

Rs.7340 crore. This is what Shri P. Karunakaran has also mentioned. But what 

you have given is almost nothing. Fishermen are not getting anything. That needs 

to be taken care of by the Union Government. 
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 Sir, the fund available in the State Disaster Response Fund (SDRF) is 

Rs.203 crore, which is very insufficient to meet the requirement of current crisis. I 

would also like to point out the details of funds demanded by the State 

Government and the total amount released by the Central Government so far. 

The State of Kerala has received an amount of Rs. 203 crore from State Disaster 

Relief Fund (SDRF) and a meagre amount of Rs.80 crore from National Disaster 

Response Fund (NDRF), whereas the Government of Kerala has itself spent 

more than that. Therefore, there is an immediate need of a relief package from 

the Central Government. I hope that while replying the hon. Minister would give 

some clarification in this regard.  

 In Alappuzha and Kottayam districts, the severe flood has badly affected 

the life of the people of Kuttanad region. The Kuttanad region is situated below 

sea line and is highly vulnerable to floods. However, the well-known report of MS 

Swaminathan, which led to creation of Kuttanad Package received only partial 

assistance from the Government of India. The Government has stopped that 

assistance package. This is at a standstill now due to lack of assistance from the 

Central Government. Therefore, I request the Government to revamp this 

assistance package as early as possible.  

 Hon. Chairman, Sir, I fully support the view expressed by Shri P. 

Karunakaran that for disaster management and rescue missions our Army, Navy 

and Coast Guard should be equipped because we want to save the lives of 
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common people. Therefore, these Forces should be well-equipped to deal with 

such situations.  

 Hon. Chairman, Sir, I had pointed out the problems and failures of weather 

forecasting in the context of Ockhi cyclone when it hit the State of Kerala last 

year. I raised this very issue in this august House. The accuracy of district-wise 

rainfall prediction of India Meteorological Department (IMD) is no where near to 

reality. The IMD operates with just 56 rain gauges. It hardly has about seven 

temperature measurement stations and only one solar radiation measurement 

station. No real time rainfall data is made available to the disaster management 

authorities.  

 The Cyclone Warning Dissemination System of IMD in the State is not 

operational even after Cyclone Ockhi tragedy. The Central Water Commission 

has not yet created even one flood warning centre in the State even though the 

State is prone to floods and rain-related calamities. 

 Therefore, hon. Chairman, Sir, I would request the hon. Prime Minister and 

the hon. Home Minister to declare the prevailing flood situation in Kerala as ‘a 

calamity of severe nature’. I am totally supporting this point. I also request the 

hon. Minister of State for Home Affairs to consider the memorandum dated 

21.5.2018 submitted by the Government of Kerala for an amount of Rs.831.1 

crore favourably.  
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 Considering the fact that it is the second consecutive disaster in 

consecutive seasons, Ockhi in November-December and monsoon calamity 

starting May 2018, the Government should permit Kerala to exercise the 

provisions of second consecutive disaster and to provide relief assistance 

accordingly. It can be raised at least marginally within the NDRF norms.  

 There is an immediate need to consider Rs.7340 crore Ockhi Package 

requested by the Government of Kerala and provide assistance under the major 

heads of assistance requested therein.  

 I would also demand to provide continued assistance to complete the 

implementation of the Swaminathan Commission Report in terms of Kuttanad 

Package as I have already mentioned that Kuttanad is the rice bowl of Kerala and 

if Kuttanad is in crisis, the entire State of Kerala will be in a very difficult situation.  

 As I have already requested that our Army, Navy and Coast Guard should 

be well equipped, I would also insist that Para Military Forces should also be 

equipped to deal with such situations. I also request the Government to provide a 

heavy lift helicopter in Thiruvananthapuram for emergency use in the State. 

 Regarding strengthening of IMD and make the organization provide real 

time rainfall data and accurate predictions to the State, the organisation should 

ideally have at least 300 rain gauges in the State at the rate of one rain gauge per 

square kilometre.  
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 I also request that IMD should post at least one meteorologist in each 

district of Kerala. Only then the services of the Department could be fruitful. I 

would also request the Government to immediately set up at least one automated 

weather station in each taluk for monitoring and issuing of accurate localised 

weather predictions. 

 Chairman, Sir, there is an urgency for immediately setting up of five Digital 

Cyclone Warning Dissemination Systems each in Thiruvananthapuram, 

Alappuzha, Ernakulam, Kozhikode and Kasaragod districts of Kerala.  

 Sir, I would also request the Central Government to order immediately the 

Central Water Commission to set up flood warning centres in Karamana, Killiyar, 

Manimala, Meenachil, Pamba, Bharathapuzha and Periyar rivers of the State.  

 In addition to this, the flooded regions are highly vulnerable to infection and 

other seasonal epidemics. The spread of Nipah virus, as Shri Karunakaranji told, 

also created a very alarming situation in Kerala. Therefore, there is a need to 

upgrade the virology institute. In my constituency, there is National Institute of 

Virology, Alappuzha. It should be equipped in a larger way. When Nipah virus 

broke out in the State, we found that there was lack of sufficient equipment in the 

laboratory to establish the disease. Therefore, there is a need to strengthen this 

virology institute.  I would request the hon. Health Minister to take measures to 

improve facilities at the Virology Institute in Alappuzha Medical College.  
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In this context, I would request the Prime Minister to declare the flood and 

casualties caused by rain as a ‘natural calamity’ and take measures to declare an 

inclusive financial package beyond the norms. We need an inclusive financial 

package beyond the norms in this time of grief and agony.  

I would also request the Government to adopt a comprehensive 

mechanism to estimate the financial loss in order to ensure adequate 

compensation to the State as early as possible because the people there are in a 

very critical and vulnerable condition. Therefore, through this august House, I am 

requesting the hon. Minister and the Government to come forward with some 

concrete assistance proposals. Otherwise, if it is treated like Ockhi Cyclone, then 

there is no meaning for us of discussing this in the House.  

With great pain and with folded hands, Hon. Chairperson, Sir, I am 

requesting the Minister and the Government to immediately provide some relief to 

Kerala and to take immediate steps to address such calamities in future.  

 Thank you. 
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*SHRI C. MAHENDRAN (POLLACHI): Hon. Chairman Sir, Vanakkam. I extend my 

respects and heartfelt regards to our beloved leader Puratchi Thalaivi Amma who 

have given me an identity and an address. I thank you for allowing me to take part 

in the discussion under Rule 193 on recent flood and drought situation in several 

parts of the country.  

Farmers are the backbone of our country leading to its development. They 

have to be encouraged and their income has to be increased. There was an 

assurance in the current Budget about doubling the income of farmers. I wish that 

this assurance should be implemented by the Union Government in true spirit. 

The Union Government has decided that the Minimum Support Price (MSP) of a 

produce will be fixed at least 1.5 times of its production cost. It should be assured 

that this decision of the Union Government should be benefitting the farmers of 

the country. Tamil Nadu faces different climatic conditions. On one side, it is 

affected by severe drought and on the other hand it faces devastating floods. Be it 

any type of natural disaster, farmers are the affected lot. Union Government 

should devise better schemes for protecting and uplifting the lives of our farmers. 

During December 2015, Tamil Nadu faced unprecedented rains and floods, which 

was followed by hard hitting Cyclones like Vardah and Ockhi. The State of Tamil 

Nadu was completed devastated by these natural calamities. The State 

                                                           
*  English translation of the speech originally delivered  in Tamil. 
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Government of Tamil Nadu sought a relief from the Union Government after these 

disasters had struck the State in a severe manner. Union Government had not 

only delayed the release of funds but only a meager amount was released to the 

State of Tamil Nadu as flood relief. The farmers of Tamil Nadu faced untold 

miseries and remained very much affected. Due to severe drought conditions that 

prevailed during the last two years in Tamil Nadu, all the 32 districts had been 

declared as drought affected. Out of the 16,682 revenue villages, 13,305 villages 

have been declared as drought-affected in the State.  

The State Government of Tamil Nadu had sought Rs39,565 Crore from the 

Union Government as drought relief. But as on date, not even a single rupee has 

been released as drought relief to the State. I therefore urge upon the Union 

Government to immediately release the drought relief to Tamil Nadu on war-

footing basis. I urge upon the Hon. Union Minister for Agriculture and Hon Union 

Minister for Finance to immediately release all the pending dues including the 

flood relief, drought relief etc., to the State of Tamil Nadu. In order to benefit the 

farmers of Tamil Nadu, this relief is very much needed. The farmers of Tamil 

Nadu remain continuously affected. They are unable to repay the loans that they 

have taken from banks.  

The loans taken by farmers should be waived off by the Union Government. 

Moreover, the children of farmers have also taken education loans from banks for 

continuing their studies. Such educational loans should also be waived off. It is 
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apt to mention that some of the students coming from families of farmers also 

reside in urban areas. I urge upon the Union Government through Hon Chairman 

that all such loans should be waived off. I want to stress and explain that what are 

all the measures that are to be undertaken by the Union Government to mitigate 

the sorrows faced by the farming community, especially of Tamil Nadu. In the 

Kongu region of Tamil Nadu especially in my Pollachi parliamentary constituency, 

coconut farming is the primary occupation and source of income for farmers. 

Farmers are very much dependent on coconut farming for their livelihood.  It 

should be ensured that coconut farmers get proper Minimum Support Price for 

their produce. MSP should be fixed at the maximum and that is the long pending 

demand of the farmers of our Kongu region. Compared to Palmolein, Coconut oil 

is good for health. But there is a rumour and misconception that coconut oil is not 

good for health. The amount spent by the Union Government for importing 

Palmolein should be utilize in the promotion of coconut farming in the country. So 

that coconut production can be increased. Union Government should engage 

coconut farmers in increasing the coconut production. This can also lead to the 

well-being and prosperity of our coconut growing farmers. We can produce quality 

coconut oil in the country. Tamil Nadu remains the pioneering State in the 

production of coconut and milling copra. On behalf of the coconut growing 

farmers, I extend my heartfelt thanks to the Union Government for increasing the 

MSP per kilo of the Milling Copra from Rs 52.50 to Rs.75. My demand to the 
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Union Government is that the MSP for Milling Copra should be increased to 

Rs.140 per kilo.  Another long pending demand of my Pollachi parliamentary 

constituency is regarding the early completion of construction of Aanaimalaiar-

Nallar dams. Kongu region of Tamil Nadu has been very much affected by severe 

drought continuously for several years. A permanent solution to this pertinent 

issue is the early completion of construction of Aanaimalaiar and Nallar dams. 

Hon. Chief Minister of Tamil Nadu Shri Edappadi K. Palaniswami has set up an 

expert committee in this regard. 

Sir, please allow me to speak for a minute, I have an important issue to be 

raised. An expert committee consisting of Officers has been constituted. This 

Committee will look into the ways and means of ensuring the early construction of 

Aanamalaiar and Nallar dams. I sincerely thank Hon. Chief Minister of Tamil Nadu 

Shri Edappadi K. Palaniswami for this thoughtful decision. An amount of Rs.1500 

Crore is required for implementation of this Scheme. I therefore urge upon the 

Union Government to immediately release an amount of Rs.1500 Crore without 

any further delay for early execution of construction of Aanamalaiar and Nallar 

dams. Since Tamil Nadu is severely affected by drought, linking of rivers has 

become the need of the hour. Union Government should give importance to 

linking of rivers in the first instance. I thank you for this wonderful opportunity, 

Thank you. 
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SHRI KALYAN BANERJEE (SREERAMPUR): Hon. Chairman, Sir, I thank you for 

giving me a chance to speak on this subject. 

 Sir, according to the Government data, India accounts for one-fifth of global 

deaths due to floods that lends perspective to a new World Bank study that says : 

“Climate change will lower the standards of living of nearly half of India’s 

population by 2050.”.  

According to the Central Water Commission’s data presented to the Rajya 

Sabha, as many as 1,07,487 people died due to heavy rains and floods across 

India over 64 years between 1953 and 2017.  Floods have caused considerable 

damage across India in this season. Nearly, 91 districts in the Indian States have 

been affected since the beginning of this monsoon, and a total of 511 people have 

lost their lives. Many States have been affected like Assam, Kerala, Maharashtra, 

Gujarat, etc., and their figures are there. As regards Kerala, their issues have 

already been mentioned here. We all have sympathy for all the States where 

people have been affected, and all cooperation should be extended by the 

Central Government to all these States.  

As far as West Bengal is concerned, 19 districts have been affected; lives 

lost is 72; five people have been injured; houses damaged partially and fully are 

6,910; animals affected are 12; and crop area affected is 47,679 hectares. Other 

States have also been affected, and those figures are also with me. As far as 
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Maharashtra is concerned, 123 persons have died, and 128 persons have died in 

Karnataka. So, those figures are there.  

Now, I want to point out that the State of West Bengal, being the lower-

most riparian State, received most of the storm water generated in the 

catchments of inter-State and trans-boundary rivers like Damodar, Kangsabati, 

Subarnarekha, Mayurakhi, etc. in the Southern parts, and Ganga, Padma, 

Mahananda, Atreye, Tangon, Teesta, Torsa, Jaldhaka and Sankosh in the 

Northern parts. Apart from passing of heavy flood discharge, a huge amount of silt 

is also carried by these rivers, which gets deposited in the river beds leading to 

decrease of water carrying capacity in the rivers and drainage channels. This 

accounts for perpetual river erosion and inundation in almost 43 per cent of the 

State.  

The flood situation is aggravated when they release water from the dams of 

neighbouring State of Jharkhand coupled with unfavourable outfall condition due 

to the high tidal congestion. As a result of the release of water by the Damodar 

Valley Corporation (DVC) from Durgapur Dam, three Districts, namely, Hoogly, 

Howrah, and West Midnapore are affected every year. DVC, in a high-handed 

manner, takes the decision to release water and people of Bengal are affected 

due to it, and every time the Control Room is being opened by the State 

Government. This year, the hon. Chief Minister, Madam Mamata Banerjee, has 

taken charge of the Control Room, and she is looking after everything. She is 
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sitting in the Control Room to look after the steps being taken to extend help to all 

the affected people.  

The State faced an unprecedented flood during the monsoon of 2017 in 

different spells. The Southern part was seriously affected during the heavy 

downpour during 18 July 2017 to 28 July 2017 coupled with a maximum release 

of 2,50,000 cusecs of water from DVC Dams. The seven Districts of Northern part 

of the State were also affected due to heavy river discharge coming from Sikkim, 

Bhutan, Bangladesh and Bihar, and around 87.23 lakh people were affected. The 

estimated cost of damages was to the tune of Rs. 18,193 crore. However, the 

Central Government only granted an assistance of Rs. 838.95 crore under the 

National Disaster Relief Fund, which is barely 4.6 per cent of the estimated cost of 

flood damages. 

In order to have an understanding about the position of West Bengal in 

regard to getting assistance under NDRF vis-à-vis Gujarat, it is stated that as per 

media reports published during the end of July 2017, 3.50 lakh people were 

affected in Gujarat during 15th to 26th July of 2017, which prompted the hon. Prime 

Minister to make a quick aerial visit and to announce ex gratia as well as interim 

grant of Rs.500 crore. Subsequently, the High-Level Committee, headed by the 

hon. Finance Minister granted Rs.1055.06 crore for Gujarat and Rs.1711.66 crore 

for Bihar and even Rs.836.09 crore for Madhya Pradesh under NDRF, whereas 

the share of West Bengal was only restricted to Rs.838.85 crore.  
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 Construction of new embankments, resuscitation of drainage channels and 

rivers, rehabilitation of dams and barrages etc., are not possible with the State’s 

own resources only. The State Government has formulated and is implementing 

three comprehensive flood management projects with Central assistance under 

FMP. Pursuant to the accordance of techno-economic clearance to the first 

phase, work of Ghatal Master Plan at an estimated cost of Rs.1214.92 crore by 

the Advisory Committee of MoWR, RD&GR, Government of India on 25th May, 

2015, specific proposal for obtaining investment clearance on the said project was 

submitted. But, in this regard, the hon. Chief Minister of West Bengal also wrote 

several letters. But the issue of accordance of investment clearance is still lying 

pending with MoWR, RD&GR of the Government of India. The hon. Chief Minister 

of West Bengal also wrote to the hon. Prime Minister on 19th June, 2015 and to 

the hon. Minister of Road Transport and Highways and Shipping on 22nd 

September, 2017 for accordance of investment clearance and inclusion under 

FMP to avail the Central grant. The revised estimated cost of the project is now 

Rs.12,38.95 crore and it has also been approved by the Advisory Committee of 

the Ministry of Water Resources, Government of India during its 136th meeting. 

But, the money has not reached West Bengal at all.  

 Fund release proposals for two ongoing projects under FMP namely, 

Kaliaghai-Kapaleswari-Baghai Basin Drainage Scheme were submitted on 31st 

August, 2017 for release of Rs.80 crore. But, it has not yet been released. More 
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importantly, the Ministry of Water Resources, Government of India vide letter 

dated 19th January, 2005 agreed to take up anti-erosion works on the banks of the 

Ganga for a total stretch of 120 kilometres. The Farakka Barrage Project Authority 

did not address the erosion problem in their defined jurisdiction. The State 

Government raised the urgency for taking up such works on several occasions 

through Farakka Barrage Project Authority. The hon. Minister, in-charge of 

Irrigation and Waterways Department highlight the issue vide his letter dated 3rd 

February, 2015. The hon. Chief Minister of the State wrote to the hon. Prime 

Minister on 10th August, 2017 to take up immediate restoration of eroded 

vulnerable zones of length 28.80 kilometres consequent to the decision of the 

MoWR, RD&GR to retrieve to its original jurisdiction communicated through the 

letter dated 11th July, 2017. A preliminary project report was prepared. That 

preliminary project report identified 28.80 kilometres at an estimated cost of 

Rs.1000 crore in the districts of Malda, Murshidabad and Nadia to take up anti-

erosion works on those vulnerable stretches of the bank of the River Ganga which 

are thickly populated. Almost 2,800 hectares of fertile land has been engulfed by 

the river and damages to the public and private properties is to the tune of 

Rs.1000 crore during the last 12 years. The Central Government should 

immediately provide adequate funds.  

 Sir, erosion of the banks of the Bhagirathi River is due to movement of coal 

carrying barges. We are repeatedly writing letters to the MoS (Home Affairs), Mr. 
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Rijiju. He is aware of all these facts but no response has come from him yet. The 

last letter was written on 29th March, 2017 but no response came from him. 

 The anti-erosion work was taken up by the Department in 2013-14 at the 

international border with Bangladesh to protect the border outposts of BSF and 

adjacent roads, pursuant to the decision taken in technical level meeting between 

India and Bangladesh. The schemes were in place and 100 per cent funding from 

Central Government of Rs. 96.56 crore under River Management Activities and 

Works Related to Border Areas was approved. Only Rs. 25.34 crore had been 

released by the Central Government in 2015-16. Now, the State Government 

submitted the proposal for the release of due funds of Rs. 71.21 crore in 2016-17 

but nothing has come.  

 Today, we are all sympathetic to all the States which are affected. I have 

given the figures of affected States also. Our West Bengal is also seriously 

affected but why you are treating us as a step-brother! When there is flood in 

Gujarat, you raise funds.  When there is flood in Bihar, you have joined with 

JD(U), you raise funds. You are raising funds for Maharashtra also. Where there 

is BJP, you raise funds. But why not in West Bengal! Why are you treating us as a 

step-brother? Why are you not releasing funds for West Bengal? After all, we are 

also the people of this country. The Prime Minister and your leaders are expecting 

that, in 2019, they will get 20 seats. You have got 22 seats. When the Prime 
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Minister addressed the meeting at Midnapore, the tent collapsed and 26 persons 

got admitted into the Midnapore hospital itself. 

 Sir, it is a national calamity, a national problem, all the people of the nation 

have to be addressed. They should take care of every State and release funds, 

which you had promised in the meetings. 
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SHRI KALIKESH N. SINGH DEO (BOLANGIR): Sir, I just came back yesterday 

from my Constituency. I saw the devastating effects of simultaneous drought over 

the last two or three years. Also, due to heavy rainfall in the last week a flood 

situation has surfaced. 

 Sir, natural calamities are not new, they have been continuously occurring. 

What is new in this entire situation is the apathy and the negligence of the Central 

Government towards the State of Odisha and the situation. 

 Last year, in 2017, as per the IMD Report, India received 59 per cent deficit 

rainfall. The livelihood of over 33 crore people was adversely affected by drought 

in 2017 and 2016. Yet, our Prime Minister says that he wishes to double the 

income of farmers. For that, he has raised the MSP on rice by a mere Rs. 80 and 

further by another Rs. 200, with the idea of giving 50 per cent profit to farmers. I 

can tell you with authority that this particular hike in the price of MSP does not 

give 50 per cent profit to the farmers of Odisha or that  of eastern India.  

I am sure the hon. Agriculture Minister will explain this process. It has 

already been discussed in  the Parliament. When you talk of doubling farmers’ 

income, when you talk of giving 50 per cent profits to the farmers of India, it is to 

the farmers of the whole of India. Why leave Eastern India out of it; why leave the 

States of Bihar, West Bengal, Odisha, Jharkhand, Chhattisgarh, Madhya 

Pradesh? These are all States which will be affected. The reason is, in the 1960s 

when the first Green Revolution happened, it happened in Northern India, it 
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happened in Western India. Regional imbalance of Eastern India can be 

demonstrated purely by the hardships that the farmers of this region face.  

 The Prime Minister has repeatedly talked about the second Green 

Revolution. But where is the second Green Revolution? It remains just another 

empty rhetoric of the current Government at the Centre.  

 Sir, Odisha has had 30 per cent deficit rainfall till today; 27 per cent deficit 

rainfall for the month of June. The problem is not the total quantity of annual 

rainfall but the erratic nature of it, the non-predictability that we have in the 

country as a result of climate change. Yet, the Government of India and especially 

the Agriculture Ministry have been unable to devise a concrete plan to tackle the 

adverse impact of climate change on agriculture.  

It is a well-known fact that the largest impact of this will be on the States of 

central and coastal India. However, I have not seen a single statement which talks 

about the adverse impact of climate change on agriculture, especially on the 

livelihoods of more than 60 per cent of people who live in this area, and the steps 

that will be taken by the Ministry of Agriculture in this case.  

Sir, we have seen the apathy of the Central Government not only in the 

major allocations towards this sector but even in the release of funds. Pradhan 

Mantri Krishi Sinchai Yojana has a fund sharing of 60 per cent by the Centre and 

40 per cent by the State, yet it is called Pradhan Mantri Krishi Sinchai Yojana. We 

have no objection. Call it what you like but out of the Rs.2,340 crore budget for 
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irrigation in Odisha, a mere Rs.47 crore has been released so far. We are already 

three or four months into the budget year. अगर आप पैसा नह� द�गे तो हम खच� कब कर�गे 

और अगर हम खच� नह� कर पाएगें तो िकसान� को लाभ कैसे द�गे, मनुाफा कैसे द�गे? Is this another 

example of doubling farmers income? Is this another example of the second 

Green Revolution that we talk of?  

Sir, simultaneously we have got the flood situation. While in the last seven 

days we have had heavy rainfall, the illegal dam built by Chhattisgarh 

Government on Mahanadi which dries out the river in summer season and when 

the floodgates are opened during heavy rainfall, it  indundates parts of coastal 

Odisha.  To date the Central Government has not taken a single step against the 

illegal dam. In fact, the Central Government, by choosing to remain a mute 

spectator, has actually aggravated the amount of difficulty on the people of 

Odisha. 

Sir, the Central Government is now constructing National Highways in the 

cities of Bhubaneswar and Cuttack. For the last 20 years they have been 

constructing. However, it is the lack of drainage facilities on these highways which 

is now causing a flood like situation in urban areas of Bhubaneswar and Cuttack. 

SHRI ANURAG SINGH THAKUR (HAMIRPUR): Poor planning of the UPA. 

SHRI KALIKESH N. SINGH DEO: Yes, it is poor planning of the UPA and poor 

implementation of the NDA. I am glad my friend Anurag Thakur agrees that both 

the UPA and the NDA have been poor in their outlook towards Odisha. 
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 The hon. Finance Minister says, “we will double the income of farmers.” 

Yet, the average growth rate of agriculture remains below 1.5 per cent. The share 

of agriculture in aggregate GDP is likely to decline to less than 10 per cent by 

2019-20. This is a sector on which 60 per cent of India’s population depends. 

They will only contribute 10 per cent or even less to the GDP. Can you imagine 

the per capita income of farmers or those who depend on agriculture? Yet the 

Government chooses to remain a mute spectator. This, coupled with 

demonetisation, which effectively removed liquidity from farming community or 

rural community, has crippled the farmers and landless labourers of Odisha. I am 

sure the same impact is there across the country. Yet the Government has 

refused to increase credit to the amount required to the farming community. I am 

sure the hon. Minister will explain in his statement as to how much credit has 

been actually deployed in the agriculture sector.  

 With due respect Sir, I was the mover of the Motion. …  removed me from 

no. 1 position to no. 2. I would request you to give me some time.  

माननीय सभापित :  हमार ेपास समय िनधा� �रत है। उसी म� काम चलाना है। 

�ी किलकेश एन.िसहं देव  : सर, ठीक है। उसके बदले म� दाम विृ� जो ह�ई है, जो डीजल और पै�ोल 

के दाम बढ़ाये गये ह�, since 2014. पहले धान का दाम दस �ितशत बढ़ाएगें लेिकन इनपटु का दाम 

50 �ितशत बढ़ाओगे तो िकसान� क� इ�कम आप �या डबल कर�गे? जो सूखा और बाढ़ होता है, उस 

पर आप �रए�ट नह� कर�गे। िजस िक�म से आपको �रए�ट करना चािहए, वह अगर आप नह� कर 

                                                           
 Not recorded. 
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सकते ह� तो म� माननीय गहृ मं�ी जी से अनरुोध क�ंगा िक वे ओिडशा क� तरफ देख�। We had 

cyclone Phailin when 10 lakh people were evacuated over three days. That is a 

record attempt and the hon. Minister and the hon. Prime Minister complimented 

the State of Odisha when that happened. We are happy to extend whatever 

support the NDRF requires to teach them how these matters are dealt with. The 

fact is that instead of increasing allocation for farmers of Odisha keeping in view 

the drought and flood situation which have occurred in Odisha, the Government is 

blocking the rightful waters of Odisha, constructing the Polavaram dam next to the 

State of Odisha where thousands of acres of tribal land will get inundated in an 

area which is naxal-prone and Maoist-prone, thereby creating landless labourers 

of thousands of tribal people. 

माननीय सभापित : अब आप समा� क�रए। आप समय से दो िमनट �यादा बोल चकेु ह�। 

�ी किलकेश एन.िसहं देव: सर, ठीक है, समा� करने वाले ह�। म� दो चीज� रखूंगा। There are some 

low-hanging fruits; very easy tasks. There are 30 railway stations in Odisha where 

you have to announce rake points to help the farmers of Odisha. It has been 

languishing in the Ministry of Railways for years but not one step has been taken 

towards that. Lastly, जो �धान मं�ी फसल बीमा योजना है, िजसका 50 �ितशत पैसा के�� 

सरकार से आता है और 50 per cent is contributed by the State Government. It is 

called Pradhan Mantri Fasal Bima Yojana. हम� कोई आपि� नह� है। �धान मं�ी का नाम 

आप लेते रिहए लेिकन पैसा तो �रलीज क�िजए। जो �ॉप इं�योर�स का पैसा इस साल का 4-6 महीने 
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िडले हो रखा है, आज तक ओिडशा रा�य म� नह� आया है। The rains have started; farmers 

don’t have access to it.  

माननीय सभापित : अब आप समा� क�रए। �ी �तापराव जाघव जी, आप �ार�भ क�रए। 

SHRI KALIKESH N. SINGH DEO : The Government of India must impress upon 

those insurance companies to ensure that this money is released in a timely 

manner. I am not saying that you should double the farmers’ income, but at least 

there should be a semblance of giving some benefit to the farmers of India, 

especially to those of my State of Odisha.  

 

माननीय सभापित : माननीय सद�यगण, मेर ेपास इस िवषय पर बोलने वाल� क� ल�बी सूची है। जो 

भी सद�य अपना िलिखत भाषण सभा पटल पर रखना चाहते ह�, उनको अनमुित दी जाती है िक वे 

अपना िलिखत भाषण सभा पटल पर रख द�। �तापराव जाघव जी, अब आप बोिलए। 
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16 00 hrs 

�ी �तापराव जाधव (बुलढाणा): सभापित महोदय, हम लोग सदन म� िनयम 193 के तहत बाढ़ और 

सूखे क� ि�थित के बार ेम� चचा�  कर रह ेह�। इस पर कई बार सदन म� चचा�  हो चकु� है। जब हम इसका 

कारण ढूढ़ने जाते ह� तो एक कारण यह सामने आता है िक पया�वरण म� प�रवत�न के कारण कह� सूखा 

तो कह� बाढ़ जैसी ि�थित पैदा हो जाती है।  

16 01 hrs          (Shri Anandrao Adsul in the Chair) 

 सभापित महोदय, म� आपके मा�यम से कृिष मं�ी एव ंसबंिंधत मं�ी जी से पूछना चाह�गंा िक 

पया�वरण के िहसाब से अ�छे िदन लाने के िलए हम पेड़ लगाने का काम कर रहे ह�। के�� सरकार, 

रा�य सरकार, सामािजक स�ंथाए ंऔर �यि�गत �प से कई लोग� ने साल� से कई पेड़ लगाए ह�। 

अगर हम उन पेड़� क� िगनती कर�गे, जमीन पर लगने वाले पेड़� क� जमीन का िहसाब लगाएगें तो हम 

देश से �यादा पेड़ अपने �देश म� लगा चकेु ह�, लेिकन कभी इसक� एकाउंिटंग नह� ह�ई िक हमने िकतने 

पेड़ लगाए और उनम� से आज िकतने पेड़ िजदंा ह�। आज िकस वजह से यहा ंपर यह ि�थित बन रही है।  

 सभापित महोदय, हम कोई योजना लाते ह� तो उसक� िनगरानी भी होनी चािहए। जो लोग 

योजना के िहसाब से सही ढंग से काम नह� करते ह�, उनको दिंडत भी िकया जाना चािहए। िपछले तीन-

चार साल� से महारा��, मराठवाड़ा और बलुढ़ाणा जैसे िजल� म� सूखे क� ि�थित रही। वहा ंक� छोटी 

फसल� सूखे से ख�म हो गई ं, लेिकन जो हमारी बागयती खेती थी, वहा ंपर हमने फल� के पेड़, जैसे वहा ं

पर सतंरा, मौसमी और आम के पेड़ लगे ह�ए थे, िज�ह� िकसान� ने 10-15 साल मेहनत करके बड़े िकए 

थे, वे भी सूखे क� ि�थित के कारण सूख गए। सरकार के मा�यम से �ित हे�टेयर चार-पाचं हजार 

�पये क� मदद िमलती है। एक पेड़ म� फल आने म�  िकसान� के पाचं-साल तक का समय चला जाता है 

लेिकन वहा ंपर सरकार क� तरफ से बह�त कम पैस� क� मदद क� जाती है।  
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 सभापित महोदय, हमारी सरकार ने �धान मं�ी फसल बीमा योजना जैसी एक अ�छी योजना 

श�ु क� है, लेिकन उसका जो असर गावं� के िकसान� तक िदखना चािहए था, म� कृिष मं�ी जी के 

स�ंान म� लाना चाह�गंा िक अभी तक उसका वैसा �भाव नह� िदख रहा है। िपछले साल महारा��, 

मराठवाड़ा के कुछ िजल� म� सूखा पड़ा था। वहा ं पर लोग� ने बीमा कराया था और बह�त सार े

इं�टॉलम�ट्स बीमा कंपनी को िदए थे। बीड िजले के कम से कम पाचं सौ िकसान� को बीमा कंपिनय� ने 

एक �पया िदया। यह बीमा कंपनी के िलए भी शम�  क� बात है। सरकार को भी इसम� स�ंान लेना 

चािहए िक जब करोड़� �पये का इं�टॉलम�ट िकसान और सरकार िमल कर बीमा कंपनी को देते ह� तो 

बीमा कंपिनय� से हमार ेिकसान� को �या िमल रहा है? 

 म� आज क� चचा� के मा�यम से कृिष मं�ी जी से कहना चाह�गंा िक वे अपने जवाब म� बताए ंिक 

हर साल िकसान� का 50 �ितशत इं�टॉलम�ट और सरकार क� तरफ से भर ेजाने वाले इं�टॉलम�ट क� 

िकतनी रकम बीमा कंपिनय� को जाती है। हर साल बीमा कंपनी नकुसान भरपाई के मा�यम से 

िकसान� को िकतना पैसा देती है? अगर इसका िहसाब देखा जाए तो फसल बीमा योजना िकसान� के 

िलए कम और बीमा कंपिनय� के मनुाफे के िलए �यादा चलाई जा रही है, ऐसा वहा ंके सभी लोग� को 

�म पैदा हो रहा है।  

 सभापित महोदय, जब हमार े यहा ं पर कह� सूखा पड़ता है तो कह� बाढ़ आती है। इससे 

िकसान� का �यादा नकुसान होता है। यह कृिष �धान देश है। हमारा देश िकसान� के देश के �प म� पूरी 

दिुनया म� पहचाना जाता है, लेिकन िकसान सभी तरह क� िवपदा और नकुसान झेलते ह�। िकसान 

सरकार क� तरफ बह�त आशा के साथ देखते ह� िक सरकार क� तरफ से हमारी मदद होनी चािहए। 

सरकार के �ारा बह�त उ�ह� कम मदद िमलती है। म� कृिष मं�ी जी से िनवेदन करना चाह�गंा िक िजस �े� 

म� बाढ़ आती है या िजस �े� म� सूखा पड़ता है, उसके कारण वहां फसल बबा�द हो जाती है। िजस 

फसल को िकसान� ने ब�क से कज� लेकर, अपना पसीना बहा कर उगाते ह�, अगर वह बाढ़ या सूखे से 
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बबा�द हो जाए तो उन िकसान� का ब�क कज� तरुतं माफ होना चािहए। यिद िकसान के घर फसल नह� 

आएगी, तो िकसान ब�क का कज� कहां से उतारगेा? अगले साल बआुई के िलए बीज और खाद लेने के 

िलए िकसान पैसा कहां से लाएगा? ऐसी ि�थित म� सरकार को कानून बनाना चािहए या ऐसी पािलसी 

बनानी चािहए िक जहां सूखे या बाढ़ क� वजह से िकसान� का नकुसान होता है, वहा ंिकसान� ने खेती 

के िलए जो कज� िलया है, वह माफ होना चािहए।  

 महोदय, बाढ़ क� ि�थित से खराब फसल का सव� होता है और इस सबंधं म� जो कानून बनाए 

गए ह�, िकसान� को उनका पूरा लाभ नह� िमलता है। रा�य सरकार� यह कहती ह� िक हमने क� � सरकार 

को मदद के िलए ��ताव भेजा है, लेिकन क� � सरकार �ारा मदद भेजने म� इतनी देर हो जाती है िक 

िकसान� क� दूसरी फसल क� बआुई का समय उनके हाथ� से िनकल जाता है। हमार ेिजले म� अ�छी 

बरसात हो रही है। वहा ंबआुई का काम हो चकुा है, लेिकन म� बलुढाणा िडि���ट के िलए कृिष मं�ी जी 

से कह�गंा िक नेशनलाइज ब�क� ने िकसान� को फसल के िलए जो कज� िदया है, वह कुल िकसान� का 

18 परस�ट भी नह� है। अभी तक िसफ�  18 परस�ट के करीब िकसान� को ही कज� िमला है। कोई 

रा��ीयकृत ब�क िकसान� को कज� देने के िलए तैयार नह� ह�। िकसान महीन� से च�कर काट रह ेह�। 

सरकार क� तरफ से जो मदद िकसान� को दी जाती है, वह ऑनलाइन एकाउंट खाते म� दी जाती है। 

अभी �� काल म� हमार ेदूर सचंार मं�ी जी ने भी कबूल िकया है िक इस देश के बह�त सार ेइलाके ऐसे 

ह� जहां इंटरनेट या �ॉडब�ड सिुवधा अ�छी हालत म� नह� है। देहात� क� ब�क शाखाओ ं म� इंटरनेट 

सिुवधा अ�छी नह� है। ऑनलाइन जाने वाला पैसा भी समय पर िकसान� के खात� म� जमा नह� होता 

है। िकसान� को अज� भी ऑनलाइन देनी पड़ती है। चूिंक दो-दो, चार-चार िदन इंटरनेट बदं रहता है 

इस वजह से ऑनलाइन ए�लीकेशन भेजने म� काफ� समय बरबाद हो जाता है। िडिजटल इंिडया या 

ऑनलाइन �यव�था करने से पहले देहात� म� अ�छी इंटरनेट सिुवधा हर िकसान तक पह�चंनी चािहए। 

बलुढाणा िजले म� कुछ जगह� ऐसी ह� जो सूखे क� चपेट म� ह� और कई जगह� ऐसी ह� जहां �यादा बरसात 
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होने से फसल� का नकुसान हो रहा है। ऐसी ि�थित म� वहा ंकृिष िवभाग के जो अिधकारी काम करते ह�, 

उनके सव��ण म� भी बह�त फक�  आ जाता है िक एक ही िजले के दो तहसील� म� अलग-अलग ि�थित है। 

मेर ेबलुढाणा िजले म� िसडंखेडराजा, देआलगावं राजा, लोनार आिद दो-चार तहसील म� बह�त कम वषा� 

है। जबिक जलगावं, स�ंामपरु, मोहताला, मेहकर आिद तहसील� म� बरसात �यादा होने से वहा ंक� 

फसल खराब होने जा रही है। ऐसी ि�थित म� हमारी पािलसी होनी चािहए िक जैसे इंिडिवजअुल 

िकसान� के िलए  फसल बीमा योजना बनाई ह�ई है िक िकसी �यि� का नकुसान होगा, तो उसक� 

भरपाई होगी। ऐसे ही बाढ़ म� या �यादा बरसात से िकसी भी िकसान का नकुसान होता है, तो चाहे 

िकसान� क� स�ंया कम हो, उस ए�रया के िकसान� को भी सरकारी मदद समय से िमलनी चािहए।  

महोदय, सूखे के समय सबसे �यादा िक�लत पीने के पानी क� होती है। वहा ंट�कर� से पानी 

िदया जाता है और पानी देने का कोई िनयम नह� है। चार-पाचं हजार क� सं�या वाले गावं� म� दस 

हजार लीटर वाला केवल एक ट�कर भेज िदया जाता है। जब ट�कर वहा ंजाता है, तो वहा ंझगड़ा हो 

जाता है और कई गावं� म� तो दगंा तक हो जाता है। इसके िलए भी कानून होना चािहए िक यिद िकसी 

गावं म� पीने के पानी क� िक�लत है, तो वहा ंक� जनस�ंया के िहसाब से वहा ंिकतने लीटर पानी देना 

है, यह सरकार को तय करना चािहए। सरकार �ारा कई बार िकसान� के बोरवेल का अिध�हण िकया 

जाता है, लेिकन दो-दो साल� तक िकसान� को पैसा नह� िदया जाता है और इस वजह से कभी-कभी 

िकसान इसके िलए मना कर देते ह�। हम जो भी हम घोषणा करते ह�, उसका फायदा सही ढंग से 

िकसान� तक पह�चें, इस बात को सिुनि�त िकया जाना चािहए। बाढ़ और सूखा, हमार ेरोकने से �कने 

वाले नह� ह�। ये आपदाए ंपहले भी आती थ� और भिव��य म� भी आती रह�गी लेिकन इनके िलए जो 

उपाय करने क� ज�रत है, उसके िलए ठीक से पािलसी बनाने क� ज�रत है।                            
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 SHRI D.K. SURESH (BANGALORE RURAL):  I would like to place my views on 

recent flood and drought situation in various parts of the country under rule 193.  

 Flood have caused considerable damage across India this season. so 

much that 91 districts in 12 Indian states have been affected by floods since the 

beginning of this monsoon.  A total of 511 people have lost their lives and 176 

people have been injured. Floods have damaged around 55,000 houses with the 

greatest number being Manipur's (17,846). People have also lost their means to 

livelihood as 1,37,008 animals have been affected and crops in an area of 81,147 

hectare all over the country have been damaged by flood waters.  

 According to data from the Central Water Commission (CWC), one fifth of 

global flood related deaths take place in India. In the 64 year from 1953 to 2017, 

more than one lakh people have died due to floods and damage to crops. Also, 

infrastructure and housing have been pegged at Rs. 3,65,860 crore, which is 3 

percent of the country's current Gross Domestic Product (GDP). 

 After very heavy rains in the catchment area due to active Southwest 

monsoon during last one month, causing severe floods in South and North 

Karnataka. The flood levels in Cauvery and Krishna Delta were beyond the 

control till last week. Out of the 30 districts in Karnataka, 29 of them received 

rainfall which is above normal level. The worst affected state in terms of loss of 

lives has been Karnataka with 128 deaths.  
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 The various dams along the Tungabhadra and Hemavathi rivers have been 

receiving massive inflow and that the water levels are above the danger mark. 

The water levels at Linganamakki dam rose to 1785.90 feet, close to the full 

reservoir level of 1819 feet. While the levels at Bhadra dam was similarly high at 

162.1 feet against its maximum level of 186 feet, the water level at Thunga dam 

has reached its maximum capacity of 588.24 feet.  

 As per the Dam Safety Protocol issued by the Central Water Commission, 

when the quantum of outflow from a dam is equal to the inflow, it would be 

considered a natural flood. However, when the quantum of outflow from a dam 

exceed the inflow, it is classified as a manmade flood.  

 After farmers suffered crop loss from drought over the past three years, 

they are now worried that they may face more losses from floods. Despite the 

good news of filled reservoirs, heavy downpour has caught farmers by surprise 

resulting in damage to crops in both Malnad region and in a few districts in the 

plains of Karnataka.  

 Except paddy, almost all other crops have been affected as farmers were 

not prepared for such heavy rainfall. Plantation crops have been worst hit in 

Kodagu, Chikkamagaluru and Shivamogga districts. Coffee beans will fall off the 

plants if rainfall continues at this pace, from a condition called 'Wet Foot'. Pepper 

and other cash crops have also been affected.  
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 Therefore, I urge upon the Government  to consider the largely affected 

areas of Karnataka as a special case and announce a special package of 1000 

crore to help the flood affected farmers in the State.  

Thank you. 
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�ी िवनायक भाऊराव राऊत (र�नािगरी-िसधुंदुग�):   आज िदनाकं 25.07.2018 के िदन सभागहृ 

म� Under Rules 193 पर चचा�  म� म� अपना िवचार िलिखत �व�प म� द ेरहा ह�।ं कृपया �वीकार कर� ।  

 इस वष� म� बरसात के मौसम म� महारा�� के क�कण �ातं (र�नािगरी और िसधूंदगु�  िजले) म� 

बह�त-सी बि�तय� म� बड़ी मा�ा म� बाढ़ आयी थी। इस वष� म� बा�रश �यादा होने क� वजह से सम�ु 

तटीय �े� और नदी िकनार ेके गावं म� बाढ़ क� ि�थित बनी थी। इसके कारण नदी और सम�ु तटीय 

गावं क� बि�तय� म� पानी घसुने से भारी मा�ा म� नकुसान ह�आ। कई गावँ� का म�ुय शहर� से दस-प�ंह 

िदन� तक सपंक�  नह� हो रहा था। मरीज� और छा�� को इसका भारी नकुसान सहन करना पड़ा। 

 मेर े�े� के या�ी महारा�� के र�नािगरी और िसधूंदगु�   िजले के सम�ु और नदी के पास बसे ह�ए 

ब�ती को हर वष� इस आपि� से गजुरना पड़ता है। हम लोक �ितिनिध और वहा ंके �थानीय लोग वष� 

से मागं करते आ रहे ह� िक सम�ु तटीय ब�ती के पास सरं�क दीवार एव ंबाधं बनाया जाए ।  हमार े

क�कण यानी र�नािगरी िसधूंदगु�  िजले म� बह�त-सी निदया ंह�, जो पूरी तरह से िम�ी एवं प�थर से भर 

गयी ह�। इन निदय� से प�थर, िकचड़ एवं िम�ी िनकालने का काम होना चािहए तािक बरसात का पूरा 

पानी नदी म� ही रह जाए ।  बालू (स�ड) िनकालने का काम लगातार होता रहेगा, तो बाढ़ क� ि�थित नह� 

रहेगी।  

 म� मागं करता ह� ंिक मेर े�े� के महारा�� रा�य के र�नािगरी िजले और िसधूंदगु�  िजले म� सम�ु 

तटीय जो गावँ ह�, उ�ह� सरंि�त करने क� योजना शी� बनाए ंऔर लोग� को राहत देने का काम शासन 

क� तरफ से कर� । 

 ध�यवाद, 
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�ी �ीरगं आ�पा बारणे (मावल) : 193 पर म� देश भर म� सूखे से िकसान� का जो हाल होता आया 

है, उस पर म� अपनी बात रख रहा ह�।ं  

 िपछले चार साल� से देश के कई रा�य� म� सूखा और �यादा बा�रश से िकसान� का भारी 

नकुसान ह�आ है। इस वजह से �यादातर िकसान आ�मह�या कर रहे ह�। देश भर म� खासकर महारा�� 

रा�य म� सबसे �यादा िकसान आ�मह�या कर रहे ह�। महारा�� के िवदभ� मराठवाड़ा का इलाका सूखे 

से �यादा �भािवत है। कई बार ओले िगरने से िकसान� क� फसल का नकुसान हो जाता है। रा�य 

सरकार� िकसान� को राहत देने के िलए मदद करती ह�, लेिकन यह मदद समय पर उ�ह� नह� िमल पाती 

है। के�� सरकार �ारा िकसान� को अिधकतम मू�य (िनधा��रत रकम) देने क� �यव�था होनी चािहए 

तािक िकसान� के ह�ए नकुसान क� भरपाई उ�ह� िमल सके।  

 म� के�� सरकार से िकसान� को समय पर मदद करने क� मागं करता ह�।ं इसके साथ ही सरकार 

�ारा िकसान� का सूखा और भारी बा�रस एव ंओले िगरने के कारण हो रहे नकुसान का भगुतान समय 

पर देने क� मागं करते ह�ए आ�मह�या��त िकसान� के प�रवार� को मदद देने क� भी मागं करता ह�।ं  
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SHRIMATI PRATYUSHA RAJESHWARI SINGH (KANDHAMAL): Thank you for 

giving me this opportunity  to participate on this crucial topic of floods in Odisha.  

 Floods have devastating consequences and the entire Odisha is flooded 

due to the continuous rains in these past few days. It's fortunate to see how the 

people are suffering due to this mishap. The National Highway 59, connecting 

Gopalpur to Raipur and National Highway 26, connecting South India via 

Kalahandi also covers a major part of my Parliamentary Constituency, 

Kandhamal. The roads have been adversely affected. It has been four long years 

since the work on the highway commenced but it is still incomplete, conveyance 

on these roads due to floods and heavy rain have been next to impossible. The 

interior Naxal affected areas of Kandhamal like Landagaon, Baaliguda, 

Barakhama, Sindhiguda roads which are connected to nearby districts like Boudh, 

Kalahandi, Bolangir, Sonpur are submerged. The rain has washed away more 

than 1,22,791 people, taken 9 lives and has affected around 734 houses causing 

further menace. I urge to know, what is causing this delay in completion of the 

highway and also seek immediate remedies for solace.      
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DR. P.K. BIJU (ALATHUR): Thank you very much for giving me the opportunity 

to bring your attention in to the ongoing catastrophic calamity faced by Kerala.  

 Flood is one of the biggest recurring and frequent natural  calamity faced by 

India. It has catastrophic and spiraling effect on our economy. Compared to the 

urban, rural people are the worst victims. Due to recurrent prevalence, the 

economic loss and life damage caused by the flood has put more burdens on 

economy than any other natural disaster. India also has continuously suffered by 

many flood events which claimed huge loss of life and economy. Poor people and 

farmers are at the receiving end of each and every disaster. It has been found 

that the incidences of the flood are increasing very rapidly. Causes can be climte 

change, cloud bursting, tsunami or poor river management, silting etc. but 

devastation is increasing both in terms of lives and economies. Disaster 

management in India has very organized and structured programmes and policies 

but administration and implementation of these programs demand more 

efficiency.  

 Kerala is facing the worst flood in three decades. Heavy rain lashed several 

parts of Kerala for the last three weeks, caused severe flooding in many districts. 

People are struggling for drinking  water, food, medicine, shelter etc. Around more 

than 100 people have died and more than 10000 houses have been damaged 

either  fully or partially. Houses are submerged under water. People have left their 
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homes and shifted to relief camps. More than one lakh flood-affected  people 

continue to stay in make-shift relief camps in Kerala. Education of the students 

have come to a halt. Schools are shut and turned into relief camps. They have 

lost their books and other schooling aids. Holidays  for several  days are declared 

for all educational institutions including professional colleges. Farmers are the 

worst hit category. Crops are under water domesticated animals are either died or 

left for their own. Heavy losses have incurred in the agricultural sector. There are 

recorded reports of damage to standing crops in more than 10000 hectare. 

 Normal life has been disrupted completely. People are unable to step out of 

their homes to purchase essentials due to water logging. Roads are closed and 

under water. Shops are shut. Power is disconnected will take time to get restored. 

Diseases are spreading across the states. The functioning of the public offices is 

disturbed. The tourism sector, which is one of the major money minting sectors of 

the economy of Kerala has crashed completely. Train services were disrupted for 

some time as the railway tracks between Ernakulam and Kayamkulam came 

under threat from rising water. The continuous, incessant raining has affected all 

facets of life in Kerala.  

 The most affected districts are Kottayam and Alappuzha. In Alappuzha 

alone, a total of 84,618 people were in 271 relief camps. Worst affected is the low 

lying Kuttanad region where flooding has made life miserable and thousands of 

people are stranded. People  are unable to step out of their homes to purchase 
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essentials due to water logging. Most roads have been completely submerged in 

Alappuzha and traffic is continued to be disrupted due to inundation. In kottayam, 

1/3rd of the district remains inundated. About 17,034 people are in 110 camps. 

The whole of Pala town in Kottayam was under the waters for almost the whole 

day as the Meenachil river breached its banks. At many places, the water rose 

nearly five feet in living areas, making mobility next to impossible. Idukki, 

Ernakumam, Thrissur, Malappuram and Wayanadu are the worst hit districts. 

Villages located near the Sea came under relentless battering from waves. 

Several coconut trees were uprooted as tidal waves wreaked havoc in the coastal 

belt of districts. Seawalls have been damaged in many places. Most houses along 

the coast were damaged as waves swept across the beaches. Several landslides 

have been reported from hilly districts and power supply has been disrupted in 

many districts. Even though the rain has subsided, flood water is yet to recede in 

low-lying areas which cause a very serious threat of outbreak of epidemics. 

Preventive measures should be strengthened to ensure that infectious diseases 

do not break out. We need a more efficient national policies and organized 

strategies to face the floods.  

 In December 2017, the severe cyclonic storm, Ockhi, lashed out in Kerala, 

Tamil Nadu and Lakshadweep spelled havoc in these regions. Around 250 

people, majority of them are fishermen lost their lives due to it. The ongoing heavy 

downpour is the second mishap Kerala is facing within 7 months of the Ockhi 
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cyclone. Kerala is yet to recover from the causalities caused by the storm. We 

have requested for 7000 cr for the rehabilitation and resettlement of the affected 

families but the centre was allotted a meager amount of 431 cr only now the state 

is facing another calamity. Besides Kerala, states such as Tamil Nadu and 

Andhra from the Southern region and poor states from the North India such as 

Bihar and Uttar Pradesh are frequent victims of recurrent floods.  

 I conclude with a request for the intervention and assistance of the Central 

Government at the earliest. The Centre should depute a team to assess the 

damages as early as possible. Kerala has requested for Rs 832 crores to face the 

challenges caused by the ongoing southwest monsoon. Releasing of the funds at 

the earliest is important to bring normalcy to people's life.  
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SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): The per capita live 

storage in India is about 209 m3  based on population of 2011 – for Russia 6103 

cubic meters, for Brazil 3145 cubic meters. a per capita water availability   of less 

than 1700 cubic meters (m3), is termed as a water-stressed condition whereas if 

per capita availability  falls  below 1000 m3, it is termed as a water scarcity 

condition. in India,  the per capita availability  is reducing progressively owing to 

increasing population from 2209 cu.m. (cubic meter) per year in 1991 to about 

1545 cu.m. per year in 2011. To increase the live per capita water storage as well 

as per capita water availability in the country, the Committee recommended 

creation of storage-based water resources projects on appropriate sites can result 

in increased per capita live storage capacity.  

 As agriculture statistics released by the Ministry of Agriculture, only 5.6% of 

the net sown area is under micro irrigation.  

 Committee recommended undertaking a study on the efficacy, merits, 

viability or sustainability of traditional water recharge/harvesting techniques in 

India.  

 In Drip irrigation, water is delivered at the root zone of the crops through 

emitters like drippers, micro sprinklers. This method has less water requirement 

resulting in water saving, higher fertilizer application efficiency, energy 

conservation, higher water use efficiency, and is feasible in different terrains and 
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suitable for problematic soils and prevention of water logging. The Committee 

also note that through 'fertigation' process in sprinkler/drip irrigation systems, 

more efficiency is achieved by combining fertiliser as well as water soluble 

fertilizers, thereby increasing fertilizer use efficiency from 80 to 90 per cent. 

Committee recommended that the Ministry should also come up with novel 

initiatives to incentivise the State/UTs to adopt Sprinkler and Drip irrigation 

systems and also take steps to promote 'fertigation' across the country.  

 In a research study on flood and drought management practices in India, 

transfer of surplus monsoon water to storage structure include creation of ground-

and suface-water storages, integration of small reservoirs with major reservoirs, 

integration basin planning; inter-basin transfer of water, etc. Long term adaption 

involves the development of community-based natural resources management 

plans, developed and implemented through a participatory approach and making 

full use of traditional knowledge. These practices are being implemented in 

Maharashtra and the Standing Committee on Water resources has acknowledged 

these achievements. It also recommended their replication in other States.  

 The Committee are fully convinced that there is an imperative need to 

remove the encroachment and for repairing, renovating and restoring the water 

bodies not only to improve the health of Water Bodies but also to ensure a 

positive impact on the Accelerated Irrigation Benefits Programme.  
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 Taking cognizance of the significance of the Remote Sensing Technique in 

monitoring the Irrigation projects, the Committee recommended the Ministry to set 

up and maintain well-established infrastructure/arrangements for obtaining better 

resolution imageries within this financial year, which would cost effective as well – 

in the long run.  

 The Committee note that under the National Aquifer Management 

(NAQUIM) programme initiated since 2012, only an area of 5.5 lakh sq. km. has 

so far been mapped and 23 lakh sq km remain to be trapped for which Rs. 3000 

crore is needed. Committee noted that although a total outlay of Rs. 3319 crore 

has been made for 12th Plan (2012-2017) for the scheme of Ground Water 

Management and Regulation with Aquifer Mapping as one of the components, a 

total expenditure of only Rs. 146.48 crore has been made on Aquifer Mapping 

upto June, 2016. Committee opined that the monitoring and implementation works 

under NAQUIM be intensified by the Government.  

 'Water budgeting' is an accounting of all the water utilized by the system 

that flows into and out of a project area. Proper water budgeting is helpful to 

conserve water from rainfall and surface run off to the extent possible. Since 

'Water Budgeting' is an efficacious technique for judicious and efficient use of 

water in the country, the Committee strongly recommended that appropriate 

guidelines be issued by the Government to all State/UTs, Central 
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Institutions/bodies and local bodies to promote and popularize the concept of 

'Water Budgeting' all through the country.  

 Committee recommend that the Ministry/Government institute a study on 

viability of introducing piped-water supply to the field – which will definitely reduce 

losses in water conveyance losses in canals and ensure water availability to tail-

end farmers as well on a large-scale.  

 For the 'Per Drop More Crop' component of the Prime Minister's Krishi 

Sinchai Yojana (PMSY), the Committee recommended performance evaluation of 

the project.  

 What are the physical and financial achievements under PMKSY, so far? 

 Standing Committee recommended study of the impact of climate change 

on water resources conservation in the country, so that a pragmatic solution could 

be found to meet the adverse effects of climate change on water resources 

conservation.  

 The inter-linking of rivers has the potential for addressing the twin problems 

of water scarcity and flooding in the country. 

 The Committee recommended the Ministry to take fresh initiatives for 

technology transfer from other countries, for emulating the successful models of 

other  countries/states suited to the needs of the country.  

 The Committee have also been informed about the Israel Model of 

Irrigation, which has led to an increase in water use efficiency, and their 
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innovation for efficient and sustainable water use that has made them 

international leader in developing water-saving technology in agriculture. 

 Salient feature include: 

Treatment and reuse of almost all of the nation's domestic waste water for 

irrigation in the agricultural sector. The importance of treated effluent was 

recognised by the Israel Government and the concept of considering effluent as 

resource instead of nuisance was adopted. With governmental support, sewage 

infrastructures were developed and upgraded nationwide, which enabled them to 

turn the environmental hazard to valuable resources. The use of treated water in 

the country was about 0.450 BCM per year in 2014. It may be noted that the 

Israel is using 86% of the effluent produced in the country as on date and 

planning for using 90% of the effluent produced.  

 In view of scarcity of water, the brackish water was progressively being 

used for irrigation and industry. The use of brackish in the year 2010 was about 

0.175 BCM per year. 

 The total capacity created for destination of sea water and brackish water 

by the end of 2015 was about 0.537 BCM per year. Another 0.150 BCM capacity 

was under planning/construction.   

 Development of new crop strains that provide 10 times higher yield with the 

same amount of water; 
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 Pioneering work in drilling exceptionally deep wells. Reaching 1,500 metres 

and pump settings as high as 500 metres; 

Controls of algae blooms in reservoirs for reused water 

Innovative, multi-tiered water safety methods, early warning systems and 

other technologies. 

The aim is to minimize costs and to charge water tariffs that are as 

reasonable as possible. Efforts should be made to minimize cross-subsidization 

between the various sectors when fixing water tariffs. This is in contrast to the 

practice ollowed in India, where the power to agriculture is highly subsidised. 

Since power is a main component of the cost of ground water extraction, the 

availability of cheap/subsidised power in many states has resulted in greater 

extraction of this resource.  

 In the light of declining levels of groundwater in the country, the Standing 

Committee on Water Resources has recommended that the practice of free 

supply of electricity to farmers for extraction of ground water be regulated.  

The village community in the three (3) districts,The aquifer-based participatory 

ground water management pilot projects in the three districts of Satara, Jalna and 

Beed in Maharashtra was undertaken under Maharashtra Water Sector 

Improvement Project (MWSIP), aided by World Bank.  
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The local community in each village was organised into Gram Panchayat Level 

Committee (GPLCS), having their own by-laws, whose Executive Committees 

were elected through democratic elections; 

The GPLCs deliberated on current ground water situation and adopted 

appropriative intervention to improve ground water efficiency, reduce ground 

water extraction and arrest declining of water levels; 

The community manages aquifer with the help of NGO as per the Ground Water 

Management Action Plan (GWMAP); 

Based on the capacity of the aquifer and availability of surplus runoff, the artificial 

recharge structures were finalized.  

The same aquifer based participatory ground water management is being 

replicated in 'Jal-swarjya' project (of Maharashtra Rural Water Supply and 

Sanitation Department) - which is being implemented in 7 districts of the State.  

 The Committee have also been apprised of the successful implementation 

of ground water management by Gram Panchayat in Hiware Bazar, Ahmednagar 

district, Maharashtra. This which was achieved through water budgeting leading 

to change in cropping pattern; use of Drip/Sprinkler irrigation on the demand side, 

construction of rain water harvesting structure, e.g. earthen bunds, percolation 

tanks, stone bunds, check dams, trenches etc.; and revival of water bodies on the 

supply side. This successful ground water conservation model to be replicated in 

all states.  
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Under the  project of Reuse of treated wastewater at Naval Civilian Housing 

Colony, Mumbai treated wastewater used for irrigation of green landscape, 

parks/gardens and plantations. Approach: A decentralized system installed in the 

residential housing colony treats domestic wastewater (both black and grey) using 

soil biotechnology (SBT). 

Outcome: Treated wastewater is used locally to maintain an estimated green area 

of 2.2 acres (0.89 hectares). It is also used for meeting 180 days of horticultural 

water requirements. The decentralized system has reduced the colony's 

dependence on water tankers.  

'Shirpur Pattern and Angioplasty in 'Water Conservation' utilises low cost 

technology for water conservation. Mr. Suresh Khanapurkar a retired geologist 

has designed and developed a low cost technology driven solution to conserve 

ground water resources. Shirpur taluka, Dhule district of Maharashtra – only 

12.94% of its land under cultivation is irrigated.  

 The main idea was to arrest the rainwater locally and strictly not allow it run away 

to the river.  

The objectives of Shirpur pattern are as follows: 

 To increase the water table of the region so that water would be available 

round the year; 

 To increase irrigation facilities from 10 to 12% to 80% in all the villages; 
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 To enable farmers to have access to water and thereby increase their 

agricultural productivity by facilitating them to grown two to three crops a 

year;  

 To ensure safe drinking water supply to the villagers; 

 To ensure water availability to rural artisans and rural entrepreneurs.  

 

 To achieve this he thought of incorporating the following components 

a) Recharging of wells from nearby canals and dams; 

b) Constructing cement structures (bunds) on streams; 

c) Widening and deepening of streams; and  

d) Removal of the impervious layers in the stream (Angioplasty technique) 

 

Firstly a stream is considered as a unit.  The stream on which check dams are 

to be constructed is studied with great details with the help of topography 

sheets/maps.  

Secondly, to increase the storage capacity of the shallow streams and trap 

each drop of water falling in that area it is dug from its source, making it  40 fit 

deep or little more and upto 80 ft wide and embankments are built so that the rain 

water would be harvested in maximum quantity. After each 100-300 m, concrete 

bunds (without gates) are constructed in it, so as to create large reservoirs from 

where water can be continuously percolated vertically and laterally.  
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Thirdly removal of the impervious layers in the stream is a critical step in the 

process. Excavation upto 15-40 ft is necessary to reach the porous layers –

PROCESS TERMED AS angioplasty in water conservation.  

The major outputs of the watershed work measured in terms of increasing the 

water level and storage is as follows: 

a) In basalt area the water level rose from 500 feet to 15 feet in summer and 

in the alluvial areas of Tapi the water level has come up from 280 feet to 80 

feet. 

b) A minimum of 5 crores liters (50,000 m3) and a maximum of 15 crores litres 

(150,000 m3) of water has been stored because of widening and deepening 

of the stream. Total water conserved due to these dams is 400 million cubic 

feet (mcft). Consequentially the water level in the bore wells on either side 

of the bank of the stream up to two km distance has risen by 150 feet.  

c) In terms of increase in irrigated area it is observed that 1952 hectares 

(4880 acres) has been irrigated. The average return on investment is 70% 

(varies between 114% to 73%) 

d) As of 2016, farmers in the 55 villages have benefitted from this and earn 

minimum Rs. 4 to 5 lakh in just 4 acres of plantation. Despite scanty rainfall, 

water is available round the year in 60 villages of Shirpur.  
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e) The water revolution has drastically changed the lives of the farmer in the 

talukla. Their average per capita income has increased by Rs. 2 lakh per 

hectare annually.  

Bhungroo system of irrigation which is an innovative water harvesting 

technique for irrigation introduced by Indian women farmers. It frees excess water 

from flood prone and waterlogged farmland by drawing all the excess water 

underground and making land accessible for farming.  

 Bhungroo is a water harvesting technique that uses an injection module to 

store excess rain water underground. Farmers can then use the same water for 

irrigation during summer and winter. The high level of salinity in many regions of 

Gujarat and other states of India often creates an impermeable white on brown 

layer that prevents water from penetrating the soil, leaving the surface 

waterlogged. The Bhungroo allows this excess water to flow directly into the 

underground aquifer.  

Salient features of Bhungroo Irrigation: 

Bhungroo is a Gujarati word meaning "straw" – a pipe between 10-15 cm (4-6 

inch) diameter is inserted into the soil at places where water logging is a problem. 

So during monsoons, the excess water drains down the pipe, gets filtered, and 

then flows down to natural aquifers deep below the soil where it can stay until it is 

needed during the dry seasons.  
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It means that in the monsoon season farmers can grow crops because their land 

is not too wet. In the dry seasons of winter or summer they can use pumps to 

draw up the stored water and irrigate their land. 

 I urge the Government to undertake measures to implement the above 

proven water conservation models across the country.  
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SHRI MULLAPPALLY RAMACHANDRAN (VADAKARA): Kerala is always prone 

to natural calamities like flood and sea erosion. the northern part of Kerala, like 

Calicut, Wyanad and Kannur are experiencing landslide and flash floods during 

every monsoon. It has become a recurring phenomenon causing irreparable loss 

of life and property. Due to heavy landslide of Kattipara in Calicut District about 15 

persons have lost their lives this monsoon.  

 This year the worst affected parts of Kerala are the districts of Alappuzha, 

Kottayam, Pathanamthitta etc. as per the latest reports the monsoon fury has 

claimed around 50 precious lives. This year's monsoon havoc is the most 

crippling in the last 25 years. More than one lakh people, mostly from weak and 

vulnerable section of society, continue to stay in makeshift relief camps. Six 

hundred odd relief camps are set up in Alappuzha, Kottayam, Pathanamthitta, 

Ernakulum and Thrissur Districts. Two days back a boat carrying media crew 

capsized and two persons perished in the gushing waters.  

The State Disaster Management Authority has made an assessment that a 

total of 55,007 hectares of agricultural land has been submerged. This monsoon 

saw 20% excess rain and because of the monsoon fury more than 965 villages 

have been badly affected.  

India accounts for 1/5th of global deaths due to floods as per the 

Government of India data. World Bank study says that climate change will lower 
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the standards of living of nearly half of India's population by 2050. It is also 

reported that as many as 107,487 people died due to heavy rains and floods 

across India over 64 years, between 1953 and 2017. This startling data is 

prepared by the Central Water Commission of India.  

Damage to crops, houses and public utilities was reported to be Rs. 

365,860 crore or as much as 3% of India's current GDP. The main reasons for the 

floods have been assessed as excessive rainfall in short span, inadequate and 

poor drainage capacity, unplanned reservoir regulation and failure of food control 

structures.  

According to National Disaster Management Authority India is highly 

vulnerable to floods. Out of total geographic area of 329 million hectares, more 

than 40 million hectares are flood prone.  

India is one of the most vulnerable regions to climate change which has 

increased the frequency of downpours. West Bengal, Orissa, Andhra Pradesh, 

Kerala, Assam, Bihar, Gujarat, UP, Haryana and Punjab are flood prone States.   

In a country like India which has a high vulnerability profile what is required 

is scientific management of floods. Denudation of forests, rapidly increasing 

mining, unscrupulous constructions, filing of large stretches of agricultural lands 

for commercial purposes, gross violation of environmental laws etc.  is leading to 

global warming. Climate  change to be checked on war footing.  
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India is having more than 7500 kilometers of coastal line and this long 

coastline is prone to sea erosion during every monsoon. Startling reports are 

there that the sea level is increasing as a result of global warming.  

Mangroves are known to be protectors of environment and ecology. 

Unfortunately large extents of mangroves are being wantonly destroyed every 

year. Urgent necessary steps are to be taken to stem this.  

As of now, seawalls are being constructed to prevent sea erosion. Opinions 

differ on the question of seawall construction as a permanent protection against 

sea erosion. It is unfortunate to note that during each monsoon our coastal areas 

continue to be badly hit by sea erosion.  

Kerala has got 580 kms of coastal line and large stretches are open to sea 

erosion. The Government of Kerala has requested the Central Government to 

allocate more funds for protection of the coast. I request that this matter should 

receive the urgent attention of the Government.  

On the request of the Kerala Government and Hon'ble Members of 

Parliament from Kerala a Central team visited some of the flood affected areas in 

Kerala on July 21st. The Centre has sanctioned Rs. 80 crores as initial assistance 

to the State as Center's share SDRF against a request to the tune of over 800 

crores by the State Government.  

I fervently appeal to the Union Government to extend adequate amount to 

meet the exigencies of the flood havoc and sea erosion.  
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Keeping in view the vulnerability profile of Northern Kerala due to frequent 

landslide and flash floods the Government of India has approved to set up 

National Disaster Response Regional Centre in Calicut District. In the past, one 

team of NDRF was deployed at Calicut from 09.07.2010 to 20.11.2011 when I 

was Minister of State in the Ministry of Home Affairs. The personnel of NDRF has 

rendered commendable service during those days.  

It is distressing to note that in a written reply to my unstarred question on 

24th July 2018, it was informed that due to non-availability of land the Centre has 

been shifted to Cochin. This is a great injustice done towards the Malabar Region 

of Kerala which is often prone to natural disasters like landslide and floods.  

The condition of the people affected by floods in Kerala is deplorably bad. 

When they return to their homes from the makeshift camps they will be facing a 

much worst situation as there is every likelihood of epidemics breaking out. 

Drinking water and sanitation and healthcare require urgent attention. I once 

again request the Union Government to take a holistic view in the matter and a 

special package may be extended to the State.  
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SHRI ARKA KESHARI DEO (KALAHANDI): I place my views on flood and 

drought situation due to heavy rains in different parts of the country during the last 

couple of weeks, in the month of June and July. 

 I represent Kalahandi Parliamentary Constituency in the State of Odisha.  

Heavy rain in the last week causes flash flood in Kalampur, Junagarh, Jaipatna, 

Thuamul Rampur, Lanjigarh and Madanpur Rampur Blocks of my constituency.  

The river Hati overflooded and cut off the connectivity to thousands of villages of 

six blocks.  Half of the Kalahandi district remained without electricity and power 

supply for four days.  Many bridges have been collapsed, roads submerged and 

washed away, the standing kharif crop in the above said six blocks have been 

damaged.  The people, cattle, sheep, goats and other domestic animals have 

suffered a lot.  This flash flood brought heavy damage to houses, roads, crops, 

buildings of my constituency.  This flood has been compared as the worst one in 

the current decade. 

I urge the Hon’ble Minister of Agriculture through you to send a Central 

team immediately to Odisha to assess the damages caused by this flood.  Sir, 

farmers may kindly be given special assistance for the flood affected villages.  

Likewise, the Rural Development Department also after taking the damage 

assessment of different rural development roads may kindly release funds for the 

repair of  the damaged road of the flood affected villages.  As you know, my 
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constituency is located in the western region of the State of Odisha and 

comparatively less developed than the coastal districts of the State. 

 Thank for allowing me to place my views on the flood and drought situation 

in the country. 
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SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) (ANAKAPALLI): 

Hon.Chairperson, Sir, I thank you for giving me an opportunity to participate in the 

debate under Rule 193 on ‘Natural Calamities in the Country’. 

माननीय सभापित: पाचँ िमनट म� अपनी बात पूरी कर�। 

�ी मथुमसेटी �ीिनवास राव(अवतंी)  : सर, बह�त-से इ�यूज ह�।  

माननीय सभापित: स�ंया के अनसुार ही समय िदया जाता है।  

SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) : Hon.Chairperson, Sir, 

regular occurrence of disasters, both natural and man-made, in coastal Andhra 

Pradesh in India has had a series of repercussions on the State’s and country’s 

economy, its developmental policies and political equilibrium and the daily life of 

millions of Indians. I just want to say that Andhra Pradesh is not only battered by 

every kind of natural disasters, that is, cyclones, floods, earthquakes and drought, 

but also by the A.P. Reorganisation Act. The coastal region suffers repeated 

cyclones and floods. Rivers caused havoc in the East and West Godavari and 

Krishna districts. Further, in 2014-15, Andhra Pradesh was hit by ‘Hudhud’ 

cyclone, which had destroyed the infrastructure, trees, telecommunication, 

houses and the scene was just like a war-torn area. At that time, the State had 

made a demand of Rs. 1000 crore to carry out relief and rehabilitation works. The 

hon. Prime Minister had also promised Rs.1000 crore relief for the same. But, I 

am sorry to say that the Central Government had given just Rs.650 crore.  
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 Consequent upon the acceptance of the recommendations of the Ninth 

Finance Commission, a Calamity Relief Fund was constituted for each State with 

certain amount allocated to each State. Now, we have 15th Finance Commission. I 

do not know as to what the quantum of CRF is. It should be increased 

substantially to help the States affected by natural calamities.  

 We have to develop our capabilities in Seismology to be able to forecast 

such natural calamities so that we can take preventive measures to avert loss of 

lives.  

 Finally, I want to say a few things about the A.P. Reorganisation Act. If a 

cyclone or Hudhud cyclone occurs within six months, the State would become 

normal. But, with the bifurcation of the State, even after four years, the State is 

reeling under the financial crisis. As promised by the then hon. Prime Minister, 

Special Category Status has not been given. The Centre gave a plea that the 14th 

Finance Commission has recommended Special Assistance Measure instead of 

SCS. Nowhere it has been mentioned that do not give SCS.  

 For constructing the capital city of Amravati, a lot of funds is required. But, 

the Centre is going back on its promises. Our hon. Chief Minister, Shri Nara 

Chandrababu Naidu is doing his best to construct a model capital city with 

whatever available resources. Even the creation of Railway Zone at 

Visakhapatnam is hanging in balance. The hon. Minister has given some hope in 

Rajya Sabha yesterday that they are going to do it very early. But, I am putting my 



 25.07.2018  230 
 

fingers crossed. The youths of the State are eagerly waiting for the Railway Zone 

so that they can get employment opportunities.  

 Regarding Polavaram Project, 53 per cent of the work has been completed. 

Out of around Rs. 8660 crore, up till now Rs. 6,727 crore has been released to 

A.P. I request the Government to release the balance amount of Rs.1935 crore 

forthwith. Our hon. Chief Minister is making strenuous efforts to complete the 

project by 2019.  

 Sir, every year, Rayalaseema region is facing an extreme drought situation. 

But, with the efforts of our hon. Chief Minister, after the linking of rivers – 

Godavari and Krishna, we are able to release water to Rayalaseema region. But, 

to ensure continuous water supply to this region in the future, the completion of 

Polavaram Project is important. Not only it is important for Andhra Pradesh, but 

also for Tamil Nadu and Karnataka, as they are fighting for Kaveri waters. If the 

Polavaram Project is completed, you can even release water to Tamil Nadu.  

 Our State is very peculiar. On the one hand, we have a series of cyclones 

every year. There are two to three cyclones every year. On the other side, we 

have Rayalaseema region which is the most drought affected area in the country.  

That is why, I would request the Union Government to consider our 18-19 

requests which are there under AP Re-Organisation Act.  For the last four years, 

we are eagerly waiting.  It is not the request of my Party or of the Chief Minister of 

Andhra Pradesh.  It is the request of the five and a half crore people of Andhra 
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Pradesh.  They are eagerly waiting for the Polavaram Project.  It is a lifeline 

project of the nation.  It is the pride of the nation.  I would request the Government 

to complete the Polavaram Project without playing any politics.   

 Secondly, we had asked for Rs.40,000 crore to construct the capital city of 

Amravati.  But they have given only Rs.1500 crore which is a very meagre 

amount.   

 We have seven backward districts in Andhra Pradesh.  They have released 

only Rs.1050 crore but they have taken back Rs.350 crore.  It is very unfortunate.  

Politics is not permanent.  The State is permanent.  The Centre is permanent.  

The people are permanent.  The sentiments of the people are permanent.  I would 

request the Union Government to release Rs.350 crore immediately.   

 Thirdly, Visakhapatinam Railway Zone has been a sentiment for three 

decades of North Coastal Andhra Pradesh.  Every year, our students have to go 

to Bhubaneswar for examinations.  They are facing a lot of problems.  Eastern 

Zone is in Bhubaneswar.  The other divisions are Vijayawada and Secunderabad.  

We have four divisions but we do not have zones.   

When we ask for Special Category Status, the Union Government says that 

if we give Special Category Status to Andhra Pradesh, Bihar will also ask for that.  

If we give the Railway Zone to Andhra Pradesh, Odisha will object.  So, is Andhra 

Pradesh not a part of this country?  Andhra Pradesh has contributed substantially 

to the development of this country.  Hence I would request the Union Government 
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to look towards Andhra Pradesh as a special case.  It is the request of five and a 

half crore people of Andhra Pradesh. 
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SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Sir, I thank you very much 

for giving me this opportunity. 

 Every year at the same time when we have Monsoon Session, we always 

have a discussion under Rule 193 where we speak about floods and drought.  We 

got Independence 70 years ago.  We can assume the climatic changes which are 

happening, the amount of water which comes, rainfall which comes, etc.  But 

even then we are still not able to train the rivers properly and give sufficient water 

to places where there is a severe drought.   

 Sir, Telangana does not have a coastal area and we are not facing a lot of 

floods every time.  However, in 2015-16, 231 Mandals of Telangana were 

declared as drought affected areas.  We had claimed Rs.2000 crore as damages 

for the crops but the Government has sanctioned only Rs.702.71 crore.  But this 

year, we still have got time and by October we will assess where the waterfall has 

come and where the drought situation is there.  However, we have to use flood 

water for irrigation purposes.  If we use it in a proper way and give it to farmers, 

that would be the ultimate remedy.   

 Before the bifurcation of Andhra Pradesh, Telangana was often helpless 

due to drought-like situations in certain areas and flooding in other areas.  

Therefore, after achieving statehood of Telangana, as a result of continuous 

struggle and people’s movement, our leader KCR identified development of 

irrigation sectors as one of the primary components for mitigating the adverse 
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effects of frequent drought/floods and rescue the farming sector from constant 

distress. 

 Sir, this distress has primarily been caused by inefficient usage of available 

water resources in the country. Only 35 to 40 per cent of water is currently being 

used from the total available water which is roughly about 26,000 to 27,000 TMC 

of water. If we see the records, we will find out that we receive a total of 70,000 

TMC of water in our country. Of this 65,500 TMC of water is in the form of rivers 

and rainfall and around 3,000 TMC of water is from rivers originating in Nepal and 

Bhutan and remaining water we receive from snowfall, the snow that melts and 

flows from the Himalayas. The problem here is that in a country with a population 

of around 130 crores where agriculture is the primary activity, I want to ask as to 

why water is not used effectively.  

 Sir, from the records available we understand that there are 40 crore acres 

of land under cultivation. The thumb rule is that one TMC of water irrigates 10,000 

acres of land. For 40 crore acres of cultivable land available in the country, 40 

TMC of water will be sufficient for irrigation. When we receive 70,000 TMC of 

water every year, why can we not give proper water to each and every State? 

Why can we not train the rivers? Why can we not have a proper irrigation system 

in the country? On one side of the Himalayas we have China and India is on the 

other side of it. In China, from the South to the North, up to 1,000 kilometres, they 
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are taking water by laying a pipeline. But here we have fights between States for 

getting water. Some areas are flooded and some areas suffer from drought. 

 The Central Government should ensure judicious allocation of surplus 

water to the needy States. There should be no water wars between States, such 

as Karnataka and Tamil Nadu; Telangana and Andhra Pradesh; Haryana and 

Punjab and Odisha and Chhattisgarh. Our State also was deprived of water and 

rights to access water. Our part of the share was given away to Andhra Pradesh 

from Krishna and Godavari. Therefore, we decided to launch multiple major and 

minor irrigation projects of which most have been completed in the last four years. 

I would be talking about these projects in detail.  

 HON. CHAIRPERSON : Your time is over. We have to conclude the discussion 

by 5.30 p.m.  

SHRI A.P. JITHENDER REDDY : Sir, I have taken only two minutes. Anyway, I 

will try and finish within a couple of minutes.  

 Sir, first I would like to talk about the amount of rainfall that we receive in 

the State of Telangana. As of 24th July, the State had received a normal rainfall of 

310.01 mm with a deviation of only negative of 1 mm this monsoon. 21 districts 

have received normal rainfall, while four districts have received excess rainfall 

and six districts have received deficit rainfall. Hence the vison of our leader and 

the hon. Chief Minister of Telangana has to be commended. In English it is often 

said that `Mend the roof when the Sun is shining and prevention is better than 
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cure. Following this saying, the Government of Telangana has undertaken 

irrigation projects in massive scale in order to protect the interest of the people of 

the State in the event of drought or unforeseen climatic changes. Our efforts have 

already shown results as in the last two to three years the State has not 

witnessed any major floods in the region.  Irrigation projects are basic 

requirements for preventing occurrence of floods.  

 Historically speaking, the region of Telangana has a rich heritage of 

irrigation projects, right from the time of the Kakatiya dynasty of the early 10th 

century until the Nizam rule.  Many ponds were constructed across the region.  

Nizam and Quli Qutub Shah implemented similar water conservation projects.  

Sadly enough, during the united Governance, around 75,000 ponds were 

destroyed.  To construct a bright future, we have to nurture our culture.  Under the 

able leadership of KCR, the Telangana State Government has been working on 

implementing irrigation projects throughout the State.  Through our Mission 

Kakatiya, we are reviving 46,000 ponds and lakes in all the villages of Telangana. 

The enthusiasm is so much that the farmers themselves are digging up ponds 

and cleaning lakes. … (Interruptions) 

Mission Kakatiya has now been converted into a people’s movement.  

Since 2014, 17,860 tanks have been restored and repaired at a cost of Rs. 9000 

crore approximately. 
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 Let me put forth that before the bifurcation of the State, we had 27 lakh 

acres under cultivation which produced 1.2 crore tonnes of food grains and 

commercial crops.  Due to our continuous efforts, we have brought 59 lakh acres 

under cultivation in Telangana producing 1.87 crore tonnes of foodgrains and 

commercial crops.   

 Sir, I will mention one last point which will be useful to you also. … 

(Interruptions) Sir, I may be allowed to speak for some more time.… 

(Interruptions) 

 Our commitment to farmers have not only been restricted to paper.  The 

Rythu Bandhu (Kisaan ka Dost) Scheme takes farmers’ welfare one step further.  

We are providing an input grant to our farmers of Rs. 8000 per acre per year.  It 

will be Rs. 4000 during the kharif season and Rs. 4000 during the rabi season.  

This Direct Transfer Benefit will be provided to 58 lakh farmers in the State.  With 

Rs. 12,000 crore allocated to this scheme in the Budget, The Economist 

magazine said that it will end inefficient subsidies. 

 Sir, Shri Kalikesh Singh Deo was complaining about insurance amount not 

being paid. हमने स��ल गवन�म�ट पर आघात नह� िकया है। We have taken a two-way 

approach towards the issues which farmers face in our State.  While the activities 

mentioned earlier addresses the causes of farmers distress, we have also 

launched a Life Insurance Scheme for all the farmers.  The scheme provides for 

life cover up to 5 lakhs to all the farmers between 18 and 59 years of age.  The 
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insurance amount will be paid in a time bound manner within ten days of death.  It 

is the State Government that will pay the premium of more than 50 lakh farmers to 

LIC. इसका मतलब है िक एल.आई.सी. का �ीिमयम सरकार ही पे करगेी और ��येक िकसान को 

पाचँ लाख �पये का बीमा िमलेगा। … (Interruptions) 

 In conclusion, the people of the State of Telangana have shown a way 

forward in the irrigation sector of India and there are several aspects where we 

need the support of the Central Government. … (Interruptions) We are here 

together to support our farmers all along and we understand the importance of 

agriculture.  Without agriculture, there is no culture and without culture, there is no 

future. … (Interruptions) 
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SHRIMATI KOTHAPALLI GEETHA (ARAKU):  Sir, I thank you for giving me an 

opportunity to present my views on this very important discussion under Rule 193 

regarding the flood and drought situation in our country. 

 Today, drought and flood are common features and their co-existence 

poses a potential threat which cannot be eradicated but has to be managed. 

 Floods are recurrent phenomena in India.  Due to different climatic and 

rainfall patterns in different regions, it has been our experience that in some parts 

of the country, people are suffering due to devastating floods and at the same 

time, in some other parts of the country, people are suffering from severe drought.  

Extreme weather events had been long predicted to be a fallout of climate 

change.  

 The impact of flood is quite huge.  It accounts to loss of lives, livelihood of 

the people and destruction of basic infrastructural capacities such as sanitation 

and transportation leading to isolation and risk of spread of diseases.  There is 

also risk of violence against vulnerable sections especially women.  These floods 

also cause destruction of ecology and biodiversity of an area that may take years 

and even decades to recuperate. 

 Sir, Andhra Pradesh has a long coast line and is often devastated with 

floods. Many of the districts are also drought hit and water management is a 

major issue affecting the lives of the people, mostly belonging to vulnerable 

sections of society. 
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 Talking about the drought situation in Andhra Pradesh, our economy is 

mainly dependent on agriculture. Out of 76.2 lakh farmers, 86.29 per cent are 

small and marginal farmers. Uttar Andhra and Rayalaseema areas are drought 

hit. In the entire country the district which receives the lowest rainfall is Anantapur. 

This year they have categorised 121 mandals across the State as drought 

mandals and 3.94 lakh acres are declared as famine struck. The State 

Government has requested for a Central Assistance of Rs. 679.21 crore for the 

drought hit mandals, but the funds have not yet been released. So, I would like to 

know from the hon. Minister the status of this request and whether the Union 

Government will release this money within the stipulated time frame to support the 

affected mandals. 

 It is also not out of place to raise the issue of the Polavaram Project, which 

is a national project. It is a dream of every citizen of Andhra Pradesh. I wish and 

request the Union Government to ensure that the project is completed within the 

stipulated time duly addressing all the related issues of resettlement and 

rehabilitation. 

 Today, this drought situation has led to an acute crisis with farmer suicides 

and loan build-ups. Also, the people in rural areas are migrating to the nearby 

towns and cities for their livelihood. Even a farmer having 20 acres of land is not 

able to cultivate his land and, in this context, I wish to state that as many as four 

lakh farmers have migrated from Rayalaseema for their livelihood to nearby 
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areas. Even in Uttar Andhra, the situation is no different. On the one side, there is 

severe drought and on the other side, there is fluoride issue, which is endangering 

the lives of millions of people. Drinking water is yet another major problem which 

is causing a threat to many lives. Many people are losing their lives due to 

consumption of contaminated water. Then, people are not able to make use of the 

Government schemes and they are migrating from their native places. 

 Drought mitigation involves a comprehensive plan that not only covers 

water availability, but its judicious use and reuse along with an overhaul of 

agricultural systems. I wish to state that adoption of micro irrigation techniques by 

farmers is the need of the day. However, such systems will need to be subsidised 

to be made competitive for the majority of farmers who are small and marginal 

farmers. Stringent application of water harvesting measures not only at the 

individual level, but at the community and village level too are required to be 

implemented. Watershed programme should be taken up on a war footing. 

Thirdly, waste water recycling facilities in urban and industrial centres should be 

allowed for non-drinking uses. Agricultural practices should focus on ‘more crop 

per drop’. The Government should support this through Krishi Vigyan Kendras, 

Soil Health Card scheme and this scheme should be extended to all the Gram 

Panchayats across the country. In addition to this, agro-climatic condition should 

be made the basis for crop selection and it should be promoted. This can also be 

done by adjusting MSP by the Government. 
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 Sir, I would like to conclude by saying that today the country faces the twin 

challenges of floods and droughts that recur every year. Even when our country is 

poised to turn into a major power in the world, it has yet to shed its most basic 

problems. If we are not able to provide drinking water for the citizens of this 

country, we are not entitled to talk about big things because we are not able to 

address minor issues being faced by the people. This not only requires a policy 

based top-down approach, but a local government-based push. There is an 

urgent need to intensify efforts to support economic and social development of 

drought-prone areas. We need a multi-tiered strategy, combining economy-wide 

and sectoral policies with well targeted efforts at the micro level. Drought is a 

complex and a challenging natural phenomenon. 

 Hence, I request the Union Government, through you, Sir, to support the 

drought-prone areas in the country, support the State of Andhra Pradesh and 

thereby render justice to the citizens living in this country. Thank you. 
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�ीमती वीणा देवी (मुगंरे): सभापित महोदय, आपने मझेु बोलने का मौका िदया, इसके िलए ध�यवाद। 

लेिकन, हमार े िबहार म� यह हालत है िक वहा ंअभी तक बा�रश भी नह� ह�ई है। अभी भी वहा ंइतना 

सखुाड़ है िक वहा ंके िकसान जो धान क� खेती कर रहे ह�, वहा ंजमीन फटती जा रही है, वहा ंिकसान 

अपने िसर पर हाथ देकर अपनी जमीन पर बैठे ह�ए ह�। वहा ंक� िम�ी इतनी स�त है िक उसे हाथ से 

कुरदेने पर भी वह नह� टूटती है। वहा ंिकसान �ािहमाम कर रह ेह�। इसके बार ेम� हमने बह�त बार मं�ी 

जी को लेटर िलखा है, माननीय �धान मं�ी जी को लेटर िलखा है। अभी वहा ं िकसान कज� लेकर 

अपनी खेती कर रह ेह�। चूिंक वहा ंबा�रश नह� हो रही है, भगवान क� मार है, इसिलए हम चाहते ह� िक 

आप इस पर �यान द�। 

 महोदय, हम आपके मा�यम से माननीय मं�ी जी से कहना चाहते ह� िक वहा ंके जो िकसान 

�ािहमाम कर रहे ह�, उन पर �यान द�। हमार ेमं�ी जी भी खदु िबहार से ह� और िबहार के हम सब 40 

सासंद ह�। इसके िलए हम सब परशेान ह�। इसके िवषय म� हम सभी सासंद माननीय िनितन गडकरी जी 

से भी िमल कर आए ह�। राम कृपाल यादव जी, जो हमार ेिबहार से मं�ी ह�, वे हमार ेसाथ जाकर उनसे 

िमले ह�। हम लोग �धान मं�ी जी से िमल चकेु ह�। हम लोग इसक� चचा�  बह�त बार कर चकेु ह� िक िबहार 

को सूखा��त घोिषत करना चािहए।  

 सभापित महोदय, इससे पूर े िबहार म� 11 करोड़ जनता �भािवत ह�। हमार ेटाल �े� म� सात 

िजले आते ह�। इन सात� िजल� म� जो खेती होती है, उससे पूर ेदेश को अनाज िमलता है। िबहार म� टाल 

�े� को ‘दाल का कटोरा’ माना जाता है। वहा ँके सात� िजले पूरी तरह से सूखा से �भािवत हो गए ह�। 

हमार ेमं�ी जी भी िबहार से ह�, इसिलए उनको �यान देना चािहए। जो गरीब िकसान कजा� लेकर तथा 

अपनी जमीन बेचकर खेती कर रहा है, वह काफ� परशेान है। अभी उनका �या हाल होगा? हमारी 

सरकार को ज�दी िनण�य करना पड़ेगा और िबहार को सूखा �े� घोिषत करना पड़ेगा। ध�यवाद। 
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डॉ. िक�रट पी. सोलकं� (अहमदाबाद): सभापित महोदय, म� आपका बह�त आभारी ह� ँिक आपने मझेु 

गजुरात सिहत देश के िविभ�न भाग� म� हाल म� उ�प�न बाढ़ और सूखे क� ि�थित पर िनयम 193 के 

तहत बोलने के िलए अपनी सहमित �दान क� है। 

 महोदय, भारत एक कृिष �धान देश है और भारत गावँ� म� बसा ह�आ देश है। जो िकसान है, जो 

कृिष है, उसक� ि�थित ठीक नह� है। अगर भारत क� इकोनॉमी सबसे अिधक �भािवत होती है तो वह 

कृिष से होती है। िकसान को खेती के िलए भगवान पर भरोसा रखना पड़ता है। इस वष� कैसी बा�रश 

पड़ेगी - अगर �यादा पड़ती है तो भी वह मारा जाता है और सूखा पड़ता है तो भी िकसान ही मिु�कल 

म� आता है। यह हमारी आज क� ि�थित है। 

 महोदय देश के कई �देश� म� काफ� वषा� ह�ई है और उससे वहा ंबाढ़ आई है। इसक� वजह से 

अगर िकसी को सबसे �यादा नकुसान ह�आ है तो वह फसल का ह�आ है, खेत को ह�आ है, िकसान को 

ह�आ है, गरीब प�रवार के �यि� को ह�आ है, आज उनका घर पानी म� डूब गया है। इस चचा�  म� आपने 

मझेु बोलने के िलए जो समय िदया है, इसके िलए म� आभार �य� करता ह�।ँ   

 महोदय, म�  �ी नर�े� मोदी जी के नेत�ृव म� अपनी सरकार तथा कृिष मं�ी जी को �दय से 

बह�त ध�यवाद करता ह�।ँ जैसे ही 18 तारीख को सदन श�ु ह�आ, इस देश क� सबसे बड़ी पचंायत म� 

हमारी सरकार ने घोषणा क� थी िक यह जो ि�थित है, इसको िनपटाने के िलए सरकार हर सभंव 

तरीके से आगे आएगी। अभी हमार ेकई िम�� ने कहा िक आज कई �देश� को पूण�त: इंसाफ नह� िमल 

रहा है। म� आपके सामने एक बात कहना चाहता ह� ँ िक देश क� आज़ादी के बाद जो कोऑपरिेटव 

फेडरिलजम् है, रा�य� का जो फेडरल ���चर है, उसम� अगर िकसी ने सबसे �यादा �याय देने का 

काम िकया है तो हमार े�धान मं�ी �ी नर�े� मोदी जी के नेत�ृव वाली सरकार ने िकया है। हम िकसी 

भी रा�य के बीच म� भेद नह� रखते ह�। अभी हमार ेएक िम� बोल रहे थे िक गजुरात तथा महारा�� को 

�यादा लाभ िदया जाता है, लेिकन म� कहना चाहता ह� ँिक ऐसी ि�थित नह� है। 
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 जहा ँतक गजुरात क� बात है, गजुरात म� सौरा�� हो या दि�ण गजुरात का इलाका हो, वहा ँ

भारी वषा� के कारण काफ� लोग परशेानी म� ह�, परतं ुम� गजुरात सरकार का अिभनदंन करना चाहता ह�,ँ 

गजुरात सरकार को वहा ँजो काय�  करना चािहए, वह काय� तरुतं ही चालू कर िदया गया है। गजुरात के 

11 िजले म� 789 गावँ� को नकुसान पह�चँा है। करीब एक लाख हे�टयर जमीन को, खासकर कृिष 

जमीन और फसल को नकुसान पह�चँा है। हमार ेम�ुय मं�ी जी ने तरुतं वहा ँजाकर ि�थित का जायजा 

िलया है।आपातकालीन अिधका�रय� के साथ बैठक क� है। बीस एनडीआरएफ क� टुकिड़य� को वहा ं

भेजा है, कैश वैन पह�चंाने का �य�न िकया है। कह� पानी नह� था, तो वहा ं ट�कर के ज�रए पानी 

पह�चंाया है। �वा��य सिुवधा ओ ंको वहा ंपह�चंाने का �य�न िकया है। म� गजुरात सरकार का अिभनदंन 

करना चाहता ह�।ं 

 आज यहा ंसभी लोग एक बात कर रह ेथे - वह है �लाइमेट च�ज। जलवाय ुप�रवत�न क� वजह 

से इस प�रि�थित का िनमा�ण ह�आ है, तो हम आगे बढ़कर उससे कैसे िनपट सक� , इसके िलए भी हम� 

�य�न करना चािहए। म� गजुरात सरकार का आपको एक ए�जापंल देना चाहता ह�।ं म� आपके मा�यम से 

सभी सद�य� और पूर ेदेश क� जनता के साथ एक ए�जापंल शेयर करना चाहता ह�।ं बा�रश के मौसम के 

पहले गजुरात सरकार ने सजुलाम् सफुलाम् जल सचंय अिभयान चालू िकया था। उस अिभयान म� 

गजुरात सरकार ने 13 हजार तालाब� को उंडा करने का काय�  िकया। गजुरात सरकार ने 11 हजार 

घनफुट पानी के स�ंह के िलए अलग-अलग �कार क� �यव�था क�। गजुरात म� जो 5,500 िकलोमीटर 

कैनाल का नेटवक�  है, उनक� सफाई का काय� िकया।  

म� अहमदाबाद से आता ह�।ं अहमदाबाद म� करीब 25-26 िकलोमीटर लंबी खारीकट कैनाल है। 

वहा ंबह�त गंदगी भरी थी। हजार� टन कचरा वहा ं से िनकालकर उसे साफ करने का काय� िकया है। 

करीब 32 निदय� को पनुज�िवत करने का काय� िकया है। यह काय� बा�रश के मौसम के पहले िकया 

गया। गजुरात म� बा�रश आने पर धरती के जल�तर को बढ़ाने का काय� होगा। गजुरात सरकार का यह 
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जो काय�  है, म� इसीिलए शेयर करना चाहता ह� ंिक सभी लोग� को मालूम हो िक एक रा�य कैसा काय� 

कर सकता है, एक रा�य ि�व�िटव धारणा के साथ कैसे काय� करता है। इस बात को अवगत कराने के 

िलए म� यह बात कह रहा ह�।ं 

 म�ने एक टेि�नकल साइंिटिफक �रपोट�  पढ़ी थी। म�ने उसका वीिडयो भी देखा था। हमार ेमं�ी 

जी यहा ंसदन म� उपि�थत ह�। म� सभी को यह कहना चाहता ह� ंिक म�ने ऐसी �रपोट�  पढ़ी थी िक कह� 

बादल फटता है, वहा ं �यादा बा�रश होती है, कह� सूखा पड़ता है, तो उन बादल� को हजार� 

िकलोमीटर दूर, टे�नोलाजी क� सहायता से जहां सूखा है, वहा ंख�च कर लाने क� एक टे�नोलाजी है। 

म�ने उसक� वीिडयो भी दखेी है। इसक� सहायता से दबुई म� बा�रश ह�ई थी। वहा ंबह�त तेजी से बा�रश 

ह�ई थी। म�ने उसे वीिडयो म� देखा है। म� मं�ी जी से कहना चाहता ह� ंिक अगर ऐसी टे�नीक उपल�ध है, 

म� मं�ी जी से गहुार करता ह� ंिक �य� न हम ऐसी टे�नीक जो साइंिटिफक है, वै�ािनक तौर पर जो है, 

ऐसी टे�नीक  को लेकर जहा ं�यादा बादल ह�, उनको जहा ंकम वषा� है वहा ंउ�ह� ख�चकर लाए।ं  

आपने मझेु बोलने का अवसर िदया, इसके िलए म� आपका बह�त-बह�त आभार �य� करता ह�।ं 
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PROF. SUGATA BOSE (JADAVPUR):  The rivers of India have nurtured great 

cultures and polities for several millennia. I come from the delta of the Ganga in 

Bengal. My paternal grandfather grew up along the banks of the Mahanadi in 

Odisha. Here in Delhi I live in a building that has been named Kaveri flanked by 

two others called Narmada and Brahmaputra. As I survey the sad state today of 

my country shamed by shocking incidents of human bestially, I am reminded daily 

of the famous lines of our poet Kazi Nazrul Islam; "Ganga, Sindhu, Narmada, 

Kaberi, Jamuna oi, bahia cholechhe ager mato koi se ager manush koi". The 

rivers flow on as before. Where are human beings or the humanity of 

yesteryears? 

 The rivers of India are generally life-giving, not life-taking. Nature is 

essentially bountiful even though it can have a ferocious aspect. Every monsoon 

session we have a discussion in Parliament about the flood situation in our 

country. There is no doubt that floods wreak havoc every year in some regions 

causing enormous human distress. My heart goes out this year to the suffering 

people of Kerala and Karnataka in the south, Maharashtra and Gujarat in the 

west, Jammu and Kashmir in north, and Odisha, Assam, Manipur, Mizoram, 

Tripura, and Bengal in the east where rising waters have swept away precious 

lives. In the east and north-east floods have occurred despite having received 

less total rainfall that normal. Bihar is facing a drought overall and yet there has 

                                                           
 Speech was laid on the Table. 
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been flooding in some areas. Many flood victims have lost their homes and are 

still living in relief camps. In Kerala more than one lakh people are sheltering in 

camps and are in desperate need of central aid. In my own state of Bengal 

reports suggest that 19 districts have been affected between 1st June and 16th 

July, 72 lives have been lost, 6,910 homes have been damaged and 47,679 

hectares of agricultural land have suffered damage. 

 If we are to do anything about the floods or their obverse drought, our first 

task is to recognize these not as problems of nature but as problems of political 

economy. We must humbly acknowledge that ill-considered human interference 

often triggers and certainly aggravates natural calamities. Our agriculture in most 

riverine tracts relies not just on the rains but also the flooding action of the rivers. 

We must think of intelligent flood control in our rural areas rather that foolish flood 

prevention. It would be counter-productive to build embankments in any futile 

attempt to sent our rivers hurtling towards the seas without their beneficial 

contribution to the enrichment of our soil. 

 As I mentioned at the outset, I come from the delta of the Ganga. James 

Rennell, a renowned late eighteenth-century imperial cartographer, found the 

Ganga and Brahmaputra (or the "Ganges" and "Burrampooter" as he called them) 

intersecting "the country of Bengla" in such a way as to form " the most complete 

and easy inland navigation that can be conceived". In most parts of the country a 

navigable stream could be found within a maximum range of twenty-five miles. 
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Rennell regarded the Ganga and the Brahmaputra as "twin sisters, from the 

contiguity of their springs" in the Himalayas, one moving west and the other east. 

They resembled each other not just in length and volume but also "the 

smoothness and colors of their waters'', ''the appearance of their borders and 

island'', and the height to which their floods rise with the periodic rains". The 

Ganga traversed mountainous paths for 750 miles to Hardwar where gushing 

"through an opening in the mountains" it flowed with "a smooth navigable stream 

through delightful plains" to the sea some 1,350 miles away. From a military 

perspective, Rennell thought it "infinitely surpassed the celebrated inland 

navigation of North America". In its journey through the plains it received eleven 

rivers, some of which were "equal to the Rhine and none smaller than the 

Thames". The delta bordering on the sea was "a labyrinth of rivers and creeks", 

the Sunderbans. It was "enveloped in woods and infested with Tygers". 

 The river and the sea were bound in an intimate relationship. The water of 

the Ganga taken at its height contained a quarter portion of mud. "No wonder 

then, "Rennell commented, "that the subsiding waters should quickly form a 

stratum of earth; or that the Delta should encroach upon the sea." The ocean in 

its turn exercised its dominion in the winter and the monsoon in two every 

different ways: "in the one by the ebbing and flowing of tides; and in the other by 

depressing the periodic flood, till the surface of it coincides as nearly with its own, 

as the descent of the channel of the river will admit". 
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 The Ganga was well known to European travellers for centuries. However, 

the Brahmaputra was unknown in Europe as late as 1765, the year the East India 

Company obtained the diwani or the right to collect the revenue of Bengal. The 

twin sisters, separated at birth in westerly and easterly directions, startlingly 

subverted the saying that the twain shall never meet. Some 200 miles from 

Yunnan, the Brahmaputra hesitated. "Here it appears," Rennell wrote in 1780, "as 

if undetermined whether to attempt a passage to the sea by the Gulf of Siam, or 

by that of Bengal; but seemingly determining on the latter, it turns suddenly to the 

west through Assam, and enters Bengal on the north-east." Throughout its course 

of 400 miles through Bengal, the Brahmaputra bore an intimate resemblance to 

the Ganga, "except in one particular". The exception was this: for the last sixty 

miles before it met the Ganga, "forms a stream which is regularly from four to five 

miles wide, and but for its freshness might pass for an arm of the sea". 

 Contrary to the claims of Braudel and the Annales school of historians, 

geographic structures are not constants. The transience of the physical 

environment is nowhere more evident that in the deltas of great rivers. "Next to 

earthquakes," Rennell correctly noted, "perhaps the floods of the tropical rivers 

produce the quickest alterations in the face of our globe." What Rennell's 1780 

snapshot could not capture was the steady swing of the active delta towards the 

east over three centuries. The Bhagirathi in the west had given way to the Padma 

in the east as the main channel of the Ganga as it wove its way towards the sea. 
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Nor could Rennell anticipate catalytic events that would change the identity of 

rivers. The great flood of 1787 resulted in the Tista, formerly a tributary of the 

Ganga, to link up with the Brahmapurtra, which shifted westward to meet the 

Ganga near Goalundo in Dhaka district via the Jamuna. The waters of the twin 

sisters merged to flow into the Meghna near Chandpur in Tippera district. East 

Bengal's agrarian identity would henceforth be inextricably linked to the strains of 

the boatmen's music that wafted across the Padma and Meghna. 

 If that is the history of our rivers, what is the situation at present and what 

are the prospects for the future? In the post-independence period, data for the 64 

years from 1953 to 2017 show a death toll of 107, 487 people from heavy rains 

and floods and in estimated damage to crops, homes and public infrastructure to 

the tune of Rs. 365,860 crore or nearly 3% of India's current GDP. India today 

accounts for 20% of global deaths caused by floods.  

 The adverse effects of climate change pose severe challenges for the 

future. Global warming caused by irresponsible human behavior - despite equally 

irresponsible denial of the science of climate change by Donald Trump and his 

likes - will accentuate volatility in weather patterns for decades to come. Rising 

temperature will result in an increased frequency of torrential downpours and 

greater risks of floods in the South Asian region as a whole. The rapid pace of 

urbanization in recent decades has meant that our cities are not equipped with 

adequate drainage capacities to cope with high intensity rain fall within short 
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durations. We have witnessed what has happened in Mumbai in recent weeks. All 

the major cities of South Asia --Mumbai, Kolkata, Delhi, Dhaka and Karachi - will 

have to grapple with the threat of flooding in the foreseeable future. A World Bank 

study released at the end of last month raises the alarming prospect of climate 

change lowering the living standards of nearly half of India's population by 2050. 

 Our first task is to accept the science of climate change and join global 

efforts to arrest global warming. Since the deleterious effects of climate change 

cannot be reversed in the immediate future, we must mitigate its bad 

consequences through better flood forecasting in rural areas, careful ground and 

surface water management, energetic and rapid relief efforts, and smarter urban 

design and planning. It is time for human ingenuity and mutual empathy to come 

into play to push back the rising tide of disaster brought on by human folly and 

greed. If we recognize that there is nothing purely natural about natural 

calamities, we would have taken the first step towards victory over the ruinous 

dual effects of floods and droughts. 
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SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR):   What is the 

reason and cause of Flood, ever happened to my State of Odisha. It is not the 

flood of by nature, this is the flood of human nature and it is error of the 

Government of India manmade disaster. The upper part of river Mahanadi, named 

on the 2nd Maa Ganga of India & the both sides of the river with full of paddy, 

flower and fruits. The human habitants are in stake. Traditionally, Mahanadi  grails 

for the trading from Odisha to far beyond. Presently the upper part of Mahanadi 

has been blocked by Government of Chhattisgarh with unlawful constructions. It is 

estimated that more than 8 big barrages constructed without prior permission from 

Government of India or the nodal agencies. They have sold the entire water to 

industrial houses with upholding nexus. The interest of Odisha has been 

completely lost. By that, they are damaging the livelihood of fisherman, marginal 

farmers and labourers of Mahanadi Basin in the state. We are facing drought in 

the non monsoon and high flood in the rainy season. The natural system of the 

river has been completely dead during non monsoon season. It is like killing of 

river and lifeline of Odisha. 

 I urge that the Government of Chhattisgarh should demolish unlawful 

construction over Mahanadi as per order of National Green Tribunal on dated 

26th July 2017 and allow Mahanadi River to flow. For the first time the Smart City 

of the world has seen high flood due to 3 days  of continuous rain. This happened 
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only due to wrong planning and construction of NHAI within the city. The drainage 

system overpowered cause the flood and damaged the car festival of ISKON. The 

Lord Jagannath devotees have been debarred from car festival in Bhubaneswar, 

the temple city of World. You people are propagating the Hindutwa and at the 

same time you are ignoring the greatest festival of Rathayatra at Bhubaneswar. 

So the problem of drainage system should be permanently solved, so that this 

misery could not happen again in my Parliamentary Constituency. 

Water logged in Bhubaneswar Parliamentary Constituency affected area with 

Blocks. 

1. Balipatana Block] 

     --------- Jayadev A/c 

2. Balianta Block]    

3. Bhubaneswar Block   -- Ekamra & Bhubaneswar  

4. Jatni Block     --  Jatni A/c 

5. Khordha Block] 

                  --------  Khordha A/c 

6. Tangi Block] 

7. Begunia Block  

                              ----  Begunia A/c 

8. Bolagarh Block 
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Solution for Water logging in Bhubaneswar 

i)   Renovation of River Gangua, Bhubaneswar for discharge of water. 

ii)  10 drainages of Bhubaneswar to be revived. 

iii)  River Daya, Bharjovi, Kushabhadva & Kyakhai to be renovated for solution      

of water logging in Bhubaneswar.  

iv)  Renovation of Dhanua & Prachi for discharge of water from Rivers. 
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SHRI RABINDRA KUMAR JENA (BALASORE):  Nearly 700 million of India's 

over 1 billion population are said to be living in rural areas directly depending on 

climate-sensitive sectors such as agriculture and fisheries for their subsistence 

and livelihoods, as well as in areas at high-risk of disaster, including coasts, 

mangroves and grasslands. 

 In the domain of agriculture and it sustainability, the Economic Survey 

dwelled on Climate change as a factor which could lead to fall of farm incomes by 

up to 25% in un-irrigated areas in the medium term. It also noted that farm 

revenues have stagnated in the past four years due to repeated monsoon failures 

and irregularity of monsoon. 2/3rd of country's arable land is dry land or rain-fed 

agriculture. With this daunting dependence on rain, which is increasingly 

becoming unpredictable due to climate change, no special focus on irrigation or 

special allocation for disaster management funds was seen in the budget.  

 About two-thirds in India's population depends on agriculture and allied 

activities, hence drought events are likely to threaten the overall economy of the 

country. The agriculture in India is primarily dependent on Southwest monsoon 

rainfall (i.e. on average 80% of annual rainfall occurs between June and 

September). Due to the temporal and spatial uncertainties of monsoon rainfall,  

Indian agriculture is at risk. According to National Rainfed Area Authority of India, 

about 60% of the total cultivated area in India still relies on natural rainfall (rainfed 
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agriculture) and hence changes to rainfall patterns are a significant threat to 

India's agrarian economy. The direct impact of drought on Indian agriculture is 

decrease in crop (food grains, cereals, oilseeds etc.) vegetable and fruit 

production. This creates drastic reductions in farmer's income.  

 The country has already lost 1,567 lives, 8874 cattle and 96,207 houses to 

natural disasters. We have also lost 0.87 lakh hectares of crop area of the 

country. Apart from the flood disaster impact, weather variation has significantly 

reduced crop yields in India due to absence of long-run and significantly increases 

non-agricultural labour supply and agricultural wages in India. 

 People affected by disasters don't just lose their homes and livelihood, but 

also their right to live with dignity and security. Communities face severe 

economic losses, such as cultural heritage and community, further aggravate the 

mental trauma. Climate-sensitive sectors, such as agriculture, fisheries and 

forestry, have been hit the hardest.  

 Densely populated coastal areas are considered to be particularly 

vulnerable and my state Odisha, located on India's eastern coast on the Bay of 

Bengal, has a coastline of 480 km. Hence, this matter of floods raised by my 

fellow MP during rule 193 discussions is of immense importance to my state 

Odisha. For more than a decade now, Odisha has experienced contrasting 

extreme weather conditions from heat waves to cyclones, from droughts to floods, 
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all of which have claimed many lives as well as left lasting impact on the state's 

economy. 

 This year's monsoon has claimed at least 12 lives in Odisha in rain-related 

incidents as the state received heavy rainfall due to depression in the Bay of 

Bengal and more than four lakh people across 62 blocks in 14 districts have been 

affected. The state Government has issued flood alert situation in 6 districts after 

the meteorological department forecasted heavy rainfall. Jaleswar and Gobindpur 

areas in my constituency recorded about 9 cm rainfall each during the period. The 

Hirakud Dam has a storage capacity of 630 feet and the water level has already 

touched 616.4 feet and the season's first flood water was release to the 

Mahanadi, worsened the flood situation. The Bhubaneswar-Jagdalpur Hirakhand 

Express got stuck on 21st July after rail tracks were submerged near a station in 

Odisha's Rayagada district, following heavy rains there. 

 Odisha Disaster Rapid Action Force (ODRAF), Fire Services, and India's 

National Disaster Response Force (NDRF) have been deployed for relief and 

rescue operation. However, the Union Government continues to neglect Odisha 

and its reasonable demands especially in times of disasters. Data reveals a 

neglecting trend not only in this NDA but UPA also. Though the state sought 

central assistance of Rs. 26,207.70 crore between 2000 and 2014, Odisha 

received only Rs. 2442.02 crore. 
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 This recent floods and lightening raises a bigger issue which needs 

immediate attention and more importantly action. The issue of lightning deaths 

which kills many each year in my constituency Balasore, Odisha needs to be 

discussed in this House and addressed by the Central Government. 

 Last year when the worst lightning struck Odisha, 47 people had died on a 

single day. This year too, we have seen 11 unfortunate deaths due to this 

calamity, inviting no response from the centre. I have also written several times to 

the Minister in charge. Yet, no great progress is visible on any of the fronts till 

date.  

 On an average, at least 2000 deaths take place per year in our country due 

to lightning which accounts for over 25% of the accidental deaths caused by 

nature. The worst affected are the eastern states, which includes our state of 

Odisha. Over 1600 people have lost their lives to lightning strikes in Odisha in the 

last five years alone. 

 In spite of this increasing fatality rate, lightning in India is not categorized as 

a natural calamity by the Centre, thereby depriving those who lose their lives of 

any compensation. Additionally, India has not seen any pioneering research in 

field of lighting prediction, which could potentially save hundreds of lives.  

 Several developed and developing nations across the globe have 

progressed by considerable extent in drastically reducing loss of lives due to 

lightning. The US developed a lightning protection standard to make buildings and 
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structured lighting proof. This standard even covers many specially constructions 

from hazardous materials storage to boats and ships to open picnic structures. 

Lightning detection sensors is another technology we can explore as it registers 

high-frequency electromagnetic signals from lightning discharges. There is no 

dearth of emerging technologies on lightning protection and prediction which can 

be applied in India. 

 Awareness about lightning safety is another area where we are sorely 

lacking. In India, we see farmers choosing to take shelter under trees when 

lightning strikes, an act which is world over considered an unsafe thing to do. 

Small steps like including lightning safety in school syllabuses can go long way in 

reducing avoidable fatalities due to misinformation. My constituency and state 

desperately needs the Centre to acknowledge this calamity with the seriousness it 

deserves.  

 At this juncture, I would like to bring the attention of the Government 

towards installation of Doppler radars in Balasore and Sambalpur. In 2006, at the 

instance of Government of Odisha, the Government in India decided to install 4 

Doppler Weather Radar stations at 3 of these locations out of its own funds, and 

the one at Paradeep has been built by CPWD. In spite of there being no typical 

hurdles, Doppler weather radars have not been procured by the Government for 

the radar station at Balasore and Samalpur. The Government had given no 

timeline for operationalising these weather radar stations either. 
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 Weather radar system would not only aid us getting timely information 

about the weather, but actually save lives and prevent damage to property. I urge 

the Government to look into this matter and set an accelerated timeline for 

operation of the Doppler weather system at Balasore, for crucial and time 

sensitive information regarding natural disasters to be made available and save 

countless lives in the process. 
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�ी वीर�े� क�यप (िशमला) : आज देश म� कह� बरसात ने कहर ढा रखा है, वह� अ�य �थान� पर 

वषा� ऋत ुके होते ह�ए भी सूखे क� ि�थित बनी ह�ई है। आज देश के अिधकांश रा�य� िजनम� केरल, 

ओिडशा, कना�टक, िबहार व महारा�� बाढ़ के कारण परशेान ह�। आज जीवन ठ�प पड़ा ह�आ है। य�िप 

सरकार� अपनी कोिशश� करके इसके समाधान म� लगी ह�ई ह� तथािप इस �ाकृितक आपदा के कारण 

कई जान� जा चकु� ह�। पहाड़ी रा�य� म� भी ि�थित ठीक नह� है। िहमाचल �देश म� इस बार सूखे के 

कारण काफ� नकुसान पह�चंा है। वहा ं के िकसान अपनी खेती म� समय से काम नह� कर सके। फल 

उ�पादक� को खासकर के सेब उ�पादक� को कम बा�रश के कारण काफ� नकुसान उठाना पड़ा है, 

�य�िक सेब क� फसल का  �देश क� आिथ�क� पर सीधा-सीधा असर पड़ता है। इस बार सेब क� कम 

पैदावार आंक� जा रही है। इसी तरह िपछले 10-12 िदन� से कुछ िजल� म� अिधक वषा� के कारण 

पहाड़ी �े�� म� पूर े के पूर ेपहाड़ िखसक रहे ह�, िजसके कारण सड़क� पर आवाजाही अव�� ह�ई है 

तथा कई �थान� पर बह�मू�य जान� भी गई ह�।  

 हर वष� बादल फटने से खासकर के पहाड़ी रा�य� म� िजसम� िहमाचल �देश, उ�राख�ड, 

क�मीर व उ�र-पूव� के रा�य� म� भू�खलन क� घटनाओ ंसे लोग� को अिधक नकुसान झेलना पड़ता 

है। मेरी सरकार से मागं है िक सूखे व बाढ़ क� ि�थित के िलए ठोस नीित बनानी चािहए और पहाड़ी 

�े�� के िलए भी इस �कार के इ�तजामात करने चािहए, तािक अिधक वषा� के कारण नकुसान कम हो। 

 सूखे क� ि�थित से िनपटने के िलए निदय� का पानी आपस म� जोड़कर िवभाजन िकया जा 

सकता है िजसके िलए निदय� को जोड़ने क� �ि�या को श�ु करना चािहए। हम� अपने देश क� उिचत 

जल नीित बनाने पर ठोस िनण�य लेना चािहए। यह बात ठीक है िक हमार ेसीिमत साधन ह�, पर�त ुकह� 

तो श�ुआत करनी ही होगी। यिद छोटी-छोटी प�रयोजनाओ ंपर हम बल द�गे तो बाढ़� भी �क सकती ह� 

और वह इक�ा िकया गया पानी सूखे क� ि�थित म� िकसान� के खेत� म� �योग िकया जा सकता है। 
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सरकार ने हाल ही म� �धान मं�ी कृिष िसचंाई योजना क� श�ुआत क� है वह �वागत यो�य है। हम� 

अव�य ही इस योजना को अिधकािधक �यान देकर िकसान� के िहत म� बनाना चािहए। 

 गत िदन� िहमाचल �देश म� गम� के समय गंभीर सूखे को झेलना पड़ा है। हमारी पीने व िसचंाई 

क� कुल 9590 योजनाओ ंम� से 1459 ब�द हो चकु� ह� िजसके कारण 5048 गाव� को इसका नकुसान 

झेलना पड़ा। कुल जनस�ंया, लगभग 716390  इसी सूखे कारण �भािवत ह�ई है और इसी तरह 

आजकल अिधक वषा� के कारण भी हमारी पीने के पानी व िसचंाई क� 536 योजनाओ ंको नकुसान 

पह�चंा है। देखा जाये तो सारा �देश ही इस वषा� के कारण बरुी तरह �भािवत ह�आ है।  

 मेरा सरकार से िनवेदन है िक पहाड़ी रा�य� के िलए अ�य रा�य� से हटकर इस �कार के 

�ाकृितक �कोप� के िलए िवशेष पैकेज क� कोई �यव�था होनी चािहए और जो �भािवत लोग� को 

नकुसान होता है उसके मआुवजे म� अपे�ाकृत बढ़ो�री करने क� आव�यकता है।   
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SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): I am thankful  for 

giving me the opportunity to  put my view on the  discussion on flood and drought 

situation in the country under rule 193.  

 During this monsoon, particularly since 5th July 2018 Dakshina Kannda 

district of Karnataka was confronted with unexpected torrential rains which 

caused mass devastating in the area.  The average rainfall in this Monsoon in my 

Dakshina Kannada district is 138%.  The heavy rains, continued till weeklong in 

many parts of the State.  The long rainfall caused much havoc on the roads and 

streets, including heavy inundation and tree falls.  Low-lying areas and roads in 

many areas have been flooded thus disrupting commutation and transportation.  

Many residential areas were inundated with almost knee level water on the 

streets.  The situation left most of the residents stranded in their homes.   

 In Mangaluru, boats had to be used to ferry stranded people and school as 

many areas were almost submerged.  Schools were closed and the academic 

progress of students is affected badly.  A total of Nine (09) people killed in the 

flood.  Around 882 Pukka houses were collapsed and condition of the large 

number of houses deteriorated during this monsoon.  

 I would like to mention that our leader Hon'ble Prime Minister Shri Narendra 

Modi ji prayed for the safety and well being of all those affected by heavy rains in 

various parts of Karnataka.  He assured all possible assistance in the affected 
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areas.  Union Government has taken all possible steps to help affected people.  I 

want to thank our Hon'ble Prime Minister and the Union Government for this.  

 According an official estimation of the losses incurred in the district is about 

Rs. 3000 crores.  Loss of human lives, standing crops, live stocks etc are really a 

matter of great concern.  

 I urge the Union Government to take immediate measures to release 

compensation to rescue the affected families from the huge loss.  
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SHRI RAMESHWAR TELI (DIBRUGARH):  I am thankful  for giving me an 

opportunity to put my views on flood problem.  Assam has been suffering from the 

problems of flood for the past several decades.  Lakhs of people are seriously 

affected by flood and erosion every year.  The mighty river Brahmaputra and its 

tributaries create havoc.  Apart from the houses and business establishments a 

number of roads, embankments and other infrastructures are severely damaged 

and crops and cattle worth several crores are destroyed in flood.  Recurring floods 

over the years have damaged our agrarian economy putting a stumbling block in 

the development of our state.  Annihilation of thousands of villages and cultivable 

land have brought untold miseries to our people.  Erosion and flood have 

seriously affected the world famous river island Majuli.  

 I, therefore, would like to request the Central Government to take 

appropriate measures to address the problem of flood and erosion in Assam.  

Only the effort of the Central Government would provide much needed succour to 

this flood ravaged state.  
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�ी �मे िसहं च�दूमाजरा (आनदंपुर सािहब): महोदय, आज अंडर �ल 193 बाढ़ पर चचा� हो रही है। 

म� समझता ह� ंिक हर वष� मानसून सैशन म� वषा� होती है। अपनी-अपनी कहानी सनुाकर हम चले जाते ह� 

और नतीजा वही रहता है। यह सच है िक कह� बाढ़ है, तो कह� सूखा है। बह�त से सद�य� ने इस सबंधं 

म� अपनी बात रखी। िबहार से हमारी बहन, मिहला सद�य सूखे क� बात सनुा रही थ�। मझेु एक कहानी 

याद आ गई। हमार ेपजंाब म� कहते ह� िक िकसी क� दो बेिटयां थ�। एक क� िकसान के बेटे से शादी हो 

गई, उसने म�का बोया ह�आ था। दूसरी क� कुमह्ार के बेटे से शादी हो गई, उसने िम�ी के बत�न बनाए 

ह�ए थे। पहलवान जी जैसे िकसी �यि� ने पूछा िक बाबा �या हाल है? वह कहता है िक आज या तो 

टाड्ंया वाली नह� है या भाड्ंया वाली नह� है। इस देश म� कह� डूबा है, कह� सूखा है। म� माननीय मं�ी 

जी से िनवेदन करना चाहता ह� ंिक इस गंभीर िवषय पर चचा� हो, �य�िक इसका सीधा सबंधं कृिष से है। 

नेचरुल कैलेमेटी का �यादा असर कृिष पर पड़ता है या प�डू �े� पर पड़ता है। हमार ेसामने चैल�ज ह�, 

जल सकंट है, जल मैनेजम�ट पानी को सभंालने का सकंट है, उस पर िवशेष तौर पर चचा�  होनी चािहए। 

सबसे बड़ी िचतंा है िक हमार े�रजवा�यर म� पानी कम हो रहा है।   

भाखड़ा डैम म� पानी कम हो रहा है, प�ग डैम म� पानी कम हो रहा है, जल �तर नीचे जा रहा है। 

हमारी धरती का पानी नीचे जा रहा है। साठ परस�ट बा�रश का पानी खराब हो रहा है, �लेिशयर िपघल 

रह ेह�। यह हमार ेऔर सभी के िलए िचतंा क� बात है। इस पर गंभीरता से चचा� करके इसका उपाय 

सोचना चािहए। आज चचा�  हो रही है िक हमार ेसामने �या मिु�कल� ह�। म� माननीय मं�ी जी से िनवेदन 

करना चाहता ह� ंिक क�पनशेसन क� रािश 3500 �पये �ित एकड़ बह�त परुानी है जबिक फसल बआुई 

के समय दस हजार �पये �ित एकड़ खच� हो जाता है, कम से कम दस हजार �पये से �यादा �ित 

एकड़ होना चािहए। प��ह सौ �पये बादल साहब सरकार ने बढ़ाए थे, यह बह�त कम है। ना�स� ऐसे ह�, 

जो फुलिफल नह� होते, ये प��ह िदन म� �रपोट�  मागंते ह�। जब बाढ़ आई होती है, �रपोट�  नह� दी जाती। 

ये कहते ह� िक �रपोट�  टाइम पर नह� आई, उनको सहायता नह� िमलती, ना�स� भी ठीक करने ह�। जो 
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िहल �टेट के नीचे �टेट ह�, उनको �पेशल पैकेज देना चािहए। मेरी कं�टीट्यूएसंी आनदंपरु सािहब 

िहल �टेट के नीचे आता है, पजंाब भी नीचे आती है। िहमाचल �देश ने समाह नदी को चैनलाइज िकया 

और इसे पजंाब क� सरहद पर छोड़ िदया। वहा ंसरकार बदल गई, जब धूमल साहब क� सरकार थी,  

तब उ�ह�ने चैनलाइज िकया था। वीरभ� िसहं क� सरकार आई, उ�ह�ने बदं कर िदया। िहमाचल �देश 

से छोड़ा ह�आ पानी पजंाब के िह�से म� आ जाता है, िजससे हमार ेयहा ंबाढ़ आ जाती है। इससे बह�त 

नकुसान होता है। ऐसे बह�त सार ेइंटर-�टेट इ�यूज ह�। पजंाब म� सगं�र िडि���ट म� घ�घर द�रया है। 

वहा ं137 करोड़ �पये क� लागत से फ�ट� फेज को चैनलाइज िकया, जब दूसरा फेज श�ु करने लगे 

तो सीड��यूसी ने बदं करा िदया। पजंाब के िह�से म� पानी �क जाता है �य�िक ह�रयाणा म� चैनलाइज 

नह� करने िदया। इंटर-�टेट िड�पयूट चाहे समाह नदी हो या घ�घर द�रया को चैनलाइज करने का हो, 

एक-दो इ�यूज ह�। म� इसका  उपाय बताना चाहता ह�।ं चैक डैम बह�त ज�री है। रले मं�ी जी ने मै�ो 

गड्ुस �ेन के िलए कहा है िक जापान से एक लाख दस हजार करोड़ �पये 0.1 % �याज पर िमल 

सकता है। जब इतना पैसा िबना �याज के िमल सकता है तो चैक डैम के िलए ल�। इससे हमार ेदेश क� 

मिु�कल� ही ख�म हो सकती ह�। रावी नदी का पानी पािक�तान को जा रहा है। पजंाब और ह�रयाणा म� 

लड़ाई हो रही है और हमारा पानी पािक�तान को जा रहा है। चेक डैम या डैम ह�, चेक डैम को 

िडसे�ट�रगं करने के िलए कोई उपाय नह� है। उसे माइिनगं वाले रोक देते ह�, फॉर�ेट वाले रोक देते ह�। 

इसिलए माइिनगं और फॉर�ेट कृिष �े� म� जोड़ना चािहए। कम से कम वाटर �रस�सेज मं�ालय म� �� 

होना चािहए, माइिनगं वाल� को िडसे�ट�रगं के िलए नह� रोकना चािहए।  

 म� माननीय �धान मं�ी जी को �धान मं�ी फसल बीमा योजना के िलए बधाई देना चाहता ह�।ं 

पहले एक �लॉक को इकाई माना जाता था, अब इ�ह�ने गावं को इकाई बना िदया, बह�त अ�छा िकया। 

लेिकन एक गावं को इकाई नह� बनाया जा सकता, यह सच है। आप  भी गावं से आते ह�। गावं के एक 

िह�से म� नकुसान हो जाता है और दूसरा िह�सा बच जाता है। ये कहते ह� िक सार ेगावं का परस�टेज 
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लेना है। �धान मं�ी फसल बीमा योजना म� एक फाम�र को इकाई बनाना चािहए नह� तो उसका कोई 

फायदा नह� होता। हमने आज तक का �रकाड�  दखेा, आप महारा�� का भी जानते ह�। पजंाब म� इस 

�क�म को लागू ही नह� िकया, ह�रयाणा का हमने देखा है। जो कंपिनयां ह� वे पैसा कमा रही ह�। �धान 

मं�ी फसल बीमा योजना के िलए कोई िनगम बनाया जाए, कॉरपोरशेन बनाई जाए। जो कॉरपोरशेन का 

�ोिफट होगा, एक �रवाइ�ड �क�म लाने जा रहे ह�, जो उसका �ोिफट होगा, एमएसपी का गैप और 

ए�चअुल �ाइस का गैप होगा, उस पैसे को वहा ंयूज िकया जा सकता है। गावं� क� सड़क� के िलए यूज 

िकया जा सकता है। �धान मं�ी फसल बीमा योजना को इफेि�टव तौर पर लाने क� ज�रत है तािक 

िकसान� को कुदरती आपदा से बचाया जा सके। आज देश और देश क� सरकार को सबसे �यादा पानी 

के सकंट को सभंालने और जल सकंट को हल करने के िलए �ाथिमकता देनी चािहए।   
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�ी मधुकरराव यशवतंराव कुकडे (भडंारा-ग�िदया): महोदय, म� िनयम 193 के अंतग�त चचा� करने के 

िलए खड़ा ह�आ ह�।ं भडंारा ग�िदया िजले म� गोसीखदु� प�रयोजना िजसका नाम इंिदरा सागर �ोजे�ट है, 

1986 म� श�ु क� गई थी।  म�  चनुाव जीता ह�।ं अभी म�याविध चनुाव 28 मई को ह�ए, हमारा दभुा� �य है, 

यहा ंके 22 गावं के लोग� ने चनुाव का बिह�कार िकया है। पहली बार प�रयोजना को पूरा न िकए जाने 

के कारण सरकार से नाराज़ होकर लोग� ने बिह�कार िकया। उनको सिुवधा नह� िमली, उन गावं� म� 

िकसान� को िसचंाई का पैकेज भी नह� िमला, यहा ं �लाट� का आबटंन नह� िकया गया, उनको जो 

सिुवधाए ंचािहए थ�, सरकार �ारा न देने क� वजह से 22 गावं के लोग� ने आजादी के बाद पहली बार 

चनुाव का बिह�कार िकया है, यह िनदंनीय बात है। 

 महोदय, आजादी को 70 साल हो गए ह�, लेिकन कभी भी यहा ंके लोग� ने चनुाव का बिह�कार 

नह� िकया था। गोसीखदु� योजना जो इंिदरा गाधंी जी के नाम पर है, 1986 म� श�ु ह�ई थी, लेिकन अभी 

तक पूरी नह� ह�ई है। इससे खेती का नकुसान हो रहा है, लेिकन इस तरफ सरकार �यान नह� द ेरही 

है। मेरा सरकार से िनवेदन है िक इस योजना को ज�द से ज�द पूरा कर�। अब हम जवानी से बढ़ुापे क� 

तरफ जा रहे ह�, लेिकन सरकार इस तरफ �यान नह� द ेरही है। इस बार यहा ंके लोग�, िकसान� ने 

चनुाव का बिह�कार िकया है। यहा ंफसल ख�म हो गई है, यहा ं िकसान� के पास खेती नाम क� कोई 

चीज नह� है। इन लोग� के पास रोजगार का कोई साधन नह� है। इन 22 गावं के लोग� के िलए, यवुक� 

के िलए सरकार काम क� श�ुआत कर ेतािक ये भिव�य म� चनुाव का बिह�कार न कर�।  

 महोदय इसी साल बावनथड़ी प�रयोजना के कारण 12 गावं के लोग� ने बिह�कार िकया था। 

उनको भी खेती के िलए पानी चािहए। बावनथड़ी आिदवासी बाह��य �े� म� पानी न िमलने के कारण 

खेती सूख रही है। यही कारण है िक वहा ंके लोग� ने चनुाव का बिह�कार िकया। आजादी के बाद अगर 

ऐसा होता है तो यह देश के िहत म� नह� है। उनक� इतनी ही िडमाडं है िक बावनथड़ी प�रयोजना के 

तहत पानी कैनाल के मा�यम से चादंपरु िजले से छोड़ा जाए। इससे इलैि��िसटी क� बचत होगी और 
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इन गावं� म� िकसान� को पानी िमल सकेगा। सरकार ने इस तरफ �यान नह� िदया इसिलए मेरी सरकार 

से �ाथ�ना है िक इन 12 गावं के िकसान� के िहत म� काम कर।े 

16 52 hrs   (Hon. Deputy Speaker in the Chair) 

यहा ंवेनगंगा नदी का पानी श�ु है। नागपरु का गंदा पानी िमलने के कारण हमार ेयहा ंलोग� को पीने का 

पानी नह� िमलता है। यहा ंकई बीमा�रया ंफैल रही ह�। नागपरु िजले का गंदा पानी वेनगंगा म� आने के 

कारण भडंारा के िजला म�ुयालय और 32 गावं के लोग� को पीने का पानी उपल�ध नह� हो रहा है। यह 

पानी जानवर तक नह� पी सकते ह�। यहा ंपानी का अथाह �वाह है, लेिकन यह पानी नह� पी सकते ह�। 

इस पानी से बीमा�रयां हो रही ह�। अ�सर, अप�िड�स, पीिलया आिद बीमा�रया ंहो रही ह�। अगर यहा ं

श�ु पानी आ जाए तो भडंारा के लोग� को पीने का पानी िमल सकता है। इस तरफ सरकार �यान नह� 

दे रही है। आजादी के 70 साल बाद भी अगर िकसी �यि� को श�ु पानी नह� िमलता है तो यह देश म� 

गलुामी का �ोतक है। 

 वेनगंगा नदी से रात भर रते िनकाली जाती है, कोई अिधकारी इसे नह� रोकता है। भडंारा िजले 

म� बावनथड़ी म� से रते िनकाली जाती है, इस कारण बोरवैल का पानी नीचे चला गया है, िकसान� को 

पानी िमलने म� तकलीफ हो रही है। भडंारा िजले म� ितरोड़ा और कुछ अ�य तालकुा �भािवत हो रहे ह�। 

यहा ंसूखा पड़ रहा है। यहा ंअथाह पानी होने के बावजूद और सरकार क� तरफ से िनयोजन न होने से 

भडंारा िजले म� पानी क� कमी हो रही है। इस तरफ क� � सरकार को �यान देना चािहए।  

 वन िवभाग के िनयम के अनसुार भडंारा िजले म� कई प�रयोजनाए ं�क� ह�ई ह�, इसे पूरा नह� 

कर सकते ह�। यहा ंजगंल पैदा ह�ए ह�, यह भडंारा ग�िदया िजले के लोग� क� गलती नह� है। प�रयोजना 

के अंतग�त 13 तालाब बन चकेु थे, लेिकन कैनाल नह� िनकाली गई। इन तालाब� को 1984 म� पूरा 

िकया गया था। वन िवभाग के िनयम के अनसुार कैनाल नह� िनकलने से िकसान� को पानी िमलना बदं 

हो गया है। 
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सरकार को इस पर �यान देना चािहए िक पूर ेभडंारा-ग�िदया िजले म� पैडी क� फसल होती है 

और पैडी को पानी क� आव�यकता होती है। अगर वहा ंपानी क� िसचंाई �यव�था न हो और डैम न 

बनाए जाए ंतो हमार ेिकसान� का अिहत हो जाएगा। वेनगंगा नदी के पास म�, रोहा और मुंडरी गावं के 

अंदर सरकार को बैराज बनाने चािहए, िजससे तमुसर तालकुा, मोआड़ी तालकुा और बालाघाट िजले 

के लोग� को पानी क� उपल�धता होगी। वेनगंगा नदी बालाघाट िजले और भडंारा िजले के िलए 

जीवनदायी योजना है। दोन� िजल� के िकसान� को उसके पानी से फायदा िमलता है, इसिलए सरकार 

को भडंारा-ग�िदया िजले क� िजतनी भी प�रयोजनाए ंह�, उनको पूरा करने के िलए काम करना चािहए।  

माननीय उपा�य� महोदय, जो आिदवासी �े� के लोग ह�, उनको िसचंाई क� सिुवधा ही नह� 

ह�, जैसे र�घा गावं है। िजन आिदवासी गावं� क� जमीन ली गई है, वे कम दाम म� ली गई ह�। उनक� 

जमीन कम दाम म� िलए जाने के कारण, वहा ंके िकसान सरकार के िखलाफ ह� और उनका िवकास 

नह� हो रहा है। जब बावातड़ी योजना बन रही थी, तब हमने िडमा�ड क� थी, तब कहा गया था िक उन 

लोग� के िलए नौकरी का �ावधान िकया जाएगा, हम उनके जीवन-उ�ार के िलए काम कर�गे, लेिकन 

सरकार ऐसा कोई काम नह� कर रही है। इसिलए लोग� के मन म� हमार ेबारे म� असतंोष का िनमा�ण ह�आ 

है, जन�ितिनिधय� का वहा ंघूमना ब�द ह�आ है। िजन गावं� के लोग� ने बिह�कार िकया था, उनक� �या 

िडमा�ड थी? उनक� िडमा�ड इतनी ही थी िक उनको वह मआुवजा िमल जाए, जो सरकार ने घोिषत 

िकया था। 80 हजार �पये �ित प�रवार देने क� बात ह�ई थी, लेिकन वह अभी तक नह� िदया गया है। 

हर प�रवार को मकान के िलए जमीन दी जानी चािहए। प�रवार अथा�त पित, प�नी और ब�चा। िजनक� 

शादी हो गई है, उनको अलग जमीन देनी चािहए। उन लोग� को खेती का मू�य बह�त कम िमला है। वष� 

2014 के पहले मू�य कम थे और वष� 2014 के बाद मू�य बढ़ चकेु ह�। मेरा आपके मा�यम से सरकार 

से िनवेदन है िक उनक� जमीन� का उिचत मू�य िदया जाए। आज दो लाख �पये म� एक एकड़ जमीन 
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नह� िमलती है। आज िकसान भूिमहीन हो गए ह�। अगर ऐसी ही ि�थित रही तो हमारा भडंारा-ग�िदया 

िजला, जो न�सल �भािवत है, वहा ंऔर न�सलवादी पैदा ह�गे और िजले का िवकास �क जाएगा। 

 माननीय उपा�य� महोदय, हमार े�े� क� कई योजनाए ंह�, उनके िलए हमारा िनयोजन न होने 

से हम किठन सकंट म� पड़े ह�ए ह�। म� आपसे अनरुोध करता ह� ंिक आप पूर ेिनयोजन पर �यान द� और 

लोकल लेवल पर �लान कर�। के�� सरकार भडंारा िजले को आिथ�क सहायता �दान करने म� सहकार 

कर।े  

HON. DEPUTY SPEAKER: Please conclude. 

SHRI RAJIV PRATAP RUDY (SARAN): Sir, it is his maiden speech. 

HON. DEPUTY SPEAKER:  Maiden speech means how long will he speak? Is 

one hour all right? 

�ी मधुकरराव यशवतंराव कुकडे :  म� आपके मा�यम से के�� सरकार से िनवेदन करता ह� ं िक 

धापेंवाड़ा-1 का काम चालू ह�आ है, लेिकन ट�पा-2 योजना, अभी तक आिथ�क मदद न िमलने से और 

फाइन�िशयल �ाइिसस होने क� वजह से, धापेंवाड़ा प�रयोजना हम श�ु नह� कर सके ह�। अगर 

धापेंवाड़ा प�रयोजना श�ु कर दी जाए तो भडंारा-ग�िदया िजले के सभी िकसान� को पानी िमलेगा और 

वहा ंके िकसान कभी आ�मह�या नह� कर�गे। हमार े�े� म� आ�मह�या होने के मूल कारण ह� - धान का 

उिचत मू�य न िमलना, उनको पानी न िमलना। म� सरकार से िनवेदन करता ह� ं िक ट�पा-2 योजना 

और धापेंवाड़ा योजना को आिथ�क सहायता िमले और गढुरी योजना जो वष� 1984 से चल रही है, उसे 

पूरा करने म� आप सहकार कर�। 

आपने मझेु बोलने का अवसर िदया, इसके िलए म� आपके �ित आभार �य� करते ह�ए अपनी 

बात ख�म करता ह�।ं 
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HON. DEPUTY SPEAKER: He has finished his maiden speech now. 

SHRI RAJIV PRATAP RUDY: We all have to appreciate the maiden speech. 
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SHRIMATI POONAMBEN MAADAM (JAMNAGAR): I am thankful for  giving 

me this opportunity to put my views.  

 Natural disasters have always been a fact of life in human history.  Floods 

droughts, earthquakes and cyclones are features that cannot always be predicted. 

From the Hurricane to Tsunami to Bhuj earthquake nature has always made us 

feel powerless and also reflected on us the impacts of global warming and climate 

change.  

 Today we have all acknowledged here in the Parliament, the terrible toll of 

these natural disasters and expressed our condolences to the families and friends 

who have lost their loved ones in the recent catastrophe faced by many Indian 

States.  With this, I would like to bring the attention of the House  to the situation 

in my State Gujarat and reflect on the preparedness/ assistance provided by the 

Central and the State Government.  Heavy rains and floodwaters have wrecked 

havoc in many parts of Gujarat, resulting in deaths, injuries and evacuation.  

 Even though the State Chief Minister has personally had meetings with the 

State Emergency Operation Centre (SEOC)  and took stock of the flood-situation, 

over 34,000 people have been shifted to safe locations by the State 

administration.  I request the Government to intervene and provide more help on 

terms of heavy deployment Indian Air Force (IAF) and the Indian Army.  There are 

still people who are stranded in different parts of Saurashtra.  The heavy 
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downpour has till now cost 28 lives of the people in the State of Gujarat.  As on 

July 17  morning data, overall rainfall for the State was recorded at 338.49mm, 

which is about 41 per cent of the season's normal rainfall of 831mm.  

 Major roads including national highways were closed and damaged due to 

heavy rains and electricity supply to most villages was cut off.  Traffic on State 

and national highways remains affected.   Train services have also been severely 

disrupted.  Further, railway track was washed away in my constituency in 

Jamnagar in the incessant rain which prompted in arrangement of buses to 

commute travelers from Khambaliya to Jamnagar.  However, this was also not an 

easy task as connectivity to more than 30 villages was lost following water logging 

on roads with more than 100 state highways blocked due to flooding.  Normal life 

is thrown out of gear with schools and colleges remaining closed.  Heavy 

incessant rain over the past few days in most parts of Saurashtra has resulted 

into a calamity as swelling of rivers and water logging in fields has caused 

massive damage to property and cattle in the rural areas.  

 A recent report by the Asian Development Bank (ADB) and the Potsdam 

Institute for Climate Impact Research (PIK) confirmed what millions of Indians-and 

many more in South Asian countries- have been experiencing the region has the 

highest exposure to floods.  A whopping 130 million people in coastal zones of 

Bangladesh, India, and Pakistan are at risk of being displaced by the end of the 

century and we all know how Gujarat and Mumbai were crippled by floods in 
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2005, the cities got back to its feet, however, this is repeated almost every year.  

This year also cities and States suffered heavy rains and tremendous flooding 

that killed people but the administration/Government needs to do more in 

addressing such glaring issues. 

 Under these circumstances, I request the Government to keep monitoring 

the situation in Saurashtra closely and also provide all possible help to the State 

Government to cope up with the heavy rains and flood.  There is also need to 

push the distribution of food and medicines to the affected areas.  The state 

authorities have deployed around a dozen teams of National Disaster Response 

Force (NDRF)  to deal with emergency situation in case water level rises in local 

rivers and other water bodies I further request the Union Government to step up 

financial and physical assistance in the State especially in coastal areas so that 

rescue operations, evacuation and relief management is carried out efficiently and 

effectively.  Further our Hon'ble Prime Minister Sh. Narendra Modi ji has already 

assured flood affected States and the CMs that the Centre would provide all 

assistance to them to help deal with the situation.  

 While some parts of the country witnessed flood and heavy rains, other 

parts have been undergoing drought like situations.  India's tryst with food 

sustainability began a good 60 years ago when we had to import food grains from 

other countries to support our 30 crore odd population.  And maybe Gujarat is a 

State which witnesses double calamity; droughts due to extreme temperature 
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followed by heavy rains and flood.  Even though the economy has progressed 

considerably since then, and now agriculture is not only a self-reliant sector, and 

but contributes dominantly to our economic growth by exporting food grains to 

other nations.  The present Government is undoubtedly invested in development, 

agriculture and growth especially the recent increase in MSP of crops will benefit 

farmers immensely.  That said, there are unmistakable signs that more needs to 

be done in the agriculture sector-a crisis that became a brewing problem in the 

agricultural sector decades ago, which forms the backbone of our nation.  

 Let us acknowledge that farmers in several parts of India have been 

protesting.  They are demanding higher prices for agricultural produce and that 

billions of dollars worth of loans is waived.  Sometime ago, a farmers' protest in 

the central Indian state of Madhya Pradesh turned violent.  Drought is the result of 

short-sighted policies implemented by successive governments over several 

decades.  More than half of India's population of 1.3 billion is engaged in 

agriculture and allied sectors, but their contribution to national income has been 

dwindling rapidly.  Over the past two decades, thousands of indebted farmers 

have committed suicide.  However, let us do a quick reality check.  Unfortunately, 

the monsoon behaviour has been very erratic the last couple of years and farmers 

have been facing the problems of severe drought for the past few years.  The 

Government has intervened at all levels and schemes like Krishi Sinchai Yojana 

will go a long way in solving agricultural crisis.  
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 Further, loan waivers though temporarily necessary for the revival of 

farming, do not provide conditions for a secure credit system in the long term.  

The waiver of loans implies that banks will have to be compensated by the 

Government for the amount involved.  This means that large sums of money, 

which could have otherwise gone to strengthen the agricultural infrastructure and 

research such as seed production, soil health enhancement and plant protection, 

will not be available.  The present Government does not believe in such eye 

wash, rather they are trying to make farmers self-sufficient and empowered.  

 The present Government, which is now three years old, has implemented 

several of the recommendations such as providing improved seeds, soil health 

cards, and agricultural credit reform, improved insurance, increasing the area 

under irrigation and the addition of Farmer's Welfare to the responsibility of the 

Ministry of Agriculture.  The National Commission on Farmers recommended a 

major non-farm initative, on the model of the rural township programme of China.  

This would involve agriculture-based enterprises such as mushroom cultivation, 

use of bio-pesticides and fertilizers, apiculture, inland and coastal acquaculture 

and the biological software essential for sustainable agriculture, which is the 

second goal of the Sustainable Development Goals.  This along with the National 

Rural Employment Guarantee Programme can provide social protection to 

landless farmers.  Special efforts are also being made to promote market-driven 
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skills for rural women who contribute to about 50 per cent of the agricultural work, 

through the involvement of the agricultural universities and the private sector.  

 With this I would like to share some of my suggestions with the 

Government.  My constant interactions with the farming community have helped 

highlight not just their problems, but also possible solutions which require a 

rethink of some of our existing policies.  Even though we have moved from no 

preparedness to floods and droughts towards preparedness, India needs a 

permanent disaster management and mitigation plan.  This kind of planning will 

not only save people facing problems, but would also prevent damage to human 

beings and public and private properties.  This can be done as these days with 

advancement of technology; weather prediction is much more accurate and 

reliable unlike before.  To better prepare for droughts and floods, India needs an 

integrated system to map water, air and climate.  

 Information about water flow in rivers is now available through a water 

resources information system, but that has severe limitations due to regulatory 

issues- there is no information available to the public about real time water flow; 

thanks to an outdated law. This means there is no real time water flow information 

available in the public domain from the three largest river basins in the country.  

This clearly affects preparations to face floods.  When it comes to drought 

preparedness, the situation is similar- the information available is better than 

before but not good enough.   The Central Water Commission now puts out in the 
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public domain the water storage status of the 91 largest reservoirs in India and 

updates this information every week.  This list still leaves out far too many water 

bodies that are crucial in determining if a region will face drought.  

 The other crucial information needed to anticipate a drought is the status of 

groundwater, but the latest status available on the website of India's Central 

Ground Water Board is dated March 31,2011.  India is a country where over half 

the irrigation is from groundwater.  It is the world's largest groundwater user.   

This can be done as all pieces are in place even though it might seem daunting in 

the beginning and Niti Aayog can be entrusted with this task to build an integrated 

system.  Tracking food, energy and water consumption is also an essential part.  

Building this capability is a necessary requirement to safeguard the nation's 

future.  

 I, like all Indians, have been encouraged and moved by the way people pull 

together in times of crisis, and felt proud of the work of our emergency and social 

services.   Hardships have been faced by all of us together through natural 

disasters.  The Prime Minister has been providing all help and assistance to the 

State Governments to stand shoulder to shoulder with them in this hour of crises.  

It is our responsibility to listen to the people now who have lost their lives and 

livelihoods and not do the politics of blame game over death and disaster.  

Natural calamities and preparedness is a national responsibility and opposition 

should refrain from doing politics over this.  It is the time that we stand together 
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and strengthen the working hands of the country that will actually benefit the 

people at the grassroots.  

  



 25.07.2018  283 
 

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): I am thankful for 

giving me the opportunity to put my views on this very important topic.  Large 

parts of the country today are affected by floods and many face drought like 

conditions.  According to recent reports, nearly 50 people have lost their lives in 

the floods in Kerala and 1.47 lakh have been forced to move into relief camps.  In 

Gujarat, more than 30 people have lost their lives due to the floods and many 

more have been displaced and moved to safer places.  

 12 people have lost their lives in the State of Odisha due to the floods and 

the State Government has put six districts on high alert.  

 Karnataka too, is facing severe issues due to the flooding of the rivers.  

Heavy rains in the catchment area due to an active southwest monsoon have led 

to flooding in south and north Karnataka during the past one month.  Areas like 

Chikkamagaluru, Hassan, Kodagu have been deeply affected.  In Sakleshpur 

taluk of Hassan, landslides due to the rain were reported and large tracts of paddy 

fields, coffee plantations and roads were severely inundated.  

 However, this rainfall has been uneven, with areas like my constituency of 

Chamarajanagar, and Chikkaballapura, and the northern districts of Ballari, 

Haveri, Vijayapura and Yadgir receiving a shortage of rainfall.  

 Northern States like Bihar  today face drought like conditions.  35 out of the 

38 districts of Bihar face drought like conditions due to a rain deficit of 48%.  Rain 
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deficiency in eastern and western Uttar Pradesh, Jharkhand, Gangetic West 

Bengal, Assam and Meghalaya is 20-46% less than normal as of July 17.  

 Keeping these conditions in mind, I would like to urge the Government to 

provide these States with some form of financial assistance and release this 

money as soon as possible to the States that are suffering from this very severe 

issue.  
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SHRIMATI V. SATHYABAMA (TIRUPPUR):  I am expressing my views  on the 

discussion under Rule 193 on recent flood and drought situation in various parts 

of the country. 

 Recently, Chennai was affected by serious floods that had damaged many 

parts of Chennai.  Both people and property were affected a great deal.  Many 

poor people lost their lives.  The most affected community was the fishermen 

community.  The flood water had inundated many places in Chennai and people 

had to climb their terraces and had to spend many days on their terraces.  The 

Tamil Nadu Government had done a wonderful job by reaching the flood affected 

people and provided food, shelter and medical facilities, although only minimum 

relief was provided by the Centre.  

 The Tamil Nadu Government did take all possible precautionary measures 

but still the situation could not be controlled.  It is high time that the Centre should 

help and take pre-emptive steps so that at the time  of floods and other natural 

calamities, the possible damage to the lives and properties of the people can be 

saved.  

 The Central Government should provide more funds so that the affected 

people who lost their homes, livelihood, properties etc. are compensated.  I am 

sure, by taking into consideration, the problems of the flood affected people of 
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Tamil Nadu, and more particularly to the coastal areas of Tamil Nadu, namely 

Chennai, Cuddalore, Nagapatinam, etc. the Centre should allocate more funds.  

 Similarly, many parts of the Tamil Nadu are also suffering from droughts 

due to scarcity of rains.  At least in future, the Central Government should try its 

best to interlink rivers so that every State is saved from natural calamities, like 

floods and droughts.  It should be the topmost  agenda of the Central 

Government.  Hon. Amma was the first Chief Minister to implement rain water 

harvesting throughout the State of Tamil Nadu.  It should be made mandatory that 

all the States should come forward and implement rain water harvesting.  All the 

States should be encouraged to plant more and more trees so that these climatic 

changes can be controlled.  

 Further, wherever such natural calamities have caused havoc and where 

the farmers have lost their produce, they should be adequately compensated by 

waiving off their loans. With these few words, I urge upon the Government to 

allocate more funds to the State of Tamil Nadu.  
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SHRI PRATAP SIMHA (MYSORE): Thank you Deputy Speaker, Sir, for giving me 

the opportunity to speak on a very important subject. 

 When the entire South Karnataka is reeling under flood and heavy rains, I 

am grateful to you because I wanted you to be on the Chair when I speak about 

this subject. 

HON. DEPUTY SPEAKER: Very good. 

SHRI PRATAP SIMHA : It is because the people of Tamil Nadu and the actors of 

Tamil Nadu should be grateful to the people of my constituency, Coorg where 

Cauvery takes her birth. The main tributaries of Cauvery are Harangi, Kabini, 

Hemavati  and Lakshmana Tirtha. This time because of heavy rains, all the four 

dams are full. Sir, you are getting more than 50,000 cusecs of water every day. 

HON. DEPUTY SPEAKER: Otherwise, you would not release a single drop. If it is 

not full, you would not release even a single drop. 

SHRI PRATAP SIMHA: Even the Mettur dam is full. The people of Tamil Nadu 

should be grateful to my people. 

HON. DEPUTY SPEAKER: It is not to them but it is to the Heaven, God, Varuna 

Bhagavan. Varuna Bhagavan is coming with you now.  

SHRI RAJIV PRATAP RUDY (SARAN): It is all because of the BJP Government 

that the God is also happy today. 
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17 00 hrs 

HON. DEPUTY SPEAKER: It is because of Ananthkumar that God Varuna has 

given a lot of water to your State. 

… (Interruptions) 

SHRI PRATAP SIMHA: Sir, I am also grateful to Shri Ananthkumar ji. He has 

given me an opportunity to participate in this important debate.  

 Sir, I have a little daughter who goes to first standard. Every day when she 

comes back in the evening, she hums the rhyme – “Rain, rain, go away, come 

again another day. Rain, rain, go away, little Jony wants to play.” It is because of 

her syllabus that she hums these rhymes in her school also. But the people of 

Coorg never hum these rhymes because there are no rains. When it rains in 

Coorg, it rains heavily. When it rains in Coorg, it washes away the roads. When it 

rains in Coorg, it takes away the important crops of coffee and pepper. Sir, almost 

30 per cent of the total coffee produced in Karnataka is produced in Coorg. 

Similarly, 15 per cent of the total pepper produced in Karnataka is produced only 

in Coorg. This time because of heavy rains, the entire road network is damaged. 

Even the national highways are not motorable.  

 Sir, we were expecting a good relief package from the State Government. 

But we did not get it. I am really hopeful that Modi ji’s Government will certainly 

pay heed to our demands and help us because Modi ji’s Government has a track 

record of helping all the States when it is necessary.  
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 Sir, I will read out some of the headlines, which appeared in the 

newspapers in the last two months, just to apprise the House with the situation 

prevailing in Coorg in Karnataka. ‘Catchment Areas of Cauvery Receiving Good 

Rains’ published on May, 28. On 29 May, the entire Mangalore city was flooded 

because of heavy rains. On May 30, the headline of a newspaper was ‘3 Dead, 

100 Rescued after Record Rainfall in Karnataka’. Then, ‘Rain Causes Heavy 

Damages to Paddy and Seedling in Kodagu’ appeared in one newspaper. ‘Flood 

Alert in Catchment Areas’ and ‘More Rain Likely in Cauvery Area’ are some other 

headlines. Moreover, Sir, power supply is completely cut off in Coorg and in other 

parts of Karnataka.  

 Sir, a few hon. Members like Shri Venugopal, Shri Karunakaran and Shri 

Kalyan Banerjee were pointing fingers at the Central Government. Hon. Member, 

Shri Venugopal was folding his hands before the Government requesting them to 

give a special package to his State Kerala. Sir, Venugopal ji is in charge, the 

General Secretary of All India Congress Committee of Karnataka for last two 

years. His party is in rule in Karnataka for the last five years. Now, even after 

getting rejected by the people of Karnataka, they have come back to power. 

…(Interruptions)… 

 What did they do in the last five years? … (Interruptions) What did they do 

for my constituency, Kodagu? … (Interruptions) Did they ever give even a small 
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package to Coorg? … (Interruptions) When the BJP Government was in power in 

Karnataka, they sanctioned about Rs.1800 crore work projects to Coorg. … 

(Interruptions) But under the five years of Congress rule, we got only Rs.300 crore 

and that too only 50 per cent of the money was released. It is only because of a 

non-functional Congress Government in the State that Coorg is suffering. … 

(Interruptions) 

 Sir, it is not a political speech. The entire Coorg, South Kanara, North 

Kanara, Chikmagalur, Sakleshpur and other districts are reeling under heavy 

rains. It is only in Belgaum district that 978 houses have got damaged, 22 cattles 

have died and 11 human beings have lost their lives. In Bidar also, 168 houses 

have been damaged and 8 persons have died. The numbers that I am reading are 

only of a few districts.  

 In Chamarajanagar, which is being represented by Shri Dhruvanarayana, 

157 houses have been damaged and two deaths have taken place. In Dakshin 

Kannada, 957 houses have been damaged and nine deaths have taken place. In 

Dharwad, 737 houses have been damaged and six deaths have taken place. In 

Gadag, 505 houses have been damaged and six deaths have taken place. In 

Madikeri, 200 houses have been damaged and one death has taken place. In 

Koppal, 1,239 houses have been damaged and three deaths have taken place. In 

Mysuru, 313 houses have been damaged and three deaths have taken place. A 

total of 9,163 houses have been damaged and 130 deaths have taken place. The 
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total number of cattle deaths is 727. Yet an amount of Rs. 187 crore has been 

lying with respective District Commissioner Offices.  It is because of the non-

functional Government in Karnataka which is being supported, and actively 

involved in, by Congress.  

 The …   is saying ‘Everyday, I am … * … (Interruptions) He is … * only to 

stay in power and the … * him to extract more power and more Cabinet berths. … 

(Interruptions) This is the actual state of Karnataka. … (Interruptions) 

HON. DEPUTY SPEAKER :  … * and that kind of words will not go on record.  

… (Interruptions) 

SHRI PRATAP SIMHA: Sir, now I come to the assistance given by the Central 

Government under Modiji.  … (Interruptions) 

 Sir, I will come to that point. … (Interruptions) When 3,000 farmers 

committed suicide under … *, where was Shri Venugopal hiding? … 

(Interruptions) 

HON. DEPUTY SPEAKER: Do not put the names on record. 

… (Interruptions) 

SHRI PRATAP SIMHA : Why did he not go to the Chief Minister and apprise him? 

Here, he comes and shouts at the Central Government. … (Interruptions) 

 Sir, I tell you the exact figures. Under the ten years of UPA Government 

from 2004 to 2014, they gave Rs. 3,579.86 crore under NDRC and Rs. 1,063.47 
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crore under SDRF. The total money given in four years was Rs. 4,822 crore. 

Under four years of Modiji’s rule, the Central Government gave Rs. 5,122 crore 

under NDRF and Rs. 799.99 crore under SDRF. The total amount given is Rs. 

5,922 crore, which is almost Rs. 6,000 crore, in four years. They had given Rs. 

4,500 crore in ten years of rule, and these people are coming and preaching us.  

 The person, who spoke a lot about the Central Government and the 

discrimination, Shri Venugopal, is not in the House. In his absence, or in his 

presence in the Parliament’s Central Hall, I am telling this.  

HON. DEPUTY SPEAKER: Please conclude.  

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF 

PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Sir, he speaks rarely. He 

is a young Member and speaking very well. Our Party has time. Please give him 

time from our Party’s time. … (Interruptions) 

SHRI PRATAP SIMHA: Sir, I had encountered all these representatives during 

the all-party meeting on Cauvery River. Every time, they would come and demand 

that they want this much of water from the Cauvery.  

 When Coorg is reeling under heavy rains, they do not raise their voices. 

This is the saddest part of Members of Parliament and some of the 

representatives. For the last four years, I have been demanding a special 

package for Coorg from the Karnataka State Government. I requested the Chief 
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Minister to include the special package in the annual Budget, but he did not pay 

heed to it.  

 I also requested the Chief Minister to visit Coorg during Cauvery Tula 

Sankramana. Due to heavy rains, we have suffered the losses. We have suffered 

the damages. We suffered crop losses of coffee, pepper, cardamom and areca 

nut. Yet, we go and offer puja to Cauvery Mata and Lord Igguthappa, but the 

Chief Minister of Karnataka did not come. This time, I also request the Chief 

Minister of Tamil Nadu to come for Cauvery Tula Sankramana. I also request the 

Members of the Congress Party, at least, this time – I had requested the previous 

Chief Minister – to visit.  This time, I am again requesting you, through this House, 

to visit and pay respect to Cauvery Mata, who gives everything to Karnataka. 

 Half of Karnataka’s total population is fed by river Cauvery.  Should we not 

be grateful to river Cauvery? Instead of pointing fingers at the Central 

Government, I request the Members of the Congress to ask their Chief Minister to 

come with a delegation to the Centre. Our Ananth Kumar ji is here. He has taken 

care of the needs and concerns of the Karnataka State. When the coal block was 

cancelled by the Supreme Court, it was Shri Ananth Kumar who was instrumental 

in getting the coal block which is situated in Maharashtra. When we came to 

power at the Centre, the total length of national highways in Karnataka was 6,000 

kms. Under four years of Shri Narendra Modi’s rule, now the total length of 
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national highways is 13,500 kms. This shows the love and affection that Modi ji 

has got for the people of Karnataka.  

 I request the Karnataka Chief Minister, through our Congress Members, to 

come with a delegation. We are there to help you. We will certainly help you. We 

will stand by the people of Karnataka.  

 Finally, I would request the Minister to bring some changes in the NDRF 

guidelines. If a house is completely damaged or gets collapsed because of heavy 

rains, the maximum amount one can give for a family is Rs. 1 lakh only. With Rs. 

1 lakh you cannot build a house or re-construct a house. You will have to bring 

changes in the NDRF norms and Calamity Relief Fund norms. That is the small 

request I have. It will help the people at large across the nation.  

 Thank you for giving me this opportunity to speak in this House. This is the 

second time I got the opportunity to speak in the last four years. I am also thankful 

to our leader Shri Ananth Kumar. Thank you Sir. 
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�ी राजेश रजंन (मधेपुरा) : महोदय, गजुरात के क�छ के िलए सौरा�� म� सरदार सरोवर और नम�दा 

नदी क� बात है और इस प�रयोजना पर 22 हजार करोड़ �पये खच� हो चकेु ह� और इसके प�रणाम के 

बार ेम� सरकार को पता है। गजुरात के बार ेम� हमने आपको एक लाइन बताई है। क�छ क� ि�थित को 

सधुारने के िलए 22 हजार करोड़ �पये खच� ह�ए। ह�र�ार और ऋिषकेश क� ि�थित के बार ेम� बताना 

चाहता ह�।ं अभी तक 22 साध ुआ�मह�या कर चकेु ह� और वहा ंक� निदय� क� ि�थित आप देख�गे तो 

आपको पता चल जाएगा िक निदय� क� �या ि�थित है। निदय� को जोड़ने क� �या ि�थित है और 

जोहड़ जोड़ने क� �या ि�थित है? म� गहृ मं�ी जी से आ�ह करना चाह�गंा िक यही सही िदशा है, सही 

व� है िक कत��य और �ाथिमकता को तय करना होगा। आज पहली �ाथिमकता और कत��य पानी है, 

लेिकन पूरा िव� ‘प’ से परमाण ुऔर ‘प’ से पानी के िलए िव� य�ु क� ि�थित म� पह�चं चकुा है और 

इसी दो ‘प’ तक िसमट चकुा है। पूरी दिुनया म� 71 �ितशत पानी बचा ह�आ है, िजसम� से केवल एक 

�ितशत पानी खेती, कपड़ा और पीने यो�य है। पानी पर गंभीरता �य� नह� िदखाई जाती है? कृिष मं�ी 

जी िबहार से ह� और उ�ह� मं�ी बने पाचंवा ंसाल चल रहा है। इस साल आपक� उ� 72 साल हो गई है, 

शायद 75 साल क� उ� म� अगला चनुाव लड़�गे या नह�, इसका पता नह� है। …( �यवधान) मेरा आ�ह 

है िक दिुनया म� सबसे �यादा निदया ंिबहार म� ह� – गंगा, कोसी, गंडक, कमला, महानंदा, बलान आिद 

लेिकन 17 निदय� से जोड़ने वाली बात अभी नह� हो पाई है। म� भी उस समय मंच पर था, जब नीतीश  

कुमार जी ने फर�का बैराज को ख�म करने क� बात कही थी। उ�ह�ने कहा था िक जब तक फर�का 

बैराज को ख�म नह� कर�गे, तब तक उ�र �देश और िबहार म� बाढ़ क� ि�थित बनी रहेगी। 

 आप याद क�िजए, �ी नीतीश कुमार जी ने एक और बात आपसे कही थी िक कोसी बैराज़ का 

चौड़ीकरण करना होगा अ�यथा इसके द�ुप�रणाम ह�गे। कोसी एक िवशाल नदी है। इसके कारण उ�री 

िबहार का तीन-चौथाई िह�सा बाढ़ क� चपेट म� रहता है। नेपाल क� ि�थित सबसे बरुी होती है। 70 वष� 

म� मा� 25 से 30 �ितशत पैसे ही ठेकेदार�, मािफयाओ ंऔर नेताओ ंने वहा ँपर खच� िकये। वहा ँिजतनी 
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क�पिनया ँआय�, वे 80 �ितशत पैसे अपने घर लेकर चली गई ं। हम चाहते ह� िक इसक� जाचँ क� जाए। 

वहा ँजो भी मं�ी रह ेह�, इसक� जाचँ हो।  

 माननीय कृिष मं�ी जी और माननीय गहृ मं�ी जी, म� आपका �यान महान�दा बेिसन क� ओर 

िदलाना चाह�गँा। यह बेिसन सबसे �यादा बाढ़ और सखुाड़ क� ि�थित पैदा करता है, िजसके कारण 

िकशनगंज, अर�रया, सपुौल और किटहार �भािवत होते ह�। एक ल�बी लड़ाई के बाद भी आज तक हम 

लोग महान�दा बेिसन के िलए कुछ नह� कर सके ह�।  

 िबहार का लगभग आधा �े� टाल और िदयरा के इलाके ह�। �ी नीतीश कुमार जी ने माननीय 

�धान मं�ी जी से आ�ह िकया था िक िबहार के टाल और िदयरा इलाके के िकसान� और मजदूर� क� 

ि�थित बदतर है। हम लोग� ने इस सबंधं म� आपसे कई बार चचा�  क�। आपको आ�य� होगा, वष� 1987-

88 म� 19.5 �ितशत जगंल थे, लेिकन आज मा� आठ �ितशत ही जगंल बचे ह�।  

 पूजंीपितय�, मािफयाओ ं और उ�ोगपितय� क� िमलीभगत से आज पूर े देश म� वन �े� क� 

ि�थित बरुी है। आिदवािसय� के जीवन के साथ ही जल और जगंल को सरुि�त और सरंि�त रखा 

जाता था। जब उनसे जल और जगंल छीन िलये गये, तो ये कैसे बच�गे? आिदवािसय� क� दलु�भ 

�जाितया ँ �ितिदन िवल�ु होती जा रही ह�। आने वाले 25 वष� म� मा� 10 �ितशत आिदवासी 

�जाितया ँ ही निदय� के िकनारे बच�गी। िव� के िविभ�न देश� म� इनक� जनस�ंया 17-18 हजार के 

आसपास है।  

 हम लोग ��येक वष� बाढ़ और सखुाड़ के िवषय पर इस सदन म� चचा�  करते ह�। िबहार के 18 

िजले सखुाड़ से �भािवत ह�। आप अनदुान और िकसान बीमा योजना क� बात करते ह�, लेिकन यह 

योजना िनजी क�पिनय� को �यादा लाभ द े रही ह�। िकसान� को कहा ँ से लाभ िदये जा रहे ह�? 

िह�द�ुतान म� अब िकसान बचे ही िकतने ह�?  
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 आपसे मेरा आ�ह तीन-चार म�ु� के सबंधं म� है। पहला, कृिष को उ�ोग का दजा� िदया जाए। 

जब हमार े�धान मं�ी जी �ािंतकारी िनण�य लेते ह�, तो वे एक िनण�य कृिष को उ�ोग का दजा� देने के 

सबंधं म� भी ल�। दूसरा, बटंाईदार� को भी िकसान� क� �ेणी म� जोड़ा जाए अ�यथा बटंाईदार िदहाड़ी 

मजदूर िमट जाएगें। तीसरा, निदय� को जोड़ने के साथ ही, नहर� और बो�रगं पर सबसे अिधक खच� 

करने क� आव�यकता है। िबहार म� बो�रगं नग�य है। इसके कारण िसचंाई क� ि�थित बह�त ही खराब है।  

 िबहार और उ�र �देश, ये दोन� रा�य नेपाल से सटे ह�। नेपाल से आने वाली निदया ँहमारी 

िज�दिगय� को नासूर बनाती ह�। पहले ये वरदान सािबत होती थ�। म� आ�ह क�ँगा िक �धान मं�ी जी 

क� जो �ािंतकारी योजनाए ँह�, �ाथिमकता के आधार पर िकसान� को उनके लाभ िमल�। इसके साथ 

ही, िबहार के िलए �पेशल पैकेज िदया जाए। िवशेष रा�य के दज� के बार ेम� म� नह� कह�गँा। लेिकन, 

कोसी, सीमाचंल और मगध के �े�� के िलए �पेशल पैकेज के �प म� रािश �दान कर�। भोजपरु के वे 

इलाके, जो उ�र �देश से सटे ह�, उनक� सहायता के िलए �ी नीतीश कुमार जी ने एक कमेटी बनाई है 

तथा इस सबंधं म� के�� सरकार को प� भेजा है।  

 सभी निदय� से गाद िनकालना आव�यक है। नेताओ,ं मािफयाओ ंऔर अपरािधय� के �ारा 70 

वष� म� खच� होने वाली रािश हड़प ली गई। इस िदशा म� कोई काम न होने के कारण निदया ँऊँची हो गई ं 

और गावँ नीचे चले गये। यह बाढ़ का सबसे बड़ा कारण है। म� िबहार को त�काल सूखा��त घोिषत 

करने क� मागँ करता ह�।ँ  
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SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): I would like to place my 

views  on the drought and flood situation in various parts of the country.  

 Today, the farmer of the country is reeling under crisis.  Our farmers are 

suffering losses due to hailstorm and drought during the last four years and price 

rise and wrong policies of the Government have had a telling effect on our 

farmers.  The agriculture growth rate has come down drastically during the last 

four years.  There has also been a decline in the wages and agriculture export.  

The allocation under the MNREGA has also been slashed.  The UPA Government 

had made a substantial increase in the minimum support price of various crops 

but the present government has made only a nominal increase in their prices.  I 

request the Union Government to release the compensation amount and 

insurance amount at the earliest.  This government has imposed new conditions 

on releasing compensation even in the cases of natural calamities, it is a blot on 

us.  The Government talks of ‘Make in India’ but the Union Government should 

strengthen the hands of farmers to make the “Make in India” feasible.  

 So far as the drought is concerned, last three consecutive crops have been 

damaged badly due to excessive rains and drought and the farmers have suffered 

a lot.  This change in climate has not occurred overnight rather it is the result of 

indiscriminate falling of forest and exploitation of natural resources for a long 

period.  Farmers are committing suicide because their other resources have 
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vanished and they are dependent on cash crops and grains only.  The 

Government should approach the State Governments to ensure that the farmers 

get adequate power supply for irrigation in the states where it is not adequate.  

 The farmers are not even getting appropriate compensation for crop losses.  

Out of eight states, six have sought the Central assistance of Rs. 20,000 crore.  

What is the status of release of Central assistance?  In spite of galloping prices of 

pulses, the farmers are getting meager MSP.  I urge upon the Government to 

implement Swaminathan Commission's recommendations of providing credit to 

farmers at four per cent interest rate.  

 In view of the continued severe drought prevailing in the entire country in 

general and Karnataka State in particular, there is a complete depletion of 

underground water.  The bore- wells dug are yielding no results.  This is also 

causing burden to the exchequer to the State.  I urge upon the Union Government 

to look into the issue and provide necessary financial and other assistance to the 

Karnataka State to overcome the drought situation in the State.  

 Regarding flood situation in the country, particularly, in Karnataka, the 

Karnataka State has suffered a lot due to heavy rains and floods during the last 

three years.  Heavy downpour lashed the twin coastal districts of Dakshina 

Kannada and Udupi in the month of May 2018, inundating low- lying areas and 

flooding roads, disrupting traffic and throwing life out of gear.  Mangaluru city also 

witnessed ‘unforeseen’ rainfall, flooding roads, damaging shops and houses.  
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About 130 buildings, including houses were partially or fully damaged in the rains 

in the Udupi district and the total loss was estimated at Rs. 51.37 lakh in the 

District.   

 The Karnataka Government has sought help and assistance from the 

Central Government, which the Centre did very little to meet the flood situation in 

the State.  

 I urge upon the Central Government, to provide necessary assistance to 

the Karnataka Government to meet the drought and flood situation in the State.  

  Thank You.  
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SHRI ANURAG SINGH THAKUR (HAMIRPUR):   

 First of all, I pray to God for peace on people who lost their lives in floods 

and landslides.  I also wish for the early recovery and prosperity of those who 

lost their property or were hurt by the Mother Nature’s fury.  

 Himachal Pradesh has 2.31 lac hectares of flood prone area.  But, the 

Flood Protection Works of the government departments responsible for 

it (Not naming the Irrigation and the Public Health (IPH) Dept. directly!) has 

only been able to protect 25116.21 hectares of that area.  It means only 

around 10% of the flood prone area has been covered.  

 According to news sources, heavy rains on 23rd July, triggered landslides in 

the State causing road blocks, disruption of supply.  Parts of the Sirmaur 

district experienced heavy rains that resulted in a major landslide resulting in a 

car being washed away.  

 In Solan district, five vehicles were buried in the landslide at Dharampur.  

There’s massive Impact on tourism.  

 Flash floods from Swan River (The river of Sorrow) affects around 

10,000 hectares of agricultural land near it.  2000 hectares in and around 

it is not being cultivated due to fear of floods in Una district.  
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 The major causes that are responsible for flash floods landslides in the 

State of Himachal Pradesh are : 

(1) Cloud burst in upper catchments of the river.  

(2) Excessive rainfall in the catchments.  

(3) Melting and bursting of glaciers due to global warming.  

(4) Temporary blockade of river channels.  

 The worst floods in HP in last few years was in 2012.  A 2012 India 

Disaster Report pegged total losses to public, private properties at Rs. 

961 crores in HP.  Crop losses that year was more than 50%. 

 17,287 Km roads, 5 bridges and 784 culverts were also damaged that 

year.  Are we prepared for such a disaster now? 

Solutions- 

 One of Himachal Pradesh’s long standing demand has been 

stationing a National Disaster Response (NDRF) Battalion in Himachal 

Pradesh.   

 In cases of flash floods and landslides, quick response can save hundreds 

of lives.  Stationing an NDRF battalion in Himachal Pradesh will improve 

response time and lives saved.  



 25.07.2018  303 
 

 I request the Ministry of Water Resources, River Development and Ganga 

Rejuvenation to set up an Integrated Flood Project Monitoring Centre.  This 

can coordinate in real time with State Governments to pursue and complete 

flood protection schemes and projects on time.   
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SHRIMATI KAVITHA KALVAKUNTLA (NIZAMABAD):  In the last four years of 

my tenure as a Member of Parliament, I have seen this very same discussion 

happening in every Session of Parliament. 

 Unfortunately, not many steps have been taken by the Union Government 

to arrest recurring floods in various states, nor any major steps to prevent drought 

prone conditions and save people from distress. 

 I believe if we can look at India as a single unit instead of looking at various 

states & boundaries and limitations, we can win over both flood & drought. 

 To prevent recurring floods in various states, I would like to make a 

suggestion.  In our country, we are blessed with great rivers like Brahamaputra, 

Ganga, Godavari, Krishna, Cauvery etc.  If we add all the water available to be 

utilised, a sad reality comes to our notice. 

Out of the total available water, 75,000 TMC of water is going waste into 

the oceans and seas. If we can calculate and design a Water Network of India, 

understand which rivers have excess water, then we can plan to redirect this 

excess water to the drought prone areas. 

 If this simple technique, can be adopted to distribute the water across the 

country in a uniform manner, we can make sure, we give water to the last acre in 

our country. 
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 Regarding drought condition, I would like to put forward a suggestion.  

Drought prone areas basically are a result of inaccessible geography sometimes 

due to very low rainfall. 

 When inaccessible geography leads to drought  I am proud to state that our 

state of Telangana stood victorious over drought by adopting two methods.  

Reviving the aquifers, however small they are in a systematic manner will change 

the drought scenario to a great extent. 

 This we have successfully achieved in Telangana under a flagship program 

called “Mission Kakatiya”.  For their programme, in the last 4 years Telangana 

Government has invested 10,000 crores and revived 43,000 tanks. Bringing 

surface water from the nearest river, by means of well designed major and minor 

irrigation projects. 

In Telangana in the last 4 years we have allocated and spent 25,000 crores 

for major and minor irrigation projects. 

This gave a great result and many villages of Telangana which never saw 

water for irrigation in the last 60 years are today rejoicing.  We are very proud and 

happy of our Telangana Government’s achievement.   

In case of low rainfall, drought can be conquered by taking up long term 

measures. 

In Telangana, our Government has taken up a huge program called 

“Haritha Haram”.  Under this programme we designed to plant 230 crore 
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sapplings in 5 years, starting from 2014-2019.  We have given dedicated budget 

for this programme of 1000 crores, and have synergised with NREGS 

programme.  This, Sir, I would proudly like to state, is the “third largest human 

effort” in the world to face drought. 

I am confident, Telangana one day will get good quality rainfall every year 

and our farmers will benefit from the efforts of our Government of Telangana. 

Lastly, I would like to state that with a systematic approach, dedicated 

resources, synergy between centre and states, India can win over both flood and 

drought and lead the world in the field of Agriculture. 

) 
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�ी शरद ि�पाठी (सतं कबीर नगर):   िकसान क� सबसे बड़ी सम� या बाढ़ और सूखा है दोन� ही 

प�रि� थितय� म� िकसान क� न केवल फसल बबा�द हो जानी है बि� क जानमाल का भी नकुसान होता 

है। 

 इस सम� या का समाधान यह है िक सरकार को �ातंीय सरकार� के सहयोग से जगह-जगह 

छोटे-छोटे बाधं बनाने चािहये, तािक बारीश के समय म� इन बाधं� म� पानी भरा जा सके और सूखे के 

समय इस पानी का खेती के िलये �योग िकया जा सके। 

 इसका दूसरा हल यह भी है िक निदय� को एक-दूसर ेसे जोड़ िदया जाये िजससे िक बाढ़ वाले 

�े� से सूखे वाले �े� म� पानी ले जाया जा सके। 

 इन दो सझुाव� पर सरकार ग� भीरता से िवचार करगेी तो काफ� हद तक बाढ़ और सूखे क� 

सम� या से िकसान� को राहत िमल सकेगी। 

 इन सझुाव� के साथ म� आपका आभार �कट करता ह� ँ। 
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* SHRI NISHIKANT DUBEY (GODDA): Jharkhand State falls under the agro- 

climatic zone VII (Eastern Plateau and Hilly region), which has been further 

divided into three subzones.  The State receives annual rainfall of 1200-1600 mm 

and the climate ranges from dry semi humid to humid semi arid types.  Undulating 

toposequences of the State and rain fed agriculture have led to massive 

degradation of soil, diverse agricultural practices and low productivity.  About 82% 

of annual rainfall occurs within the monsoon season, which lasts from mid June to 

September.  Available moisture over the entire monsoon period determines the 

opportunity for the various cropping system practiced by the farmers.  In general, 

the soils of Jharkhand are low to very low in available phosphorous and sulphur, 

medium in available nitrogen and potassium status and deficient in available 

boron.  About 1.6 million ha (19% of total geographical area) is acidic.  The region 

has a major problem of slight to moderate soil erosion as 74% of the areas are 

located on very gentle to gentle slopes.  Despite good rainfall, the cropped area 

and cropping intensity are low.  The level of technology adaptation is also poor 

leading to lower productivity.  The cultivable area is estimated around 3.8 million 

ha but the net sown area is 2.56 million ha and only 12% of cropped area is under 

irrigation.  The total cultivable land in the State is 52% as compared with 55% of 

the country, but only 43% area of this is under net sown area compared to 

national average of 76%.  The State as a whole suffers from several critical gaps 
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in agriculture and allied sectors though a number of opportunities exist to make 

the State self-sufficient in agricultural production.  

The concerted efforts are required for 1.  Rain water harvesting, 

conservation and enhancing water use efficiency.  The State receives average 

annual rainfall of 1300 mm which gives opportunity for efficient water use through 

water conservation and water use efficiency technologies like (a) construction of 

small to medium check dams, tanks, ponds and small ditches with farmers 

participation to develop additional irrigation facilities in 50000 ha annually (b) Soil 

conditioning to increase soil water holding capacity (c) Adopting water conserving 

irrigation methods i.e. Drip, sprinkler etc. 2.  Bringing 1.0 million ha of additional 

land under net sown area there is scope to increase net sown area from current 

2.56 million ha to 3.56 million ha by adopting soil conservation and land scaping 

measures in current Fallow and other Fallow areas in the next 3 years.  

Enhancement of Water use efficiency regarding water development.  The 

lands of Jharkhand State is undulating and in irregular slope in nature.  Rainfall 

precipitation is approximately 1400mm inside the State, out of which 70per cent 

rainfall of total rainfall flowing intensively through stippy slopes useless with 

arresting valuable and fertile soil (Silt) particles and finally accumulates in Broad 

Rivers.  The above percentage of Rain water may be efficiently used by some 

technical management with soil and water treatment programmes, which ensure 

water use efficiency and cause achievements of satisfactorily and sustainable 
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result in Agriculture production and productivity in future.  The Rain Water use 

efficiency may be enhanced through some management Parameters and certain 

programmes as follows:- 

 Construction of Small Pucca Check Dam upon perennial drainage basis to 

arrest surface flowing rain water which would be used as extra irrigation facility 

and enhance the underground water through leaching down .  

 Construction of Small Dova, Pond and Silt Detention Dam in between 

middle to low reaches land which will arrest the soil particles (Silt) flowing 

though rain water and leached down to underground.  In time of above 

phenomena excess accumulated rain water in structure would be used as 

extra irrigation facility.  

 Renovation of Big Tank enhance the rain water reservoir.  The 

accumulated water may be used in irrigation and maintain the underground 

water though leaching which caused water development process.  

 Implementation of watershed management programme with efficient 

managerial efforts with work plan in throughout the State by implementing 

the treatment of Soil and Conservation with eco- system aspects. 

 Rain water may be harvested largely in artificial manner which would be 

used as to generate power and to promote the irrigation potential regarding 

sustainable Agriculture production and productivity.   
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 Water use efficiency may be enhanced through increasingly emphasized.  

Which would be achieved by efficient use of available water, rain water 

harvesting, Micro- irrigation and Integrated watershed management. 

 Subsequent and managerial use of rain water would avoid further depletion 

of groundwater resources. 

 The rain water use efficiency needs to be increased to harness most of the 

potential. 

 The concerning department should work out a comprehensive programme 

on participatory groundwater management and drought proofing.  Such 

efforts would be a framework of extensive supportive irrigation with 

conjunctive use of groundwater and surface water bodies.   
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डॉ. अ�ण कुमार (जहानाबाद): उपा�य� महोदय, एक बह�त ही गंभीर िवषय - बाढ़ और सखुाड़ पर 

�ितवष� चचा�  होती है। हम इस िवभीिषका से जूझते रहते ह�। इसम� जन और धन क� भी काफ� �ित 

होती है। चूिंक मेर ेपास समय का अभाव है, इसिलए म� सिं�� म� िसफ�  दो-तीन सझुाव माननीय मं�ी जी 

को देना चाह�गंा।  

पहली बात यह है िक देश म� पॉिलिथन का �योग िकसी भी तरीके से हो, उसे रोका जाए। इससे 

आज गावं क� िम�ी बबा�द हो रही है। यह शहर का जहर अब गावं म� भी पह�चं गया है। गावं म� �लाि�टक 

�लेट, �लाि�टक �लास जैसी �लाि�टक क� चीज़� का धआुंधार �योग हो रहा है। इसके दो द�ुप�रणाम 

ह�। एक तो हम वॉटर परकोलेशन िस�टम को िड�टब� कर रहे ह�। दूसरा, लोग� को जो पेड़-पौध� से 

लगाव था और लोग जो प�े क� �लेट्स बनाते थे, आज उस इंड��ी का सपूंण� �प से लोप हो चकुा है।  

जगंल� के सरं�ण म� जो आिदवासी लोग लगे थे, िजनको पहले लाख� म� रोजगार िमलता था, 

आज �लाि�टक उ�ोग के ज�म से वहा ंसब से बड़ा सकंट पैदा ह�आ है। वहा ंअब प�े क� �लेट्स बनना 

करीब-करीब बदं हो गया है। यिद हम इस िदशा म� पहले कर�गे, तो इससे गावं, खेत-खिलहान मजबूत 

ह�गे। म� इस िवषय के दूसर ेप� के बार ेम� कहना चाह�गंा। म� माननीय मं�ी जी का �यान इस ओर आकृ� 

करना चाह�गंा। आजकल नहर� के पेट को बाधंना, एक नया फैशन बन गया है। बड़े �केल पर उसका 

कािं�टाइज़ेशन हो रहा है। जो बेड कािं�टाइज़ हो रहा है, उसका नतीजा यह है िक िजस नहर के 

िकनार ेपहले 25-30 फ�ट वॉटर लेवल था, आज वहा ंवाटर लेवल 200 फ�ट पर चला गया है। पता 

नह� िकस िचतंन के तहत आज नहर� को कािं�टाइज़ िकया जा रहा है। इसम� पैसे का जो खचा� हो रहा 

है, वह भी बबा�दी है। इससे वॉटर परकोलेशन िस�टम िड�टब� हो रहा है। इस पर सरकार को िचतंन 

करना चािहए।  
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एक तरफ हम रने वॉटर हाव�ि�टंग पर करोड़�, अरब� �पये खच� कर रह ेह� और दूसरी तरफ 

अवै�ािनक तरीके से हम नहर� के पेट को बाधं रहे ह�। इस �कार वॉटर लेवल से वॉटर परकोलेशन 

िस�टम िड�टब� हो रहा है। यहा ंपर केरल और िबहार के बारे म� चचा�  ह�ई िक ये रा�य बाढ़ के कारण 

बेकार हो रह ेह�। खासकर िबहार के 18 िजले सखुाड़ से �भािवत ह�, जैसे जहानाबाद, गया, नवादा, 

औरगंाबाद, आिद। 

�ी राजेश रजंन (मधेपुरा): सर, ये 36 िजले ह�। 

डॉ. अ�ण कुमार: वहा ं36 िजले �भािवत ह�। लखीसराय, मुंगेर और बाकंा का सारा इलाका भीषण 

सखुाड़ क� चपेट म� है। आज वहा ंखेती क� बात तो छोड़ दीिजए, बीजड़ा समा� हो गया। 

माननीय उपा�य�: अब आप क��लूड क�िजए। 

डॉ. अ�ण कुमार: म� आपसे िनवेदन करना चाह�गंा। आज हमार ेसामने पेयजल का सकंट है। हमार े

सामने एक गंभीर आपदा क� ि�थित आ गई है। जो पहाड़ी इलाका है, वहा ं200-250 और कह�-कह� 

400 फ�ट पर भी पानी नह� िमल रहा है। इसिलए म� आपसे कहना चाह�गंा िक आज िकसान� और 

उनके खेत-खिलहान� को मजबूत करने क� ज़�रत है। िनि�त तौर पर माननीय �धान मं�ी जी ने 

एम.एस.पी. लागू िकया है। इससे िकसान बचने लगा है, लेिकन वह �व�थ नह� हो सकता है। गावं, 

खेत-खिलहान तब तक �व�थ नह� ह�गे, जब तक �वामीनाथन के सी-2 फॉमू�ले से �हीट और पैडी का 

दाम लगभग तीन हजार �पये तक तय नह� िकया जाएगा। इसिलए, आप सी-2 फॉमू�ले को लागू कर के 

गावं और खेत-खिलहान को मजबूत कर�।  

अ�य चीज़� म� भी लूट हो रही है। मनरगेा म� खलुी लूट हो रही है। इसके िलए सरकार ने कई 

�कार के �बधंन भी िकए, लेिकन इसके बावजूद िस�टम म� टै�प�रगं हो जा रही है। िबचौिलए खा रहे ह�। 

यहा ंतक क� हम खरीद के िलए जो दकुान खोलते ह�, वह भी जब िकसान अपना सामान बेच लेता है, 

तब खलुती है। इस तरह पूर ेिस�टम क� टै�प�रगं हो रही है। इसिलए, इसम� हम िकसान को सीधे कैसे 
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लाए,ं इस बार ेम� सरकार को सोचना होगा। तेलंगाना अभी नवसिृजत रा�य है। वहा ंिकसान� के िलए 

बह�त अ�छा काम ह�आ है। हम� इसे मॉडल के �प म� लेना चािहए। ध�यवाद।  

माननीय उपा�य� : �ी गोपाल शे�ी। 
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�ी गोपाल शे�ी (म�ुबई उ�र): उपा�य� महोदय, िनयम-193 के अंतग�त बाढ़ से �भािवत सम�या 

का समाधान ढंूढने के िलए जो िड�कशन हो रहा है, उस पर म� अपनी बात� को रखने का �यास 

क�ंगा। उपा�य� जी, म� बह�त ही स�ेंप म� अपने म�ेु रखना चाह�गंा। देश म� हर साल आने वाली बाढ़ से 

बह�त से रा�य� के लोग �भािवत होते ह�। महारा�� म� कुछ िजले बड़ी मा�ा म� बाढ़ से �भािवत ह� और 

इस कारण से 123 लोग� क� म�ृय ुहो गई है। उनके �ित म� सहानभूुित �य� करता हूॅ।ं महारा�� के 

म�ुयमं�ी माननीय देवे�� फडनवीस जी जगह-जगह जन सेवा के मा�यम से तालाब� को खोदते ह�ए 

पानी बचाने का भी काम करते ह�, िजससे िकसान� को आने वाले िदन� म� बड़े पैमाने पर लाभ पह�चेंगा। 

म� मनता हूॅ ं िक िजतना पानी यहा ंबचाएगें, उतना समुंदर म� कम जाएगा और उससे लोग� को थोड़ी 

राहत पह�चेंगी।  

 महोदय,  म� सीधे मुंबई शहर क� अगर बात क�ं तो मुंबई शहर एक अन-�ला�ड िसटी है। पहले 

शहर बसा और उसके बाद डेव�पम�ट �लान आया। सन ्1967 म� पहला �लान आया, उसके बाद सन् 

1991 म� आया, उसके बाद सन ्2013 म� आया और अब सन् 2018 म� फाइनल डीपी हो रही है। 

लेिकन सन ्1967 म� जो रोड, 44 फ�ट, 60 फ�ट और 90 फ�ट के बताए गए थे, ये सार ेरोड अभी 

तक भी डेव�प नह� ह�ए है और रोड के डेव�पम�ट फुल िवड्थ म� न होने क� वजह से हम �टाम� वॉटर 

�ेन नह� बना पाए ह� और इससे मुंबई शहर के लोग� को हर साल परशेानी झेलनी पड़ती है।  

      उपा�य� महोदय, सन् 2005 म� मुंबई म� बड़े पैमाने पर बाढ़ आई, िचतले सिमित क� िनयिु� 

ह�ई, अरब�-खरब� �पये नाले क� दीवार, माने �रटेिनंग वॉल बनाने म� लगाया गया। यह एक अ�छा काम 

ह�आ है, म� इसका समथ�न करता हूॅ।ं लेिकन हमार ेजो �यूरो�ेट्स ह�, आईएएस ऑिफसस� ह�, किम�र, 

मुंबई शहर के महापौर होते ह�, उ�ह�ने नाला डीपिनगं के बार ेम� कभी कुछ सोचा नह� है। इससे पानी का 

�लो िजतने बड़े पैमाने पर होना चािहए, उतना वह होता नह� है, िजससे एक बड़ी परशेानी मुंबई शहर 

के लोग� को झेलनी पड़ती है। महोदया, िपछले सौ साल� म� नाला वाइडिनगं या नदी वाइडिनगं का तो 
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कोई �ोगाम देश म� ह�आ ही नह� है, इसीिलए मुंबई शहर और महारा�� म� भी नह� ह�आ है, िजससे मुंबई 

शहर का भी वही हाल है। लेिकन म� मानता हूॅ ंिक �ेिज़गं भी नह� होता है। नदी-नाल� का तो होता नह� 

है, लेिकन जो बड़े-बड़े सम�ु होते ह�, उसक� भी �ेज़िनगं, जैसे गोराईखाड़ी है या वरसोवा बीच है, उन 

सार ेबीच� क� भी नह� होती है। �ेिज़गं का हर साल बजट म� �ावधान होता है, लेिकन काम नह� होता 

है। उसक� वजह से भी शहर का िजतना पानी सम�ु म� जाना चािहए, उतना जाता नह� है। हर साल 

नाल� म� से िसफ�  कचरा िनकालने के िलए करोड़� �पये खच� िकए जाते ह�, लेिकन वह भी लीपापोती ही 

होती है। हर साल दो महीने पहले काम श�ु करते ह�, सार ेराजनैितक दल� के लोग िविज़ट करते ह�, 

वत�मान प� म� छप कर आता है, 80 �ितशत से श�ु होते ह� और 90 �ितशत तक जा कर �क जाते 

ह�। शत �ितशत नाल� क� सफाई ह�ई है, इसके बार ेम� कभी भी किम�र कुछ कहते नह� ह�, �य�िक वे 

आईएएस ऑिफसस� होने क� वजह से बह�त ही चातुय� से काम करते ह�। यह मुंबई शहर क� ि�थित है।  

 महोदय, अगर इन सारी सम�याओ ंसे हम� िनपटारा पाना है, छुटकारा पाना है तो म� मानता हूॅ ं

िक देश के �धान मं�ी ने जैसे �व�छ भारत अिभयान का नारा द ेकर देश के सार ेलोग� को इसम� जोड़ 

िदया, वैसे ही इन सार ेकाम� म� भी हमको देश के सार ेलोग� को जोड़ना पड़ेगा। मै�यअुली हमको काम 

करना पड़ेगा। कॉ��ै�ट िस�टम बदं करना पड़ेगा। महोदय, कॉ��ै�ट िस�टम म� �लािनगं करने म� बह�त 

सारा समय िनकल जाता ह�, ट�डर म� अंडर�ट�िडंग जो होती है और �ट�िडंग कमेटी म� जो होता है, उससे 

बड़ी परशेानी होती है, इसिलए सार े काम� को बदं कर के आने वाले पाचं साल� म� पूर े देश म� यह 

कॉ��ै�ट िस�टम बदं कर, सब मै�यअुली काम कर�गे तो यह सारा काम बह�त कम पैस� म� होगा और 

बह�त अ�छा काम होगा, यह मेरा मानना है।  

 महोदय, म� अंितम दो म�ु� पर आपका �यान आकिष�त करना चाह�गंा। मुंबई शहर क� जो रोड 

वाइडिनगं है, म�ने िनितन गडकरी जी को िच�ी भी िलखी है, हालािंक यह उनके िवभाग के अंतग�त 

आता नह� ह�, �य�िक वे नैशनल हाईवे का काम करते ह�। लेिकन मुंबई शहर से उनका बह�त बड़ा लगाव 
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है। जब वे महारा�� सरकार म� मं�ी थे, तब उ�ह�ने 67 �लाइओवर और ि�जेस बना कर एक बह�त बड़ी 

उपलि�ध कमाई थी। पूर ेदेश म� ही नह� िवदेश� म� भी वे बह�त फेमस हो गए ह� और उसी मा�यम से वे 

इन िदन� काम कर रह ेह�। मुंबई शहर का नाग�रक होने के नाते बह�त लंबे समय तक म�ने उनके साथ 

काम िकया है। म� चाहता हूॅ ंिक िनितन गडकरी जी का जो अनभुव है, और उनके पास अिधका�रय� के 

साथ जो सपंक�  है, उसका मुंबई शहर के लोग� को लाभ िमले। म�ने उनको एक िच�ी िलख कर कहा है 

िक महारा�� के म�ुय मं�ी, मुंबई शहर के मेयर और किम�र, इन सार ेलोग� क� एक बैठक उनको 

बलुानी चािहए और इस सम�या का समाधान िनकालना चािहए। मुंबई शहर एक जग-�िस� शहर होने 

क� वजह से वहा ंजो भी गितिविधया ंहोती ह�, पूरी दिुनया म� इसका मैसेज पह�चं जाता है। इसिलए मुंबई 

शहर को ज�द गित से एकदम ठीक-ठाक करने क� आव�यकता है। आव�यकता पड़ेगी तो क� � और 

रा�य सरकार �ारा मुंबई महा-नगरपािलका को पैसा भी देना चािहए। आने वाले पाचं साल� म� मुंबई  म� 

जो 44 फ�ट तक के रोड ह�, उन सार ेरोड्स को अगर हम कं��ट का बनाते ह� तो इसका लाभ मुंबई को 

होगा और यह वाइडिनगं का काम वार फुिटंग पर करना चािहए। इस मामले म� िनयम बदले गए ह�। अब 

हम िब�डर� को फोर टाइम एफएसआई भी द ेरहे ह�। अगर िब�डर नह� करते ह� तो सरकार को कोई 

और नया तरीका ढंूढ कर �वय ंअपने आप कर के सार ेसड़क� को 44, 60 और 90 फ�ट का करना 

चािहए। साथ ही �टॉम� वॉटर �ेन अगर हम �लान करते ह� तो मुंबई शहर म� 50 �ितशत �रलीफ लोग� 

को िमलेगा।   

महोदय, म� आपके मा�यम से एक बार िफर िनितन गडकरी जी से िवनती करना चाह�गँा िक 

अगर वे बह�त ही ज�दी एक �वाइंट मीिटंग ल� तो म� इस बात क� गारटंी द ेसकता ह� ँिक आने वाले पाचँ 

साल म� म�ुबई शहर के लोग� को एक बह�त बड़ा लाभ िमलेगा। म� इस बात को इसिलए कह रहा ह�,ँ 

�य�िक म�ने 15 साल म�ुबई महानगर पािलका म� काम िकया है।  
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महोदय, आपने मझेु बोलने का अवसर िदया, इसके िलए म� आपका अिभन�दन करता ह� ँऔर 

आपको ध�यवाद देते ह�ए अपनी बात समा� करता ह�।ँ  
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*�ी राम कुमार शमा� (सीतामढ़ी):  महोदय, आपने मझेु िनयम 193  के अधीन बाढ़ और सूखे क� 

ि�थित पर बोलने का अवसर िदया। ध�यवाद । भारत के पास जहा ंदिुनया क� आबादी का 16 �ितशत 

से �यादा अबादी है, वह� दिुनया के जल ससंाधन� का लगभग 4 �ितशत और दिुनया के भू-भाग का 

2.45 �ितशत इसके पास है। यहा ंतक िक देश म� उपल�ध ताजा जल ससंाधन� के िवतरण के मामले 

म� भी �े� और समय (देश के िविभ�न भाग� के बीच और एक साल म� अलग-अलग समय म�) के �तर 

पर िभ�नता है ।   

 महोदय, म� िबहार के सीतामढ़ी िजले से आता ह� ंऔर यह उ�र िबहार का वह �े� है, जो हर 

वष� बाढ़ क� िवभीिषका झेलता है। इस बार उ�र िबहार म� बाढ़ ने बह�त अिधक तबाही मचाई थी। कुछ 

िदन� तक तो सभी का �यान इसक� तरफ गया। हेिलकॉ�टर इ�यािद से दौर ेभी ह�ए जैसा अ�सर होता 

है, िफर अगली बाढ़ तक इसे भूला िदया जाता है। भूल नह� पाते ह� वे लाख� लोग जो बाढ़ म� अपना सब 

कुछ खो बैठते ह�। इ�ह� अपना जीवन िफर लगभग शू�य से श�ु करना पड़ता है।  

 इस बाढ़ ने उ�र िबहार को कुछ अिभश� इलाके क� तरह छोड़ िदया। सभी जगह बाढ़ से 

िनपटने क� अ�यव�था क� चचा� ह�ई। अ�यव�था के कई कारण भी िगनाए गए ह�, िजनम� वहा ं क� 

असहाय गरीबी आिद है, लेिकन बह�त कम लोग� को इस बात का अंदाज होगा िक उ�र िबहार एक 

बह�त ही सपं�न �े� रहा है। इस �देश म� मजु�फरपरु क� लीिचयां, पूसा ढोली क� ईख, दरभगंा का 

शाहबसतं धान, शकरकंद, आम, चीिनया केला कौन भूल सकता है। पर�त ुहर वष� आने वाली बाढ़ ने 

इन सबको काफ� �ित पह�चंाई है। 

 बाढ़ आने पर सबसे पहला दोष तो हम नेपाल को देते ह�। नेपाल एक छोटा सा देश है। बाढ़ के 

िलए हम कब तक उसे दोषी ठहराते रह�गे? कहा जाता है िक नेपाल ने पानी छोड़ा, इसिलए उ�र 

िबहार बह गया। परतं ुआज आव�यकता है िक हम ऐसे सरु�ा�मक कदम उठाए िजनम� बाढ़ के �वाह 

को अवशोिषत करने और िविनयिमत करने के िलए भडंारण बाधं� का िनमा�ण, जल �लावन को रोकने 
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के िलए तटबधं� का िनमा�ण आिद जैसे सरंचना�मक उपाय शािमल ह�। साथ ही जहा ंकह� भी जिटल 

जल िनकासी कारण� से तटबधं� का िनमा�ण सभंव नह� हो तो वहा ंगावं� को ऊपर �तर तक उठाने 

और उ�ह� पास के सड़क� से जोड़ने के िलए योजनाओ ंको भी सि�यता से ि�याि�वत िकया जाए।  
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SHRI KODIKUNNIL SURESH (MAVELIKKARA): Mr. Deputy Speaker, Sir, thank 

you for giving me opportunity to participate in the discussion under Rule 193 on 

recent flood and drought situation in various parts of the country.  

 Sir, first of all, I convey my sincere thanks to hon. Home Minister, Shri Raj 

Nath Singh-ji, for acceding to our request and sending his MoS Shri Kiren Rijiju-ji 

to Kerala to visit the flood-affected areas. Shri Kiren Rijiju-ji came to my District 

Alleppey and also to Kuttanad in my Constituency. He was eye witness to the 

situation prevailing in Kuttanad, Alleppey and other areas. I convey my sincere 

thanks to Shri Kiren Rijiju-ji who visited the flood-affected areas and interacted 

with the affected families and saw for himself the situation throughout Kerala and 

specifically in Kuttanad.  

 Sir, the present monsoon is unprecedented and such a monsoon never 

occurred in the past in Kerala, especially in Kuttanad in Alleppey District. More 

than 500 relief camps are working in Kuttanad now. About 1,50,800 inmates are 

living in those relief camps. There are more than 25,000 inmates in relief camps 

In Upper Kuttanad also. The relief camps are facing severe shortages.  There is 

no sufficient food, water, medicines, gas for preparation of food, vegetables, 

coconut oil, etc. The State Government is providing maximum support but we 

need more. In the past, there used to be about 25 or 50 relief camps. This time 

the number of relief camps in Kuttanad itself is about 500 and there are relief 

camps in Upper Kuttanad also.  
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 Electricity, water supply, ration shops, everything is affected by the heavy 

floods in Kuttanad. Temples and churches there have not opened over the last 

one week because there is water inside and outside the temples and churches. 

This is the pathetic situation there in Kuttanad. 

 I do not need to explain the speciality of Kuttanad. Everybody knows that 

Kuttanad is a backwaters area lying below the sea level. The entire water from the 

rains falling on Western Ghats flows into Kuttanad. Even if there is no rain in 

Kuttanad, if it rains in Western Ghats, that water comes into Kuttanad and it 

adversely affects the lives in Kuttanad area.  

 Sir, 90 per cent of the Houses in the area are fully damaged. Ninety per 

cent of the houses remained under water for periods between one week to two 

weeks. Therefore, even after water receded from the houses, the houseowners 

cannot go back because the houses are rendered unfit for living as they stayed 

under water for such long periods. The situation is that these houses can collapse 

any time. This is a very dangerous situation.  

 School buildings, anganwadis, libraries, Government offices and everything 

else is affected in Kuttanad. Supply of milk and newspaper and telephone 

connectivity are totally cut off in Kuttanad for last one week. Mobile connectivity is 

also not available there. Cars, bikes, scooters and cycles have been all washed 

away. Cattle don’t have shelters. There are thousands of cattle in Kuttanad. Every 

house has some cattle.  
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HON. DEPUTY SPEAKER: Tell me what is the relief you want for your area? 

… (Interruptions) 

SHRI KODIKUNNIL SURESH : My constituency is severely affected. Hon. 

Member, why are you interfering? There are 10 dead bodies in the mortuary 

because they could not bury or cremate them. Hindus wanted to cremate their 

dead bodies and Christians wanted to bury theirs but the condition is not workable 

for that. This is the situation we are facing in Kuttanad. I am not going into the 

details. Schoolchildren lost their school uniforms, textbooks etc. Schools and 

colleges are closed for last two weeks because of heavy rains. The road 

connectivity is also broken. The Kuttanad-Alleppey-Changanassery Road that is 

the main road connecting Kuttanad and Alleppey to other areas has also 

collapsed and transportation is suspended. Majority of the people are in isolated 

areas; they are in different islands. The outer bund of 90 per cent of the 

padasegaran or paddy fields was broken; paddy fields were washed out and 

crores and crores of rupees invested by farmers in paddy fields have also been 

washed out.  

 The UPA-I Government announced the Kuttanad package for solving the 

problem of farmers of Kuttanad. The UPA-I Government appointed Dr. M.S. 

Swaminathan, who is a well-known agriculture scientist and who himself was born 

in Kuttanad, to study the case and he submitted a report to the UPA-I 

Government. The UPA-I Government approved and accepted the Kuttanad 

https://www.google.co.in/search?rlz=1C1CHZL_enIN779IN779&q=kuttanad+alleppey+changanassery+road&spell=1&sa=X&ved=0ahUKEwiP0qbXnrrcAhWGwI8KHWJTC6AQkeECCCUoAA
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package without any correction. The UPA-II Government gave permission for 

implementation of the Kuttanad package. The Government of Kerala is the 

implementing agency. Ministry of Water Resources and Ministry of Agriculture are 

giving funds from the Government of India. The first phase of the Kuttanad 

package is already over. But the second phase has not been taken up because of 

shortage of fund. My dear colleague Shri N.K. Premachandran was the Minister of 

Water Resources in Kerala at that time. Dr. M.S. Swaminathan prepared a 

detailed report on the problem of farmers of Kuttanad and submitted it to the 

Government of India. Based on that report, the second phase of the Kuttanad 

package needs to be implemented immediately. Hon. Minister of Agriculture is 

here. The hon. Minister of Water Resources is not here, but he must be aware of 

the Kuttanad package. The second phase of the Kuttanad package is for 

protection of farmers’ interest because the outer bunds of the padasegaran is very 

weak and poor.  

 Whenever there is a heavy rain in Kuttanad, the entire outer bund will be 

broken. So, we want to strengthen the outer bunds of the paddy fields. The 

Alappuzha-Changanacherry canal’s second phase, the Thanneermukham 

barrage, and the Thottapalli spillway are the components related to the Kuttanad 

area. These three components should be completed immediately. The Ministries 

of Agriculture and Water Resources should come forward and take up this work 

immediately. The Agriculture Ministry under the RKVY and the Water Resources 
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Ministry under the Flood Management Scheme should give sufficient funds. They 

can sanction the funds. 

HON. DEPUTY SPEAKER: You have taken ten minutes. Please wind up now. 

… (Interruptions) 

SHRI KODIKUNNIL SURESH : Wherever the outer bunds are strengthened, 

wherever the kayal pedasegaran  was strengthened, flood has not affected; but 

wherever the pedasegaran has not been strengthened and wherever the outer 

bund is not strengthened, they are badly affected. Therefore, I would like to 

request the hon. Agriculture Ministry and also like to request the hon. Water 

Resources Minister to have a meeting with the stakeholders concerned and sort 

out this problem and allot Rs. 1,000 crore for restoring the pedasegaran outer 

bund. … (Interruptions)  

I am concluding. I will not take much time. I am always completing my 

speeches within the time but this is about my constituency which has been very 

badly affected. Everybody knows Kuttanad is a backwater area. … (Interruptions) 

HON. DEPUTY SPEAKER: You have already taken 12 minutes. Many hon. 

Members are there to speak. 

SHRI MALLIKARJUN KHARGE (GULBARGA): Let him complete, Sir. … 

(Interruptions) 
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HON. DEPUTY SPEAKER: I have already given him 12 minutes. How can I give 

more time? 

 You please wind up quickly. 

… (Interruptions) 

SHRI KODIKUNNIL SURESH: There is another report on the Programme for 

Preventing Flood Situation in Kuttanad. Unfortunately, that plan was also pending 

with the Ministry. … (Interruptions)The Government allotted funds for an initial 

expenditure of only Rs. 80 crore. That is a very small amount. … (Interruptions) At 

least Rs. 250 crore has to be sanctioned for initial relief work. I also request that 

Kuttanad may be declared as a Special Agricultural Zone. … (Interruptions) 
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�ी दु�यतं चौटाला (िहसार): उपा�य� महोदय, देश म� सूखे तथा बाढ़ क� जो ि�थित है, उसक� चचा�  

म� भाग लेने के िलए आपने मझेु �ल 193 के मा�यम से मौका िदया, उसके िलए म� आपका ध�यवाद 

करता ह�।ँ 

उपा�य� महोदय, म� आपके मा�यम से सदन के स�ंान म� लाना चाहता ह� ँिक ‘�धानमं�ी कृिष 

िसचंाई योजना’ के ऊपर के�� सरकार �ारा एक �रपोट�  बनाई गई थी। उस �रपोट�  के अंदर एक बड़ी 

गंभीर चीज सामने आई िक के�� सरकार मानती है िक वष� 2025 तक ह�रयाणा, पजंाब और 

राज�थान के अंदर इ�रगेशन के िलए �ाउंड वाटर क� लगभग समाि� हो जाएगी। बड़े दखु के साथ 

सूिचत िकया जाता है िक वष�  2016-17 के अंदर इसी सदन म� माननीय िव� मं�ी जी ने जब बजट 

पेश िकया तब ‘�धानमं�ी कृिष िसचंाई योजना’ के िलए दस हजार करोड़ �पये रखे। सब ने इसके िलए 

बधाई दी थी िक सरकार कह� न कह� अटल िबहारी वाजपेयी जी का सपना पूरा करगेी, चाहे वह 

इंटरिलंकेजेज़ ऑफ �रवर क� बात हो। सरकार उसके ऊपर कदम उठा रही है। मगर जब बजट को 

�रवाइज़ िकया गया तो �रिवज़न के बाद वष� 2016-17 के अंदर फसल िसचंाई योजना के िलए मा� 

5,182 करोड़ �पये रखे गये। इसका मतलब है िक लगभग 48 परस�ट क� कटौती क� गई।  

 उपा�य� महोदय, आज ज�रत है िक हम पानी को इस देश क� नेशनल �ोपट� बनाने का काम 

कर�। हम थोड़े िदन पहले देख रहे थे िक तिमलनाडु तथा कना�टक के बीच पानी का िववाद था िक उ�ह� 

पया�� पानी नह� िदया जा रहा है। इस सेशन म� यह चीज़ सामने आ रही है और यह लड़ाई है िक पानी 

�यादा िदया जा रहा है। 

 उपा�य� महोदय, यही हालात ह�रयाणा के अंदर भी है। आज से डेढ़ साल पहले माननीय 

स�ुीम कोट�  ने सतलजु-यमनुा िलंक का 40 साल परुाना फैसला िदया और के�� सरकार को डायर�ेट 

िकया िक अगर पैरा िमिल�ी फोस�ज़ क� ज�रत पड़े तो उसे लगाओ, मगर सतलजु-यमनुा िलंक का 
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िनमा�ण िकया जाए। परतं ुआज तक के�� सरकार, ह�रयाणा सरकार तथा पंजाब सरकार ने एक बार 

भी हमार ेपानी के अिधकार के िलए कोई भी कदम उठाने का काम नह� िकया है। 

 उपा�य� महोदय, आज ह�रयाणा क� जो �र�वायरम�ट ह�, वह लगभग 36 िमिलयन एकड़ फ�ट 

पानी क� है, लेिकन आज ह�रयाणा को मा� 14 िमिलयन एकड़ फ�ट पानी िदया जाता है। उसके बाद 

के�� क� सरकार और स�ुीम कोट�  के आदेश के बाद ह�रयाणा िद�ली क� �यास िमटाने के िलए 

एिडशनल पानी देता है। म� आपके मा�यम से ज�र सरकार से पूछना चाह�गंा िक सरकार ह�रयाणा के 

िकसान क�, ह�रयाणा के आम जनजीवन क� पानी क� जो िक�लत है, उसे पूरा करने के िलए आने 

वाले भिव�य म� �या कदम उठाएगी? �या सरकार सतलज-यमनुा िलंक का जो िनमा�ण है, उसे पूरा 

करवाने का काम करगेी? आज भी स�ुीम कोट�  के अंदर यही िनण�य आया है िक पानी का बटंवारा बाद 

म� देखा जाएगा, लेिकन उस नहर का िनमा�ण तरु�त �भाव से िकया जाए। आंकड़े यह भी बताते ह�, जो 

इस सदन म� िदए गए िक 2015 के अंदर 37 परस�ट मानसून ह�रयाणा �देश म� कम ह�आ, 2016 के 

अंदर  27 �ितशत कम ह�आ, जो नाथ�-ई�ट मानसून आता है, वह तो लगभग 80 �ितशत कम है, 

2017 के अंदर 26 परस�ट बा�रश कम ह�ई। िदन-�ितिदन जो मानसून का िड�लाइन है, उससे कह� न 

कह� हमार ेए�ीक�चर �ोथ के ऊपर भी फक�  पड़ रहा है।  

उपा�य� महोदय, बरवाड़ा िलंक जो भाखड़ा का एक िह�सा है, उसका पानी का जो शेयर 

हमार ेपास आना चािहए था, वह 1,750 �यूिसक होना चािहए। उसक� रिेजगं ह�ई, 1,400 �यूिसक 

पानी आया। लगभग 325 �यूिसक पानी जो हम� एडीशनल िमलना था, राज�थान क� सरकार ने एक 

प� पजंाब को िलखकर उसक� रिेजगं रोक दी। आज वह िडस�यूट सॉ�व ह�आ, तो पजंाब क� सरकार 

ने उस िडस�यूट को आज तक कं�लीट नह� होने िदया। म� आपके मा�यम से माननीय �धान मं�ी जी 

से और के�� सरकार से यह मागं करता ह� ंिक ज�द से ज�द बीएमएल, बरवाड़ा िलंक का जो िववाद 
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है, उसे साट�  आउट कराकर कराया जाए। हमार ेमा� चार िजले ह�, िजनको भाखड़ा का पानी िमलता 

है, उसके 325 �यूिसक पानी को ज�द से ज�द हमार ेबीच म� पह�चंाने का काम कर�।  

के�� क� सरकार ने िपछले बजट म� 15 सौ करोड़ �पये रणेकुा डैम के िलए रखे थे। सबने इस 

सदन म� तािलया ंबजाई थ� िक यमनुा के अंदर अब पानी क� �टोरजे क� कैपेिसटी बनाई जाएगी, मगर 

आज तक डेढ़ साल म� एक कदम भी रणेकुा डैम के िनमा�ण के िलए के�� क� सरकार ने नह� उठाया। 

अगर सरकार चाहती है िक पानी को बचाया जाए, जो मानसून का पानी वे�ट होता है, उसे हम पहाड़� 

म� �टोर कर�, तो सबसे ज�री है िक यमनुा के जो टाप िह�स ह�, उसके अंदर रणेकुा, कसाव और 

लखवाड़ डैम का िनमा�ण तरुतं �भाव से कराया जाए। जब ये तीन डैम बन�गे, तो कह� न कह� जो 

ह�रयाणा वाटर डेिफिसट है, उसको वाटर सर�लस बनाने म� के�� सरकार क� तरफ से हम� मदद 

िमलने का काम होगा।  

आज िकसान क� हालत क� बात करते ह�। पानी क� कटौती के कारण यह हालत है िक हमार े

40 गावँ के िकसान� को पीने के पानी के िलए भी राज�थान के अंदर से 1,500-1,800 �पये �ित 

ट�कर के िहसाब से दाम चकुाकर अपनी �यास िमटानी पड़ती है। आज क� � सरकार �ाउट क� बात कर 

रही है तो उसे आम जनजीवन के पीने के पानी क� �यव�था बनाने का भी काम करना चािहए।  

 महोदय, अगर यही हालत रही, तो 40 गावँ तो केवल आदमपरु-नलवा के अंदर ह�, 12 गावँ 

नारन�द के अंदर ह� और इसके साथ-साथ उचाना के अंदर भी 7 ऐसे गावँ ह�, जहा ँआज पानी क� 

िक�लत है। मेर ेलोक सभा �े� म� लगभग 80 ऐसे गावँ ह�, जहा ँ�ाउंड वाटर का लेवल इतना इन��ज 

हो चकुा है िक वहा ँपर सेम आ चकु� है। आज कह� न कह� सरकार को ऑ�टरनेिटव देखना चािहए, 

चाहे वहा ँपि�पगं सेट बनाए जाए,ं चाहे �े�स बनाई जाए,ं यह सिुवधा उन लोग� तक िसचंाई योजना के 

मा�यम से पह�चँानी पड़ेगी, िजससे िकसान अपनी खेती को �ॉपर तरीके से सम�ृ तौर पर आगे ले 

जाने का काम करगेा। म� दोबारा ज�र इस बात को बोलना चाह�गँा िक हमारी �यूचर जनरशेसं को 
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बचाने के िलए, पानी क� िक�लत को पूरा करने के िलए आज यह कड़ा फैसला के�� सरकार को लेना 

पड़ेगा िक पानी को आज नेशनल �ॉपट� बनाया जाये। �टेट्स आज िड��यूट्स म� जा सकते ह�। चाहे 

िसगंापरु हो, चाहे आ��ेिलया हो या यू.एस. हो, पानी आज वहा ँपर नेशनल �ॉपट� है। वहा ंक� स��ल 

गवन�म�ट िडसाइड करती है िक पानी का �टेट शेयर िकतना होगा। …(�यवधान) हमार ेए�रया म� पानी 

क� िक�लत होती है और कई ए�रयाज म� बाढ़ आती है।…(�यवधान) अगर पानी को नेशनल �ापट� 

बनाय�गे, तो इसका बह�त लाभ होगा। …( �यवधान) आपने मझेु मौका िदया, इसके िलए ध�यवाद।  
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 DR. PRABHAS KUMAR SINGH (BARGARH):  I may kindly be allowed to lay a 

few lines on the discussion under rule 193 on the recent flood and drought 

situation in the country.  

 I would like to draw the attention of Hon’ble Minister for Ganga 

Rejuvenation and Water Resources to intervene in the Mahanadi Water Dispute 

between Odisha and Chhattisgarh due to multiple construction of dams in the 

upper Mahanadi valley in Chhattisgarh and inappropriate water control by the 

water station, flood situation is created in the downstream of Mahanadi in Odisha.  

Recently, due to heavy rain in Odisha, a large number of area including paddy 

field is inundated resulting in crop damage.  Therefore, adequate compensation 

should be given to the farmers of Odisha.  Construction of the dam should be 

stopped.  

 I would like to request the Minister to provide adequate funds to correct the 

damage by flood and drought in Odisha as demanded by Government of Odisha.  

 I support Shri Kalikesh Kumar Singh Deo who spoke from our party.  

 Thanking you, Sir.  

  

                                                           
 Speech was laid on the Table. 
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�ी भ�रो �साद िम� (बादंा) : आज सदन म� जो िनयम 193 के तहत बाढ़ एवं सूखा पर चचा�  हो रही 

है वह बह�त ही ज�री िवषय है, िजस पर आज ग�भीर िवचार-िवमश� हो रहा है।  हम चचा�  तो कई बार  

सदन म� इस िवषय पर करते ह�, लेिकन इस िवषय पर काय�  योजना �भावी लागू करने का काय� नह� 

होता है। म� आशा करता ह� ँिक आज जो सदन म� इस मह�वपूण� िवषय पर चचा� हो रही है और मह�वपूण� 

सझुाव आये ह� उनको यथाशी� लागू करने का काय� िकया जायेगा। आज देश के बड़े भाग म� कम 

बा�रश के कारण सूखे के हालात ह�। वह� कुछ भाग� म� अितविृ� से नकुसान हो रहा है। इन िवषम 

�ाकृितक िवषमताओ ं के िलए वै�ािनक� को लगाकर इसका �थाई उपाय करने क� ज�रत है। मेर े

ब�ुदेलख�ड सिहत उ�र �देश के करीब 30 िजल� म� कम बा�रश से िवशेष सूखे के हालात ह�। मेर े

ससंदीय �े� िच�कूट एवं बादंा एवं पड़ोस के जनपद महोबा म� बह�त ही हालात खराब ह�। अिधकतर 

खेत खाली पड़े ह�। खरीफ क� फसल� क� बआुई नह� ह�ई है। कह�-कह� िज�ह�ने बआुई कर दी थी 

उनक� फसल� उगी नह� है। जो उग आई थी वह सूख गई ह�। ब�ुदेलख�ड म� अ�सर सूखा पड़ता है। 

के�� सरकार व �देश सरकार ने इस ओर �यान तो िदया है, लेिकन अभी वह काय� योजनाय� नीचे तक 

लागू नह� हो पायी ह�। यहा ँजानवर� क� अ�ना�था ग�भीर सम�या थी, अब और भी जानवर� को चार े

क� सम�या से िवकराल �प धारण करगेी।  

अ�त ु मेरा के�� एवं �देश सरकार से अनरुोध है िक मेर े ससंदीय �े� िच�कूट एवं बादंा व 

महोबा सिहत सभी िजल� म� पया�� राहत के उपाय िकये जाय� एवं यहा ँ पर कृि�म वषा� कराने क� 

�यव�था क� जाये और िकसान� को राहत अनदुान यथाशी� उपल�ध कराया जाये।  

 

 
 
 

                                                           
 Speech was laid on the Table.  
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�ी हरीशच�� उफ�  हरीश ि�वेदी (ब�ती): उपा�य� महोदय, आपने बाढ़ और सूखे जैसे मह�वपूण� 

िवषय पर बोलने का मौका िदया। आपका बह�त-बह�त ध�यवाद। आज देश म� िकसी �े� म� बाढ़ आई है 

और िकसी �े� म� सूखा। म� उ�र �देश के पूवा�चल के ब�ती िजले से सासंद ह�।ं �ित वष� नेपाल क� 

पहािड़य� से पानी छोड़ा जाता है, जो ग�डा और फैजाबाद से होते ह�ए ब�ती म� घाघरा नदी म� आता है। 

इससे हर साल सैकड़� गावं �भािवत होते ह�। इससे जानमाल का नकुसान होता है। कृिष यो�य भूिम 

और जहा ंफसल है, उसका भी नकुसान होता है। इस साल भी सैकड़� गावं ऐसे ह�, जहा ंफसल� का 

नकुसान ह�आ है। लोग मजबूर होकर बाधं पर रहने को मजबूर ह�। उ�र �देश म� इस समय तक िजतनी 

बरसात होनी चािहए थी उससे 46 �ितशत कम बरसात हई है। ब�ती सिहत पूवा�चल के सभी िजल� म� 

सूखे के हालात ह�, उसके कारण धान क� रोपाई अभी तक नह� हो पा रही है, िजतनी होनी चािहए। 

िकसान भी मजबूर है, वह सोच रहा है िक अगर बरसात नह� होगी तो धान क� रोपाई करने से नकुसान 

होगा।  

आज लोक सभा म� इस मह�वपूण� िवषय पर चचा�  हो रही है। इसका िनि�त �प से समाधान 

िनकलना चािहए। देश के पूव�  �धान मं�ी अटल िबहारी वाजपेयी जी ने बाढ़ और सूखा से िनपटने के 

िलए एक योजना बनाई थी। नदी को आपस म� जोड़ा जाए, िजससे जहा ंपानी क� कमी है, वहा ंपानी 

पह�चंाया जाए, जहा ं�यादा पानी है उस पानी को सूखे वाले इलाके म� पह�चंाया जाए। मझेु लगता है िक 

यह योजना देश के िहत म� है, िकसान� के िहत म� है, इस योजना को आगे बढ़ाना चािहए। इसके पहले 

जब भी के�� सरकार से रा�य� ने मागं क�, मेर ेपास एक आंकड़ा है, का�ेंस सरकार ने िपछले पाचं 

वष� म� रा�य आपदा कोष म� 33,580 करोड़ रा�य� को िदया था, लेिकन हमारी सरकार को लगा िक 

यह पैसा बह�त कम है। मोदी जी क� सरकार आने के बाद रा�य� क� िडमाडं को बढ़ा कर 61, 219 

करोड़ �पये आबिंटत िकया। मोदी जी क� सरकार आने के बाद िकसान� और मजदूर� के िहत म� तमाम 

योजनाए ंबनाई ं। अभी चौटाला जी चचा�  कर रह ेथे िक �धान मं�ी िसचंाई योजना हमार े�धान मं�ी जी 
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ने श�ु क� है। उसम� हजार� करोड़� �पये क� �यव�था सरकार ने क� है। उसी �कार से जब िकसान� 

का फसल नकुसान होता था, पहले अगर पचास �ितशत नकुसान होता था तब मआुवजा िमलता था, 

लेिकन हमारी सरकार आने के बाद माननीय �धान मं�ी जी ने �यव�था क� िक 33 �ितशत भी 

नकुसान होने पर मआुवजा द�गे और डेढ़ गनुा मआुवजा द�गे। िकसान� को खशुहाल बनाने के िलए और 

उनक� आमदनी बढ़ाने के िलए, िकसान� का कोई नकुसान न हो इस िदशा म� सरकार ने �यास िकया 

है। मझेु लगता है िक आने वाले समय म� बाढ़ से िनपटने के िलए एक �थायी �यव�था होनी चािहए। 

भारत सरकार और �देश सरकार �ारा हर वष� ब�ती िजले म� घाघरा नदी पर बाधं क� मर�मत और 

बाढ़ से िनपटने के िलए स�कड़� करोड़ �पये िदए जाते ह�।   

म�ने इसके पहले भी लोक सभा म� सझुाव िदया था, अगर बाधं को �थायी बना िदया जाए तो 

जो पैसे का अप�यय होता है, वह बदं हो जाएगा और बाढ़ से िनजात भी िमल जाएगा। भारत सरकार ने 

ब�ती िजले म� यूपी-28 योजना चालू क� है, उसम� हर वष� 25-50 करोड़ �पये भारत सरकार देती है। 

अगर उस पैसे को एकि�त करके �थायी बाधं बना द� तो जो ब�ती और सतं कबीर नगर म� बाढ़ आती 

है, जो अ�बेडकर नगर म� बाढ़ आती है, उससे िनजात िमलेगी। इस िदशा म� सरकार को आगे बढ़ना 

चािहए। यही िनवेदन करते ह�ए और आप सभी का आभार �य� करते ह�ए अपनी बात बात समा� 

करता ह�।ं ध�यवाद।  
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17 54 hours   (Hon. Speaker in the Chair)  

SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you, Madam Speaker, for 

giving me this opportunity to intervene in this debate. 

 Madam Speaker, the recent floods have adversely affected 91 districts in 

12 Indian States. Around 511 people have died and around 176 people are 

injured due to the floods. The worst affected State by this flood in this country is 

Kerala. Comrade Shri P. Karunakaran, Shri K.C. Venugopal and Shri Kodikunnil 

Suresh have already narrated the incidents of the devastating effects which have 

been caused due to the floods in the State of Kerala. 

 I fully support the observations and recommendations made by my learned 

friends from the State of Kerala.  I fully support their demands also. 

 Madam, you may kindly see that more than one lakh people have been 

flood affected.  Alappuzha, Kottayam,  Pathanamthitta, Ernakulam, Thrissur and 

my district, Kollam are the worst affected districts during the recent floods.  The 

death toll comes to more than 1.18 lakh people.  There are 606 relief camps in the 

State of Kerala.  I would not go into the details.  Just now, my learned friend, Shri 

Kodikunnil Suresh has narrated the incidents of devastating effect in Kuttanad, 

the rice bowl of the State of Kerala.  Ninety per cent of kharif crop in Kuttanad has 

also been totally adversely affected.  Only Rs.80 crore have been granted as 

central assistance.   
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 Madam, I would like to make one more suggestion regarding sea erosion.  

Shri K.C. Venugopal has also cited that.  The entire coastal State of Kerala is 

adversely affected and the sea wall is totally dismantled.  So my suggestion to the 

hon. Minister and the Government is that sea wall construction should also be 

incorporated as a mitigating measure under the National Disaster Management.  

That should also be incorporated for giving relief.   

 Madam, other than flood, I would like to say that some concreate political 

decision has to come out of this discussion.  Otherwise, there is no meaning in 

having this discussion.  I would like to state some suggestions and some reports 

also.  Kindly spare me some time so that I can enlighten the Government as well 

as this House regarding the latest figures.   

 According to the National Disaster Management Authority report, India is 

highly vulnerable to floods.  Out of the total geographical area of 329 million 

hectares, more than 40 million hectares are found to be flood-prone.   

 Madam, you may kindly see over 1600 people die every year due to floods 

and it affects 32 million people.  More than 92000 cattles are lost every year.  

Seven million hectares of land is affected every year.  Average damage cost per 

year is Rs.5600 crore.   

 The flood-prone States include Assam, West Bengal, Odisha, Andhra 

Pradesh, Kerala, Gujarat, Uttar Pradesh, Haryana and Punjab.  You may kindly 

see another very important point which I would like to make.  India accounts for 
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one-fifth of the global deaths due to floods.  A very interesting study has been 

done by the World Bank which says that climate change will lower the standard of 

living of nearly half of Indian population by 2050.  The worst affected States would 

be Chhattisgarh and Madhya Pradesh.   

 I would like to draw the attention of the hon. Minister to another very 

important figure.  In between 1953 to 2017, i.e., 64 years 1,07,487 people died 

due to floods.  This is the report of the Central Water Commission.  Damage to 

houses, crops and public utilities was reported to be worth Rs. 3,65,860 crore 

during these 64 years because of floods.  It means three per cent of India’s 

current GDP has been lost during these 64 years.  This is the scenario of flood 

situation in India.    

 Now what are the main reasons for flood?  They are – high intensity of 

rainfall in short duration, poor and inadequate drainage capacity in our country, 

unplanned reservoir regulation, failure of flood control structures, and loss of 

wetlands, lakes, reservoirs and other water bodies.   

The basic and the scientific reason for the flood is nothing but climate 

change.  As regards climate change, India is one of the world’s most vulnerable 

regions.  It has increased the frequency of downpours as well as the gaps 

between rainy days during the monsoon season.  The temperatures have been 

rising across South Asia region and are projected to continue increasing for the 

next several decades.  This temperature increase will result in increased 
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frequency of downpour resulting in frequent flooding.  That is what is happening in 

our country also.   

Madam, the question is as to how to address this question.  My first 

suggestion is that we should have a long term approach.  What is the long term 

approach?  Uncontrolled exploitation of natural resources, ignoring the ecology 

and environment in the name of development are the main reasons for the climate 

change. 

18 00 hrs 

 Madam Speaker, everybody is concerned about the GDP and economic 

growth. Ignoring the ecological and environmental aspects we are mainly 

concentrating on the GDP and economic growth and that is the reason why this 

climate change is happening. So, the issue of climate change has to be 

addressed effectively. This House had, on an earlier occasion, discussed the 

subject of Sustainable Development Goals and I would like to suggest to you to 

allow a separate discussion on the subject `Climate Change’ so that we can 

discuss this in detail.  

माननीय अ�य� : आप एक िमनट �िकए। 

अभी छ: बज गए ह�। अगर आप सभी सहमत ह� तो सदन का समय एक घ�टा बढ़ा देते ह�, मगर 

एक घ�टा बढ़ाने पर आप लोग देख लेना िक अगर दो-तीन िमनट बोलकर अपनी बात समा� कर�गे तो 

वह �र�लाई के िलए ठीक रहेगा। 

SHRI K.C. VENUGOPAL (ALAPPUZHA): Is it including the reply? 
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HON. SPEAKER: Yes. But we will see that later.  

आप सभी लोग समय का �यान रख� �य�िक अ�छा-खासा िडसकशन हो चकुा है। 

SHRI N.K. PREMACHANDRAN: I would like to suggest a few other measures. 

First is conservation of wetland and paddy conservation. Since we have Acts on 

Forest Conservation, Wildlife Protection, Environment Protection, that is the 

reason these ecological components are protected to an extent. My suggestion is 

a National Wetland Conservation Act should be enacted by this Parliament to 

protect the wetlands.  

 My second point is about desilting of dams. If one examines this issue, one 

would find that capacity of most of the water reservoirs has come down. On an 

average, 20 per cent of the capacity of the reservoirs have declined because of 

siltation. Let there be a national programme on de-silting of reservoirs so the sand 

for construction can be used; capacity of reservoirs will be augmented and we can 

declare a moratorium on sand mining of rivers for a period of ten years so that the 

rivers can be protected. The rivers are dying because of sand mining and waste 

dumping.  

 Madam, the next question is how to mitigate the damage. In order to 

mitigate the damage my suggestion is that we have to equip the National Disaster 

Management Authority and also the State Disaster Management Authority to 

handle the situation. I would like to suggest that a long-term contingency national 
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plan has to be drafted so as to address the flood situation. That has to be 

formulated at the earliest by the National Disaster Management Authority.  

 The compensation given is very meagre. The Government may consider all 

these suggestions and I would like to request the Central Government to give a 

special financial package to the State of Kerala to meet the present crisis.  

 With these words, I conclude.  

 Thank you.  
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कँुवर पु� पे� � िसहं च� देल (हमीरपुर): म� यहा ं सूखे का िवषय रखना चाहता ह�।ँ बुदंेलखंड म� कई 

िजल� म� अभी तक अ� छी बा�रश नह� ह�ई है। इस वष� भी बुदंेलखंड म� सूखे के हालात बन सकते ह�। 

आकड़� के अनसुार बुदंेलखंड म� िपछले कई दशक� से औसत वषा� 50-60 स�टीमीटर हो रही है जोिक 

रा� �ीय औसत वषा� 117 स�टीमीटर से बह�त कम है। इस वषा� भी मेर ेससंदीय �े� हमीरपरु महोबा म� 

40 फ�सदी कम बा�रश ह�ई। मेर ेससंदीय �े� हमीरपरु सिहत पूर ेबुदंेलखंड म� सूखे के कारण कृिष पर 

बरुा असर पड़ रहा है। और यह हालात इस ि� थित म� बन रह ेह� जब िवगत कई दशक� से बुदंेलखंड म� 

लगातार सूखा पड़ रहा है। महोबा म� जहा ँकोई नदी नह� है यह इलाका पूरी तरह से वषा� जल और 

उसके सचंयन पर िनभ�र है।  

 बुदंेलखंड म� म�ु य िसचंाई का �ोत भूिमगत जल है और इसके लगातार दोहन से इसका जल 

� तर काफ� नीचे हो गया है। वषा� न होने से लगभग 70% जलाशय सूख गये ह� और �ोत� का पनुभ�रण 

न हो पाने के कारण जल � तर काफ� नीचे चला गया है। 

 अंधाधुधं अवैध खनन और जगंल� क� कटाई से इस �े� म� वषा� के औसत � तर म� भारी कमी 

आई है।  

 एक आंकड़े के अनसुार इस सदी के आर� भ म� जहा ँबुदंेलखंड (उ.�.) म� 30% वन थे अभी 

यह स�ं या 7% से भी कम है। वन� के कम स�ं या के कारण िम�ी का कटान होता है उसक� गणुव� ता 

कम होती है और गाद के �प म� यह तालाब� और बाधं� म� जमा हो जाती है। िस� ट के कारण जल 

स�ंहण �मता म� कमी आ जाती है।  

 कम वषा� और भूिम क� गणुव� ता म� कमी के कारण इस �े� म� कृिष उ� पादन �भािवत ह�आ है। 

कृिष के अित�र� त अ� य �े� म� रोजगार के अ� य िवक� प कम होने के कारण इस �े� से वष� 2003 से 

अब तक 40% पलायन हो गया है।  

                                                           
 Speech was laid on the Table 
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 बुदंेलखंड के सूखे क� सम� या से िनपटने के िलए छोटे और मझोले उपाय� के साथ-साथ 

दीघ�कािलक उपाय ज�री ह�। इस िदशा म� माननीय मोदी जी और योगी जी के नेतृ� व म� वत�मान 

सरकार �ारा बुदंेलखंड म� सूखे से िनपटने के िलए अनेक उपाय िकए जा रहे ह�। मनरगेा का बजट भी 

बढ़ाया गया है और मनरगेा म� जल स�ंहण सरंचनाओ ंके िनमा�ण को �ाथिमकता दी जा रही है। इसके 

अित�र� त चारा, बागवानी िवकास और फसल� क� िसचंाई के िलये डीजल पर िकसान� को उ�र 

�देश सरकार �ारा सि� सडी दी जा रही है। � यूनतम समथ�न मू� य लागत से 1.5 गनुा करने के अनेक 

उपाय िकए गए ह�।  

 4 जलुाई 18 को खरीफ के उ� पादन पर एमएसपी पर 50 �ितशत से 62 �ितशत तक बढ़ोतरी 

बह�त बड़ा िनण�य है जो दशे के अ� नदाता िकसान भाइय� के िलए िलया गया है। 

 इसके अित�र� त सूखे को रोकने क� अ� य तकनीक� उपाय� क� भी आव� यकता है। सूखे क� 

पूव� चेतावनी हेत ुअिधक तकनीक �योग क� आव� यकता है और यह सूचनाए ंसबंिंधत रा� य� के साथ 

साझा क� जाये िजससे िक सूखे क� आकलन और सूखा �े� घोिषत करने क� �ि�या म� लगने वाले 

समय को कम िकया जा सके। इसी �म म� देश क� सूखे क� सम� या का हल िनकालने हेत ुमोदी जी के 

नेत�ृ व म� भारत सरकार �ारा तकनीक� स�ं थान� म� िवशेष �यास �ारभं िकए गए ह� िजसके अंतग�त IIT 

कानपरु �ारा बुदंेलखंड म� सूखे क� सम� या से िनजात िदलाने हेतु � वदेशी और काफ� स� ती कृि�म 

वषा� तकनीक िवकिसत क� गई है िजसके उपयोग से पूरा बुदंेलखंड काफ� लाभाि� वत होगा। कृि�म वषा�  

महोबा के िलए िवशेष लाभदायी होगी � य�िक महोबा म� कोई नदी नह� है और खेती म�ु यता वषा� पर ही 

िनभ�र है।  

 साथ ही 7500 �ाचीन तालाब� का पनु��ार, भूिमगत जलाशय� के पनुभ�रण के िलए िवशेष 

उपाय करना, िसचंाई हेत ुभूिमगत जल पर िनभ�रता कम करना और नहर� के मा� यम से िसचंाई को 

बढ़ावा देना, ि�प और ि� �कंलर तकनीक का �योग खेती म� करना, कम पानी म� अिधक उ� पादकता 
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देने वाली फसल� जैसे दाल� के उ�पादन को �ो� सािहत करना सूखा �भािवत �े�� मे कम दर� पर 

खा�ा� न उपल� ध कराना इ� यादी उपाय� से बुदंेलखंड म� सूखे क� सम� या को कम िकया जा सकता है 

और इन सब उपाय� से बुदंेलखंड मे सूखे क� मार झेल रह िकसान और लोग� को राहत िमलेगी।  

  सूखा हर जगह के िलए भयावह होता है परतं ुमेर ेसंसदीय �े� हमीरपरु महोबा-ित� दावादी-राठ-

चरखारी-मूल पहाड़ सरीला एवं मौदहा तथा पैलानी तहसील� का �े� अनेक वष� से लगातार सूखे क� 

मार झेल रहा है। कज� म� डूबता ह�आ िकसान मजदूरी करने को मजबूर है, जब खेत पर काम नह� बचता 

है सूखे के कारण तब पलायन अ� य �ातं� को हो रहा है, ब� च� क� िश�ा नह� �ा� त करने का दशं 

झेलना पड़ रहा है। चाहकर भी िकसान अपने ब� च� को पढ़ा नह� पा रहे ह�, कज� म� डूबने का म�ु य 

कारण सूखा है अथा�त पानी का अभाव, पानी न होना मतलब िकसान को अनाज न होना, पैसे न होना, 

कज� पर �याज का बोझ, खेत से बेरोजगार, गावँ से पलायन, स�ं कृित से अलग-थलग, गावँ खाली, 

शहर� पर बोझ, शहर� म� झोपड़ी, ब� च� क� अिश�ा, बीमारी, कुपोषण, अपराध । अत: म� सरकार से 

यह िनवेदन करता ह� ँिक सूखा राहत योजनाओ ंक� क� � के � तर पर अिधक िनगरानी क� जाये िजससे 

इन योजनाओ ंम� होने वाला धन द�ुपयोग �क सके। सूखे के पूवा�नमुान हेतु उ� नत तकनीक �योग 

और रा� य� के साथ सूचना साझा तं� को अिधक कारगर बनाया जाये तथा सूखा आकलन हेत ु

अिधक तकनीक का �योग, जल स�ंहण सरंचनाओ ंका िनमा�ण, दाल� और कम पानी म� होने वाली 

फसल� को �ो� साहन िदया जाये और बुदंेलखंड मे कृि�म वषा� जैसे उपाय िकए जाए। इन सभी �यास� 

से सूखे क� सम� या को काफ� हद तक कम करने मे सफलता िमल सकेगी। 

 मझेु सूखे क� िवषय पर अपने िवचार रखने का अवसर �दान करने के िलए ध� यवाद। 
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SHRI C. N.  JAYADEVAN (THRISSUR): Madam Speaker, thank you very much 

for giving me this opportunity to participate on the discussion on the recent flood 

and drought situation in various parts of the country under Rule 193.  

 Madam, my State Kerala has been experiencing heavy rains because of 

the current South-West monsoon leading to heavy losses and damages to life and 

property in about 965 villages. My district Thrissur is having a long coastal line 

and heavy coastal sea erosion has left hundreds of people homeless. Massive 

damages have been caused to the standing crops, particularly banana plantations 

and vegetables which were to be cropped during the coming Onam season at the 

end of August.  

 About 90 people are reported to have lost their lives in the State. Standing 

crops in about 10,000 hectares and about 350 houses have been fully damaged. 

Over 9000 houses have been partially damaged and 30,000 people had to be re-

located to relief camps all over the State.  

 An all-Party delegation had met the hon. Prime Minister and apprised him 

about the serious situation in Kerala and made a demand for sending a Central 

team to assess the damages caused by the on-going South-West monsoon in the 

State. Accordingly, the Union Minister, Shri Kiren Rijiju had visited the area and I 

hope that they have realised the severity of the situation there. The people of 

Kerala are thankful to Shri Kiren Rijiju for coming in time and assessing the 

damage that has been caused by rains to the State of Kerala.   
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I think that was the first time when a Minister had visited the area to see the 

damages caused.  I would request the Government to sanction substantial help to 

the State to compensate the losses faced by the affected people and farmers. 

           

HON. SPEAKER:  Every Member has to follow Shri Jeyadevan.  He has 

concluded his speech in a short time in a very nice manner. 
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�ी कामा�या �साद तासा (जोरहट) : माननीय अ�य� महोदया, म� आपका बह�त- बह�त आभारी ह� ं

िक आपने मझेु बोलने का अवसर िदया। मैडम, असम के 33 िजल� म� से 31 िजले बाढ़ से पूरी तरह से 

�भािवत ह� और आप जानते ह� िक गोलपाड़ा, धेमाजी, लखीमपरु, िब�नाथ, सोिनतपरु, दरगं, जोरहट, 

िसरागं, बारपेटा,  नलबारी, िड�ूगढ़ और ितनसिुखया  इ�यािद  िजले बह�त बरुी तरह से �भािवत ह�। 

आपको शायद जानकारी है िक इस बार 26 आदिमय� क� बाढ़ से मौत हो गई है। यह मह�वपूण� िवषय 

जो आप िनयम 193 के अधीन चचा� के िलए सदन म� आया है, उसके िलए म� सरकार के �ित आभारी 

ह�।ं  

असम क� जो ि�थित है, पूरा अ�णाचल और नागाल�ड का पानी �हमप�ु से आकर ि��यूटरीज 

म� भरकर पूर ेए�रया को कवर करता है। हम लोग� के िलए बह�त िद�कत� पैदा करता है। अभी के��ीय 

सरकार ने हम लोग� को कुछ राहत दी है। माननीय �धान मं�ी जी के िनद�श से 340 करोड़ �पया 

िदया गया है और 239 करोड़ �पये एसडीआरएफ क� इं�टॉलम�ट है और 101 करोड़ �पये अलग 

िमिन��ी से है। के��ीय सरकार ने भी कहा है और माननीय िनितन गडकरी जी ने भी कहा है िक 

�हमप�ु क� �ेिजगं करने क� जो बात है, वह काम आगे नह� बढ़ा है। म� �ाथ�ना करता ह� ंिक वह काम 

भी आगे बढ़े। जैसे जन-धन का नकुसान होता है, हमारा रा�य बह�त छोटा है, 3 करोड़ 20 लाख 

आदिमय� म� से 1 करोड़ आदमी बाढ़ क� चपेट म� आते ह�। इसिलए हम आशा करते ह� िक सरकार इस 

ओर �यान देगी और �ाइम िमिन�टर साहब जैसे बोलते ह� और म� �र�वै�ट करता ह� ंिक हमार ेरा�य म� 

बह�त सम�याए ं ह�, रा�य सरकार ने अभी कुछ मैजस� िलये ह� और म� आशा करता ह� ं िक बाढ़ से 

�भािवत �े� के िलए जो पैसा िनधा��रत िकया गया है, उस पैसे को सरकार ज�दी �रलीज कर।े 

एनडीआरएफ का पैसा सरकार ज�दी �रलीज कर ेऔर हम लोग� को राहत दे। ध�यवाद। 
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�ी जय �काश नारायण यादव (बॉकंा) : माननीय अ�य� महोदया,  बाढ़ और सखुाड़ पर सदन म� 

जो बहस हो रही है, उसम� आपने मझेु बोलने क� अनमुित दी है, इसके िलए म� आपको बह�त-बह�त 

ध�यवाद देता ह�।ं  

 देश के कई भाग� म� खासकर िबहार म� बड़े पैमाने पर सखुाड़ है। यह भी एक �ासदी है िक एक 

तरफ उ�र िबहार म� बाढ़ आती है और दि�ण िबहार म� सूखा पड़ता है। सूखे और बाढ़ से िबहार हमेशा 

�िसत रहा है और िबहार रा�य के अभी 30 िजल� म� कम वषा� होने के कारण धान के िबचड़े सूख गये 

ह�। म�का क� फसल सूख गई है। 10,000 �टेट ट्यूबवै�स बदं ह�। पे�ोल-डीजल क� क�मत� म� भारी 

विृ� से िकसान� म� िनराशा है। िकसान िसचंाई नह� कर पा रहे ह�। �ाउंड वॉटर नीचे चला गया है। पीने 

के पानी का घोर सकंट है। बो�रगं फेल हो गई है, िकसान िनराश और हताश ह�। िबहार म� सरकार से 

कोई सहायता नह� िमल रही है। हम मागं करते ह� िक िबहार को सखुाड़ �े� घोिषत िकया जाए। बाकंा, 

मुंगेर, जमईु, लखीसराय सिहत िबहार को सखुाड़ �े� घोिषत िकया जाए। सरकार कहती है िक अगर 

21 जलुाई से 15 अग�त तक वषा� नह� होगी तब हम इस पर सोच�गे। यह िबहार के िकसान� के साथ 

घोर अ�याय और अ�याचार है।  

 माननीय अ�य� महोदया, म� आपके मा�यम से कहना चाहता ह� ं िक िबहार म� मानसून नह� 

आने से िकसान� म� भारी हताशा है। सरकार आंकड़� के तीर से िकसान� को घायल और मूिछ�त कर 

रही है िजसके प�रणाम�व�प िकसान आ�मह�या कर रहे ह�। जय जवान और जय िकसान जो हम 

कहते ह�, आज हमार ेअ�नदाता परशेानी म� ह�। कहा गया था िक िबहार को िवशेष रा�य का दजा� द�गे तो 

वह दजा� नह� िमला। िवशेष पैकेज द�गे तो वह कम से कम िदया जाए। आज िबहार म� िबजली क� हालत 

खराब है। िसचंाई के िजतने भी डै�स ह�- चाहे वे चादंन हो, ओड़नी हो, िवलासी हो, आंजन हो, बदआु 

हो या िजतने भी डै�स ह�, आज िसचंाई का �बधंन खराब है। कहा जाता है िक उसम� चूहा घसु गया है 
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और उस पानी को िनकाल िदया गया है। पेयजल का भारी सकंट है। पॉवर िटलर म� िबचौिलया और 

चीन का जो पॉवर िटलर है, उससे काफ� िद�कत� हो रही ह�। 

 निदय� को जोड़ने क� योजना थी। िबहार क� निदय� को जोड़ा जाए, देश क� निदय� को जोड़ा 

जाए। यह काम सफल नह� ह�आ। इससे लोग� को बह�त फायदा होता। िबहार के िकसान� का ऋण माफ 

होना चािहए, उनको ब�क से कज� िमलना चािहए। वहा ंपेय जल क� �यव�था होनी चािहए। आज चार� 

तरफ रोजी-रोजगार के लाले पड़ गए ह�।  

 अ�य� महोदया, म� आपके मा�यम से कहना चाहता ह� ंिक िबहार म� 60-65 लाख टन गेह� ंका 

उ�पादन हो रहा है। िपछले साल िबहार सरकार ने पाचं लाख टन गेह� ंखरीदने का ल�य रखा था, 

लेिकन वह एक छटांक गेह� ंभी नह� खरीद सक�। वष� 2018-19 म� गेह� ंखरीद के ल�य को घटा कर दो 

लाख टन कर िदया  गया है। दो-तीन िजल� म� मा� 23 हजार टन गेह� ंक� खरीद हो सक� है। िकसान� 

को गेह� ं 1300 से 1500 �पये �ित ि�वंटल िबचौिलए के हाथ� बेचना पड़ रहा है, जबिक गेह� ं का 

�यूनतम मू�य 1735 �पये है। िकसान� के साथ इससे बढ़ कर और �या अ�याय हो सकता है, यह 

िकसान� के साथ धोखा है। इसिलए चौधरी चरण िसहं कहा करते थे …( �यवधान) अगर देश को 

सम�ृ बनाना है तो िकसान� को सम�ृ बनाना होगा। आज िबहार क� हालत सबसे �यादा खराब है। 

…( �यवधान) 
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*�ीमती रजंनबेन भ� (वडोदरा): म� आभार �कट करती ह� ं िक मझेु मेर े �े� के बाढ़ और सूखा के 

िवषय म� अपने िवचार रखने का मौका िदया।  

 मेर ेवडोदरा लोक सभा �े� म� कई जगह बा�रश ह�ई है। वडोदरा म�ुय िव�तार म� जो बा�रश ह�ई 

और नदी म� बाढ़ आने क� वजह से एक सरकारी छा� बाढ़ म� बह गया और उसक� म�ृय ुभी हो गयी। 

उस �े� म� जो बाढ़ आयी है, वहा ंजो नकुसान ह�आ है, बाढ़ से �भािवत लोग� को सरकार क� ओर से 

कुछ लाभ िमल सके। वह� उस �े� म� एक गफुा भी है और वहा ंके असर ��त� को भी और पशओु ंके 

िलए भी जो िकसान� को सूखा के िलए हमारी गजुरात सरकार गजुरात क� �जा के िलए एक अ�छा 

पैकेज दे। िजसके कारण गजुरात म� अगर कह� िकसी जगह बह�त बाढ़ भी है और वहा ंअगर सूखा भी है, 

तो हमारी सरकार गजुरात के िलए उिचत सहायता �दान कर,े िजसे हमारी सरकार �भािवत �े� के 

लोग� क� सहायता कर सके। म� हमारी गजुरात सरकार को एक िविश� पैकेज देने क� िवनती करती ह�।ं 

ध�यवाद। 

  

                                                           
* Speech was laid on the Table 
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�ीमती अजूं बाला (िमि�ख): आज देश के लगभग दस रा� य सूखे क� चपेट म� है। यहा ंहम आज 

सदन म� सब यही िचतंा कर रहे ह� िक इससे कैसे िनजात िमले। � य�िक इससे हर जगह-जगह पर लोग 

धरना-�दश�न भी कर रहे ह�। अपनी-अपनी राजनीित भी चमका रह ेह�। परतं ुहम सबको िमलकर इसम� 

आगे बढ़ना होगा, ना िक इसम� राजनीित करनी चािहए। � य�िक िजस तरह अभी यूपी म� ब�ु दलेख� ड म� 

कैसे पानी म� राजनीित ह�ई ऐसा नह� करना चािहए। बस यह ज�र सोचे िक हम के� � सरकार से िमल 

कर कैसे काय� कर� और लोग जो इससे परशेान ह� उनको कैसे बचाया जाए।  

 मेरा एक छोटा सा सझुाव है माननीय मं�ी जी को, और �� न भी है िक जो हमार े�धानमं�ी जी 

ने पाचं लाख नए तालाब बनाने के िलए कहा है, यह बह�त ही सराहनीय कदम है। उसके िलए बधाई 

देना चाहती ह�।ँ म� जानना चाहती ह� ँ िक जो तालाब बनाए जाएगें � या उनक� गहराई को कोई मानक 

िनि� चत िकया गया है। � य�िक अ� सर जो तालाब परुाने बने ह�ए ह� उसम� तीन फुट अगर वो गहरा है तो 

उससे चार फुट वो उसके ऊपर होता है िजससे पानी तालाब के अंदर जाता ही नह�।  

 मेरी मं�ी जी से िवनती है िक तालाब क� गहराई का मानक िनि� चत कर ेजो कम से दस फ�ट 

तो हो, तािक पानी उसम� ज�र �के। और एक सधुार िनि� चत हो िक यह िनयम बना िदया जाए िक 

इतनी गहराई होनी चािहए। इससे �� टाचार पर रोक लगेगी। 

 माननीय मं�ी जी का � यान म� एक बात क� ओर ज�र ले जाऊंगी। जो नेचरुल तालाब है वो 

आज भी है � य�िक उन तालाब� क� जो िस� ट होती थी उससे लोग अपने घर म� लीपपोत करते थे। 

िजससे तालाब� क� सफाई होती रहती थी और वो इतने गहर ेरहते थे िजनके कारण आज भी गावँ� म� 

अगर वो तालाब है तो वो आज भी िव�मान है। मेर े�े� म� ऐसे तालाब आज भी ह� िजसका पानी सूखता 

नह� है। परतं ुजो आज तालाब बने ह� उसम� तो पानी क� एक भी बूदं नह� है। 

                                                           
 Speech was laid on the Table 
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 आज पया�वरण क� सरु�ा के नाम पर हमार ेदेश म� साधारण देशवासी का अगर एक �े� टर 

�ाली िम�ी क� आव� यकता है तो नेशनल �ीन ि�� यूनल (एनजीटी) �ारा बनाए गए िनयम� के अनसुार 

“खनन” के िलए बनाई गई िजला अिधकारी क� अ� य�ता वाली कमेटी के सामने आवेदन करना होगा।  

 परतं ुवहा ंपर लगातार �यास करने पर भी उनको सफलता नह� िमलती। िफर हार कर जब 

� थानीय पिुलस को पैसा देता है और िजतनी भी िम�ी उसे चािहए वो आजकल यही हो रहा है। जहा ं

जेसीबी मशीन �ारा िम�ी खदुाई क� दर उ� तर �दशे पिुलस क� दो हजार �पया �ितिदन है। आपको 

िजतनी िम�ी चािहए आप ले सकते ह�। जब नेशनल �ीन ि�� यूनल (एनजीटी) का िनयम यहा ंलागू नह� 

होता। यिद दो हजार �पया �ितिदन नह� द�गे तो िनयम पूण� �प से लागू होगा।  

 खनन मािफया िकतना भी खनन करते रह,े कोई िनयम उनके िलए बनता ही नह� है। मेरा एक 

सझुाव है यिद नेशनल �ीन ि�� यूनल (एनजीटी) �ारा जब िनयम बनाया गया उस समय यह � यान ले 

िलया जाता िजन तालाब� व निदय� म� खिनज नह� ह� केवल साधारण िम�ी है उ� ह� िचि� हत कर िलया 

जाता और उसे �े� के � थानीय िनवािसय� को यिद साधारण िम�ी क� आव� यकता है तो उनसे वह 

िम�ी िनकालकर अपने उपयोग म� ले सकते ह� तथा जो भी िनमा�ण होगा उसम� उपयोग होने वाली िम�ी 

इ� ह� तालाब� व निदय� से िनकाल कर िनमा�ण काय� कराई जाएगी तो समतल जमीन खदुाई करने से 

बच जाती है तथा जो निदया ंव तालाब िस� ट जमा हो जाने के कारण उथले हो गए ह� आज इनम� 

पेयजल का सचंय नह� हो पा रहा है। 

  इस कारण हम भयंकर सूखे से जूझ रह ेह�। तब शायद आज सूखे क� यह ि� थित नह� होती जो 

आज है और जो हमार ेतालाब� व निदय� का �ाकृितक � व�प था वह भी कायम रहता तथा हमार ेदेश 

के दस रा� य सूखे क� चपेट म� नह� होते। 

 अब हमार ेपास समय कम है, � य�िक िजस गित के साथ जल � तर म� िगरावट आ रही है। यह 

सम� या सकेंत है, शी�ता से उपचार का। वषा� से �ा� त जल के सरं�ण के िलए चाहे जन अिभयान, 
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जन-जागिृत या सामािजक आंदोलन क� आव� यकता पड़े या कानून बनाकर पालन करवाने क�, जैसे 

भी हो, लेिकन एक छत का पानी एक छत से जमीन पर आते ही वह� का वह� और कॉलोनी का पानी 

कॉलोनी म�, गावं का पानी गावं म�, क� बे का पानी क� बे म� रोक देने के िलए शी� व स�ुढ़  योजनाओ ं

क� आव�यकता है और इसका धरातलीय भौतक स�यापन अिनवाय� है, मॉिनट�रगं अिनवाय� है वरना 

आगामी सकंटाप�न भिव�य एक-एक बूदं जल के िलए तरसता िदखाई दे रहा है। 

सूखे से दीघ�कािलक राहत पाने हेत ुकभी भारतीय राजनीित के अ�ितहत नायक, भिव� य ��ा 

भारतीय जनमानस के राजहसं �ी अटल िबहारी वाजपेयी जी ने आने वाली बाढ़ को रोकने व बड़ी 

निदय� को जोड़कर सूखे �े�� को जल उपल� ध कराने व बाढ़ �े�� को बाढ़ म�ु त करने क� एक बड़ी 

योजना क� श�ुआत क� थी परतं ु पता नह� � या िवसगंितया ं व किठनाईया ं ह� िजनके फल� व�प 

निदय� को जोड़ने क� योजना मूत� �प नह� ले पा रही है। इस िवषय म� भी सरकार का � यान आकृ� ट 

कराना चाहती है। यिद ऐसा हो पाये तो यह सूखे क� सम� या से िनज़ात पाने क� िदशा म� बड़ी 

समाधानकारी पहल होगी। 

 महा� मा गाधंी रा� �ीय �ामीण रोजगार गारटंी योजना आबिंटत िनिधय� का उपयोग जल सरं�ण 

ढाचं� क� � थापना करने और इनको पनुज�िवत करने के िलए िकया जाना चािहए। गावं वाल� के िलए 

िनिधय� का त� काल और सचुा� अतंरण िकए जाने क� आव� यकता है। लगभग सभी गावं� म� कम से 

कम एक बावड़ी, तालाब, नाला या नदी होनी चािहए। भूिमगत जल के पनु: भरण के �ितशत म� कम से 

कम दो गनुा विृ� क� जानी चािहए। वषा� के जल का �ख �ाकृितक और कृि�म ढंग से भूिमगत जल 

परत क� ओर मोड़ने का काम आसानी से िकया जा सकता है। कुछ समय बाद भूजल और भूिमगत 

जल के बीच सतंलुन � थािपत हो जाएगा िजससे निदया ंबारहमासी हो जाएगंी। भूिमगत जल परत म� 

पानी भी रहेगा। 
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 केवल उ� ह� योजनाओ ंके िलए अनमुित दी जानी चािहए जो उपल� ध जल संसाधन� के िलए 

उपय�ु त ह� और इससे अ� य जल सबंधंी जल आव� यकताए ं�भािवत न ह�। उदाहरण के िलए ग� ने 

और चावल जैसी फसल� के िलए बह�त अिधक जल क� आव� यकता होती है। इ� ह� केवल ऐसे �े�� म� 

उगाया जाना चािहए जहां पया�� त जल हो। � थानीय िक� म क� फसल� को बढ़ावा िदया जाना और 

इनके िलए � यूनतम बाजार मू� य क� � यव� था क� जानी चािहए। उ�ोग जगत के साथ िनयिमत �प से 

बैठक�  होनी चािहए जो जल उपयोग के बार ेम� जानकारी द� तथा िविभ� न उपाय� के मा� यम से जल के 

कम उपयोग के िलए �ितब�ता � य� त कर�।  
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SHRI B.V. NAIK (RAICHUR): Discussion on floods or drought or any other form 

of natural calamity has become an annual ritual. Every year we discuss about 

either  floods or drought in one form or the other. Every year, after the discussion, 

a reply is given from the Government side. The sad fact is that we have not been 

able to treat the disease but we are just taking some ad hoc measures to come 

out of the situation. It is a common feature that floods affect mostly the coastal 

regions of the country.  

 What preventive steps have we taken to meet the situation of floods? As 

per  the "2018 Asia Summer" forecast, it was mentioned that dry weather may 

lead to insufficient rain and areas of drought in North-Western and South-Eastern 

India. It was also mentioned that monsoon-based storms and rainfall may 

frequent through the summer. While isolated flooding can occur anywhere during 

the monsoon, these North-Eastern and North Central States have the best 

chance for episodes of flooding. This was predicted much before. In spite of such 

fore-warning, no steps have been taken by the Government to counter the floods 

which have affected various parts of the country.  

 According to the data from the Central Water Commission, one-fifth of 

global flood related deaths take place  in India. In the 64 years from 1953 to 2017, 

more than one lakh people have died due to floods and damage to crops. As per 

the reply given in Rajya Sabha, the main reasons behind floods have been due to 
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high intensity rainfall in short duration, poor and inadequate drainage capacity of 

river, unplanned growth and failure of flood control structures.  

 One of the important steps that should be taken is,  to change the norms for 

the National Disaster Relief Fund as also for the Calamity Relief Fund. It will help 

the people at large across the nation in meeting the calamity situation.  

 Another  thing is that due to floods and heavy rains, the first casualty is the 

roads. I would like to suggest that Ministry of Road Transport and Highways 

should chalk out a plan to repair and renovate the roads in the country. A study 

should be made on strengthening the roads especially during rainy season.  
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SHRI B.N. CHANDRAPPA (CHITRADURGA): I want to start by saying that 

discussion on floods or drought on any other form of natural calamity has become 

an annual ritual. Every year we discuss about either floods or drought in one form 

or the other. Every year, after the discussion, a reply is given from the 

Government side. The sad fact is that we have not been able to treat the disease 

but we are just taking some ad hoc measures to come out of the situation. It is a 

common feature that floods affect mostly the coastal regions of the country.  

 What preventive steps have we taken to meet the situation of floods? As 

per the "2018 Asia Summer" forecast, it was mentioned that dry weather may lead 

to insufficient rain and areas of drought in North-Western and South-Eastern 

India. It was also mentioned that monsoon-based storms and rainfall may 

frequent through the summer. While isolated flooding can occur anywhere during 

the monsoon, these North-Eastern and North Central States have the best 

chance for episodes of flooding. This was predicted much before. In spite of such 

fore-warning, no steps have been taken by the Government to counter the floods 

which have affected various parts of the country.  

 According to the data from the Central Water Commission, one-fifth of 

global flood related deaths take place  in India. In the 64 years from 1953 to 2017, 

more than one lakh people have died due to floods and damage to crops. As per 

the reply given in Rajya Sabha, the main reasons behind floods have been due to 
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high intensity rainfall in short duration, poor and inadequate drainage capacity of 

rive, unplanned growth and failure of flood control structures.  

 One of the important steps that should be taken is to change the norms for 

the National Disaster Relief Fund as also for the Calamity Relief Fund. It will help 

the people at large across the nation in meeting the calamity situation.  

 Another thing is that due to floods and heavy rains, the first casualty is the 

roads. I would like to suggest the Ministry of Road Transport and Highways 

should chalk out a plan to repair and renovate the roads in the country. A study 

should be made on strengthening the roads especially during rainy season.  
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�ी कौशले� � कुमार (नालदंा): मझेु िनयम-193 के अधीन देश के िविभ� न भाग� म� अभी हाल म� 

उ� प� न बाढ़ और सूखे क� ि� थित के बार ेम� अपने िवचार �य� करने ह� । 

 देश के करीब 6 रा� य� म� वषा� के कारण बाढ़ जैसे हालात बन गए ह�। सामा� य जीवन अ� त-

� य� त हो गया है। राज� थान के तीन िजले, गजुरात के 6 िजले, उड़ीसा के 12 िजले, पूरा उ� तराख� ड, 

महारा� � िवशेषकर म�ुबई महानगरी के साथ 8 अ� य िजले, ज� मू व क� मीर, केरल जहा ँमरने वाल� क� 

स�ं या 13 से अिधक हो गई है। म� य �देश के कई िजले वषा� के कारण बाढ़ जैसे हालात ह�। सामा� य 

जीवन काफ� �भािवत ह�आ है। �कृित के कहर का यह असर है िक वै� ण� देवी माग� म� एक च�ान िगरने 

से 6 ��ालओु ंक� मौत हो गई है। उ� तराख� ड एवं ज� मू व क� मीर म� जगह-जगह हो रहे भू� खलन से 

ि� थित और िबगड़ गई है। मिणपरु म� भारी वषा� के कारण हो रहे भू� खलन से 9 लोग� क� मौत हो गई है। 

उ� तराख� ड म� नाचनी और बागे� वर को जोड़ने वाला पलु वषा� के कारण बह गया।  

 एक तरफ अिधक बा�रश लोग� के िलए आफत बन गई है, वह� दूसरी ओर िबहार और उ� तर 

�देश के साथ अ� य रा� य� के कुछ िजल� म� सूखे क� ि� थित के कारण िकसान� क� न�द उड़ गई है। 

मेर ेिबहार म� खेत� म� धूल उड़ रही है। आषाढ़ बीत चकुा है िक� त ुअभी धान क� रोपाई 20 �ितशत तक 

भी नह� हो पाई है। कृिष कले� डर के अनसुार 10 जलुाई तक धान क� रोपाई पूरी हो जानी चािहए, 

मगर सावन श�ु होने वाला है और वषा� के आसार नजर नह� आ रहे ह�। यह ि� थित िच� ता पैदा करने 

वाली है। पया�� त वषा� नह� होने से खरीफ फसल का उ� पादन बरुी तरह �भािवत हो जायेगा। िवशेषकर 

दि�णी िबहार के सभी िजले और उ� तरी िबहार के कई िजल� के साथ िबहार के 19 िजले और उ� तरी 

िबहार के कई िजल� के साथ िबहार के 19 िजले पूण� �प से सखुाड़ से �भािवत ह�। 
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 दि�णी िबहार म� कुछ इलाक� म� तो धान के िबचड़े भी नह� डाले जा सके ह�। िज� ह�ने िबचड़े 

डाले भी ह�, वे सूखे रह ेह�। 20 जलुाई तक अनमुािनत आंकड़े बता रहे ह� िक िबहार म� िवशेषकर 19 

िजल� म� 50 फ�सद से भी कम बा�रश ह�ई है। हालािंक उ� तरी िबहार के कुछ िजल� म� बा�रश सामा� य 

है।  

रा� य सरकार बाढ़ और सखुाड़ दोन� ि� थितय� से मकुाबले क� तैयारी कर रही है। िपछले वष� 

के बाढ़ सहायता रािश भी पूण�त: भगुतान नह� िकया गया है, िजसके कारण रा� य सरकार को सहायता 

करने म� काफ� किठनाईय� का सामना करना पड़ रहा है। िफर भी मा.म�ु यमं�ी जी �ी नीतीश कुमार 

जी ने िसंचाई के िलए डीजल क� बड़ी क�मत� के मतुािबक सि� सडी देने का िनद�श दे िदया है। िकंत ु

िबहार अित िपछड़ा �देश है। रा� य के पास राज� व के सीिमत ससंाधन है। िबहार म� �ित � यि� त आय 

देश क� आय से 57 फ�सद कम है। इस ि�थित को � यान म� रखते ह�ए म� सरकार से आ�ह करता ह� ँिक 

िबहार के िकसान� को अिधक से अिधक मदद दनेे के िलए रा� य सरकार को आिथ�क मदद कर।े 

िपछले वष� बाढ़ सहायता के िलए 76 सौ करोड़ क� मागं क� थी, उसम� से 940 करोड़ ही िमला है। 

बाक� रािश ज� द से ज� द दी जाए। डीजल पर सि� सडी दी जाए। डीप बो�रगं के िलए 90 �ितशत 

आिथ�क सहायता िकसान� को िमले। सोलर प� प म�ुत म� िकसान� को िदया जाए। इस वष� िकसान� से 

कृिष ऋण क� अदायगी माफ क� जाए और अिधक कृिष ऋण देने क� सिुवधा �दान क� जाए। रा� य 

सरकार को िव� वास म� लेकर एक योजनाव� तरीके से िकसान� को हर संभव मदद क� अिवल� ब 

आव� यकता है। मेर ेमा. �धानमं�ी जी िकसान� के िहतैषी ह� और आशा है िक इस �ाकृितक आपदा म� 

वे िबहार के िकसान� क� समिुचत मदद कर�गे। 
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ADV. JOICE GEORGE (IDUKKI): Madam Speaker, I thank you for permitting me 

to participate in this discussion on the flood situation in the country. 

 Madam, all my friends from Kerala have narrated the flood situation in 

Kerala and I have got a very different narrative of the flood situation because I am 

representing a constituency which is in high ranges of Kerala from where flood 

starts. In my constituency, landslide takes place. I am representing a constituency 

in the Western Ghats. When the Southwest Monsoon starts in Madagascar, our 

heart starts to beat because of the coming disaster as it is happening every year. 

 Due to this flood, people living in low-lying areas are suffering a lot. But 

most of the damage happens to the people living in high ranges also. Due to 

landslide, a lot of people have lost their houses, many people have lost their crops 

and many people have lost all their savings which they have made in their life. 

Unfortunately, in our disaster management system, especially in SDRF, landslide 

has not been classified as a disaster under the National Disaster Management 

Fund and as a result of that, people who have lost their property due to landslide 

are not in a position to get any kind of relief from the Central Government either 

under SDRF or NDRF. 

 There is yet another issue here. Due to this incessant and heavy rain, all 

infrastructure in the area have been lost. In Munnar, which is one of the most 

sought-after tourist destinations in South India, the entire road to that area has 

been washed out and that is in an isolated situation now. We will have to 
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reconstruct the entire National Highway starting from Kochi to Munnar and for this 

purpose, we need help from the Central Government. All State Highways are also 

in a very bad shape and all rural roads have been washed away. We will have to 

rebuild all these roads and we will have to re-establish all the basic infrastructure 

in that area. For this, we need more help from the Central Government. So, I urge 

upon the Government to announce a special package for the high ranges and hilly 

areas in Kerala for re-establishing the entire infrastructure there. 

 Lastly, there are 17 dams in Idukki District of Kerala. The Mullaperiyar Dam 

is one of the controversial dams in the country. I am not on the controversial 

issue. But due to this incessant rain, water level in that dam is raising day-by-day 

and people living in downstream areas, including me, are in a precarious 

condition and our people are living with a kind of insecurity in their mind. So, I 

urge upon the Government to immediately intervene and abate this kind of feeling 

of insecurity in the minds of the people. If something happens, that will be the 

greatest disaster in the history of India. Therefore, I urge upon the Central 

Government to intervene in the matter and at least provide certain kinds of 

disaster management facilities there to mitigate the sufferings of the people, if at 

all anything happens there. 

 Finally, my demand is only to have a special package for Idukki. Earlier, 

there was a package. So, I request the Minister to announce a special package 

for Idukki. With these words, I conclude. 
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*�ी नारणभाई काछिड़या (अमरलेी) : म� माननीय मं�ी जी को बताना चाहता ह� ंिक आज गजुरात म� 

खासकर दि�ण-उ�र गजुरात और सौरा�� म� अमरलेी, जायना, जूनागढ़ म� बह�त से लोग बा�रश और 

बाढ़ क� चपेट म� आ गए ह�। म� मं�ी जी को  बताना चाहता ह� ंिक िकसान� ने बीज बो िदए थे और भारी 

बा�रश क� वजह से वे सब बह गए और साथ ही साथ आधा फुट जमीन क� िम�ी भी बह गई। िजन 

गावं� को अित बा�रश का सामना करना पड़ा है उनको सरकार क� ओर से मआुवजा िमलना चािहए। 

गजुरात सरकार �ारा इस साल धान रोपने का बिढ़या से बिढ़या काम िकया गया है। सचुला ंसफुला ं

योजना के मा�यम से 13 हजार लाख घन लीटर पानी को रोकने का काम िकया है। 24 हजार से 

�यादा छोटे तालाब और चेक डेम को साथ िमलाने का काम िकया है। 1 मई 2018 से 31 मई 2018 

तक गजुरात के, गजुरात सरकार के मं�ी, सासंद, िवधायक, सभी पदािधकारी, अिधकारी और गावं 

के लोग� के साथ िमलकर पानी रोकने का काम िकया है। इसम� एन.जी.ओ., धािम�क स�ंथाए,ं 

सामािजक स�ंथाए आिद के मा�यम से गजुरात सरकार ने साथ-साथ पानी रोकने का काम िकया है। 

आज भी गजुरात के कई िह�स� म� बा�रश हो रही है और सरकार पूरी तरह से िनगरानी रख रही है। म� 

के�� सरकार से िवनती करता ह� ंिक गजुरात को िजन चीज� क� ज�रत है, वह के�� सरकार �व�रत 

गित से पूरा कर।े   
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*�ीमती जय�ीबेन पटेल (मेहसाणा): म� िनयम 193 के अधीन बाढ़ और सूखा पर अपना िवचार 

�य� करना चाहती ह�।ं  

 आज पूर ेदेश म� कह� बाढ़ और कह� सूखे क� परि�थित है। जो इससे �भािवत इलाके ह� वहा ं

तरुतं क� �ीय सहायता पह�चंायी जाए। रा��ीय आपदा �बधंन कोष से तरुतं सहायता दी जाए। कई एकड़ 

जमीन न� हो चकेु ह� । गजुरात म� सौरा�� और साउथ जोन म� �यादा वषा� ह�ई और मेर ेससंदीय �े� 

मेहसाणा म� सूखा है। यहा ंकम बा�रश ह�ई है। मेर े �े� म� पशओु ं के चार ेक� �यव�था क� जाए तथा 

त�काल पानी क� �यव�था क� जाए। गजुरात म� िसचंाई के िलए रा�य सरकार के म�ुयमं�ी सजुलाम-

सफुलाम जल सचंय योजना के तहत चेक डैम बनाए जाए,ं तालाब खदुवाए जाए ंऔर कंुओ ंको �रचाज� 

िकया जाए, जो आने वाले िदन� म� आशीवा�द का �प ले सके। जहां कम बा�रश ह�ई है और जहां �यादा 

बा�रश ह�ई है, इस अिभयान से उन �े�� को भी मदद िमलेगी।  

 गजुरात म� जहा ं�यादा बा�रश ह�ई है, वहा ंकैश डी�स क� �यव�था क� जाए और गजुरात को 

क� � क� ओर से सहायता दी जाए। ऐसी हमारी सरकार से िवनती है। ध�यवाद। 
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�ी सुशील कुमार िसहं (औरगंाबाद) : अ�य� महोदया, िनयम 193 के तहत हो रही चचा�  पर हमार े

कई माननीय सद�य� ने अपने िवचार �य� िकए ह�। अभी तक क� चचा� के अनसुार ऐसा लग रहा है िक 

यह चचा� बाढ़ पर फोक�ड है, लेिकन म� जहा ंसे चनुकर आता ह�,ं केवल वही नह� बि�क दि�ण िबहार 

के सार े िजले सूखे से �भािवत ह�। कृिष िसचंाई के िलए पानी क� बात तो छोड़ दीिजए, पानी का 

महासकंट इतना है िक पीने के पानी का भी सकंट पैदा हो गया है। हर बार हम अ�पकािलक उपाय 

बताते ह�, कुछ राहत क� घोषणा करते ह� और कुछ सहायता भी द ेदी जाती है, लेिकन इसके िलए अभी 

तक कोई दीघ�कािलक योजना नह� बनाई गई है। िकसान� को राहत देने के िलए अ�पकािलक घोषणाए ं

कर देते ह� जैसे डीजल म� सि�सडी िबहार सरकार ने दी है और पचास �पये �ित लीटर सहायता क� 

बात कही है और िबजली क� दर को भी कृिष काय� हेत ुकम िकया है। मेर ेऔरगंाबाद िजले के साथ के 

िजल� क� ि�थित आप देख�गे, तो आपको आ�य� होगा। औरगंाबाद म� वषा� क� ि�थित -97 परस�ट है, 

गया म� -98 परस�ट, जहानाबाद म� -99 परस�ट और अरवल िजला म� -100 �ितशत है। ऐसा केवल इन 

चार िजल� म� ही नह� है। िबहार के केवल चार िजल� म� सामा�य बा�रश है और बाक� के 34 िजले सूखे 

से �भािवत ह�, िजनम� दि�ण िबहार का �यादा िह�सा बह�त ही �भािवत है। म� कहना चाहता ह� ं िक 

भारत सरकार के मौसम िवभाग ने पूर े देश को 26 सब-िडिवज�स म� बाटंा है, िजसम� सात सब-

िडिवज�स म� एवरजे से �यादा बा�रश है, दस िडिवज�स म� एवरजे से कम बा�रश है, िजसम� हम लोग� 

का इलाका भी आता है। पूव� भारत आज वषा� का अभाव झेल रहा है। म� �धान मं�ी जी का इस बात 

के िलए आभार �य� करना चाह�गंा िक हम लोग� के इलाके म� बह�त बड़ी कोयल िसचंाई प�रयोजना है, 

जो झारखंड और िबहार, दोन� रा�य� के पाचं-सात िजल� को िसिंचत करने वाली है। अग�त, 2017 म� 

हमारी सरकार ने 1622.27 लाख �पये क� �वीकृित दी है। म� सदन के मा�यम से कहना चाहता ह� ंिक 

क� � सरकार ने यह जो �वीकृित �दान क� है, इस काम को ज�द से ज�द पूरा िकया जाए। उ�र 
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कोयल नहर प�रयोजना का काम 45 साल� से अधूरा पड़ा है। मेरी मागं है िक सरकार ने इस काम क� 

�वीकृित दी थी, इसिलए इसे ज�द से ज�द पूरा कराए। 

 महोदया, मेर े इलाके क� एक और योजना - बटाने जला�य योजना है, िजससे 12 हजार 

हे�टेयर जमीन क� िसचंाई होनी है। ये योजना भी 40 साल� से अधूरी पड़ी है। इसी तरह से गया-नवादा 

िजले के िलए भी ितलैया ढाढर योजना है। ये योजना भी 40 साल से अधूरी है। इस तरह क� जो िसचंाई 

प�रयोजनाए ं देश म� 40-50 साल� से अधूरी पड़ी ह�, उनका स�ंान लेकर एक समय सीमा म� पूरा 

कराए,ं तािक िकसान� को राहत िमल सके। डैम के कारण जो जल जमाव होता है, उससे केवल िसचंाई 

के िलए ही पानी नह� िमलता है, बि�क ह�रयाली आती है और �ाउंड वाटर भी �रचाज� होता है। इससे 

पीने के पानी क� सम�या का भी समाधान होता है। Ultimately created and achieved 

irrigation potential of the State म� िबहार क� ि�थित यह है िक 117 लाख हे�टेयर म� मा� 63 

लाख हे�टेयर म� यह पोट�िशयल ि�एटेड है और उसम� भी मा� 45 लाख हे�टेयर ही यूटीलाइ�ड है। 

िबहार म� िसचंाई क� ि�थित अ�छी नह� कही जा सकती है और नीित आयोग ने भी ऐसा कहा है। 

 म� कुछ सझुाव देकर अपनी बात को समा� करना चाह�गँा। मेरा कहना है िक जंगल का बचाव 

हो, लेिकन यह लोग� क� क�मत पर नह� होना चािहए। बड़े पैमाने पर व�ृारोपण िकए जाए।ँ इसके साथ 

ही, िजतनी भी अधूरी पड़ी िसचंाई प�रयोजनाए ँह�, उनको भी ज�द-से-ज�द पूरा िकया जाए।  

 झारख�ड के चतरा, पलामू, लातेहार आिद िजले सूखे से �भािवत ह�। इन िजल� म� भारत 

सरकार क� ओर से एक टीम जाए और सव� कर।े वहा ँक� ि�थित के आधार पर  िकसान� को मदद 

करने का �ावधान िकया जाए।  

 महोदया, आपने मझेु बोलने का अवसर िदया, इसके िलए बह�त-बह�त ध�यवाद।  

HON. SPEAKER: Now,  Shri Prem Das Rai. 
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SHRI PREM DAS RAI (SIKKIM): Madam,  I have got four pages here with me, 

and four minutes. 

HON. SPEAKER: What? Four pages and four minutes. Okay. 

SHRI PREM DAS RAI : So, your bell should not go … (Interruptions) 

HON. SPEAKER: If you remain within your time limit, I will not ring the bell.  
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SHRI PREM DAS RAI: Madam, I am thankful to you for allowing me to participate 

in the discussion under Rule 193 regarding recent flood and drought situation in 

various parts of the country.  

 Madam, I have just got a tweet from ‘Yale Environment 360’.  This is what it 

says: 

“A growing body of evidence indicates that the   destruction of 

tropical forests is disrupting the movement of water in the 

atmosphere, which   could lead to drought in key agricultural areas in 

China, India, and the U.S.   Midwest.” 

Now, today, the evidence  of this happening across the country has come 

from this august House from right across – whether it is Kerala, across to Assam 

and into the mountains and into the areas.  

 Also, if you look at  my Local Area Development Fund (MPLAD), the 

demand for protection of homes from landslides is growing like nothing else.  A 

number of people come to me and say that their homes are about to be washed 

away by a landslide. It is something, which just goes to prove that there is this kind 

of climate change.  There is a lot of water in the air. The water comes especially, 

in the mountain areas as cloudburst.  

 So, I would request the hon. Minister that we need, firstly, to have a Ministry 

for Climate Change so that there is an overarching Ministry, which looks after this 
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entire thing.  Otherwise, every year, we would be just discussing this with greater 

intensity and everybody would be arguing.  This is my point number one. 

 My point number two is that there has to be some form of an insurance 

related scheme, which goes down to the level of Gram Panchayat so that there is 

an  immediate release of funds whenever it is required.  This kind of an insurance 

scheme, I am sure, the hon. Minister, Kiren Rijiju-ji can work  it through his own 

Ministry and through the Disaster Risk Reduction Situation. 

 Madam, the other thing is that the North-East monsoon has also weakened. 

We know that every year, this weakening is happening.  So, overall, the monsoon 

in the North-East and in the mountain areas have actually weakened.  It will get 

shifted by about a month.  So, in that situation, we need to look at the Disaster 

Risk Reduction through a Sendai Framework, which is already there; and this is 

something, which should be the bedrock of the planning process within our 

country. 

 Madam, finally, I would just like to say that the disaster in the mountain 

areas emanates from  four things. That is why, it requires a different way to look at 

the compensation packages that might flow through.  First is the GLUF, that is, 

Glacier Lake Outburst Flooding. The glacier lakes get flooded.  Second is the 

cloudburst due to heavy rains, which is now being carried off   because the  

temperatures have risen. Third is the landslide  as a consequence of the 
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cloudburst. Fourth is the earthquakes. The seismic zone in the mountain areas is 

always shaking and it leads to this kind of a problem. 

 With these words, the change in the outlook of the way we address this 

particular disaster across the country might be a very good idea which I want to 

submit to this august House. 

 Thank you, Madam. 
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SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Thank you, hon. Madam 

Speaker.  My leader, Shri P. Karunakaran and other colleagues from Kerala have 

already spoken in detail about the pathetic condition and serious situation, 

especially, in Kuttanad, Alappuzha, Kollam, Kochi, Idukki and Kottayam district in 

Kerala.  But, I would like to speak in brief about the situation in my constituency. 

 Besides the flood situation, five major landslides happened in Kerala, that 

is, Kattipara landslide in Kozhikode, landslide in Idukki, landslide in Wayanad and 

landslide in my constituency in Ayyankunnu Irrity taluk in Kannur, very near to 

South Karnataka.  Different parts of my constituency suffered large-scale 

destruction of crops and property due to heavy rains and winds that swept the 

district since the onset of the monsoon season.  As many as 16 people lost their 

lives in monsoon-related mishaps in the district.  Since May 29, when monsoon 

showers started, 30 houses were completely damaged and 1,269 houses were 

partially damaged.  The loss is estimated at more than Rs. 3.5 crore in respect of 

damage to houses only.  Iritty and nearby areas bore the brunt of property 

damage, the release said, adding that 23 houses in the area were completely 

damaged in monsoon calamity. 

 The heavy showers and winds had also destroyed crops in large scale.  As 

many as 3,749 farmers had suffered a total loss of over Rs. 14.24 crore.  A total 

area of 215 hectares under crops including rice, plantain, arecanut, coconut and 

rubber had been damaged in rain. 
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 The heavy showers and winds also damaged electricity distribution 

networks.  The total loss caused by two circles of the KSEB in the district was 

estimated at Rs. 4.85 crore.  Over 1.8 lakh consumers were affected by the 

damage caused to KSEB lines.   

 An estimated amount of Rs. 26 crore is needed for repairing damaged 

roads including the inter-State Highway to Mysore.  A very important bridge also 

collapsed. Thousands of buses and other vehicles go through that bridge to 

Madikeri, Mysore and Bangalore.  That also collapsed.   

 So, my request is this.  As everybody requested, a special financial 

assistance is required for Kerala and my constituency also.  Thank you, Madam. 
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�ी द�न िम�ा (�ाव� ती):  म� िनयम 193 के अधीन बाढ़ और सूखा, जैसे मह� वपूण� िवषय पर 

अपने िवचार रखता ह� ँ। 

िपछले वष� भी इस सदन म� बाढ़ एवं सूखे पर बह�त िव� तार से चचा� ह�ई थी, हम लोग� ने भी 

उ� त चचा� म� भाग लेकर अपने िवचार रखे थे। उस समय हमार े �े� म� सूखे क� ि� थित थी। परतं ु

अफसोस इस बात का है िक िपछले वष� मानसून स� के दौरान हमार ेससंदीय �े� से मोबाईल फोन 

पर लगातार सूचना आनी श�ु हो गयी िक नेपाल क� तरफ से बह�त तेजी के साथ पानी का बहाव आ 

रहा है और देखते देखते सैकड� गावं जल � लािवत हो गये, गरीब िकसान� और �ामीण� का सारा समान 

बरबाद हो गया। 

 हमारा पूरा ससंदीय �े� नेपाल क� सीमा से लगा ह�आ है, नेपाल क� 62 िकलोमीटर सीमा 

�ाव� ती जनपद से लगती है और 74 िकलोमीटर सीमा बलरामपरु जनपद से लगी ह�ई है। 

 नेपाल पूरा पहाड़ी �े� है, वहा ं पहाड़� पर लगातार होने वाली भयंकर बा�रश का पानी और 

बादल फटने के कारण �लयकारी जल �वाह ती� गित के साथ सबसे पहले �ाव� ती जनपद के 

जमनुहा िवकास �े� म� पह�चंा और देखते देखते धन-जन, पश ुऔर फसल� को एक साथ इस तरह 

चपेट म� ले िलया िक लोग� को सभंलने का मौका ही नह� िमला। घर� म� दस दस फुट पानी भर गया, 

घर म� रखा अनाज, खा� पदाथ�, दैिनक उपयोग क� व� तएु ंयहा ंतक िक रोज क� ज�रत� को पूरा 

करने के िलए नकद �प म� रखा ह�आ �पया पैसा भी तहस नहस होकर सब कुछ बाढ के पानी म� बह 

गया। अवाक जनता छत� पर छ� पर� पर, पेड� के ऊपर चढकर िकसी तरह अपनी जान बचा पायी। 

 मसुीबत क� ऐसी घड़ी म� हम लोग� को फोन करके जनता गहुार करती रही िक िकसी तरह हम 

लोग� को बचाइए, सरुि�त � थान पर पह�चंवाईए। 

                                                           
  Speech was laid on the Table 
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 हम लोग �शासन से सपंक�  करके िनरतंर कहते रह ेिक बाढ़ क� भयंकर तबाही से जनता को 

बचाया  जाए, �शासन के लोग आ� वासन देते रह े िक नाव� और मोटरबोट वगैरह भेज रहे ह� लेिकन 

आ� वासन िसफ�  आ� वासन तक ही सीिमत होकर रह गया, कोई � यव� था नह� हो सक� � य�िक 

�शासन ऐसी ि� थित के िलए तैयार ही नह� था, हताश और परशेान जनता को �शासन ने उनके हाल 

पर छोड िदया। हम लोग अपने काय�कता�ओ ंऔर अपने लोग� के � यि� तगत �यास� से जो स� भव हो 

सका िकये, लोग� क� जान तो बची लेिकन आगे जान बचाये रखने के िलए आव� यक सारी साम�ी 

बबा�द हो गयी। 

 पानी �ाव� ती क� तरफ से आया था और बलरामपरु लगभग 36 घ� टे बाद पह�ंचा, हमने समय 

रहते खदु बलरामपरु िजला �शासन को आगाह िकया िक िजस तेजी के साथ पानी आ रहा है उससे 

सिुनि� चत है िक कल तक बलरामपरु क� सीमा म� जल तबाही �ार� भ हो जाएगी। 

 किम� नर, देवीपाटन से भी हमारी बात ह�ई िक �ाव� ती क� तरफ से बह�त तेजी के साथ पानी 

आ रहा है, कल तक बलरामपरु क� सीमा म� पह�चेंगा, बलरामपरु के िजला �शासन को आगाह कर 

दीिजए; आपदा से िनपटने के िलए जो भी तैयारी करनी हो कर ले, किम� नर ने वहा ंबात करके पनु: 

हम� अवगत कराया िक बलरामपरु को एलट� रहने के िलए कह िदया है, वे लोग तैयारी कर रहे ह�। 

 बाढ़ क� सबसे भारी िवभीिषका हमार ेससंदीय �े� जनपद �ाव� ती और जनपद बलरामपरु को 

झेलनी पड़ी। 

 हजार� एकड़ फसल बबा�द होकर बाढ़ क� िवभीिषका म� बह गयी, हजार� क� सखं ्या म� घर 

जमीदोज़ हो गये, लोग बेघर हो गये। आज भी सड़क िकनार ेतमाम प�रवार एक प� नी (बरसाती का 

टुकडा) टागंकर रहने को िववश ह�। 

 तराई �े� के िपछेड़ेपन को देखते ह�ए इस इलाके के िलये िवशेष पैकेज क� मागं करता ह� ँ

िजससे �े� म� बिुनयादी ढाचंागत सिुवधाए ं बनाई जा सके और आपदा �भािवत �े�� म� इसके 
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द�ु �भाव� को कम करने के िलए इन इलाक� म� आपदा पूव� चेतावनी �णाली (अल� िडजा�टर वािन�ग 

िस� टम), रोकथाम एवं बचाव के �यास� एवं �मता म� विृ�, आपदा हेत ुअि�म तैया�रय� और शमन 

योजना और सभी िहतधारक� के बीच जाग�कता एवं सवेंदीकरण जैसे साधन� को सेटअप िकया जा 

सके । 
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�ी अजय िम�ा टेनी (खीरी) : माननीय अ�य�ा जी, आपने मझेु बोलने का अवसर िदया, इसके िलए 

म� आपका �दय से आभार �कट करता ह�।ं बाढ़ �ाकृितक आपदा से �ारभं होकर एक रा��ीय आपदा 

बन जाती है। इसका लोग� के जीवन और देश क� अथ��यव�था पर भी �यापक �भाव पड़ता है। चूिंक 

देश के िवषय म� बह�त सारी चचा� हो चकु� है और समय सीिमत है, इसिलए म� आपके मा�यम से अपने 

लोक सभा �े� के िवषय म� मं�ी जी से सीधे-सीधे िडमाडं क�ंगा।  

मेरा लोक सभा �े� लखीमपरु खीरी उ�र �देश म� नेपाल के िकनार े ि�थत है, िजसम� सात 

बड़ी निदयां ह�। इनम� से पाचं निदयां नेपाल से आती ह� और दो निदया ं- गोमती और सरयू, हमार ेदेश 

क� निदया ंह�। इनके कारण हमार ेिजले का जो जल �तर है, वह 20-25 फ�ट ही है। पूरा �े� �ाकृितक 

�प से बह�त सपं�न है और जगंल से िघरा ह�आ है। यह कृिष के िलए बह�त अ�छा �े� था, लेिकन बाढ़ 

के लगातार आने क� वजह से हमार ेयहा ंकृिष को जैसा मह�व िमलना चािहए था, वैसा नह� िमल पा 

रहा था।  

म�ने सोचा िक इसका �थाई समाधान िनकालना चािहए। बाढ़ के �थाई समाधान के िलए हमने 

नेपाल म� एक �ितिनिध मंडल ले जाकर बात क�। इसका �भाव यह ह�आ िक नेपाल से आने वाली 

मोहाना, कौिड़याला, सरयू, करनाली और शारदा निदय� का पानी सीिमत �प से छोड़ा जाने लगा, 

िजसके कारण बाढ़ से हम लोग� को कुछ राहत िमली।   

लेिकन एक बह�त ही आ�य�जनक बात ह�ई, शारदा नदी सबसे �यादा हमार े �े� को बाढ़ से 

�भािवत करती है। वहा ंजब म�ने जानकारी ली तो यह पता चला िक 45 वष� पूव� लखीमपरु म� कोई बाढ़ 

नह� आती थी। लेिकन 45 वष� पहले शारदा नदी पर शारदा डैम नाम से एक बाधं बनाया गया और 

उससे शारदा नहर िनकाली गई, िजसका पानी रायबरलेी भेजा गया। हमार ेिजले म�, हमार े�े� म� उस 

बाधं और उस नहर का एक बूदं पानी भी �योग नह� होता, लेिकन वह हमार े�े� म� बाढ़ आने का एक 

बड़ा कारण बना, िजससे हजार� एकड़ जमीन �भािवत ह�ई और हजार� एकड़ जमीन जहा ंसीपेज म� 
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आई। वह� हमारा िजला लगातार बाढ़ से �भािवत होने लगा और उसका द�ु�भाव यह ह�आ िक 

िकसान� क� आय भी लगातार घटी और जब हमने भौगोिलक परी�ण कराया तो उसम� यह बात समझ 

म� आई िक जो शारदा नगर पर बाधं बना है, उसके कारण शारदा नदी के �वाह क� जो गित थी, वह 

आधी हो गई और आधी होने के कारण पानी जमीन के अंदर जाने लगा, िजसक� वजह से कटान भी 

�ार�भ हो गया। बाढ़ और कटान आने का सबसे बड़ा कारण शारदा नदी पर बनाया ह�आ वह बाधं था, 

िजसक� वजह से हमार ेिजले को कोई लाभ नह� होना था, लेिकन यह काम िकया गया, िजसक� वजह 

से हमार े�े� म� बाढ़ आई।  

 अ�य� महोदया, म� आपके मा�यम  से माननीय मं�ी जी से मागं करता ह� ं िक हमार ेयहा ंक� 

बाढ़ के �थायी समाधान के िलए ये चीज� आव�यक ह�, िज�ह� वह करने क� कृपा कर�।  

 पहला शारदा नदी पर ि�थत पचें�र �ोजै�ट का िनमा�ण शी� पूरा कराया जाए। इसके िलए 

नेपाल सरकार से समझौता हो गया है और नेपाल म� ही यह बाधं बनना है, अतः इसको अित शी� पूरा 

कराया जाए।  

 दूसरा शारदा बाधं, िजसका म�ने अभी िज� िकया, उसम� चैनल डालकर पानी क� गित को 

दोगनुा कर िदया जाए, िजससे हमार े यहा ं का कटान समा� हो जाएगा और बाढ़ से भी हम� मिु� 

िमलेगी। 

 तीसरा शारदा नदी से यमनुा नदी को जोड़ने का जो ��तािवत है, उस पर भी अित शी� िनण�य 

लेकर उसे जोड़ा जाए।  

 चौथा नेपाली निदय� म� महुाना, करनाली व कौिड़याला से जो पानी आता है, उसे हमने सीिमत 

कर िदया है, लेिकन उसके िलए एक �थायी समझौता नेपाल सरकार से अगर कर ल�गे तो हम लोग� 

को उसका लाभ िमलेगा।  
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 इसके अलावा सरयू, गोमती व सहेुली निदय� म� िस�ट है, उसे साफ करा िदया जाए। हमार े

यहा ंकटान से जो लोग �भािवत ह�ए ह�, कई गावं� म� कटान के कारण लोग इस समय सड़क पर रहने 

को िववश ह� और उनके खेत भी कट गए ह�। म� सरकार से आपके मा�यम से मागं करता ह� ंिक उनके 

पनुवा�स क� उिचत �यव�था क� जाए। ध�यवाद। 
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*डॉ. भारतीबेन डी. �याल (भावनगर) : हर साल बाढ़ और सूखे क� नौबत हमार ेदेश म� आती रहती 

है। साल� से चली आ रही ये परपंरा सी बन गई है लेिकन हमारी गवन�म�ट ने बह�त से ऐसे कदम भी 

उठाए ह� िजससे देश के लोग� को राहत िमली है।  

 इस बार भी हमार ेगजुरात म� कई िजल� म� बाढ़ क� ि�थित पैदा हो गई है। आज तक गजुरात म� 

45 �यि�य� क� मौत� हो चकु� ह�। मेर ेमत�े� म� भी 3 �यि�य� क� बाढ़ से मौत हो गई है। 25 पशओु ं

क� मौत� भी हो गई ह�। हजार� हे�टर जमीन भी बबा�द हो गई है। हमार ेयहा ंमैडम नलाजा मह�वा और 

जसेर तहसील म� भारी बा�रश से भारी नकुसान लोग� को ह�आ और खासकर के िकसान� का ह�आ है 

लेिकन हमारी सरकार ने र�े�यू आपरशेन करके कई लोग� क� जान बचा ली है। आपदा��त लोग� को 

तरुतं सारी खाने-पीने क� चीज� और अ�य साम�ी पह�चंाई। म�ृय ुहोने पर हर प�रवार को 4 लाख क� 

सहायता भी तरुतं पह�चंाई गई। ऐसे म� हमारी गजुरात गवन�म�ट ने तरुतं ही ए�शन लेकर राहत पह�चंाई।  

 लेिकन पूर ेगजुरात म� बाढ़ क� वजह से भारी नकुसान ह�आ है। हमारा आपके मा�यम से के�� 

सरकार से अनरुोध है िक हमार ेगजुरात के िलए एक �पेशल पैकेज घोिषत िकया जाए िजससे हमार े

गजुरात के आपदा��त इलाक� के लोग अपना जीवन पूव�वत जी सक� ।  
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�ी बीर�े � कुमार चौधरी (झझंारपुर): म� िबहार के झंझारपरु ससंदीय �े� से आता ह�।ँ िबहार म� 

�� येक वष� बाढ़ और सखुाड़ से जूझना पड़ता है। मेरा ससंदीय �े� नेपाल का सीमावत� �े� है। िपछला 

वष� बाढ़ से �भािवत था तो इस वष� सखुाड़ से जूझ रहा है। मेर ेससंदीय �े� म� दज�न� निदय� म� बारह� 

महीना पानी बहता रहता है, लेिकन िसचंाई नह� होती है, िसचंाई के िलए सभी निदय� पर �लूइगेट क� 

आव� यकता है। यिद इन सभी निदय� पर �लूइगेट क� � यव� था हो जाती है तो लाख� एकड़ जमीन क� 

िसचंाई हो जाएगी और िकसान खशुहाल हो जाय�गे। िपछले वष� बाढ़ से �भािवत िकसान� को फसल 

�ित मआुवजा नह� िमला है। 

 म� सरकार से मागं करता ह� ँिक िकसान� को फसल �ित मआुवजा िदया जाए, वह� दूसरी तरफ 

देश म� काफ� बा�रश से जन-जीवन अ� त � य� त हो गया है। 
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SHRI RAJEEV SATAV (HINGOLI) : As per the available government data, India 

accounts for one-fifth of global deaths due to floods. World Bank study has stated 

that climate change will lower the standards of living of nearly half of India's 

population by 2050. 

 According to the data by Central Water Commission in Rajya Sabha on 19th 

March 2018, 107,487 people died due to heavy rains and floods across India over 

64 years between 1953 and 2017. Damage to crops, houses and public utilities 

was reported to be Rs. 365,860 crore-or as much as 3% of India's current gross 

domestic product. Reasons for floods have been assessed as high-intensity 

rainfall in short duration, poor or inadequate drainage capacity, unplanned 

reservoir regulation and failure of flood control structures. 

 Recently, heavy rains have lashed many parts of the country and cities 

such as Mangaluru, Mumbai and Junagarh have flooded during the 2018 

monsoon season. Over 30 people died in floods that inundated 58 villages. 

"Temperatures have been rising across the South Asian region, and are projected 

to continue increasing for the next several decades under all plausible climate 

scenarios," the World Bank study, published on June 28, 2018, said.  

 These changes will result in more frequent flooding, greater water demand 

and increased heat-related medical issues. South Asian cities such as Kolkata, 

Mumbai, Dhaka and Karachi- that are home to over 50 million people-face a 
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substantial risk of flood-related damage over the next century, the report said. 

India is one of the World's most vulnerable regions to climate change. It has 

increased the frequency of downpours as well as the gaps between rainy days 

during the monsoon, as India Spend reported in January 2018 and February 

2018. As India's  climate warms, extreme weather, such as intense rain and 

floods, is predicted to worsen.  

 The new World Bank study mentioned above said the worst affected states 

by 2050 would be Chhattisgarh and Madhya Pradesh. Seven of the 10 most 

affected districts will belong to Vidarbha, Maharashtra. India could see a six-fold 

increase in population exposed to the risk of severe floods by 2040-to 25 million 

people from 3.7 million facing this risk between 1971 and 2004, India Spend 

reported in February 2018, based  on a study published in Science Advances, a 

peer-reviewed journal.  

 Over 1,600 people die every year due to floods, affecting nearly 32 million 

people. More than 92,000 cattles are lost every year, seven million hectares of 

land is affected, and damage is over Rs. 5600 corre. States that are flood-prone 

include West Bengal, Orissa, Andhra Pradesh, Kerala, Assam, Bihar, Gujarat, 

Uttar Pradesh, Haryana and Punjab. Intense rains during the monsoon season 

cause rivers like Brahmaputra, Ganga and Yamuna to swell their banks, which in 

turn floods the adjacent areas. There are 226 flood forecasting stations across 20 
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states, two union territories and 19 river basins to monitor floods in the country. 

The Government plans to expand the network to 325 stations by March 2020. 

 According to a reply in the Lok Sabha (Unstarred Question No. 2894) on 

13th March 2018, 2231 lives were lost in the year 2017. The Central Government 

has failed to provide the required assistance to States for flood relief. As per the 

data furnished in Lok Sabha, the Central Government is not even providing 50% 

of the relief that has been asked by various states.  

State 2015-16 2016-17 2017-18 

 Assistance 
Sought 

Assistance 
Approved 

Assistance 
Sought 

Assistance 
Approved 

Assistance 
Sought 

Assistance 
Approved 

Haryana - - - - - - 

Uttar Pradesh 2057.79(K) 
1888.35(R) 

1304.51(K) 
622.76(R) 

- - 678.98(R) Under 

Consideration 

Karnataka 3830.84(K) 
1417.14(R) 

1540.20(K) 
723.23(R) 

4702.54(K) 
3310.83(R) 

1782.44(K) 
795.54(R) 

- - 

Maharashtra 6020.36(K) 
2251.66(R) 

3638.83(K) 
679.54(R) 

- - - - 

Andhra 

Pradesh 

2000.56(K) 433.77(K) 2513.67(K) 518.93(K) 679.19(R) 113.14(R) 

Rajasthan 10537.02(K) 1193.41(K) 3660.97(K) 588.34(K) 3078.26(K) 526.14(K) 

Telangana 2601.17 791.21 - - - - 

Chhattisgarh 6093.79 1276.25 - - 4401.00(K) 395.91(K) 

Madhya 

Pradesh 

5114.53 2032.68 - - 3705.95(K) 836.09(K) 

Odisha 2344.99 815.00 - - - - 

Jharkhand 2142.78 336.94 - - - - 
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Uttarkhand 91.97(R) 70.22(R) - - - - 

Kerala - - 1019.90 112.05 - - 

Tamil Nadu - - 39565.00 1748.28 - - 

   

There has been heavy rainfall in the entire State of Gujarat wherein all 

districts of Saurashtra and South Gujarat region have suffered heavy losses. 

Lives of people have been disrupted. Transportation has been heavily disturbed 

since roads have been clogged and rendered useless. Entire fields have 

submerged in water. Any agricultural activity, which forms the very basis of these 

farmers' lives has been halted, totally. There has been excessive loss in other 

assets as well, these farmers have lost their houses, household articles like 

furniture and other basic items which has furthermore crippled them financially. 

More than 32 human lives and more than 150 cattle have lost their lives.  

It is therefore, urgent, important  and necessary for the Central and 

respective State Government to take up following action in all affected districts: 

Agricultural lands have been washed out and recent cultivation, sowing and 

seeds-fertilizer have failed; semi-constructed/constructed houses have collapsed 

and the household articles have been damaged. Therefore, a comprehensive 

survey be conducted immediately and action be initiated for compensation as per 

rules ; Payment of compensation in cash be started in affected areas immediately; 
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For the crops that failed, action be taken for sanction of crop insurance 

immediately and the crop loans advanced to the farmers be waived and fresh 

crop loans be paid immediately; Damaged roads should be repaired on urgent 

basis and transportation be restored;  Electricity supply be restored in the villages 

where power supply has been interrupted; Agricultural lands of talukas of 

Mangrol, Sutrapada, Talala, Kodinar, Gir Gadhada, Una, Jafarabad, Savarkundla, 

Mahuva, Palitana, Talaja etc. have been  eroded due to heavy rainfall hence 

farmers will not be able to cultivate and raise crops on their lands for next five 

years. Therefore, at present, machineries like loader, JCB etc. be allocated 

through GLDC for land reforms and farmers be allowed to excavate soil from 

Government waste lands and farmers be paid assistance for land erosion 

immediately and debts of farmers be waived.  

 Further, with a view to prevent any future loss of lives in such floods and 

protection of cattle, land, valuables, thereby averting economic losses, it is 

suggested to the Government does the following under the purview of general 

disaster management :     

River be desilted and  deepened  every year; Food protection and wall be 

constructed in the villages on river banks; Remove encroachments on rivers, 

canals and culverts; Regular surveys of water levels be conducted for every 

village and the latest satellite surveillance devices be implemented so that 

quantum of damage to flood affected villages could be gauged. Thereby,  
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speeding up arrangements for disbursement of compensation of various 

damages;  For protection of life and properties in frequently flooded areas, various 

Government schemes be launched including training programs for skilled 

volunteers; In every district of State, skilled employees be appointed on 

permanent basis for immediate rescue operations in frequently flooding areas and 

they should be equipped with life jackets, life saving rings, lifeboats, ropes, small 

boats, waterproof lights, mobile generators etc. together with advanced rescue 

kits; The District Disaster Management administrations must prepare and 

maintain lists of swimmers village-wise and taluka wise with phone number of 

volunteers and under pre-monsoon planning, take action to keep such swimmers 

and volunteers alert and trained; Establish expeditious coordination and modern 

communication system for coordination between different departments of the 

Government for flood relief operations in areas affected by floods frequently; Work 

out district-wise back up plan for power supply management i.e. deploy mobile 

generators sets and Taluka and village level for making temporary domestic floor 

mill, water- motor, TV, communication equipment etc. operative.; Mobile 

Treatment Centers be set up at village and Taluka levels for immediate medical 

care of people during floods and such centers should be of permanent nature and 

made operational before monsoon; Shelters for people migrating from areas 

affected by floods should be established and concrete arrangements should be 

made for supply of nutritious food; Rates of compensations for damages caused 
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to people by floods such as loss of human lives, loss of cattle, household articles, 

agricultural equipment, crop loss etc. should be revised and policy be framed by 

the Government for 100% compensation of losses to the people.  

 Around 59% of India has received substantially less rainfall as compared to 

previous years, the India Meteorological Department (IMD)  data shows, raising 

apprehension that poor agricultural output could adversely impact the economy.  

 The latest economy growth, measured by the gross domestic product, grew 

by 5.7% in the first quarter of 2017-18 as compared to 7.9% in the same quarter a 

year ago – slowest since the National Democratic Alliance Government  came to 

power in May 2014. 

 The Government had predicted in April that it expects the farm output 

growth to remain stable at 4% while setting a foodgrain production target of 273 

million tonnes in 2017-18 crop year (July-June) amid expectation of a normal 

rainfall in June-September. That did not happen as once again IMD's prediction of 

a normal monsoon went wrong.  

 In my home state of Maharashtra, private water sellers are doing sound 

business in the midst of severe economic downturn in the water parched region; 

the toothless laws, lack of enforcement and ineffective irrigation network which 

has led to the exploitation and depletion of water levels in the dams; crop failures 

triggering farmer suicides; the region's sugarcane addiction, and climate change 

manipulation affecting the agricultural produce, provides a vantage point on 
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agrarian crises of Marathwada. The next step, however, should damage control. 

Environmentalists, water conservationists and agricultural  scientists have long 

been suggesting ways like – watershed management, changing cropping pattern, 

focussing on agro-forestry, tree-farming and allied sectors like poultry and dairy – 

to mitigate drought.  

 Although the overall deficit is 6%, India's food bowl states of Haryana, 

Punjab, Uttar Pradesh received up to 36% less rainfall than the long-term average 

rainfall. These states account for almost half of the country's food     production. In 

addition, large parts of agriculturally significant Maharashtra, Telangana, 

Karnataka and Kerala received less rainfall than previous years. And face drought 

for the third year in a row.      

 The rainfall distress is also visible on the crop sowing data from these 

states even through the agriculture ministry is hopeful the impact on overall 

production will not be high. Production of crops like soybean, cotton, oilseeds and 

vegetables would be less in October-November season.  

 Chandigarh-based economist  Devendra Sharma said scanty rainfall may 

reduce the farm growth this year by half as the area of impact is vast. "The impact 

on production will be huge," he said, and added that country's agriculture sector 

was going through its "worst phase" and nobody was talking about it. As the crisis 

looms large, the State Governments are only just getting ready to tackle that what 

may be another year of distress and misery for the poor farmers. 
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 The Government on 20th March 2018 to UNSTARRED QUESTION NO. 

4111 has stated that the NCRB doesn't maintain data on farmers suicide since 

2016. This is a big failure of Modi Government which claims to be Pro-farmer and 

works towards their development. Without any data on farmers suicide and its 

reason, it will be difficult to have efficient policies for the farmers, who are biggest 

victim of flood and droughts. I would conclude by  stating that we need to have 

proper research and technology in place to ensure proper flood management and 

drought management to ensure that such natural calamity doesn't take place 

again. There needs to be a strong emphasis on Climate Change and adopting 

eco-friendly practices.  

 Modi Government is failed to provide relief to Indian farmers especially 

Gujarat.  
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*�ी रवी�� कुमार पा�डेय (िग�रडीह) : सदन म� िनयम 193 के अ�तग�त दशे म� बाढ़ एवं सखुाड़ से 

उ�प�न ि�थित पर चचा�  हो रही है।  

 झारख�ड के अिधकाशं िजले िवशेषकर िग�रडीह िजला म� वत�मान मानसून म� औसत से काफ� 

कम वषा� ह�ई है, िजसके कारण धान का बीजड़ा जल गया है और धान (खरीफ) फसल क� रोपाई नह� 

होने के कारण �भािवत �े�� के िकसान� क� ि�थित काफ� दयनीय हो गई है। बोकारो िजल� के कृिष 

बह�ल �े� गोिमया, पेटरवाट, कसमाट, जरीडीह, च��परुा, बेरम� और धनबाद िजला का ह��डी, पूव� 

ह��डी तोपचाची, बाघमारा और िग�रडीह िजला के पीरटाड़, डुमरी िग�रडीह मफुिसल म� िकसान� और 

कृिष कामगार� क� भखुमरी क� ि�थित उ�प�न हो गयी है। अगर समय रहते चेक डैम क� सफाई होती 

अथवा लि�बत िसचंाई प�रयोजनाओ ं का काय� श�ु होता या �धान मं�ी कृिष िसचंाई योजना का 

समिुचत काया��वयन सिुनि�त िकया जाता तो आज ऐसी ि�थित उ�प�न नह� होती। 

 हमारी लोकि�य सरकार ने िकसान� के िसचंाई के िलए कई �भावी योजनाओ ंक� श�ुआत क� 

है, पर�त ु इसका जमीनी लाभ िकसान� और कृिष काय� से जड़ेु मजदूर� को नह� िमल पा रहा है। 

Ground Water Level का �तर काफ� नीचे चला गया है, िजसके कारण रा�य के िविभनन िजल� म� 

पीने के पानी क� सम�या उ�प�न हो गयी है।  

 सरकार से मेरा आ�ह है िक झारख�ड म� सूखे से िनपटने के िलए अ�पकािलक एवं 

दीघ�कािलक उपाय िकये जाए,ं साथ ही साथ िजन िकसान� क� धान क� रोपाई नह� ह�ई है, वैसे 

िकसान� को के�� सरकार �ारा उिचत सहायता एवं मआुवजा �दान िकया जाए, तािक पीिड़त िकसान� 

और कृिष काय� से जड़ेु कृिष मजदूर� को भखुमरी से बचाया जाए। 
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*SHRI BADRUDDIN AJMAL (DHUBRI): मझेु इस अहम म�ेु पर अपने िवचार रखने का मौका 

िदया। मैडम, हम आज इस अहम टॉिपक पर बात कर रहे ह� िजससे म�ुक का बह�त-सा िह�सा हर 

साल मतुािसर होता है। इस साल भी अभी देश के बह�त से �टेट म� वषा� आई है और सैलाब क� हालत 

हो गई है। �रपोट�  के मतुािबक अभी िजन रा�य� म� �लड आया है उसम� तिमलनाडु, केरला, उड़ीसा, 

गजुरात, मुंबई और हमारा असम शािमल है।  

 ये हमार ेम�ुक क� एक बड़ी �ॉ�लम है िक हर साल कह� न कह� सैलाब क� वजह से तबाही 

मचती रहती है। 2017 म� शमुारी िबहार म� आए तबाह सैलाब हम� याद है। 2015 म� तिमलनाडु म� आए 

सैलाब क� भयानक तबाही भी याद है। 2014 म� क�मीर म� आए सैलाब क� तबाही का मंजर हम सबके 

सामने है। 2013 म� उ�राखंड म� सैलाब से मची तबाही हम सबको अ�छी तरह याद है। 2008 म� 

िबहार म� कोसी नदी के ज�रए ह�ई तबाही भी हम सबने देखी है। 2005 म� मुंबई म� बा�रश ने जो तबाही 

मचायी थी वह भी याद है।  

 सवाल यह है िक सरकार ने उन सबसे �या सबक हािसल िकया और �लड जैसी हालत से 

बचने के िलए �या कदम उठाए ह�?  

 म� असम से आता ह� ंजहा ंसैलाब क� तबाही हर साल होती है। अब तक लाख� लोग इस तबाही 

से मतुािसर हो चकेु ह�। ��प�ु नदी जो तबाही मचाती है उससे सब लोग अ�छी तरह वािकफ ह�। कोई 

साल ऐसा नह� जब ��प�ु नदी के कहर से असम के लोग महफूज रहते ह�। लाख� लोग बेघर हो जाते 

ह�, स�कड� लोग मार ेजाते ह�। सड़क, मकान, �कूल आिद सैलाब म� बह जाते ह�। िकसान� क� खेती 

बबा�द हो जाती है। 
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 असम म� 1988, 1984, 1977, 1972, 1962, 1954, 2004, 2002, 2001, 2014 क� 

तबाहकुन सैलाब देखा है। इस साल भी असम के कई िजल� म� सैलाब आया है िजसम� बारपेटा, होजाई, 

िसलचर, हीराखुंडी, करीमगंज, नौगावं और       शािमल है। 30 लोग� क� जान जा चकु� है।  

 �लड एडं इरोजन दोन� असम क� जानी और माली हालत को ख�ता बना िदया है। म� धबुरी 

िजले से आता ह�,ं जो सैलाब और इरोजन दोन� से सबसे �यादा मतुािसर है। यह इरोजन क� वजह से 

इंडो-बा�ंलादेश बाड�र के िलए खतरनाक है।  

1. एक सूची के मतुािबक तकरीबन 1,27,00,000 हे�टेयर जमीन इरोजन का िशकार हो चकु� है। 

2. एक �रसच� के मतुािबक अब तक तकरीबन चालीस लाख से �यादा लोग िडस�लेसड हो चकेु 

ह�।  

3. एक नतीजे के मतुािबक असम म� हर साल तकरीबन दो सौ करोड़ का नकुसान होता है।  

4. असम म� िकतने इलाके ऐसे ह� जहा ंपहले आबादी थी मगर अब वह नदी का िह�सा बन चकेु ह�।  

5. करोड़� क� खेती हर साल सैलाब क� वजह से बबा�द हो जाती है।  

 इसिलए हमारी अस� से यह मागं रही है और िफर इस हाउस म� उसे दोहराता ह�।ं  

1. असम के फ�ड एडं इरोजन को नेशनल �लाइमेटी करार िदया जाए। 

2. असम को �पेशल पैकेज िदया जाए।  

3. असम म� फ�ड एडं इरोजन से �ोटे�शन के िलए �रसच� करवाया जाए।  

4. असम म� इरोजन और फ�ड के मतुासरीन से मआुवजे का एलान िकया जाए।  

5. फ�ड और इरोजन के मतुासरीन �रहैबलीटाइजेशन के िलए फंड िदया जाए।  

6. फ�ड क� वजह से जब िकसान� क� खेती का नकुसान होता है उसको मआुवजा िदया जाए 

और उनके लोन माफ िकए जाए।ं  
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7. इरोजन क� वजह से िजनक� नदी जमीन म� चली जाए उसको सरकार त�पर दूसरी जगह 

जमीन दे।  

 म� सरकार से अपील करता ह� ंिक वह चाइना और भूटान क� सरकार� से बात कर े�य�िक वह� 

से आने वाले पानी से इस ��प�ु म� सैलाब आता है।  

     शिु�या।    
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*�ीमती सतंोष अहलावत (झु�झुनू) : असल म� सूखा और बाढ़ से िनपटने का जो �यास हमारा 

सरकार कर रही है एवं िकसान क� समिृ� कैसे हो उस पर काम कर रही है, वह एक सवेंदनशील 

सरकार ही कर सकती है। आदरणीय �धानमं�ी जी का म� इस हेत ुआभार �य� करती ह�।ं  
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

KIREN RIJIJU):  Madam Speaker, first of all, I thank you for giving chances to so 

many hon. Members to speak on this very important discussion on the situation of 

floods and droughts in the country.   

Let me assure this august House that the Government is taking extremely 

important steps to mitigate all those points that were raised by the hon. Members 

today in this House.  

Madam, about 70 to 90 per cent of the rainfall in India happens within the 

span of four months that is from June to September.  We are in the month of July.  

This is the time where the maximum rainfall takes place in this country and this 

year, the monsoon had arrived three days in advance and hit Kerala on 29th May, 

2018, thereby causing unprecedented rain in the State of Kerala and many other 

parts of the country. I have visited Kerala and seen the problem in Kerala. The 

delegation from Kerala led by the hon. Chief Minister had made a representation 

to the hon. Prime Minister and the Prime Minister had instructed me to visit 

Kerala.  I had gone there along with the hon. Minister of the State Government of 

Kerala and Hon. Member Shri Suresh Ji was also there.  The other Member from 

Rajya Sabha was also there.  Many officials were also there.  

A number of hon. Members from Kerala State had also spoken in detail.  I 

will not go into the details of the affected areas about which you have already 

explained. Besides that, the hon. Members from various other States have also 
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made points which the Government has taken note of. I may not be able to 

respond to each point but we have taken serious note of all the suggestions and 

the demands whichever have been made. 

 Let me clarify very, very emphatically that no State has been discriminated 

against in terms of release of fund or in terms of cognizance taken by the 

Government of India. Some of the hon. Members have alleged that the 

Government has not released any amount, which is not true. I have all the details 

of State-wise amounts being released. Everything is here but I will not go into the 

details State-wise. 

SHRI K.C. VENUGOPAL (ALAPPUZHA): Please do that. That is the important 

point. … (Interruptions) 

SHRI KIREN RIJIJU: If the hon. Speaker Madam allows me, regarding the 

misunderstanding about the amount of Rs.80 crore which we had released a day 

before I went to Kerala, you have termed that as a small amount. That is not to be 

termed as a small or big amount. Immediate relief is different from long-term 

rehabilitation and reconstruction. When Rs.203 crore is available with the SDRF 

of Kerala State, we have additionally released Rs.80 crore. That is to meet the 

immediate requirement of the State. 

As I promised that day, within 10 days we will send the Inter-Ministerial 

Team, and I am happy to inform the hon. Members from Kerala that the team has 

been constituted. It is headed by a Joint Secretary in the Ministry of Home Affairs. 
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It will have officers from the NITI Aayog, Finance Ministry, Agriculture Ministry, 

Ministry of Road Transport and Ministry of Health.  Likewise, it will have officers 

from all the relevant Ministries.… (Interruptions) 

HON. SPEAKER: No, do not say anything like that while sitting, please. 

SHRI KIREN RIJIJU: Officers from all the relevant Ministries will be there. They 

will visit the State of Kerala very soon, within a few days, and they will assess the 

exact quantum of the total damage. They will finalise the quantum and report to 

the Ministry, and then the High-Level Committee will decide. You know, the Home 

Minister chairs the High-Level Committee. The Finance Minister and the 

Agriculture Minister are members in the Committee. On top of the SDRF amount, 

the amount from NDRF has already been released. When I reached Kerala, the 

State Government had handed over to me a memorandum. On the basis of 

which, we are going to send the team. So, besides that, you yourself have 

mentioned clearly the kind of losses in detail, the losses of lives, cattle, 

agricultural crops, houses, buildings and other infrastructure. I have seen them, 

particularly in some of the places. I had visited the relief camp. At some places, I 

made an aerial survey and I had discussed with the State Government. They 

made a detailed on the spot presentation also. 

 I had personally met the victims, those people who are in the camps, with 

my senior officials. In some of the places, we had immediately directed the State 
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Chief Secretary to provide portable toilets and other required things which are 

required immediately. These are being done. 

 I must appreciate that in most of the districts, the District Administration is 

doing a very good job. There are certain areas where they need more assistance 

which we will be providing. As regards the Forces which you have demanded, 

right now we have deployed four NDRF teams in Kerala. The Army is put on 

standby. All our Central Armed Forces are put on standby. The Navy has been 

put on standby. The boats, which you require, have already been asked to be 

there on the spot wherever it is required. So, all necessary assistance from the 

Government of India has already been given there. So, on the ground, there is no 

such crisis with regard to the assistance required from the Government of India. 

We, the State Government of Kerala and the Government of India, are working 

together. At the time of disaster, we have to work together. That is exactly what 

we are doing.  

 The other hon. Members have raised various issues. Madam, as I have 

already said, I will not be able to respond to each point. But let me tell you that 

one of the important points mentioned was about the weather forecast. The 

Meteorological Department has installed various units even in Kerala. The hon. 

Members may not have that much knowledge. But there the installations of 

various units in Kerala are working.  
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 The weather forecasts are being carried out from time to time, particularly in 

cases where it has been raining heavily for last three days. Even a warning is 

issued for the fisherman and also the people, who are prone to any kind of a 

disaster. We do all kinds of forecasts and provide on time information to the local 

authorities also.  

 Madam, as I said, relief is an immediate step and funds have already been 

allocated from the State Disaster Relief Fund (SDRF) fund, which has been 

created for this purpose.  

 Then, Madam, there are certain items which the hon. Members have asked 

for. As the House is aware, I myself cannot change the relief items because these 

are already prescribed by 14th Finance Commission. Earlier, an amount of Rs.1.5 

lakh was given as compensation in the event of a person’s death. But now we are 

giving an amount of Rs.4 lakh as compensation in such event.  

 In case of agriculture also, we provide an assistance that is minimum 33 

per cent of the losses done to crops. In the same manner, item-wise 

compensation amount has already been prescribed. If some more items are to be 

included, we can do that only at the time of the next Finance Commission. But for 

the time being, compensation on all the items has been increased substantially. 

With regard to damage to roads, telecommunication, school and anganwadi 

buildings and other infrastructure, which the hon. Members have demanded 

rightly, we will clearly go as per the guidelines.  
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 Madam, we have 21 States and Union Territories which have reported 

damage caused by heavy rains. I assure all these States and Union Territories 

that they will all get due assistance from the Government of India. The relief fund 

under SDRF has already been provided to the States. Like, in case of Kerala, first 

instalment of relief fund has already been released. Now, they will get the second 

instalment.  

 Madam, I would like to inform the hon. House through you that there are 

inter-Ministerial teams, which visit the flood affected States. They provide relief 

through the State Disaster Relief Fund. On top of SDRF, there is a National 

Disaster Relief Fund (NDRF) and funds are provided to the States as per 

assessment carried out by these inter-Ministerial teams after the approval by the 

High-Level Committee. So, the Government of India has always been very 

generous in providing relief to the affected States. … (Interruptions) 

SHRI K.C. VENUGOPAL: Hon. Minister, I appreciate you for your concerns for 

our State. But, Sir, I want to mention two things. One is with regard to Ockhi 

Cyclone. As you have just mentioned that on top of the State Disaster Relief 

Fund, there is a National Disaster Relief Fund and the States are issued funds 

after the report is received from the inter-Ministerial teams. But I would like to 

mention that the same teams visited Kerala after the destruction done by Ockhi 

cyclone and submitted their report to the Central Government. But no relief has 

yet been given by the Central Government.  
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 The other thing that I would like to mention is about the guidelines, which 

the hon. Minister has just mentioned. There are many things which do not come 

under the purview of the said guidelines. Take, for example, the sea erosion. 

There has been a massive sea erosion in my State. Entire houses of fishermen 

have been damaged. But that does not come under the purview of the guidelines. 

I want to know if the hon. Minister is going to include sea erosion in the said 

guidelines. .. (Interruptions) 

SHRI KODIKUNNIL SURESH : Madam, I just want to mention something about 

Kuttanad. On the one side there are paddy fields and on the other side there are 

houses. Everything has been damaged due to heavy rains and flood. The hon. 

Minister himself is an eye-witness. I request the hon. Minister to consider 

Kuttanad as a special case because the number of casualties is very huge.  

SHRI KIREN RIJIJU: Hon. Madam, there was a Hudhud cyclone and then there 

was Ockhi. We have faced many cyclones in this country. The quantum of the 

damage is always high. But then there are line Ministries in the Government of 

India, which deal these issues accordingly. Suppose, a highway is damaged. The 

Home Ministry looks immediately at the relief work for the affected people. But so 

far as repair and restoration work of that highway is concerned, the Home Ministry 

recommends it to the line Ministry, which in this case is the Ministry of Highways 

and Road Transport. If the issue pertains to water resources, the Home Ministry 

recommends it to the other line Ministry, that is, the Ministry of Water Resources. 
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Subsequently, they will take up the matter with the State Governments 

concerned.  

 I would also like to mention that damage to other infrastructure should not 

be counted as immediate relief. What I am saying is that in the Ministry of Home 

Affairs we are dealing with immediate relief work to be provided to the people, 

who need it.  

 Madam, we have a concept and from day one we have been saying that 

disaster management is the top priority for this Government. The hon. Prime 

Minister has given a 10-Point agenda while the ASEAN Ministers’ Conference 

was taking place in Delhi. The hon. Prime Minister has made it very clear. We 

have already suggested to all the Ministries to incorporate disaster resilient aspect 

into their developmental programmes.  

 So, we have to be sensitised about the disaster resilience. I have been very 

closely dealing with this matter. I have been representing our country in all the 

international conferences. They are also appreciating the efforts which our 

Government has been making in last four years.  

I do not want to appreciate myself, but I have also been designated as a 

Disaster Champion for the Asia Region by the United Nations because of the 

efforts we have made. I have just come ten days back from Mongolia where 

India’s case has been appreciated and cited by many international agencies. So, 
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our efforts are very clear that we will not take easy to any kind of disaster and we 

have been suggesting to the State Governments also. 

SHRI P. KARUNAKARAN : Madam, I appreciate the reply of the hon. Minister.  

 In Kerala, within six months, we are faced with two major calamities – Okchi 

Cyclone and monsoon calamities. According to the norms of NDRF, if there are 

two calamities within a short period of time, you can waive the norms and 

increase the compensation. I would like to ask whether the Minister would take 

this issue, especially as far as Kerala is concerned because within five months, 

we are facing such very big situations. The Minister is well aware of the fact. So, 

will it be taken as a very important issue? 

SHRI KIREN RIJIJU: I can assure the hon. Member from Kerala that we will give 

complete support through whatever is required, but as I said, it has to be through 

a proper mechanism. For that, an inter-ministerial team has been constituted. As I 

promised earlier, it will be sent within this week. I hope, hon. Members from 

Kerala will be satisfied with the effort. As I said earlier, it is a joint effort. The State 

Government of Kerala and the Government of India have to work together. Hon. 

Members of Parliament are seriously concerned about the issue because they 

represent the State. Naturally, we have to take into account their concern. That is 

why, the hon. Prime Minister had asked me to go immediately and the high-level 

team, with a member of NDMA, my Joint Secretary and the Minister from Kerala, 
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Mr. K.J. Alphons, accompanied me. Then, we have met many of the hon. 

Members there. That is why, Madam, I can assure this august House.  

 As I said, I could have gone with the figures, but we have had a quantum 

jump in terms of Central assistance. So, when you are reading the figures of 

SDRF, which are there and provided to you,  they have already been identified, 

which I cannot change. What can be done by the Government on the top of that is 

the NDRF. We provide this after the calculation is made by the inter-ministerial 

team and then, fund is approved by the high-level committee chaired by the hon. 

Home Minister.  

 Thereafter, I can also inform this august House about the issue of issue of 

crops. There is a large number of hon. Members from other States where they are 

not affected by the flood, but they are affected by the drought. Hon. Agriculture 

Minister is also sitting here. The total agriculture assistance has been increased 

by 50 per cent and the State can use 10 per cent of their annual allocated fund for 

local disaster, which may not be covered by the items which are being prescribed. 

This kind of liberty has been already given to the State Government. So, they can 

use 10 per cent of the total amount as per the need of the local situation.  

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): Crop compensation is not 

scientific. That is very low.  

SHRI KIREN RIJIJU: As I said, the items and the rates are prescribed. I cannot 

make a statement here in the House by my own calculations because these are 
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calculated after due process, after the recommendations of the Expert Committee 

and various assessments made. Then, the policy is adopted and the rates are 

fixed.  

 What I am saying is that under the NDRF provisions, we have been very 

kind to all the State Governments. 

SHRI KALIKESH N. SINGH DEO: Madam I would like to seek a clarification.  The 

Calamity Relief Fund for agriculture is Rs. 6,800 crore for many years. You are 

saying that you have been kind and generous. I think you need to revise it. I am 

not blaming you.  

कृिष और िकसान क�याण म�ंी (�ी राधा मोहन िसहं): अ�य� महोदया, म� सदन को बताना 

चाहता ह� ँ िक जो रा�य आपदा कोष है, उसम� 25 �ितशत रािश रा�य सरकार क� और 75 फ�सदी 

रािश भारत सरकार क� रहती है। यह रािश इिमिडएट �रलीफ के िलए होती है। जब हमारी सरकार 

आई, तो उसम� बराबर पाचँ वष� का आवंटन तय िकया गया। हमारी सरकार आने के पहले देश के 

सभी रा�य� के िलए जो आवंटन क� रािश थी, वह 33 हजार करोड़ �पये थी, जब हमारी सरकार आई 

तो अगले पाचँ वष� के िलए उस आवंटन रािश को गहृ मं�ालय ने बढ़ाया। िव� मं�ालय िनण�य करता 

है, लेिकन गहृ मं�ालय के मा�यम से उस रािश को 61 हजार करोड़ �पये िकये गये।  

 म� आपको बताना चाह�गँा, अभी ओिडशा के माननीय सद�य बोल रहे थे िक ओिडशा जैसे 

रा�य को पाचँ वष� म� जो आवंटन बढ़ा है, उसके मतुािबक यिद आप देख�गे तो ओिडशा के िलए इस 

साल का आवंटन 865 करोड़ �पये ह�, िजसम� 324 करोड़ �पये क� फ�ट� िक�त �रलीज हो चकु� है। 

�य�िह उपयोिगता �माण प� आएगा, तरुतं वह रािश जाएगी। यह जो रािश है, इसम� आपको भी अपना 

अंश िमलना है। जो खचा� हो, इसके बाद दूसरी िक�त गहृ मं�ालय से जाएगी।…(�यवधान) 
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माननीय अ�य�: किलकेश जी, ऐसे चचा� नह� हो सकती है। 

…(�यवधान) 

�ी राधा मोहन िसहं: दूसरी बात, इसम� से भी आप दस फ�सदी रािश �थानीय आपदाओ ंके िलए द े

सकते ह�। बारह रा��ीय आपदाओ ंके अलावा कुछ �थानीय आपदाए ँभी ह�, जैसे भू�खलन आिद ह�। 

हमारी सरकार आने के बाद, उनम� भी रा�य� को छूट दी गई है। इस रािश म� से दस �ितशत �थानीय 

आपदा को भी रा��ीय आपदा मानकर आप इसम� खच� कर सकते ह�। यह बह�त साफ है और आवंटन 

क� रािश भी बह�त बढ़ाई गई है। रा��ीय आपदा कोष से आपक� जो िडमाडं आएगी, वहा ँ जो टीम 

जाएगी, वह ऑकलन करेगी। इसका भी म� आपको आकँड़ा बताना चाह�गँा। वष� 2010-11 से वष� 

2013-14 तक रा�य� से रा��ीय आपदा कोष से जो मागँ क� गई थी, कुल चार वष� म� चौदह हजार 

करोड़ �पये िदए गए थे। अगर आप वष� 2014-15 से वष� 2017-18 तक िवचार कर�गे तो तीस हजार 

करोड़ �पये िदए गए है। यह इसिलए है िक इसके नॉ�स� बढ़ाए गए ह�, �ॉ�स को भी डेढ़ गनुा िकया गया 

है। म�ृय ुम� भी डेढ़ लाख �पये को बढ़ाकर चार लाख �पये िकया गया है और नकुसान भी 50 �ितशत 

से 30 �ितशत िकया गया है। ये सार ेप�रवत�न पीिड़त� के िहत म� इ�ह� चार वष� के अंदर ह�ए ह�। 

�ी िकरने �रजीजू: मैडम, म� इस �रपलाई को िब�कुल शॉट�  म� रखते ह�ए कहना चाह�गँा, कुछ �टेट्स ने 

कहा िक हमने फंड्स �रलीज नह� िकया। म� कुछ �टेट्स का नाम लेना चाहता ह�।ँ म�ने केरल के बार ेम� 

बताया। अभी पि�म बगंाल के हमार ेसद�य चले गए ह�। उसे इस साल ऑलरडेी 224 करोड़ �पये 

�रलीज िकये जा चकेु ह� और वह यहा ँ कहते ह� िक एक �पया भी नह� िदया गया है। उसके बाद 

तिमलनाडु को हम इसी साल 294.75 करोड़ �पये ऑलरडेी �रलीज कर चकेु ह�। हमार ेवे सद�य भी 

कह रहे थे िक पैसा �रलीज नह� ह�आ है। कना�टक के बार े म� कहना चाह�गँा िक कना�टक के हमार े

एि�टव एम.पी. �ी �ताप िस�हा जी ने जो कहा, वह सही है। िपछली बार एनडीआरएफ से हाइए�ट 

पैसा कना�टक �टेट को िमला है, जब िक वहा ँका�ेंस क� सरकार थी, कोई भेदभाव नह� ह�आ है। इस 
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बार भी कना�टक को ऑलरडेी 120 करोड़ �पये �रलीज िकये जा चकेु ह�। मेर ेकहने का मतलब है िक 

िकसी भी �टेट के साथ भेदभाव होने का कोई सवाल ही नह�। हमार े�धानमं�ी जी क� ऐसी कोई 

इंट�शन नह� है। हम सभी को बराबर मदद कर रहे ह�। इस सदन के माननीय सद�यगण से मेरी अपील है 

िक आप लोग हमारी सरकार का साथ दीिजए और हमने जो अ�छा काम िकया है, उसक� सराहना 

क�िजए। आपने जो अ�छे-अ�छे सझुाव िदए ह�, उनको भी हम अपना कर, हम �या सधुार कर सकते 

ह�, रा�य� क� भलाई के िलए �या िकया जा सकता है, उसके सबंधं म� म� सरकार क� तरफ से 

आ�ासन देना चाहता ह�।ँ म� इतना ही कहते ह�ए अपनी बात समा� करता ह�।ँ आप सभी को बह�त-बह�त 

ध�यवाद। 

HON. SPEAKER: Hon. Minister of Agriculture to speak. He will give full reply.  

… (Interruptions) 

HON. SPEAKER: It will not go like this.  

… (Interruptions) 

HON. SPEAKER: Shri Venugopal, he has completed his reply. 

… (Interruptions) 

HON. SPEAKER: Nothing will go on record. 

…(Interruptions)…  

HON. SPEAKER: Yes, Mr. Minister. 

… (Interruptions) 

कृिष और िकसान क�याण म�ंालय म� रा�य म�ंी (�ी गजे�� िसहं शेखावत): अ�य� महोदया, म� 

आपका ध�यवाद करना चाहता ह� ं…( �यवधान) 

                                                           
 Not recorded 
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HON. SPEAKER: Hon. Member, please sit down. Otherwise, it will go on like this 

only. 

… (Interruptions) 

SHRI K.C. VENUGOPAL : Madam, we have not got any reply from the hon. 

Minister. … (Interruptions) How can this be so? … (Interruptions) 

HON. SPEAKER: The hon. Minister has completed his reply, and the other 

concerned Minister has also started his reply. 

… (Interruptions) 

HON. SPEAKER: Let the two hon. Ministers complete their replies on the issue. 

… (Interruptions) 

HON. SPEAKER: It is not done like this. The concerned hon. Minister is giving his 

reply. 

… (Interruptions) 

SHRI K.C. VENUGOPAL: Madam, there is an extra-ordinary situation in Kerala. 

… (Interruptions) We have not got any reply on the issues raised by us. … 

(Interruptions)  

HON. SPEAKER: Hon. Member, you should understand the things. He has 

answered all your questions. 

… (Interruptions) 

SHRI K.C. VENUGOPAL: What is the purpose of this discussion under Rule 193 

if we are not getting any replies? … (Interruptions) 
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SHRI P. KARUNAKARAN : Madam, I want to ask a supplementary from the hon. 

Minister. … (Interruptions) 

�ी गजे�� िसहं शेखावत: अ�य� महोदया, म� आपका ध�यवाद करना चाहता ह� ं…( �यवधान) 

HON. SPEAKER: He is the Minister, and he is replying to the discussion. If 

anything remains, then after his reply you can do it. 

… (Interruptions) 

HON. SPEAKER: You can ask after his reply, but not like this. 

… (Interruptions) 

HON. SPEAKER: It is not a question-answer session going on here. 

… (Interruptions) 

HON. SPEAKER: Another hon. Minister is giving reply. 

… (Interruptions) 

माननीय अ�य� : आप बैिठए। 

…(�यवधान) 
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�ी गजे�� िसहं शेखावत: अ�य� महोदया, म� आपका ध�यवाद करना चाहता ह� ंिक आपने बाढ़ और 

सूखा जैसे रा��ीय आपदा के सम-सामियक िवषय पर सदन को गंभीरता से चचा�  करने का अवसर 

�दान िकया। म� आपके मा�यम से माननीय सद�य आदरणीय िजते�� जी को, आदरणीय किलकेश 

नारायण िसहं देव साहब को भी ध�यवाद करना चाहता ह� ं िक इ�ह�ने ऐसा सम-सामियक िवषय जो 

रा��ीय मह�व का िवषय है, पर हम सब सद�य� को चचा�  करने का और चचा� म� भाग लेने का अवसर 

�दान िकया है। म� आपके मा�यम से आदरणीय क�णाकरण साहब से लेकर मेर े साथी आदरणीय 

अजय िम�ा तक उन सब सद�य� का ध�यवाद करना चाहता ह�,ं िज�ह�ने इस मह�वपूण� चचा�  म� भाग 

िलया।  

 अ�य� महोदया, इस चचा� म� जो लागं टम� सो�यूशसं इन दोन� सम�याओ ंके समाधान के िलए 

हो सकते ह�, उनसे लेकर �लाइमेट च�ज के िवषय पर, िजस िवषय पर सारा िव� िचतंा �य� करता है, 

उस िवषय के साथ-साथ अंतरा���ीय जल िववाद� आिद सार ेिवषय� से लेकर फसल बीमा, कृिष ऋण, 

फसल सरं�ण, फसल रख-रखाव और िकसान क� दशा के बार ेम� िव�तार से अपने व��य� म� चचा�  

क�।  

महोदया, हालािंक यह रा��ीय आपदा का िवषय ��य� �प से गहृ मं�ालय से जड़ुा ह�आ है, 

लेिकन बाढ़ और सूखा दोन� ही िवषय� से अंतत: िकसान �भािवत होता है। म� आपका ध�यवाद करना 

चाहता ह� ंिक आपने इस अवसर पर कृिष मं�ालय को भी अपनी बात रखने का अवसर �दान िकया है।  

वत�मान म� बा�रश क� जो ि�थित है, मौसम िवभाग का आंकलन इस वष� के मानसून के िलए 

था, वह दीघा�विध औसध, जो लागं टम� असेसम�ट है, उसके आधार पर सामा�य मानसून रहना है, ऐसा 

मौसम िवभाग ने अनमुान जारी िकया था। उनके अनमुान के आधार पर 96 परस�ट से लेकर 104 

�ितशत तक औसत वषा� देश भर म� होगी, ऐसी अपे�ा क� गई थी। भारत सरकार के मौसम िवभाग के 

�ारा 1 जून 2018 से 24 जलुाई, 2018 तक के जो आंकड़े िदए गए और वषा� क� ि�थित का जो 
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आंकलन िकया गया है, उसके आधार पर अभी देश म� 377 िमलीमीटर औसत वषा� ह�ई है। इस अविध 

म� जो दीघ�कािलक औसत है, उसके अन�ुप 386 एमएम बरसात होना अपेि�त है। अगर इस आंकलन 

के आधार पर देखा जाये, अगर म� पूर ेभारत के प�र�े�य म� चचा�  क�ँ तो केवल दो �ितशत वषा� क� 

कमी िदखाई दी है। बाढ़ के बारे म� चचा�  करते ह�ए सरकार बाढ़ पीिड़त� के सहयोग के िलए, िविभ�न 

रा�य� के सहयोग के िलए िकस तरह से काम कर रही है, इसके बार ेम� मेर ेसाथी आदरणीय िकरने 

�रजीजू साहब ने िव�तार से चचा� क� है, इसिलए म� उस िवषय को छोड़ते ह�ए सूखे से जड़ेु ह�ए िवषय 

पर अपनी बात कहना चाहता ह�।ँ  

 महोदया, वत�मान म� देश म� केवल दो �ितशत डेिफिसट रनेफॉल है। यिद म� अलग-अलग �े�� 

के बार ेम� चचा� क�ँ, तो देश के कुल तीस �ितशत िह�से म� औसत से कुछ अिधक वषा� ह�ई है।  

19 00 hrs 

देश के दूसर े�े� जहा ंसामा�य वषा� ह�ई है, वह लगभग 47 �ितशत के आसपास है, लेिकन देश के 26 

�ितशत िह�से ऐसे ह�, जहा ंऔसत से कम वषा� ह�ई है।  

HON. SPEAKER: The time of the House is extended up to the Minister’s reply. He 

has to complete his reply.  

 Hon. Minister may continue.  

�ी गजे�� िसहं शेखावत : माननीय अ�य� महोदया, देश के िजन िह�स� म� छ�बीस �ितशत कम 

बा�रश ह�ई है, मौसम िवभाग के अनमुान के अनसुार उन िह�स� म� 25 जलुाई से 30 जलुाई, 2018 

तक बरसात क� सभंावना है, इसक� अपे�ा है। आज से लेकर आने वाले सात िदन� म� पूव� भारत और 

पूव��र भारत म� अ�छी बरसात होगी, ऐसी सभंावना मौसम िवभाग ने �य� क� है। म� पिव� सदन म� 

खड़े होकर ई�र से �ाथ�ना करता ह� ंिक उस िह�से म� िजस तरह क� सभंावना �य� क� गई है, वैसी 

वषा� उस िह�से म� भी हो, तािक देश को इस साल सूखे का सामना न करना पड़े।  
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 म� िजस �देश से आता ह�,ं चार वष� पहले सूखे पर इसी पिव� सदन म� िव�तार से चचा�  ह�ई थी, 

जब देश का दो ितहाई िह�सा सूखे क� मार झेल रहा था। एक सासंद के नाते पाट� ने मझेु बोलने का 

अवसर िदया था। उस समय म�ने कहा था िक म� उस �देश से आता ह� ं िजस �देश म� अकाल मेरा 

सहोदर है, सूखा मेरा सगा भाई है, मेरी मा ँके पेट से ज�म िलया है । म�ने उस समय आंकड़े देते ह�ए 

कहा  था िक 70 साल म� लगभग 60 साल तक मेर े�देश म� कभी 25 �ितशत, कभी 50 �ितशत  

कभी 75 �ितशत और कभी 100 �ितशत सूखा पड़ा है । मेर ेसे पूव� चचा� करते ह�ए लोग अपने िवचार 

�य� करते ह�ए कह रहे थे और देश म� अलग-अलग जगह� पर फाम�स� क� ससुाइड क� घटनाओ ंका 

वण�न कर रहे थे। म�ने कहा था, म� अ�यंत गव� के साथ कह सकता ह� ंिक पि�मी राज�थान म� इस तरह 

का एक भी केस रिज��ड� नह� ह�आ, यह रोल मॉडल है, इसक� �टडी क� जानी चािहए। म� चार साल 

बाद यहा ंखड़े होकर पिव� सदन म� यह बात कह सकता ह� ंिक आदरणीय �धान मं�ी नर�े� मोदी जी 

के नेत�ृव म� िजस तरह से सरकार ने काम िकया है, िजस तरह से िकसान� क� सरं�ा और सरु�ा के 

िलए दीघा�विध योजना बनाई है, उसके दीघ�कािलक प�रणाम देश को देखने को िमल�गे और उसके 

प�रणाम िदखाई देने भी लगे ह�। देश म� बरसात का एक मोटा अनमुान आपके मा�यम से सदन के 

सामने रखा है। यिद देश म� वत�मान बआुई क� चचा� क�ं, देश म� 20 जलुाई तक कृिष मं�ालय के पास 

जो आंकड़े रा�य� ने भेजे ह�, उन आंकड़� के िहसाब से सामा�य बआुई के 657 लाख है�टेयर इस 

समय तक हो जानी चािहए थी। उसके मकुाबले म� 631 लाख है�टेयर �े� म� बआुई हो चकु� है जो िक 

प�चीस लाख है�टेयर कम है। लगभग 3.91 परस�ट का बआुई डेिफिसट है। चावल फसल क� बआुई 

क� सामा�य ि�थित क� चचा� क�ं, बह�त सार ेमाननीय सद�य� ने चावल क� फसल क� बआुई  को 

लेकर अपनी िचतंाए ं �य� क� ह�। चावल फसल क� बआुई इस समय तक 180 लाख है�टेयर तक 

होनी चािहए, उसके मकुाबले लगभग 156 लाख है�टेयर क� बआुई हो पाई है जो लगभग 22 �ितशत 

कम है। 30 अग�त तक बआुई का च� चलेगा, उसम� िजस तरह वषा� का अनमुान �य� िकया गया है, 
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मेरा पूरा िव�ास है िक आने वाले समय म� जो बरसात होने वाली है, बआुई का डेिफिसट भी कम होगा। 

यिद म� दलहन क� बात क�ं, माननीय �धान मं�ी जी के नेत�ृव म� जब सरकार बनी थी, उस समय 

देश म� जो दलहन क� ि�थित थी, आज म� अ�यंत गव� के साथ कह सकता ह� ं िक देश ने वािष�क 

आव�यकता से �यादा न केवल से�फ सिफिशएसंी �ा� क�  है अिपत ुनेट सर�लस �टेट दलहन के 

�े� म� बन कर उभरे ह�। दलहन के �े� म� सामा�य बआुई 74-75 लाख है�टेयर होनी चािहए, उसके 

अग��ट म� 82.41 लाख है�टेयर दलहन क� बआुई हो चकु� है जो सामा�य से साढ़े दस �ितशत 

अिधक है। देश को दलहन के �े� म� सरु�ा िमलेगी, इस बात के िलए म� भगवान को बह�त सारा 

ध�यवाद देते ह�ए आप सभी सद�य� को बधाई देना चाहता ह�।ं  

 मोटे अनाज के फसल क� बआुई है, उस �े� म� 5.49 लाख है�टेयर क� बआुई है जो लगभग 

सामा�य से 4.42 परस�ट कम है लेिकन पि�मी राज�थान और जो मोटे अनाज के उ�पादक �देश ह�, 

उसम� इसक� बआुई 31 अग�त तक होती है।  

इस �े� म� मानसून कुछ देर से आया, हालािंक केरल म� तीन िदन पहले पह�चंा था। मानसून क� 

धीमी गित और कुछ सामा�य से कम वषा� होने के कारण कुछ �े�� म� बआुई कम ह�ई है। मझेु िव�ास है 

िक अग�त माह तक बआुई का आंकड़ा लगभग सामा�य के �तर पर पह�चं जाएगा।  

 म� सारी बात करने के बाद �ॉप इं�योर�स के बारे म� बताऊंगा। उ�र-पूव� और उ�री �े� जैसे 

असम, िबहार, ओिडशा, पूव� उ�र �देश, पि�म बगंाल, जो धान के म�ुय रा�य ह�, इनम� रोपाई चल 

रही है। जैसा िक म�ने कहा िक आने वाले समय म� 25 से 29 तक बरसात का फोरका�ट िकया गया है, 

इसम� बआुई क� कमी पूरी हो जाएगी। 

 माननीय अ�य� जी, बह�त से माननीय सद�य� ने गंभीरता से चचा�  क� थी िक मौसम का 

अनमुान बदल रहा है, मौसम च� म� बदलाव हो रहा है। वषा� क� अिधकता एक जगह होना, वषा� के च� 
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म� बदलाव होना, दो �पै�स के बीच म� अंतराल बढ़ना, के कारण फसल च� दबाव म� है। इस सम�या 

से िकसान �िसत ह�।  

 म� आपके मा�यम से सदन को बताना चाहता ह� ं िक ��ड़ा नाम से रा��ीय अनसुधंान क� � ने 

देश के कुल िजल� म� 26 अब�न िडि���ट्स को छोड़कर शेष  626 िजल� के िलए योजना तैयार क� है। 

कि�टनज�सी �लान हर एक िजले क� कृिष के िलए तैयार िकया गया है। इस �लान के आधार पर रा�य 

के ��येक िजले को मौसम के आकलन के आधार पर, वषा� क� कमी के समय या वषा� क� अिधकता के 

समय िकसान िकस तरह से इस चनुौती से पार कर�गे, इसके बार े म� पूर े सझुाव िदए जाते ह�। 

आकि�मक योजनाए,ं कि�टनज�सी �लान के अन�ुप िकसान काम कर,े इसे सिुनि�त करने क� िदशा 

म� हम काम कर रहे ह�।  

 म� आपके मा�यम से सदन को बताना चाहता ह� ंिक �ॉप वैदर वािचगं �ॉउट मैनेजम�ट रा�य� 

के साथ वीकली मीिटंग करता है। ��येक स�ाह म� जो मीिटंग होती है, उसके आधार पर रा�य� को 

��ड़ा �ारा िदए गए सझुाव� के आधार पर, िकस िजले म� िकस तरह के काय�  क� अपे�ा है, काम करने 

का सझुाव िदया है। 

 हमने �ाउट मैनेजम�ट मैनअुल म� भी बदलाव िकए ह� और उसम� बदलाव करके दीघ�कािलक 

औसत, वषा� च� के म�य अंतराल और �ट�डडा�इ�ड �ेिसिपटेशन इंडै�स का िव� भर के मानक के 

आधार पर आकलन करके प�रवत�न िकया है। 

 आं� �देश के सद�य� ने कहा था िक रा�य सरकार क� क� � सरकार सहायता नह� कर रही है। 

मेर ेपास रा�य सरकार के व��य के आधार पर �ैस �टेटम�ट है, इसम� रा�य सरकार ने कहा है िक 

भारत सरकार ने जो सहयोग आरकेवीवाई और �धान मं�ी फसल िसचंाई योजना म� िकया है, उससे 

रायलसीमा के सार े िजल� म�, जो सबसे �यादा सूखे से पीिड़त ह�, कृि�म वषा� के िलए रने ग�स 
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�थािपत क� गई ह�। 5400 से �यादा रने ग�स केवल एक िजले म� और हजार� क� स�ंया म� रने ग�स 

भारत सरकार से िमलने वाले पैसे के सहयोग से �थािपत क� गई ह�।  

 िबहार के सद�य जय �काश जी ने भी कहा िक तरुतं सूखा घोिषत िकया जाए। सदन के सभी 

सद�य� को जानकारी होगी िक सूखा घोिषत करने क� एक �ि�या होती है। दीघ�कािलक एवरजे 

असेसम�ट और मानक� के आधार पर रा�य सरकार �देश को सूखा��त घोिषत करती है। सूखा��त 

घोिषत करने के बाद ता�कािलक सहायता के �प म� एसडीआरएफ के �प म� उनके पास िनिध मौजूद 

होती है। 75 �ितशत के बार ेम� माननीय मं�ी जी ने उ�लेख िकया था िक 75 �ितशत िह�सा क� � 

सरकार देती है और 25 �ितशत िह�सा रा�य सरकार अपने अंश से िमलाती है। 

िजससे उसको तरुतं िमिटगेट करने के िलए काम कर सक� । इसके जो बाद के दीघ�कािलक 

�भाव होते ह�, उनको िमिटगेट करने के िलए अभी आदरणीय गहृ रा�य मं�ी जी ने अपने व��य म� 

कहा था िक हमने एनडीआरएफ के मा�यम से िकस तरह से सहायता दी है। िपछले पाचं वष� क� 

तलुना म� अब दी जाने वाली सहायता को, आबिंटत क� जाने वाली रािश को हमने बढ़ाया है। कुछ 

माननीय सद�य� ने इस बात क� चचा�  क� है िक िपछले खरीफ के मौसम म�, मेर े िम� किलकेश एन. 

िसहं देव के �े� म� 50 �ितशत िजले, लगभग 12-13 िजले सूखे से पीिड़त थे और उन िजल� म� एक 

क�ट का �कोप हो गया था। म� यह बात इसिलए कह रहा ह� ं�य�िक आदरणीय किलकेश एन. िसहं देव 

जी एव ंकुछ अ�य िम�� ने रीजनल इ�बैल�स और िडसि�िमनेशन क� बात यहा ंकही थी, कुछ लोग� ने 

फेडरल ���चर के बार ेम� भी िट�पणी क� थी।…(�यवधान) 

माननीय अ�य� : आप लोग बैठ जाइए। 

…(�यवधान) 

�ी गजे�� िसहं शेखावत: मैडम, म� आपके मा�यम से कहना चाहता ह� ं िक जब म� ओिडशा 

गया।…(�यवधान) मैडम, उस समय म� गजुरात के �वास पर था ।     … (�यवधान) जब म� गजुरात के 
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�वास पर था, माननीय �धानमं�ी जी ने स�दयता िदखाते ह�ए, मझेु वहा ंसे तरुतं बलुाकर इस बात का 

िनद�श िदया िक म� ओिडशा जाकर वहां क� ि�थित का आकलन क�ं।  

 अ�य� महोदया, म� आपके मा�यम से सदन को बताना चाहता ह� ंिक उस समय म� नया-नया 

मं�ी बनाया गया था। माननीय �धानमं�ी जी ने मझेु जो दािय�व िदया था, उसे �ा� िकए ह�ए मझेु िसफ�  

एक महीना ही ह�आ था। म� जब ओिडशा के एयरपोट�  पर उतरा तो वहा ंलाउंज म� जो टीवी लगा ह�आ 

था, उस टीवी म� वहा ंके कृिष मं�ी जी बयान दे रहे थे। मझेु उिड़या नह� आती है, इसिलए म� समझ नह� 

सकता था, वहा ंजो �थानीय काय�कता� थे, म�ने उनसे पूछा िक मेर ेिम� �या कह रह ेह�। मझेु पहली बार 

बह�त दखु महसूस ह�आ िक जब म�ने यह सनुा िक वहा ं के कृिष मं�ी जी यह कह रह े थे िक भारत 

सरकार के कृिष रा�य म�ंी यहा ं�य� आए ह�, हमने इनको बलुाया नह� है। जब इस तरह क� आपदा 

आई है तो इनको यहा ं आने क� आव�यकता नह� है, हम अपने �तर पर इसका समाधान कर�गे। 

…(�यवधान) म�ने वहा ंजाकर अिधका�रय� क� बैठक क�, उनसे बात क�।…(�यवधान) म� खबर करके 

गया था, तभी उनको पता चला। …(�यवधान) म�ने वहा ंजाकर अिधका�रय� के साथ बैठक क�। अपने 

िवभाग के अिधका�रय� क� भी बैठक क�, उनसे बातचीत क� और उनसे बातचीत करने म� मझेु 

जानकारी िमली िक भारत सरकार के चावल अनसुधंान स�ंथान ने समय रहते दोन� सम�याओ ं– जो 

�ाउन �लाटं होपर क�ट का �कोप ह�आ था और सूखे क� सम�या, के बार ेम� सही समय पर िह�दी, 

अं�ेजी और उिड़या म� िलखवाकर एडवाइजरी इ�यू क� थी। म�ने �देश के अिधका�रय� के साथ भी 

बैठक क�, उनसे चचा�  क� और समी�ा क�, लेिकन जब म�ने �ाउ�ड लेवल पर लाकर �रयिलटी देखी, 

तब �ाउ�ड लेवल क� �रयिलटी बह�त दद�नाक थी। िकसान� के बार ेम� िजस तरह के दावे सरकार के 

मा�यम से िकए गए थे, उन दाव� का यथाथ� �प मझेु कह� भी देखने को नह� िमला। िनि�त �प से यह 

हम सभी लोग� के िलए िच�ता का िवषय है। …(�यवधान) 



 25.07.2018  416 
 

 माननीय अ�य� महोदया, कुछ माननीय सद�य� ने �धानमं�ी फसल बीमा योजना के बार ेम� 

िच�ता �कट क� थी । आदरणीय किलकेश एन. िसंह देव ने अपने �े� के िकसान� के फसल बीमा का 

भगुतान नह� होने के बार ेम� बात क� थी। कुछ माननीय सद�य� ने इस बात क� िच�ता �य� क� थी िक 

िकसान� को फसल बीमा योजना म� कोई भगुतान नह� हो रहा है। म� आपके मा�यम से सदन को अ�यंत 

गव� के साथ बताना चाहता ह� ंिक वष� 2016 म� यह योजना �ार�भ होने के बाद देश भर म� लगभग दस 

करोड़ िकसान� को फसल का मआुवजा िमला है। …(�यवधान) म� �वय ं एक िकसान ह�,ं मझेु ल�बे 

समय तक खेती करने का अवसर िमला है। …(�यवधान) माननीय �धानमं�ी जी ने िजस तरह क� 

अ��ेला कवरजे फसल बीमा योजना के मा�यम से दी है, उसम� देश के िकसान� को बआुई करने से 

पहले से लेकर, बआुई क� �लािनगं से लेकर, फसल काटकर घर ले जाने के 15 िदन बाद तक िकसान 

क� फसल को सरु�ा च� �दान िकया गया है, इससे देश के दस करोड़ िकसान� को फायदा ह�आ है। 

एक अनमुान का आंकड़ा म� सदन के सामने रखना चाहता ह� ंिक देश म� िपछले तीन फसल मौसम� म� 

िकसान� ने जो 7359 करोड़ �पये का �ीिमयम िदया है, उसके अगे��ट देश के िकसान� को 26,300 

करोड़ �पये क� बीमा रािश का भगुतान इस �धानमं�ी फसल बीमा योजना के मा�यम से िकया गया है।  

         माननीय अ�य� महोदया, आदरणीय किलकेश नारायण  िसहं देव जी ने अपनी बात म� यह 

कहा था िक … (�यवधान) मेर े �े� के िकसान� को फसल बीमा का भगुतान नह� ह�आ। म� उनक� 

जानकारी के िलए बताना चाहता ह� ं िक वष� 2016-17 के साल म� जो 431 करोड़ �पये का �लेम 

ओिडशा के िकसान� के िलए ह�आ था, उसका भगुतान कर िदया गया है। इस वष� के जो इनके �ले�स 

ह�, उनम� से  कुछ िवषय� के कारण से कई का �लेम अभी भी �का ह�आ है। …(�यवधान)  

          कृिष रा�य सरकार� का िवषय है और रा�य का िवषय होने के कारण से जो �ा�ट बीमा 

पॉिलसी भारत सरकार ने बनाकर भेजी है, उस �ा�ट बीमा पॉिलसी को लागू करके उस �ा�ट बीमा 

पॉिलसी के आधार पर अपने-अपने रा�य म� ए�से�ट करना और ए�से�ट करके फसल बीमा कंपनी के 
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साथ एम.ओ.यू. करना यह रा�य सरकार� क� िज�मेदारी है। …(�यवधान) िजन रा�य सरकार� ने 

अपनी िज�मेदारी का ठीक से वहन िकया है, िजन रा�य सरकार� ने फसल बीमा कंपनी के साथ जो 

एम.ओ.यू. िकया था, उनका देश क� सरकार �ारा बनायी गयी �ा�ट पॉिलसी क� भावना के अन�ुप 

अ�रश: पालन िकया है, उन रा�य सरकार� ने िज�ह�ने भारत सरकार �ारा क� गयी अनशुसंाओ ंका 

पालन िकया है और जो �ा�ट पॉिलसी बनाई गयी थी, उसका सही �प म� पालन िकया है, उसके 

आधार पर …(�यवधान) म� सब रा�य� के िलए सम� िवषय म� बात कर रहा ह�।ं िजन रा�य सरकार� ने 

�ा�ट पॉिलसी का सही �प म� पालन िकया है, उस पॉिलसी क� भावना के अन�ुप सही समय पर 

िकसान� के आंकड़े �दान िकये ह�, �ा�ट पॉिलसी क� भावना के अन�ुप सही समय पर के��- रा�य 

का अंश जमा कराया है, िजन �देश� क� सरकार� ने तकनीक� का उपयोग करते ह�ए बड़े-बड़े सैटेलाइट 

डेटा और अ�य डेटा का उपयोग करते ह�ए सही समय पर सूचनाए ंसकंिलत करके भेजी ह�, उन रा�य� 

म� बीमा के भगुतान म� कह� भी सम�या नह� आई है। लेिकन कुछ रा�य� से इन कुछ कारण� से िजनका 

म�ने उ�लेख िकया है, सामा�यत: कुछ सम�याए ंआई ह�। कृिष के इितहास क� यह सबसे बड़ी और  

�भावी योजना थी। इस योजना का दूसरा साल चल रहा है। हमने इस दूसर े साल म� दो साल के 

अनभुव के आधार पर इसम� कुछ प�रवत�न करने का िनण�य िकया। इसम� कुछ प�रवत�न करते ह�ए कुछ 

िनण�य िलये ह�। उन िनण�य� के आधार पर फसल बीमा योजना म� कुछ और अिधक इ��ूवम�ट िकया है 

िजससे समय पर िकसान� के मआुवजे का भगुतान हो सके। इसको सिुनि�त करने क� िदशा म� हमने 

अ�यंत मह�वपूण� और �भावी िनण�य िलये ह�। शी� ही उन िनण�य� के बार ेम� िव�तार से यिद आप 

अवसर द�गे तो म� सदन को अवगत कराऊंगा।  

           म� आपके मा�यम से अपनी बात समा� करते ह�ए कहना चाह�गंा िक मेर ेिम� �ी राजेश रजंन 

जी िबहार क� बात करते ह�ए अभी चले गये ह�। उ�ह�ने बह�त जोर से आंकड़� के साथ अभी बात क�। 

मझेु बह�त आ�य� ह�आ जब वह आंकड़� क� चचा�  कर रहे थे �य�िक मझेु �ी प�पू यादव जी से यह 
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अपे�ा नह� थी िक वह आंकड़� क� बात कर�गे, लेिकन जब आंकड़� क� बात करते ह�ए उ�ह�ने 

आदरणीय कृिष मं�ी जी क� उ� क� चचा�  क� और  उ�ह�ने कहा िक ये 75 साल से �यादा के हो गये 

ह�, तब मझेु आंकडो ़ं का यथाथ� म� पता चला। जब उनके सहयोगी मं�ी उनके �देश से जो आते ह� और 

जो इतने व�र� नेता ह�, उनक� उ� के सही आंकड़े उनको पता नह� ह� तो बाक� सार ेआंकड़� क� 

त�या�मकता �या होगी? जो �यथ� आंकड़े उ�ह�ने रखे थे, इसके बार ेम� म� कोई िट�पणी नह� करना 

चाहता, लेिकन म� एक बात सदन के सामने गंभीरता से रखना चाहता ह� ं िक वत�मान म� देश क� जो 

बरसात क� ि�थित है, हमने लागं टम� मैज़स� क� बात क� है। हमने लागं टम� इफै�ट्स को िमटीगेट करने 

के िलए  जलवाय ु प�रवत�न का जो �भाव होने वाला है, उसक� तैयारी के िलए भी हमार े कृिष 

अनसुधंान� के मा�यम से काम करना �ार�भ िकया है। हमने िनकरा काय��म- रा��ीय जलवाय ु

अनकूुल कृिष के पहल के मा�यम से देश भर म� इस तरह के �लाइमेट �रजीिलएटं �ॉ�स क� वैराइटीज 

को डेवलप िकया है। गेह�,ं चावल, दलहन और ितलहन- इन सार े�े�� म� हमने इस तरह के �लाइमेट 

�रजीिलएटं �ॉ�स को डेवलप िकया है। हम लगातार उस िदशा म� काम कर रहे ह� िजससे आने वाले 

समय म� अिधक बरसात होने क� ि�थित म� या कम बरसात होने क� ि�थित म� या सूखा होने क� ि�थित 

म� भी िकसान नयी वैराइटीज का उपयोग करके अपनी फसल उगा सक� । 

माननीय अ�य� महोदया, हम ने �लाइमेट रिेजिलएटं िवलेजेज को डेवेलप िकया है और उन 

िवलेजेज को रोल मॉडल मानते ह�ए महारा�� सरकार ने पाचं हजार गावं� को �लाइम�ट रिेजिलएटं 

िवलेजेज के �प म� डेवेलप करने का काम िकया है।  

म� आपके मा�यम से सदन को िव�ास िदलाता ह� ं िक इस वष� िजस तरह क� प�रि�थित है, 

सामा�य मानसून रहने क� ि�थित म�, िनि�त �प से देश को िजस तरह क� खा�ा�न क� आव�यकता 

है, हमारा देश दिुनया के दस बड़े खा�ा�न िनया�तक देश� म� से एक है,…(�यवधान) हम इस िदशा म� 
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काम कर रहे ह�। हम माननीय �धान मं�ी जी के नेत�ृव म� िजस तरह से आगे बढ़ रह ेह� तो हम इस वष� 

भी इस ल�य को �ा� कर�गे। ध�यवाद। …(�यवधान) 
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HON. SPEAKER: Hon. Members, please listen to me for a minute. I will allow you. 

All of us are worried about Kerala, particularly about Kuttanad. It does not mean 

that we should not discuss about the rest of India. I will allow one query each from 

Shri K.C. Venugopal, Shri K. Suresh and Shri P. Karunakaran; after that the 

Minister will reply. 

SHRI K.C. VENUGOPAL: Actually, I have spoken earlier about the situation 

prevailing in Kerala, especially Kuttanad, being the people’s representative from 

that area. The people are suffering a lot. … (Interruptions) 

HON. SPEAKER: I told you to ask one query only. 

… (Interruptions) 
SHRI K.C. VENUGOPAL: The entire State of Kerala is anxiously looking forward 

to this discussion. All the victims are looking forward to this discussion. I am 

asking only one question about the funds which are being given to the State of 

Kerala. There should be a clear-cut reply. I said that the entire sea coast has 

been eroded. I would like to know whether the Government is going to include 

that also. The farmers’ houses have been destroyed. What is the Government 

going to do to provide them relief? … (Interruptions) 

HON. SPEAKER: Now, Shri Suresh, I am allowing you one question. 

… (Interruptions) 

SHRI KODIKUNNIL SURESH: I am very thankful to you for mentioning Kuttanad 

from the Chair. You are very much aware of what will happen to Kuttanad, which 

is below the sea level. … (Interruptions) 
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HON. SPEAKER: Shri Radha Mohan Singh, let the queries come up and then you 

can answer. Let all the three of them put their questions. 

… (Interruptions) 

SHRI KODIKUNNIL SURESH : Every time there are floods, the Kuttanad farmers 

are in a serious problem. The Government of India has not given any specific 

scheme for the Kuttanad farmers. I would like to know from the hon. Minister, 

through you, whether the farmers’ relief and the loss of houses are being 

separately considered by the Government of India. … (Interruptions) Many 

farmers have taken loans but they are not in a position to repay. I would like to 

know what relief the Government can give in respect of repayment of loans. … 

(Interruptions) 

SHRI P. KARUNAKARAN : I have only one question. On 21.5.2018, the 

Government of Kerala has submitted a memorandum to the hon. Minister of State 

for Home Affairs and sought Rs. 831.1 crore but not even a single paisa has been 

released though we have experienced two major calamities: the Okhi cyclone and 

also the monsoon, as stated by Shri K.C. Venugopal. What is the stand going to 

be taken by the Government? … (Interruptions) 

�ी राधा मोहन िसहं : अ�य� महोदया, म�ने पहले भी कहा था िक रा�य आपदा कोष म� पैसा रहता है 

और यिद कोई भी आपदा आए, तो रा�य सरकार उस पैसे को खच� कर सकती है। रा�य� के पास 

�रवॉि�वंग फंड होता है और उससे रा�य सरकार� पैसा खच� करती ह� और भारत सरकार को मैमोर�डम 

देती ह�। मैमोर�डम देने के बाद टीम जाती है और आकलन करके �रपोट�  देती है। रा�य आपदा कोष म� 
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पैसे और रा�य� के पास �रवॉि�वंग फंड, म� आपको उदाहरण देना चाहता ह� ं िक वष� 2015-16 के 

अंदर झारखंड, म�य �देश सरकार के पास पैसा था, उसे उ�ह�ने खच� िकया और िफर �रवॉि�वंग फंड 

से खचा� िकया। रा�य क� केिबनेट �रवॉि�वंग फंड से खचा� करती है। यह बात ठीक है िक हमारी यह 

दूसरी िक�त है। एसटीआरएफ क� जो दूसरी िक�त है, वह भी शी� �रलीज होनी चािहए, इसे सरकार 

ज�र करगेी। दूसरी िक�त भी चली जानी चािहए, मझेु इसक� जानकारी नह� है। गहृ मं�ालय से 

बातचीत करके दूसरी िक�त भी चली जाए, इसे हम देख�गे। 

HON. SPEAKER: Radha Mohan ji, let him reply.  He is giving the reply. 

… (Interruptions) 

HON. SPEAKER: You will not say a single word now. 

SHRI KIREN RIJIJU: Madam, the moot question which the hon. Members from 

Kerala have asked for is to declare this disaster as the disaster of severe nature.  

There is nothing called the National disaster.  The classification that we have is 

that of the disaster of severe nature.  We have already constituted our inter-

Ministerial team.  Today only I have told the Joint Secretary to send the relief 

early.  We are almost ready and will be sending the relief soon.  Based on our 

calculation we have put it into the bracket of a disaster of severe nature.  Relief 

and other assistance will follow. 

 I would like to make it very clear that the allegations to the effect that even 

now the demands made during Ockhi cyclone are still pending and not a single  
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pie has been released, are not correct.  In reply to one of the questions also I had 

said that a meeting was held on 26th February, 2018 and also on 14th May, 2018 

and Rs.169.63 crore has already been released to the State of Kerala. 

SHRI K.C. VENUGOPAL: Not from NDRF. 

SHRI KIREN RIJIJU: Whether it is released from SDRF or NDRF, the money is 

going to be spent for the people only.  We are not going to spend it for any other 

purpose.… (Interruptions) 

SHRI K.C. VENUGOPAL: It is a very meagre amount.… (Interruptions) 

HON. SPEAKER: Kiran ji, you should address the Chair.  Do not reply to them. 

SHRI KIREN RIJIJU: The doubt that the hon. Members are having is only 

because they are calculating the long-term measures also into the relief.  I have 

stated very clearly in the beginning that relief is an immediate thing and long-term 

reconstruction is another.  Please do not mix it up.  The immediate relief we and 

all other Ministries are giving. 

 I can assure once again that our inter-Ministerial team will go there within 

this week and do justice to the State of Kerala. 
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HON. SPEAKER: The House stands adjourned to meet again on Thursday, the 

26th July, 2018 at 1100 a.m. 

 

19 28 hrs 

The Lok Sabha then adjourned till Eleven of the Clock 
             on Thursday, July 26, 2018/Shravana 4, 1940 (Saka) 
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